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LOK SABHA DEBATES

LOK SABHA

Wednesday, December 11, 1985/
Agrahayana 20, 1907 (Saka)

The Lok Sabha met at
Eleven of the Clock,

[MR. SPEAKER in the Chair]

[English]

SHRI V. KISHORE CHANDRA S,
DEO (Parvathipuram) ; Sir, we cannot
function in this House with all the notes,
papers and everything locked up inside
the rooms,

MR, SPEAKER : There is no rule
under which a discussion can take place,

(Interruptions)**

MR, SPEAKER :;
Udder the rule ?

I will not allow.

(Imterruptions)**

MR, SPEAKER : There is no ques-
tion of discussion, Sir, There is no rule
under which it can be discussed. If you
waat to flout all the rules it is for you
to do so, What can I do about it ?,

(Interruptions)**
MR, SPEAKER ; Not allowed,

(Interruptions)**

MR, SPEAKER : There is no rule
under which a discussion can take place,
If you want to flout all the rules, I can-
not allow it, I am not your master,
You are my master,

(Interruptions)**

2

MR. SPEAKER : If you want the
House it can go on, If you do not want
the House, I cannot help it,

(lntemlption:)‘“

MR SPEAKER : If you want to listen
to me, 1 can tell you something, There is
no rule under which before the Question
Hour, I can take up this discussion,,,

(Interruptions)**

MR, SPEAKER :
tion of privilege,,,

There is no ques-

(Interruptions)**

MR, SPEAKER ;: That is what I am
telling you, If you want to listen, you
can do so, Otherwise, I cannot function.
Look here : the problem is that all the
things regarding administrative matters
can be discussed by mutual cooperation
amongst all of us; and [ can sit amongst
you and talk it over, For me, there is
no Opposition or ruling party, as far as
administration is coancerned, 1 can sit
with you,

(Interruptions)**

MR, SPEAKER ; No question of
prestige, Why should I stand on it ?
This does not concern me personally,
Unnecessarily, Mr, Unnikrishnan’s ire
got on me, I liad nothing against him,
and he should have nothing against me,
(Interruptions),

MR, SPEAKER : Please sit down,

**Not reoorded;
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SHRI K.P, UNNIKRISHNAN (Bada-
gara) : That was far from my intention.

MR. SPEAKER : I would have lis-
tened perfectly, I am always there to
listen, and I will always listen,

(Interruptionsy**

MR. SPEAKER : If Mr, Unnikrish-
nan had not been that sort of agitated, [
would have always listened, I always
listen, I would always listen to him, as
long as I am sitting here. No problem
on that, because it was not in me to do
otherwise, I do not want anybody
to vacate the rooms. What is its use to
me? I am only functioning as a func-
tionary of yours, (Interruptions) Just
listen to me,

SHRI K. P, UNNIKRISHNAN :
What about the manner in which you
have done it ? (Interruptions),

MR. SPEAKER :
_ it this

I only want to put

(Interruptions)**

MR, SPEAKER : It is not a dis-
cussion, I only want to say this : you
can come, ] can call all of you—mem-
bers of the ruling group, and all others,

SHRI E. AYYAPU REDDY (Kur-
nool) ; At what time ?

MR, SPEAKFR : Any time, what-
ever you say— not now, before that,
You can come at 3 o’clock; youcan
come at 2 o’clock, Any time you can
come, There is no problem, (Inter-
ruptions) T am not barring.  If you are
pot listening, what can I do or say? I
am only saying that it is always open for
discussion, For me, it is immaterial
who occupies the rooms, provided you
give, me the rooms, 1 will allot you
rooms; and provided you fix the rules
I will abide by them, No problem with
me

(Interruptions)

MR, SPEAKER : That is what I
say. That is what I want to say, It
was unnecessarily ,.. )

(Interruptions)

MR, SPEAKER : Please take your
seat,

MR, SPEAKER : Again you are
getting  agitated  unnecessarily, No.
Look here, (Interruptions) If you don’t
listen, what can I say ? (Interruptions)
Nothing will go on record, except what
1 say.

(Interruptions)**

-~ MR. SPEAKER : Please sit down,
Please take your seats, I am saying
something to you, You are speaking all
at the same time, unnecessarily wasting
the time of the House, 1 want only to
say that if you want to discuss that pro-
blem, and also the one which Mr, Unni-
krishnan is now referring to, viz, what
was the manner in which I got them
vacated — that also I will answer, because
1 have had full one year at my disposal
and you also had it at your disposal to
sort things out, Otherwise I would not
have done it

(Interruptions)**

MR. SPEAKER : Again you are
speaking, Why can’t you listen to me ?
Just listen to me, (Interruptions) 1
heard the rules; I heard the conventions
always followed by the Speakers, and al-
ways followed by the House,

(Interruptions)**

MR . SPEAKER : No, No question,
There is nothing, I did not say that, I
never said it, I am not going to say
anything which I cannot follow, I keep
my promise; and I keep them and carry -
them out., You are welcome, I will
call the ruling group also, You can sort
it out, Whatever you decide there, I
will follow, (Interruptions) You come
at 2 o’clock., Let us make it 2 o’clock, -
Let us make it so, e ’

**Not recorded,”
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THE MINISTER OF AGRICULTURE
(S. BUTA SINGH): I have a basic
objection to the practice that you have
very generously allowed in this House,
It is very serious and daagerous for the
functioning of this house, 1 maintain
the position which I stated yesterday,
The office of the Speaker and his ad-
ministration is beyond the discussion of
this House,

MR. SPEAKER : Yes; we cannof,
(Interruptions)**

S. BUTA SINGH : Let me complete,

MR. SPEAKER : I will not allow
any discussion now, You come to my
Chamber at two O’clock. You are wel-
come at two O°clock, all of you,

(Interruptions)**

MR, SPEAKER : I would like this
thing to be over, I welcome the mem-
bers of the Ruiling Party as well as
Opposition at two Oclock to my
Chamber,

(Interruptions)**

MR, SPEAKER : This is not appoint-
ment, This is the general practice which
I have been following. Please sit down,
There is nothing wrong about it,

(Interruptions)**

MR, SPEAKER ; No, no, there is
nothing wrong about it,

(Interruptions)**

MR, SPEAKER ; This is the general
practice which I have been following. I
have been calling all the members of the
groups when there is anything to be sorted
out,

(Interruptions)

Oral Answers 6

MR, SPEAKER : This is Question
Hour, I will not allow any discussion
on it,

(Interruptions)

S. BUTA SINGH: The hon, mem-
bers must know that the budget of the
Speaker’s Office is not discussed in the
House. (Interruptions) When files per-
taining to the office of the Speaker can-
not be questioned by any discussion in
the House (Interruptions) Therefore, 1
maintain that you kindly discuss these
things in your Chamber and not in the
House,

(Interruptions)

(Translation]

MR, SPEAKER : Basudevji, it is
you who has got this work done from me
and even now you are going,

(Interruptions)

All of you may please sit down, I
shall ask only you to speak,

(Interrupttons)

MR. SPEAKER: Mr,
murthy,

K., Rama-

ORAL ANSWERS TO QUESTIONS

[English)

Amendment to AIR (Preveation and
Coatrol of Pollution) Act, 1981

+
%326, SHRISM, GURADDI ;

SHRI THAMPAN THO-
MAS :

Will the PRIME MINISTER be pleased
to state :

(a) whether there is any legal provi-
sion for a citizen to vent his grievances

**Not recorded,
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against the industrial units violating the
norms for checking pollution;

(b) if not, whether there is any pro-
posal to enact a suitable amendment to
the Air (Prevention and Control of Pol-
lution) Act, 1981; and

(c) if so, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) Under the Air (Pievention
- and Control of Pollution) Act, 1981,
there is no provision for an individual to
Jaunch any prosecution,

(b) Yes, Sir.

(c) The details are being wcrked out,

SHRI S.M. GURADDI : In cement
industry the dust is a health hazard, as
you know, The €Committee on occupa-
tional health hazards had laid down cer-
tain norms,. These are not being followed
by the industry and workers working in
such industries are many a time suffering
from T B,, Cancer and Asthma, Has
the government taken any action against
these manufacturing units that unit poiso-
nous gases and effluents there ?

SHRI SHIVRAJ V. PATIL: Under
the Act which is available today, the
Board'is empowered to take action, and
wherever it is found that the cement
factories are exceeding the limit which is
fixed, action can be taken against them,
the Staie Board as well as the Central
Board, If a cement factory is in the
jurisdiction of the Central Board, action
can be taken by Central Board,

SHRI S M, GURADDI: In ARC
Cement Factory has been in production
against the order of the U P State pol-
jution Central Board, The Prime Minister
himself had written in April 1985 to the
then Chief Minister of U P, asking him to

DECEMBER 11, 1985
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take appropriate action. Whether the
necessary action has been taken by the
U.P, Government against them ?

SHRI SHIVRAJ V. PATIL ;: .As far
as action taken by the U.P. Government
is concerned, I shall have to collect the
information and give it to the hon. Mem-

“ber, But the hon. Minister of Environ-

ment has made a statement on the Floor
cf the Hcuse that some teeth s given to
the Act and the Board so that some effec-
tive action can be taken. Also, it was
mentioned in the House when the state-
ment was made, that the individual may
have the Jocus standi to prosecute the
industries which are committing the offen-
ces,

SHRI S.M. GURADDI : You have not
answered the second part of my question,
whether any changes are likely to be
made in the Technical specificati~ns in
the licence issued by the Poliution Con-
trol Board, That is not answered,

SHRISHIVRAJ V., PATIL: I bave also
stated in the House that we are looking
at the Act itself and we want to make
that Act more effective, Now, whether
the specifications have to be changed cr
not, that alse can be seen., But the
Boards are empowered to fix the sp:cifica-
tions and the standards and if those
stundards are not followed. action can bg
taken, ’

MR, SPEAKER : Shri Thampan
Thomas, Absent, Shri Raju,

SHRI ANAND GAJAPATHI RAJU -
I would like to know whether air pollu-
tion and water pollution would be regu-
lated under an act; if so what type of act
would it be, and who would be the regu-
lating authority. Will it be a tribunal ?
If one goes to a court, it will be further
delayed, Are you thinking of a tribunal
or something which can regulate it ?
Otherwise it bzcomes a big problem,
There is a lot of effluence in rivers and
there is lot of air poliution also, Wilt
the hon, Minister take it seriously and do
something in the matter ?

SHRI SHIVRAJ V_ PATIL: That ié
what exactly I have mentioned in the
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House, There are two Acts available to
us, Under these two Acts powers are
there and the Boards are empowered to
fix the standards and if those standards
are not followed action can be taken to
to make them follow the standards, To
make the action which can be taken by
the Board more deterrent, more effective,
some¢ amendments are suggested and
amendments would be made in the law,
The Boards will be made more effective
and ‘private persons also may have some
right to proceed against the industries
which are not following the standards,

MR, SPEAKER : Shri Mool Chand
Daga,

[Transiation)

SHRI MOOL CHAND DAGA : Mr.
Speaker, Sir, the Air (Prevention and
Control of Pollution) Act came into force
in 1981, Wl the hon. Minister be
pleased to state the number of industries
prosecuted after this Act came into force
and if none has been prosecuted, the
reasons therefor 7 Do you think there is
need to make some amendinents in this
Act to make it more effective and if so,
when such a need was felt 7 Pollution
is continuously increasing and even after
5 years, you say that we shall consider
it but no step has been taken by the
government during the last four years,
May I know who is responsible for it ?

SHRI SHIVRAJ V, PATIL: Sir,
action has been taken against 515 indus-
tries so far, The penal provision in this
Act provides that either imprisonment or
fine can be imposed. But we propose to
enhance the fine and imprisonment both,
We are also coansidering whether both the
penalties can be imposed together and
what would be its implication, Keeping
in view the action being taken by us in
this regard, we are also taking other steps
to make this Act more effective,

[English)
MR, SPEAKER :
Das Munsi— Absent,

Shri Priya Ranjan.

Shri B.V, Desai— Absent,
Shri T, Basheer.

AGRAHAYANA 20, 1907 (S1K4)
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Industrial Schemes for Kerala

%329, SHRI T. BASHEER : Will the
Minister of PLANNING be pleased to
state :

(a) the particulars of the industrial
schemes including expansion of existing’
units, submitted by Government of Kerala
for inclusion in the Seventh Five Year
Plan; and

(b) the action takem or proposed to
be taken by Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI A,
K. PANJA): (a) and (b) A statement
is given below,

Siafement

The draft Seventh Five Year Plan
(1985-90) of the State of Kerala envis-
aged a total ontlay of Rs, 3,300 crores.
Out of this, the share of Industry and
Minerals Sector was proposed at Rs, 325
crores, During the discussions bétween
the Deputy Chairman Planning Commis-
sion and thie Chief Minister. of Kerala, the

. overall size of the Seventh Plan of the

State of Kerala was finalised at Rs, 2100
crores taking into account the resources
available, The share of Industry and
Minerals sector out of the total 7th Plan
(1985-90) outlay was agreed at Rs, 207
crores as detailed below : ‘

(Rs, crores)

1. Medium and Large

Industries 126
2. Mining ' 4
3, Village and Small
- Industries 77
Total : 207

Appendix I to this statement gives the
schemes included and outlays proposed in
the draft Seventh Plan submitted by the
Government of Kerala, Keeping the
inter-se ptriorities, the Government of
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Kerala will ‘earmark
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within the overall plan ou‘lay of Rs, 207 Sector,
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schemewise outlays, crores for the Industry and Minerals

Appeadix-1

Broad Schemes included in the draft Seventh Plan of Kerala
under Industry and Minerals Sector

(Rs. crores)

Outlay proposed by the
Government of Kerala

1 2 3
A, Medium and Large Industries
1, Kerala State Financial Corporation .2,20
2. Kerala State Industrial Development .
Corporation 25,00
3. Kerala State Textile Corporation 6.20
4. Kerala State Electronics Developm ent
Corporation 50.00
5. Industrial Development areas 5.00
6. Departmental Enterprises
(a) Kerala State Industrial Enterprises
Limited 14.39
(b) Kerala Minerals and Metais Limited e 10.00
(c) Sitaram Textile Limited 0.30
(d) Steel Industrials Kerala Limited . 7.96
(¢) Kerala Rolling Mills Limited e 2,00
(f) Malabar Cements Limited oo "~ 5,00
(8) Scooters Kerala Limited ven 0.50
(b) Kerala Automobiles Limited aes 0.40
(i) Chalakudy Refractories oo 0.50
(i) Special Refractory Project . 13,00
(k) Traco Cables Company . 4,00
" (1) United Electrical Industries Limited 1.00
(m) Transformers and Electricals (Kerala)
Limited 5.00
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1 2 3
7. Other Schemes
(i) Management Development Centre . 0.25
(ii) Mannam Sugar Mills Cooperative
Limited .. 0,50
(iii) State Investment Subsidy ) . 10.00
(iv) Subsidy on Electricity duty 5.00
(v) Interest Free Sales Tax Loan .os 15,00
(vi) Preparation of Feasibility Reports
etc, 1,00
(vii) Cooperative Spinning Mills 3.20
(viii) Trivandrum Spinning Mills Limited 0.30
(ix) Export Processing Zone at Cochin 10,00
(x) Kerala State Export Trade Develop-
ment Council cen 1.00
(xi) Revitalization . 2.08
200_50
B. Mining (Department of Mining & Geology)
1. Direction and Administration . )
S 0.90
2. Mineral Investigation J
3. Strengthening of Chemical Laboratory 0,08
4. Training of Personal eoe 0.02
S. Setting up of Clay Testing Laboratory 0,35
6. Rock cutting and polishing unit oes 0.15
7. Kerala Mineral Exploration & Develop-
ment Project 2,26
8. Placer Gold Mining Project 0.80
4.50
C. Village and Small Industries
(i) Small Scale Industries 70,00
(i) Kbadi & Village Industries . 9.00
(iii) Coir .. 18.00
(iv) Handloom 14,00
(v) Powerloom o 4,00
(vi) Handicrafts ven 5.00
$£20.00
325,00

Grand Total (Industry & Minerals Sector)
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SHRI T, BASHEER : What is the total
investment mads in the central sector in
Karala during the Sixth Five Year Plan
and what is the proposed central in-
vestment in the State during the Seventh
Five Year Plan ?

SHRI ALK, PANJA : In the Sixth
Plan the proposed outlay was Rs, 2175
crores and the final outlay was Rs, 1550
crores, For the Seventh- Plan the total
cutlay proposed by the State is Rs, 3300
crores and the total outlay agreed to
is Rs, 2100 crores.

- SHRI T. BASHEER : 1 am asking
for the industrial sector.

SHRI A K. PANJA : For industries
and minoerals, the outlay proposed by
the State Government in the Seventh Plan
was Rs, 325 creores,

SHRI K.P. UNNIKRISHNAN : He
is asking for the central sector,

SHRI T, BASHEER : What is the
investment made in the central sector
in Kerala in the Sixth Plan and the pro-
posed investment in thé central sector
in Seventh Plan for the industrial
sector ?

SHRI A K. PANJA : So far as the
particulars of the central sector are con.
cerned, I have not got the figures here,
But the particulars of the Seventh Plan
for Statec-industrial sector and the total
outlay of the Sixth Plan have got,

SHRI K P, UNNIKRISHNAN : Wil
you collect and lay it on the Table ?

.SHRI AK, PANJA : A special do-
.tice is required for that,

SHRI T. BASHEER : The total in-
vestment in the central sector in Kerala
State is just 2,3 per cent which is far
below the national average, The figure
of unemployed registered with the em-
ployment exchanges is 23 lakhs, To
absorb these people it requires rapid in-
dustrialisation in the State, Will the

DECEMBER 11, 1985
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Minister consider this fact when he makes
allotment for the industrial develop-
ment ?

The traditional industries like coir,
handloom and cashew have a very im-
portant role in the rural economy of the
State, In this context, has the Central
Government received any scheme from
the State Government ? If so, what
steps have been taken and what allot-
ment is going to be made by the Central
Government ?

SHRI ALK, PANJA : The first pora
tion of the question is request for action,
So far as coir is concerned, in the Sixth
Plan the proposed outlay was Rs, 8
crores, Out of that the anticipated
expenditure is Rs, 12,43 crores. This
is a good performance, So far as the
Seventh Plan is concerned, the proposed
outlay is Rs, 18 crores and the final
outlay is being discussed,

SHRI K. P, UNNIKRISHNAN : May
I know the fate of aromatic complex that
was to be set up in Cochin ?

SHRI AK, PANJA: The main
question relates to the industrial schemes
in Kerala,

SHRI K P, UNNIKRISHNAN : 1
am sorry, he caonot distinguish industry
from agriculture, If the hon, Minister
does not know it, he should not have
answered it, nor should he have accepted
this question, He should have turned
it to industry,

SHRI ALK, PANJA : I koow the
difference between agriculture and in-
dustry, If the hon, Member sees the
question, he will find that the whole list
giving particulars of industrial schemes
and expansion, has been tabled where
details regarding medium and large scale
industries are given... :

SHRI K.P, UNNIKRISHNAN : I
am amazed that it is not an industrial
scheme,
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Printing of National Atlas

%330, SHRI MOOL CHAND DAGA :
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether certain  countries have
printed maps of lndia showing border
areas in unauthentic manner ;

(b) if so, the number of such cases
taken up with the respective authorities
during the last three years and with what
results ; and

(c) when the latest edition of our
National Atlas was printed ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI B,R. BHAGAT) :
(@) Yes, Sir.

(b) Thirty three cases of wrong depic-
tion of India’s external boundary have
been taken up with foreign Governments
and publishers during the period
1983-85. In many cases the concerned
organisations have accepted our position
and promised to carry out the corrections
in their future editions, In other cases
the matter is still being pursued,

(c) The latest edition of our National
Atlas was printed in 1982,

SHRI MOOL CHAND DAGA : Sir,
my question has not been answered. [
asked ‘the number of such cases taken
up with the respective authorities’, but
he said nothing on that, He has tried to
avoid it, I do not know whether he had
seen the question and thought it proper
not to answer it,

[Translation]

Mr, Speaker, Sir, first of all the hon,
Minister may be requested to go throngh
the question and then reply. 1 have not
reccived reply to my question, If there
has been any reply, kindly let me know
the names of the countries which had
shown the borders of India in unautkentic
manner in their maps and the years in
which it was done ? What action was

AGRAHAYANA 20, 1907 (SAKA)
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taken by the Government of India and
when ; what was the reaction of the
concerned governments and by when they
will carry out the corrections ?

SHRI B.R, BHAGAT : Hon, Speaker,
Sir, the hon, Member has raised an

. objection that we have not  given com-

plete details in reply to part (b) of bis
question, The hon, Member, is a very
senior Member, he is well aware of the
Parliamentary procedure, This is a star-
red question, Something should be
left for supplementaries also,

«..(Interruptions)

I have replied that we have taken up
33 cases, If he wants me to give the
details of all the 33 cases indicating the
nature of cases, he should have asked an
unstarred question instead of a starred
one, in which case we could have given
the complete details in a statement,

I cannot mention the names of all the
countries at the moment, but as I said
earlier, most of the countries—and the
list has few governments and more pri-
vate individuals and publishers—have
agreed to correct the maps in their publi-
cations, but some countries—I would
like to mention the name of U_S.A. in
particular—have mostly shown in theis.
maps the line of actual control between
India and Pakistan in respect of Jammu
and Kashmir border, In the case of
Sino Indian border, they have shown the
Indian claim line and from Chinese
side they have shown the line of actual
control, With regard to Sikkin, they
have shown it as part of India.

Similarly, I would also like to mention
Pakistan, The Western Europe, the
Eastern Europe and the Soviet Union
bave all shown Jammu and Kashmir as
part of India, as is the Indian case, In
the case of Sino Indian border, they have
shown the Eastern and the Middle sector,
in Indian possession and in the Western
sector; they have shown the chinese occu-
pation, Sikkim has been shown as a
part of India,
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[Eneg lish]
India-China boundary is shown as per
Chinese alignment.

[Translation]

Sikkim has been shown as a part of
India, In Jammu and Kashmir, the
actual position has been shown. Simi-
larly, there are other countries also,
I hope the hon, Member will be satisfied
with .it,

SHRI MOOL CHAND DAGA :
May I know the names of the countries
with whom you had done correspondence
and who assured you of carrying out
corrections ? Also please tell when such
an assurance was given and what is the
time by which they will incorporate the
corrections ?

SHRI B.R. BHAGAT : AsI said,
the countries in West Europe-had agreed
when it was pointed out to the.ma and,
as 1 mentioned earlier, many of the
private publishers have also agreed, As
regards Bast European countries and
Bangladesh, I shall send the complete
details in this regard to the hon, Member
in duc course,

[English)]

SHRI MOOL CHAND DAGA ; Sir,
you bave given the answer that in many
cases the concerned organisations have
accepted our position and promised .,
(Interruption),

MR, SPEAKER : That is all right,
Shri Jaipal Reddy,

SHR1 S, JAIPAL REDDY: Sir, I
would like the hon, Minister to tell us as
to whether the Government of Maldives
in its maps bhas shown Sikkim to be an
independent country,

SHRI BR, BHAGAT: I am not
aware of Maldives showing in its maps,

SHRI V., KISHORE CHANDRA S,
DEC : Sir, I would like to know what
steps the Government have taken to see

DECEMBER 11, 1985

Oral Answers 20

that such maps are not circulated in the
country, especially amongst our students
in various parts of the country,
Secondly, what has been the response to
the protests that we have lodged with
these countries for making wrong publi-
cations in such maps ?

SHRI B.R, BHAGAT : The maps
which are not corrected as per our posi-
tion are not allowed in the country. In
some cases the private publications, if
they have been allowed, the publishers
themselves have given a line of notation
that these maps are uneither correct nor
authentic. Then they are allowed,

SHRI P, KOLANDAIVELU : Re-
cently there was a press report that in
Arunachal Pradesh about two hundred
square miles have been de facto surren-
dered and de-jure encroached by foreign
tribals like Lizas, I would like to know
whether it has been brought to the notice
of the Government and what action has
the Government takan against this,

SHRI B.R, BHAGAT : This is a
separate question, It is not a question of
map, Therefore, 1 require a separate
notice on this,

SHRI KAMAL CHAUDHRY: 1
would like to know whether the hon,
Minister will be pleased to state if it is
feasible for the Government to send our
national maps giving correct demarcation
to all the other countries and get endorse-
ment from them rather than we getting
on to the defensive and crying round that

it is not the demarcation, because line of

actual control has nothing to do with the
demarcation of our country,

SHRI B.R, BHAGAT : The line of
actual control is not from us, As I
said earlier, the line of actual control in
all those maps which they have depicted,
in each case we have explained to them,
We have taken up this matter in about
33 cases where we have explained our
position,

In regard to the authentic maps, our
National Atlas shows the correct depic-
tion, This was reprinted in 1982,
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MR, SPEAKER : What you bave to
say about his suggestion that our maps

should be sent there,

SHRI KAMAL CHAUDHRY : My
question is whether it is feasible for the
Government to send a correct copy o_f
our national map giving the demarcation
and getting their endorsement so that
they do not err on it, rather then we
ourselves getting on to the defensive,

SHRI B.R. BHAGAT : That we
have done, Sir, ‘

SHRI S.M. BHATTAM: Some of
the Governments have not cariied
out the correction as per the demand
made by our Government, In this regard
1 would like to know what was the
reason for not doing so ? Have they
expressed their point of view and what is
their conscious objection to that? In
short what are the reasons for which they
bave not made any corrections ?

SHRI B_R, BHAGAT : Well, there
are Governments, for example Pakistan
and some other Governments, whose posi-
tions are known on this, 1 bave given
some examples, but as 1 said earlier, we
have explained to all of them our
position. Our position . is correctly de-
picted so far as the map is concerned in
the National Atlas, It was first pub-
lished in 1957 and again it was revised
and published in 1982, All this position
has been explained to them and also te
the publishers, In many cases they bave
been corrected, but in the cases where
they have not been corrected, they are
not allowed in this couotry, They are
banned in this country, Some of them
which have been allowed have been
allowed with the notation that the maps
are not correct or authentic,

Planning Group for Hill Areas

*333, DR, G, VIJAYA RAMA
RAO : Will the Minister . of PLAN-
NING be pleased to state ;

(a) whether Government are aware that
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there is a widespread feeling especially in
the hill areas and hill States about the
neglect of the special needs and problems
of these areas and if so, corrective - steps
taken/proposed to ensure that special
consideration is given to the development
needs of such areas;

(b) whether Government propose to
set up separate Planning Groups for hill
areas only; and

(c) whether Government are con-
sidering that areas in North East specially
Sikkim, need special consideration and
financial and other support in regard to
development ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK. PANJA): (a) to(c). A state-
ment is given below,

Statement

There is no basis for the con-
clusion that the special needs
and problems of Hill Areas and
Hill States are being neglected, The
Hill States, namely, Jammu & Kashmir,
Himachal Pradesh, Sikkim, Manipur,
Meghalaya, Nagaland and Tripura come
in a Special Category for the purpose of
Central Assistance, As regards Union
Territories of Arunachal Pradesh and
Mizoram, their plans are being funded
almost entirely by Central Assistance,
There are also ‘designated hill areas’
covered under two programmes known as
the Hill Area Development Programme
(HADP) and the Western Ghats Develop-
ment Programms (WGDP)., The HADP
covers two districts in Assam, 8 districts in
U.P., Nilgiris district in Tamil Nadu and
three sub-Divisions of Darjeeling district in
West Bengal, The WGDP covers
Western Ghats Hill Areas in the States
of Maharashtra, Kerala, Karnataka,
Tamil Nadu and the Union Territory of
Goa, Special Central Assistance is pro-
vided for the development of the areas
covered under both the HADP and the
WGDP,



23  Oral Answers

There is a proposal to set up an Ad.
visory Committee on Hill Areas including
Western Ghats,

; The plan outlays of Sikkim and
States/Union Territories in the North
Eastern Region are met substantially out
of Central Assistance, the quantum of
which has been increasing considerably
over successive plan periods,

DR. G. VIJAYA RAMA RAO:
Sikkim and Himachal and other hilly
States in our country have got plenty of
natural resources like water, minerals and
good environment for different types of
plantations, but the Planning Commission
has never noted the presence of all these
things, So, I would like know whether
the Government is willing to prepare a
plan especially for the development of
these areas in regard to transport and ex-
pleitation of this forest wealth.

SHRI AK, PANJA: So far as
Himachal Pradesh is concerned, the hon,
Member knows that this falls under a
special category, The hill States like
Jammu and Kashmir, Himachal Pradesh,
Sikkim, Manipur, Meghalaya and Naga-
land fall under a special category. Trans-
port and marketing of local produce are
subjects which are given priority., In
fact all the Committees which have
been set up have laid emphasis on three
main things, One is the basic needs of
the people, The second is watershed
management, The third is how the
movement of goods can be improved,
that is, how communication can be impro-
ved All these things are there. If there is
any particalar suggestion, we will con-
sider it, All these important committees
have considered all these aspects,

DR, G, VIJAYA RAMA RAO: In
Andhra Pradesh there are two hill re-
gions—these are Badrachalam and Arak-
loya, Special assistance under Hill Area
Development programme is not extended
to these two areas, May [ know whether
Government is willing to extend any
special assistance to these two hill areas ?

SHRI A.K, PANJA : If these two
hill areas fall within the definition of
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‘hill area’ they will receive assistance,
One is being co-extensive with the boun.
dry area of the State and the other is,
some portions of it being marked out as
hill areas called Designated Hill areas,
So far as Andhra Pradesh is concerned,
some portions of it are marked as hill
areas, If it is coming within the de-
finition of hill area, it will receive the
same assistance like other hill areas,

DR. V. VENKATESH : What is the
definition of hill areas ?

SHRI A K. PANJA : At present, as
advised by geologists and experts, there
are several criteria, such as average slope
of 30% and above,

DR, V., VENKATESH : The hilly
region is devoid of (ransportation and
communication facilitics, Because of
these things, there are number of illi-
terates in the hilly regions. Unless they
are educated the integrity of the country
will be threatened, Therefore I want to
ask the Prime Mipister whether there is

any proposal to set up Hill, Region
Universities to educate them ?

SHRI AK, PANJA: My hon,
friend is not correct when he says that in
all hill areas the literacy is low, In fact
there are some hill areas where the
literacy rate is quite high,

DR. V, VENKATESH : What about

Sikkim ?

SHRI AK, PANJA: So far as
Sikkim is concerned, the position is the
best as far as it stands now. (Interruption)
Establishment of University is a different
thing, But now we are speaking about
the outlays and what attention is being
given to these hill areas, Sir, North
Eastern region is being given the highest
priority Our Prime Minister empbhati-
cally asked to look iato the needs of the
North Eastern region, Immediately after
the meeting of the National Development
Council 1 was called and all the Chief
Ministers of the North Eastern region
were present and there priorities were dis-
cussed by the hon, Prime Minister and
they were directed to go and physicaily
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ses whether those things are going on,
As far as per capita expenditure is con-
cerned, the hon, Member asked about
Sikkim., The figures of per capita ex-
penditure for Sikkim are as follows :

Sth Plan . Rs, 1906
6th Plan Rs, 5809
7th Plan Rs, 10952

The All India average is Rs, 1493

SHRIMATI D.K, BHANDARI : I hope
the hoo, Minister is aware that Sikkim
is the youngest State in our country, and
it is far, far behind compared to many
other developed States of our counfry in
all respects, May I know from the
Hon’ble Minister what then Central
Govarnment is doing for this backward
State and make it self-sufficient, by
generating its own resources ?

SHRI A K. PANJA : The hon,
Member has special knowledge about
Sikkim and I appreciate that, As I
said, the per capita expenditure is the
highest—not only in terms of All India
average but it is the highest amopg the
hill States also, Sikkim’s figure is Rs,
10952. Therefore you will appreciate
that special attention is being given to it,
particularly to the basic need of the
people, And then, naturally within those,
education comes in and other social
services come in, transport communication
comes in and power comes in,

THE PRIME MINISTER
RAJIV GANDHI) :
add one word,
for Sikkim is Rs. 230 crores and the
Central Government is giving Rs, 247.62
crores, So, we are giving 1079 of -the
Plan,

(SHRI
Sir, I would like to

SHRIMATI DK, BHANDARL : Sir,
I thank them for general Central
assistance given to Sikkim, May [ know
from Hon’ble PM, But what is the

Centre doing to make Sikkim self-
sufficient ?
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SHRI RAJIV GANDHI: Mr,
Speaker, Sir we give all the assistance
and we would appreciate Sikkim using it
to make it self-sufficient,

SHRIMATI D K. BHANDARI : Sir,
we do not want to be dependent on the
Centre always,

[Translation]

SHRT GIRDHARILAL VYAS: Mr,
Speaker, Sir, I want to know whether the
hon. Minister is aware that Aravalli hills
are in Rajasthan which the Hon, Prime
Minister had visited a few days back ?
The coudition of Adivasis there is appal-
ling and the assistance which is given for
the bill areas is not "being given in the
case of hill areas in Rajasthan, ~ Will you
please see to it Rajasthan is also provided
with this assistance ?

[English]

SHRI A K. PANJA : So far as Rajas-
than is concerned, that area does not
come under special category. We have
to decide it according to certain broad
Jine of parameters laid down because as
far as these particular areas are concern-
ed, each hill area is being attended to
with special assistance, But to get
special category assistance, there are
certain demarcations and on that basis,
we decide the particular hill area,

[Translation]

SHRI GIRDHARI LAL VYAS
The condition of the people there is
appalling,

MR. SPEAKER : 1 also wanted to
say something about the hills, but I have
forgotton, anyway, ‘

[Englisk]
Steps for fall Ocean Exploitation
%335 SHRI VIRDHI CHANDER

JAIN : Will the PRIME MINISTER be
_pleased to state ;

(a) the ‘steps envisaged to have an
exhaustive data base and technology
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option for full exploitation of ocean
wealth in a phased manaer;

(b) the long term and short term
measures drawn with that end in view,

(c) how far it will go in meeting our
expectations for exploitation of the ocean
wealth; and

(d) whether any progress has been
made in deep sea mining in Indian Ocean
till now and if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH.-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRCNICS
AND SPACE (SHRU SHIVRAJ V,
PATIL) (a) to (c).
data base is already available in the
National Oceanorgaphic Data Centre,
which is located at the National Institute
. of Oceanography, Goa for storage, pro-
cessing and dissemination of data and
ipformation systems related to ocean
acience and technology. Intensive efforts
‘#re underway to build R & D infrastruc-
ture for the development of requisite
technology for the exploitation of ocean

wealth,

puring the seventh Five Year Plan, it
is proposed to upgrade the above Data
Centre and to develop technologies in
different thrust areas,

(d) Yes, Sir., Two mine sites bave
been identified in the Central Indian
Ocean and India has filed an application
with the Preparatory Commission of the
International Seabed Authority for the
registration and allotment of one of the
two sites for deep seabed mining, Con-
siderable progress has been achieved in
the extraction of metals from the nodules
obtained from deep seabed.

[Translation)

SHRI VIRDHI CHANDER JAIN :
Mr. Speaker, Sir, it is heartening to note
that exploratory ocean mining work is in
progress, I want to Bnow whether any
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programme has been envisaged in the
Seventh Five Year Plan to step up re-
rearch and development activities in the
National Institute of oceanography, Goa
and what provision has been made in this
regard ?

SHRI SHIVRAJ V. PATIL : This
research laboratory is under C.S.I.R and
we can say that we spend Rs. 3to 4
crores annually on this project, The work
undertaken there is of different types,
Firstly, the samples of living and non-
living wealth in the ocean are taken out
and examioned how they can be used in
our economic growth,

Secondly, effects of ocean on whether
are also studied.

Thirdly, the effect of ocean water on
iron, wood and another elements is
studied, By doing so, we also consider
developing protective measures to our
ships, ports, etc, The work of testing
plymetallic nodules taken out from deep
sea bed and processing and dissemination
of computerised data is also undertaken
there, Thus, a variety of work is done
there, '

SHRI VIRDHI CHANDER JAIN : 1
want to know what are the expectations
from the nodules obtained; what type of
metal and in what quantity are we going
to get ?

SHRI SHIVRAJ V, PATIL : Sir, these
polymetallic nodules have been found in
the Central Indian ocean at two places
and we are making efforts to extract
metals from these nodules in the labo-
ratories, Cobalt, nickel, copper and zinc,
etc. have been extracted from these no-
dules and experiments are being carried
out in two to three laboratories—one of
them in Bhubaneshwar—to evolve pro-
cesses for extraction of metal, But I do
not have complete information at the
moment to what oxtent we shall be
able to accomplish it, 1 do bave some
information but not complete information,
Permission is required to be obtained
from the United Nations before the no.
dules are taken out and application for
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that is required to be submitted to the
Seabed Authority, Exploitation work
starts after permission is obtained from
the Seabed Authority, So far nodules
have been found at two places and appli-
cation for permission has been submitted
to the Seabed Authority, We hope to
get permission in one case and we can
start work of its utilisation after it is
extracted, I think the technology in this
field is not yet fully developed in the
world, Complete knowledge regarding
its extraction and commercial use is not
yet available in the world, what to talk of
India, However, work in this field is
going in India and outside India and it is
hoped that complete technology in this
field will be developed within 10-15 years
and by that time it will be possible for
mankind to extract metals from the sea
besides earth for its use,

lEnglish]

SHRI VIJAY N, PATIL : India has
got vast sea-coast, Not only that, OQur
Andaman & Nicobor Islands are there,
According to interpational law, we can
explore up to 250 nautical miles from
our land surface, So, we can explore
250 nautical miles from Andaman &
Nicobar & Laccadives Islands also,

I would like to know from the hon,
Minister what special efforts ars being put
in ? As the hon. Minister has stated that
the seabed authority has to give the per-
mission, are we obtaining the permission
only near the Bombay coast or Visakha-
patnam coast or the permission is also
being sought for the research near Anda-
man & Nicobar coast ?

There was talk of purchasing three re-
search vessels for conducting research at
the bottom of the sea for sea food, for
nodules and for exploration of oil, I
would like to know whether these three
research vessels are also purchased,

I would like to know these two points
from the hon, Minister,

SHRI SHIVRAJ V, PATIL : The ex-
clusive economic zone of India is equal to
two-tbird of the land-mass of India. As
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far as the exclusive economic zone is con-

~cerned, it is not necessary for India to

obtain permission from International Sea
Bed Authority or the United Nations.
India has economic sovereignty over ex-
clusive economic zone and India can
exploit the natural resources from this
area, For using the resources from the
open sea, it is necessary to obtain the
permission from the Sea Bed Authority
and it is for that purpose we have made
application to the Sea Bed Authority and
not for using the resources in the econo-
mic zone, The survey is going on to find
out what are the living and non-living
resources in the economic zone of India,
Now we propose to cover lot of area and
find out what is being donme, We have
already obtained two ships, one is
Sagar Kanya and the other is Sagar
Sampada. Sagar Kanya is used
for living and non-living resources
survey in the economic zone as well
as in the open, Sagar Sampada is
the ship which is used for surveying the
living resources in India, We have the
third ship called ‘Gaveshini’ which is also
being used for survey,

Steps to Encourage Forestry on
* Wastelands

*336, SHRI D,P. JADEJA : Wil
the PRIME MINISTER be pleased to
state :

(a) whether Government are aware of
the special consideration b:ing given by
certain States to farmers raising forest
crops Op their lands;

. (b) whether Governu.ent have con-
sidered treating forestry on the same lines
as plantation crops like tea and coffee;

(c) the steps being taken to encourage
forestry on waste lands by farmers; and

(d) the funds allotted for raising
forestry crops on waste-land in 1985-.86 ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH.
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
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ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) Farm forestry is being
promoted all over the Country,

(b) Efforts are being made to avail of
institutional finance etc, for forestry on
the same lines as other plantation crops,
Tea and coffee are not considered as
forest crops,

(c) The following steps are proposed
for encouraging forestry on wastelands by
the people iucluding farmers :

(i) People’s  nurseries — Nurseries
would be decentralised and raised
through small and marginal
farmers, schools, women’s group
etc,

(ii) Leasing of lands for raising treas
would be promoted,

(iii) Setting up Tree Grower’s Coope-
ratives to promote farm forestry,

(iv) Voluntary agencies would be en-
couraged to undertake wastelands
development,

(v) Mahila Mandals and other Wo-
men’s organisations would be
utilised for promotion of fuel-
wood, fodder and other trees and
grasses they need,

(vD Seeding would be taken recourse
to wherever conditions are suit-
able,

(vii) Grass and other fodder will be
grown in conjunction with the tree
crops,

(viii) Proportion of farm forestry is
proposed to be increased, This
would help develop a people's
movement,

(ix) Intensive wasteland development
in certain selected districts,

(d) The funds allotted for afforesting
wactelands in  1985.86 amount to
Rs. 450 crores,
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SHRI D.P, JADEJA: My question
was regarding the special consideration
being given by certain State Governments
to farm forestry because forestry would
differ from State to State and also from
region, Iwould like to know from the
hon, Minister as to what is the amount
allotted for farm forestry State-wise and
which are the districts of Gujarat that are
included under thjs project,

SHRI SHIVRAJ V_ PATIL : As far as
the allocation in the Seventh Five-Year
Plan is concerned, it is in the vicinity of
Rs, 2,500 crores. Iam told that no
separate allotment for farm forestry has
been made, This is the amount for
afforestation, As far as information rela-
ting to the Gujarat State particularly is
concerned, 1 will collect the information
and give it to the hon, Member,

SHRI D.P, JADEJA ;: 1 bhad speci-
fically mentioned that special status be
given to farm forestry on par with tea
and coffee plantations, The hon. Minis-
ter says that tea and coffee plantations
will not be considered on par with farm
forestry, May Iknow from the hon,
Minister as to what special steps are
being taken to improve and, if necessary,
to import technology for grass and other
products, especially for the drought-affec-
ted areas ?

SHRI SHIVRAJ V, PATIL : Affore-
station and plantation are two different

things. 1f we treat afforestation on par
with  plantations,  difficulties = may
arise, The Commerce Ministry

has been giving certain concessions and
certain facilities to the planters and they
are encouraging tea and coffee plantations,
For afforestation also certain facilities are
given and different States are giving diffe-
rent facilities. Seedlings are freely given,
Then some amount of money is also given
to the planters, Use of fruit of the trees
is also allowed,

As far as the new technology is con-
cerned, there are various methods which
can be used for planting grass, The sceds
.can be spread by aircraft and the lagu-
minous taoks also can be used for fixing
pibgen from the atmosphere into the
‘#pif 80 that grass is also helped, There
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are other genetic methods which are not
in actual use; but they are in the process
of development,

SHRI E, AYYAPU REDDY : What
is the infrastructure that is created for
implementing these schemes and what is
the amount allocated Statewise ? Or is
it allocated schemewise ? What are the
methods by which the special species of
social forestry are identified regionwise,
i.e., a particular type of forestry is nece-
ssary in a particular region according to
its climate and all that ? What is the
agency which is identifying these special
species regionwise ? What is the infra-
structure for implementing it ?

SHRI SHIVRAJ V. PATIL : Sir, the
task of afforestation is being done by the
State Governments, The State Govern-
ments prepare the plans and those plans
are implemented by them. In different
States different methods have been follo-
wed, In some States they keep distribu-
ting the seeds, in some States they distri-
bute the saplings, In some Stales they
are giving money to the planters, In
some States they are allowing the planters
to use the fruit of the trees, At the cen-
tral level we are giving money and other
facilities,

WRITTEN ANSWERS TO QUESTIONS

[English]
Setting up of National Computer Centre
at Madras for Educational Programmes

*#325. SHRI K. RAMAMURTHY :
Will the PRIME MINISTER be pleased
to state :

(a) whether there is any proposal to
set up a national Centre at Madras for
generation of computer software and bar-
dware for application in educational pro-
grammes on television; and

(b) if so, the action taken to imple-
ment this proposal ?
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THE MINISTER OF STATE IN THB
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI SHIVRAJ V., PATIL) : (a) No,
Sir,

(b) Does not arise,

Recommendations of Ramamurti
Committee

*327. SHRI PRIYA RANJAN DAS
MUNSHI : Will the Minister of PLAN.
NING be pleased to state ¢

(a) whether the Planning Commission
has received the recommendations of the
Ramamurti Committee on the role of
Centrally sponsored scheme in the Seventh
Plan;

(b) if so, the main recommendations
of the Ramamurti Committee;

(c) the recommendations of the Plan-
ning Commission; and

(d) the reaction of Government in the
matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI A,
K. PANJA) : (a) Yes, Sir,

(b) A statement giving the summary
of the recommendations of the Rama-
murti Committee is attached,

(c) The Planning Commission recom-
mended to the National Development

- Council that a Committee of the Council

be appointed to go into all aspects cf the
matter,

(d) There does not arise any question
of the reaction of Government, in view of
the reply to (c) above,

Statement

Summary of recommendations
Ramamurti Committee

of the

@ Ccntralljr Sponsored Schemes have
an important role to play and they
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(if)

(iii)

(iv)

should form an integral part of
the national plan, However, the
number of such schemes should
be limitéed and they should pri-
marily aim at initiating a process
of change,

The scheme should satisfy one of
the following criteria for being
taken up as a Centrally Sponsored
Scheme,

(a) It should relate to demons-
trgtion, pilot project, survey
and research or;

(b) It should have a regional or
inter-State character or;

(c) It should aim at building up
institutional framework for
the country as a whole or
for a region or;

(d) It should be in the nature of
a pace setter with a definite
time frame within which the
objectives outlined are sought
to be realised,

Programmes of national impor-
tance could be identified and clas-
sified into a sub-Plan within the
State Plan with earmarked outlays
and provisions of special Central
assistance, Thus separate sub-
Plans could be prepared for im-
portant sectors like health and
family welfare, rural employment,
poverty alleviation etc. as a part
of State Plans during the 7th Plan
period,

Central outlay for centrally spon-
sored schemes should not exceed
1/6th of the block Central assis-
tance for State Plans, However,
if the Committee’s recommenda-
tion for Sub-Plan for programmes
of national importance is not
accepted, it would be unrealistic
to restrict the Central outlay to
1/6th, Even so, the Central out-
lay for Centrally Sponsored Sche-
mes should not exceed 1/3rd of
the block assistance for State
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Plans and steps should be taken
to reach this proportion by the
end of the Seventh Plan, .

No programmes having an All
India coverage should be taken up
as Centrally sponsored unless the
outlay on the programme is more
than Rs, 25 crores, In case,
where the coverage is limited to a
few States the outlay should not be
less than Rs, 10 crores for a five
year period, These limits do not
apply to pilot projects or surveys
which are crucial for plan formu-
lation,

The schemes in which it is inten-
ded that committed liability at the
end of their operation would fall
to the charge of the State Govern-
ments should invariably be clas-
sified as Centrally Sponsored
Schemes, Schemes which are
essentially in the nature of cen-
trally sponsored should not be
introduced or classified as Central
sector schemes,

(vii) All Centrally Sponsored Schemes

(viii)

(i

(®

(xi)

should be identified at the time of
Plan formulation and the likely
outlays and pattern of financing
of the Schemes finalised when the
Five Year Plan is approved,

Centrally Sponsored Schemes ini-
tiated in tte middle of the Plan
period should be fully funded by
the Government of India,

Centrally Sponsored Schemes
should be discussed when the
Annual Plans of the States are
finalised.

The Central Ministries should
insist that States’ Departments
obtain prior clearance from the
Planning and Finance Depart-
ments about the desirability of
implementing new Centrally Spon-
sored Schemes,

There should be close consultation
between the Central Ministries and
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the State Governments regarding
the objectives and the administra-
tive procedures for implementing
the Centrally sponsored program-
mes, The States may be asked
to prepare detailed schemes for
achieving the objectives outlined
in the Centrally Sponsored Sche-
mes, which is examined and ap-
proved by an Empowered Com-
mittee at central level,

(xii) Review and monitoring of imple-
mentation of State Plans should
not be confined only to Centrally
Sponsored Schemes but should
cover the entire State Plan to be
undertaken by the Ministry as well
as by Planning Commission,

(xiii) Financial sanctions for all Cen-
trally Sponsored Schemes should
be issued by the Expenditure Fin-
ance Committee,

(xiv) There should be effective mech-
anism for coordination between
the various Central institutions
like the U,G,.C,1.C.A.R,,CS.IR,
etc, through which the Cen-
tral Plan funds are channelised to
State Institutions to ensure that
adequate outlays in the State Plan
are made to receive and assimi-
late the development schemes
administered through such Central
agencies,

(xv) An effective information system
may be developed for transmission
of information regarding innova.
tive schemes taken up by different
State Governments so that other
States could examine with refer-
ence to their local conditions the
feasibility of adopting some of the
successful ventures undertaken by
different States,

Designing of Proto-Type Fast
Breeder Reactor

*328, SHRI BV, DESAI :
SHRI M)V, CHANDRA-
SEKHARA MURTHY :

Will the PRIME MINISTER be pleased
to state : .
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(a) whether India is engaged in de-
signing and constructing a proto-type
fast breeder reactor;

(b) if so, what will be its capacity;

(c) whether the size of the reactor
matches with the coal-fired thermal
power stations; and

(d) if so, by what time the breeder
will be ready ? i :

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY, AND IN THE DE-
PARTMENT OF OCEAN DEVELOP.
MENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI
SHIVRAJ V. PATIL) : (a) Yes, Sir.

(b) 500 MWe,
(c) Yes, Sir,

(d) It is planned to complete the
construction by the year 2000,

A-Point Action Proposed by
Commonwealth Summit

*331, SHRI BV, DESAI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state ;

(a) whether it is a fact that the Com-
monwealth Summit has taken note of the
critical economic situation being faced by
the developing countries and has proposed
a 4-point urgent action to improve the
environment;

(b) if fo, the details of the 4-point;

(c) the steps being taken to imple-
ment these 4-points; and

(d) to what extent these suggestions
will improve the world economy ?

THE MINISTER OF BEXTERNAL
AFFAIRS (SHRI B,R, BHAGAT):
(2) and (b), The Commonwealth Sume
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mit recognised that the critical situation
facing development countries necessitated
urgent action to improve the external
environment—higher growth and a roll-
back of protectionist measures especially
in industrial countries; lower interest
rates; and significantly increased external
assistance and foreign investment as well
as continuing efforts to improve their
domestic economics,

(¢) Action on the above rests largely
with the respective countries, Some of
the issues are also under consideration iu
the relevant specialised international fora,
A reform in the functioning of the inter-
national monetary and financial system
could also assist in creating a favourable
invironmen:. In this regard the CHOGM
Summit noted that the Spring 1986
meetings of the Development and Interim
Committees would provide an oppor-
tunity for in-depth examination of the
relevant issues,

(d) These suggestions if accomplished
and implemented by all countries con-
cerned can contribute to the creation of
a favourable economic environment in
the world and provide a fillip to
mutually re-enforcing growth in the
industrial and developing economies,

{Translation]
Pollution by Thermal Power Plants

*332. SHRI C, JANGA REDDY :
SHRI ANAND SINGH :

Wwill the PRIME MINISTER be pleased
to state :

(a) whether Government’s attention
has been drawn to the pews ilem appear-
ing in the **Hindvstan Times” dated 24
October, 1985 wherein tt is stated that
a situat’on of acid rain could obtain in
Delti due to the pollution being spread
by the thermal power plants; and the
same situation can arise all over the
country because of such power plants

(b} the details of the facts in this
regard; and
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(c) how cities, villages and forests
will be affected in case of acid rain ?

THE PRIME MINISTER (SHRI
RAJIY GANDHI) : (a) Yes, Sir,

(b) According to the India Meteoro-
logical Department there is no evidence
of acid rain problem in the country as
indicated by the data being recorded to
various piaces,

(¢) Acid rain causes corrosion of
buildings and monuments, reduces agri-
cobur:l yield and forest growth and also
adversely affects the water bodies,

[English]

Union Medical Service Commission

*334, DR, CHANDRA SHFKHAR
TRIPATHI : Will the PRIME MINIS-
TER be pleased to state :

(a) whether Government propose to
set up Union Medical Service Com-
mission for ithe appointment of doctors,

(b) if s0, the reasons therefcr;

(c) the time by which it is proposed
to be set up; and

td) the amount to be spent on the
setting up of 1the Commission ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL AND
TRAINING, ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES
AND PENSION (SHRI P, CHIDAM-
BARAM) : (a) No, Sir,

(b) to (d). Does not arise,

Steps to save Pine Forests in the
Himalayas

*337. SHRI R.P., DAS* Will ths
PRIME MINISTER be pleased to state :

(a) what steps have so far been taken
by his Ministry to save pine forests in
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the Himalayas, especially in the hills of
Jammu and Kashmir, Himachal Pradesh
and Uttar Pradesh;

(b) whether the recommendation of
the Dehra Dun Forest Research Institute
in regard to destructive practices of resin
tapping have been implemented; and

(c) if not, the reasons therefor ?

THE PRIME MINISTER
RAJIV GANDHI): (a) A statement
on the steps taken is given below,

(b) Jammu and Kashmir has set up
a Committee to study the efficacy of the
recommended method. Himachal Pra-
desh has accepted the recommendation
and is adopting it in a phased maaner,
Uttar Pradesh has reported that they are
adopting a different method devised by
their own State Forest Research Organi-
sation,

(c) Does not arise,

Statement

(a) To save the forests in the
Himalayas, following steps have been
taken,

1. Hill States have been considered
as special areas for central assis-
tance by the Planning Com-
mission,

2, Enactment of the Forest (Con-
servation) Act 1980 by the
Central Government,

3. Enhanced protection measures to
conserve forest resources including
suitable legislation by the State
Goverpments,

4, Undertaking the following affore-
station and soil conservation
measures in the areas :

() Raising of large scale plant-
ation of pines and other
species in the Himalayan
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region by the concerned
States,
(i) Soil Conservation ip the

catchments of the river valley
projects, :

(iii) Indo-German Dhauladhar
Farm Forestry Projects in
Himachal Pradesh.

(iv) Himalayan Watershed
management Project in U.P.,

(v) Integrated watershed ma-
nagement in the catchments
of flood-prone rivers,

(vi) Adoption of improved land
use practices,

(vii) Social ~ Forestry including
rural fuelwood plantations,

(viii) Laying down norms for
management of forests,

Besides the above measures the States
have imposed ceiling on the exploitation
of Pines for resintapping and made pro-
visions for stringent punishment in con-
pection with the forest oficnces.

Steps to Prevent Andaman ard N‘cobar
Islands from Turning into Wast Land

SHRI SUBHASH YADAYV
" SHRI DHARAM PAL SINGH
MALIK :

*338,

Will the PRIME MINISTER be plea-
sed to state ;

‘(a) whether Government’s attention
has been drawn to the news-item appear-
ing in the “Times of India dated 6
October, 1985 wunder the heading
«Treasure Islands turning Waste ’;

(by if so, what action Government
propose to take or have taken to save
the Andaman and Nicobar Island from
turning into waste land; and
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(c) extra funds allocated, if any for
the purpose ?

THE PRIME MINISTER (SHRI
RAJIV GANDHI) : (a) Yes, Sir,

(b) and (c). Government are seized
of the matter concerning environmental
conservation of Andaman and Nicobar
Islands, The news paper report men-
tioned in part (a) of the question is based
on a study commissioned by Government,
Fxport Groups are studing various
aspects relating to conservation and sus-
tainable development of natural resousces
of the Islands, Allocation of funds will
depend oo the conclusions of the studies,

Kaiga Nuclear Plant in Karnataka

*339, SHRI V.S, KRISHNA IYER :
SHRI1 SRIKANTA DATTA
NARASIMHARAJA WA

DIYAR :

Will the PRIME MINISTER be pleased
to state ;

(av whether the work on Kaiga Nuc-
lear Plant in Karnataka has started ;

(b) if so, the amount spent so far ;

(c) whether precautionary measures
have been taken to safeguard against
health hazards in that area due to the
establishment of the nuclear plant ; and

(d) the steps taken to convince the
people of that area about the safeguards
provided and to allay their fears ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVFLOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V. PA-
TIL) : (a) Yes, Sir,

(b) About Rs, 18,5 crores have been
spent so far towards carryicg out site
investigations and advance procurement
of long delivery items of equipment,
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.~ (¢) Yes, Sir,

(d) The public are being contacted’
through exhibitions and lectures by ex-
perts and the inbuilt safety systems/mea-
sures are being explained to the
public, '

Naval Installations in Pakistan Ports

*¥340. PROF, NIRMALA KUMARI
SHAKTAWAT : -

SHRI P, KOLANDAIVELU ;

Will the Minister of DEFENCE be
pleased to state :

(a) whether Government are aware
of Press reports that facilities for large
navy ships and other installatiors of a
strategic nature are being set up in
Pakistan ports ; :

(b) if so, for what purposes these are
being set up ; and

() the reaction of Government in
this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE; RE-
SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) and (b). The
attention of the Government has been
drawn to the reports about the plans for
the development of the ports ard bhar-
bours along the Makran Coast of Pakis-
tan, These are reportedly aimed at
securing greater flexibility for the opera-
tion of Naval and Air units, which were

“hitherto confined to Karachi,

(c) The Government of India keeps
all developments having a bearing on the
country’s security under constant observa-
tion in order to take appropriate mea-
sures from time to time to maintain full
defence preparedness, The Indian Navy
is being constantly re-equipped, moder-
nised and developed,

Rural Fuel Wood Plantation

*341. SHRIMATI PATNAIK : Will
the PRIME MINISTER be pleased
to state



45 Written Answers

(a) State-wise production and demand
of fuel-wood as assessed by the Fuel
Wood Study Committee of the Planning
Commission ; and i

(b) the steps taken to create rural
fuel wood plantation ?

THE PRIME MINISTER, (SHRI
RAJIV GANDHI) : (a) The Report
of the Fuel-wood Study Committee of
the Planning Commission does not men-
tion State-wise production of and demand
for fuelwood, However, the annual fuel-
wood. consumption at 1975-76 level was
estimated to be 133 million tonnes,

(b) The Nationa! Wastelands Deve-
lopment Board has been sst up with the
objective of bringing 5 million hectares
of land under fuel and fodder Plantations
every year,

Piantations are being raised under va-
rious schemes and programmes as under
to improve fuelwood availability in rural
areas in particular :

(i) Social Forestry Programmes in
the State sector including Farm
Forestry Programmes involving
distribution of free seedings ;

(ii) Centrally Sponsored Scheme of
social forestry including rural
fuelwood plantation ; and

(iii) Social forestry under Rural Deve-
lopment Programmes, such as
NREP, RLEGP, DIDP and
DPAP,

Other plantations ¢.g, those of timber
trees also contribute to increased fuel-
wood supply as and when the trees are
cut, Other initiatives being taken to
promote planting of fuelwood/fodder trees
by creating a people’s movement for af-
forestation are :—

(i)  People’s nurseries - Nurseries would
be decentralised and raised
thiough small and marginal far.
mers, schools, women’s group etc,
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(ii) Leasing of lands for raising trees
would be promoted,

Setting up Tree Grower’s Coaope-
ratives to promote farm forestry,

(iii)

(iv)  Voluntary agencies would be en-
couraged to undertake wastelands
development.

(v) Mahila Mandals and other Wo-
men’s organisations would be uti-
lised for promotion of fuelwood,
fodder and other trees and grass-
es they need,

(vi) Seeding would be taken recourse
to  wherever conditions are

suitable,

(vii) Grass and other fodder will be
grown in conjunction with the
tree crops,

(viii) Proportion of farm forestry is

proposed to be increased,

(ix) Intensive wasteland development in
certain selected districts,

Industrial Production during Seventh
: Plan

*342, SHRI ANIL BASU : Wil
the Minister of PLANNING be pleased
to state :

(a) what are the industrial production
items on which stress has been given in
the Seventh Plan ;

(o) whether internal market would be
available for these products, if so, the
details thereof ; and

(c) whether majority of the population
including weaker section will be benefited
through such production, if so, the de-
tails thereof ?

' THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK PANJA) : (a) Stress has been
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given in the Seventh Plan on energy items
that is, petroleum, coal and electricity,
production of basic metals like steel,
aluminium, zinc and lead, road transport
vehicles, machine tonls, fertilizers, petro-
chemical intermediates, plastics, electro-
nics, synthetic fibres and yarn, sugar,
vanaspati, textile etc. ’

(b) Yes, Sir, The demand-supply
balances in the Plan of all these have
been worked out on the banks of detailed
exercises, comprising a set of material
balances and input-output mod:l,

(¢) Yes, Sir, The production leaves
envisaged in the Plan have been deter-
mined keeping in view the demand pat-
tern resulting from the proposed pro-
grammes for alleviation of poverty, reduc-
tion in un-employment and re-distribu-
tion of incomes and consumption,

Shramdan and Youth Participation
in Cleaning Ganga

#3343, SHRI AKHTAR HASAN:
Will the PRIME MINISTER be pleased
to sta‘e :

(a) whether *‘Shramdan” and youth
partiicipation has been included in the
relating to purification of Ganga ; and

(b) if so, the extent of public involve-
ment in the scheme ?

THE PRIME MINISTER (SHRI
RAJIV GANDHI) : (a) Yes, Sir.

(b) Specific programmes are currently
under preparation to secure active parti-
cipation of the people in the formula-
tion and implementation of Ganga Ac-
tion Plan,

(i) Activities like *‘Shramdan’ and
holding of camps will be organis-
ed for the youth in different loca-
tions to undertake activities such
as cleaning up and maintenance
of selected ghats, beautification for
river bank, tree plantation, spe-
cial awareness programme of
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understanding river quality and
aquatic life etc, ;

(i) a multi-media and multi-lingual
programme to develop public
awareness about the problems of
river poiflution is under pre-
paration,

(iii) Arrangement for dissemination of
information about the Ganga
Action Plan and its progress is
being made in conjunction with
the Doordarshan, All India Radio

. and the Press,

Meeting with President of Pak at
Muscat

*344, SHRI SATYENDRA NARA.
YAN SINHA :
SHRI U.H. PATEL :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Prime Minister had met
President of Pakistan during his visit to
Muscat recently;

(b) if so, whether Pakistan President
expressed his readiness to improve rela-
tions with India;

(c) whether the continuing skirmishes
in Siachin area were also discussed; and

(d) if so, the outcome of the discus-
sion held ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI B,R, BHAGAT) : (a)
and (b), Yes, Sir,

(c) and (d). The Siachen Glacier and
the area adjoining, has always been under
our control.and is an integral part of the
territory of the Indian State of Jammu
and Kashmir, The developments in
Siachen Glacier figured between the Prime
Minister and the President of Pakistan in
their talks in Oman on November 18,
1985,
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U.K.'s Offer of Technology

*345, SHRI V. TULSIRAM : Will
the Minister of EXTERNAL AFFAIRS
be pleased to siate :

(a) whether Britain has offered high
technology for India’s development when
the British Minister of State for Industry
visited India;

(b) if so, the details of the high
technology offered by 'Britain;

(c) whether such technology could
not be cbtained from France;

(d) the extent to which such a help
will be a hindrance to the development of
Indian technology; and

(¢) the areas for which the techno-
logy will be brought from the United
Kingdom ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI BR, BHAGAT) : (a)
No specific offer was made during the
visit of the British Minister of State for
Industry,

(b) Does not arise,
() Does not arise,
(d) Does not arise,

(¢) Does not arise,

Public Dealing by Officers of Al India
Services

*346, SHRI SOMNATH RATH ;
Will the PRIME MINISTER be pleased
to state

(a) whether importance is being given
to the quality of public dealings by offi-
cers belonging to All India Services;

(b) the steps taken to bring about
more respect and regard from officers in
their public dealings; and
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(c) the details of incentives and
measures to ensure better treatment to
the public from officials of high cadres ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL AND
TRAINING, ADMINISTRATION RE-
FORMS AND PUBLIC GRIEVANCES
AND PENSION (SHRI P. CHIDAM-
BARAM): (a) Yes, Sir,

(b) and (c). The Members of the All
India Services are put througa various
training courses from time to time,
Among the objects of these courses are
developing a new work culture and
ethic and building up appropriate atti-
tudes to the problems of common people,
especially the poorest and the socially
peglected, The training programmes at
the National Academy of Administration,
Mussoories also include visits to villages
and tribal areas to enable the officers to
develop empathy for the weaker sections
of Society., Their performance in dealing
with the problems of the Scheduled
Castes and Scheduled Tribes and their
relations with public are reported upon
in their annual confidential reports,

Fifth Expedition to Antarctica

*347, SHRI RANIJIT SINGH
GAEKWAD : Will the PRIME MINIS-
TER be pleased to state :

(a) whether the fifth Indian Antarc-
tica expedition is planned to sail during
this month;

(b) whether some of the top research
institutions are having second thought
about participation and the National In-
stitute of Oceanography, Goa is even
thinking of pulling out of the trip;

{c) whether experience of some of the
scientists who joined the fourth expedition
has not been ' encouraging and one of the
scientists wrote to the Prime Minister
also; and ’

 (d) if so, whether Government still
intend to go ahead with the fifih expedi-
tion and future trips ?
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THE PRIME MINISTER (SHRI
RAJIV GANDHI) : (a) The fifth An-
tarctica Expedition- sailed from Goa on
30.11,1985 at 5-30 p.m.

(b) No Sir. In the fifth expedition,
the National Institute of Ocsanography
has sent two scientists for the summet
team and ope scientist to undergo winter-
ing in Antarctica,

(c) and (d), Letters were addressed to
‘members of the four expeditions' to An-
tarctica inviting their comments and
suggestions with a view to bringing about
requisite improvements in the subsequent
expeditions to Antarctica, Responses
received have been/are being incorporated
in planning future expeditions,

Assistance to Clean River Krishna

3438, SHRI SM. BHATTAM : Will

the PRIME MINISTER be pleased to
state :

(a) whether an amount of Rs 250
crores has been allocated during the
Seventh Plan for improvement of drai-
nage and treatmeat facilities in 27 major
cities on Ganga banks to arrest domestic
and industrial pollution io the river
Ganga,

(b) whether any amount has been
suitably set apart for any river in the
South and whether the Krichna River is
being considered for the same; and

(c) whether Government have decided
to allot some funds for depollution of
river Krishna as its water is supplied to
Madras for drinking purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R, ANSARI) : (a)
An amount of Rs, 240 crores has been
allotted during the 7th Plan for implemen-
tation of schemes under Ganga Action
Plan.

Improvement .of drainage and Sewage
treatment facilities 10 reduce the pollution
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load from domestic sources on the river
Ganga js the major component of the
schemes drawn up in 27 major class-]
Towns|/ Cities,

(b) @d (c). No, Sir,

Decision to Locate Rocket Testing
Site in Orissa

3439, SHRI CHINTA MOHAN :

SHRI JAGANNATH PATT-
NAIK

SHRI CHINTAMANI JENA :

Will the Minister of DEFENCE be
pleased to state :

(a) whether itis a fact that there is
no change in the decision to locate
rocket testing site in Orissa to which the
local resident had raised objections on
account of displacement without adequate
rehabilitation;

(b) whether Government will ensure
that pot only economic but also social,
ethnic considerations will be kept in mind
in drawing up rehabilitation plans; and

(c) whether Government will involve
the persons to be displaced in planning
their future ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a)to(c). Yes, Sir,
However, comprechensive rehabilitation
schemes have been drawn by the State
Government which will provide for the
rehabilitation and employment of those
affected, It is also felt that once the
project is in full swing a significant growth
in service-type employment will be gene-
rated in the area,

[Translation)

Prime Minister’s Directions to Improve
the Living of Tribals

3440, SHRI BANWARI LAL

Will the Minister of WEL-

FARE be pleased to state ©
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{(a) whether Prime Minister visited
the tribal areas of Rajasthan to know
the condition of the tribals;

(b) the directions given by the Prime
Minister for improving the standard of
living of tribals; and

(c) what follow up action has been

taken by the Union and State Govern-

ments on those directions ?

THE DEPUTY MINISTER IN THE
MINISTRY ° OF WELFARE" (SHRI
GRIDHAR GOMANGO) : (a) Yes,
Sir. .

(b) The Prime Minister had indicated
that while planning investment under In-
tegrated Rural Development Programme
the productive assets supplied should be
related to local conditions,

(c) The Minister for Agriculture and
Rural Development has addressed the
Chief Minister of Rajasthan impressing
upoa him the need for taking effective
steps for implementation of the Integrated
Rural Development Programme, Recently,
this Programme bhas also been reviewed
in the conference of the State Ministers
in charge of Rural Development, held on
29th apd 30th November, 1985,

[English]
Steps to Boost Economy of Punjab

3441, SHRI TEJA SINGH DARDI :
Will the Minister of PLANNING be
pleased to state :

(a) the special steps under consider-
ation to put the ecopomy of Punjab
on rails; and

(b) whether Government propose to
conduct a special survey of Punjab’s
economy which has suffered due to dis-
turbed conditions in the State for the last
four years ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK, PANJA): (a) A . number of
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steps have been contemplated to boost
the economy of Punjab in the Seventh
Plan period, The outlay for the
Seventh Plan of Punjab State has been
agreed at Rs. 3285 crores which is
higher by 67.86% than that of the Sixth
Plap, In order to enable the Govern-
ment of Punjab to bave a reasonable
Plan size for 1985-86, in addition to the
normal Central assistance, the State has
been allocated advance Plan assistance of
Rs, 100 crores and further additional
assistance of Rs, 45 crores for Thein
Dam and Rs, 15 crores for SYL Canal
Project as well as 2 mwedium-term loan of
Rs, 75,52 crores,

The 7th Plan of (he State includes a
pravision of Rs 500 crores for the Thein
Dam project, Besides a Railway Coach
Manufacturing Factory is also being put
up in the State under the Central Sector.

(b) No, Sir,

Pak’s Claim of Kashwmir as their
' Territory

3442, SHRI INDRAJIT GUPTA :
Will the Minister of EXTERNAL AFP-
AIRS be pleased to state :

(a) whether President of Pakistan at
a meeting of Pakistanis in New York on

21  October, 1985, bas described
Kashmir as “Part and Parcel” of
Pakistan;

(b) if so, whether such statements
are a set-back to efforts at better Indo-
Pak relations; and

(c) whether Government of India has

lodged any formal diplomatic protest at
this claim ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI KR, NARAYANAN) ; (a)
Yes, Sir, According to Radio Pakistan,
the President of Pakistan, while addres-
ing the Pakistani community in New
York on 21st Oct, 1985, stated that
“Kashmir was a life line of Pakistan *
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(b) and (c). Government’s position
that such references to Kashmir are
contrary to the Simla Agreement has been
coanveyed to the Pakistan Government on
different occasions, We have also rei-
terated that the whole of the State of
Jammu and Kashmir is an integral part of
India and that the only issue which re-
mains to be resolved is the vacation of
the illegal occupation by Pakistan of
Indian territory,

Working of Bombay Passport Office

3443, SHRI GURUDAS KAMAT :
Wil the Minister of EXTERNAL AFF-
AIRS be pleased to state :

(a) the steps being taken to stream-
line the working of the Bombay Passport
Office;

(b) the pumber of applications for»

passport on record presently;

(c) the average time taken by Bombay
Passport Office for issue of passport; and

(d) whether any study has been made
at Bombay Passport Office on ways to
reduce the delays ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K,R, NARAYANAN): (a)
Government are keeping constantly - the
working of Passport Offices under review
and steps have been taken to streamline
these including the Passport Office in
Bombay, Additionally, as a result of
inspection by Headguarters two - addi-
tional Officers were deployed on regular
basis to supervise service at the counters,
Similarly three officers were moved closer
to their sections for bett supervision of
their staff and working;

(b) Number of applications pending
ason 1,12,1985 is 21,451,

(¢) Generally, five working days after
receipt of clear security and identity veri-
fication reports on passport applicants
from Police authorities;
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(d) Passport Office, Bombay, is re-
gularly inspected by Headquarters to
supervise and improve its working.

Relationship Between Crime and
. Consumerism

3444, SHRI DINESH SINGH:

Will the Minister of HOME AFFAIRS
be pleased to state ; 2

()" whether Government have noticed

the relationship between crime and con-
sumerism,;

(b) whether the Bureau of Police
Research and Development have carried
out any research on this; and

(c) if so, the 1esult of the study ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL
SECURITY (SHRI ARUN NEHRU) ;
(a) No, Sir,

(b) No, Sir,
(c) Does not arise,
Ganga Basin Conference in Calcutta

3445, SHRI SANAT KUMAR
MANDAL : Will the PRIME MINISTER
be pleased to state :

(a) whether ihe Indian Centre for
Public Health and Environment in asso-
ciation with a number of Central and
State Government Departments held a
Ganga Basin Conference and exposition
in Calcutta during the last week of
November, 1985,

(b) whether apart from different con-
cerned authorities in the country some
foreign agencies like the Thames Water
Authority sent their representatives to the
Conference;

(c) if so, the subjects discussed at the
above Cooference; and -
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(d) the follow-up action being taken
in the matter so far as the Central
Government authorities are concerned ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R, ANSARI): (a)
Yes, Sir.

(b) Yes, Sir,

(c) The following subjects were dis-
cussed :

(i) . Waste-water collection and trans-

portation;

(ii) Waste-Water treatment of re-
cycling;

(iii) Energy recovery and product

marketing and river water quality
modetling;

(iv. Problems of industrial waste

management; and

(v) Financing industrial Waste treat-
ment systems,

(d) The recommendations of the
Conference have not been received,

Depletion of Forests

3446. SHRIMATI "MADHURI
SINGH ; Will the PRIME MINISTER
be pleased to state ¢

(a) whether the use of traditional
wooden packing cases have gradually led
to damage and depletion of forests and
degradation of ecology; and

(b) how Gavernment propose to save
forests from the packing case manu-
facturers ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR, ANSARI): (a)
Use of wood for traditional packing cases
has contributed; to some extent, to the
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depletion and degradation of forests in
certain parts of the country,

(b} Government have set -up an inter-
ministerial Group to recommend measures
for substituting the use of wood for

various purposes, including packing
boxes, The report of the Group is
awaited,

Trade Barriers among Commonwealth
Countries

3447, SHRI RAM PYARE PANIKA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether any trade barriers exist
among any Commonwealth countries ad-
versely affecting their trade;

(b) if so, the details thereof;

(c) whether any proposals were
made at the recent meeting of the
Commonwealth Heads of Government to
dismantle such trade barriers; and

(d) if so, the outcome of those pro-
posals ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K.R, NARAYAN\Nj) : (a) and
(b). Trade barriers in the form of
Tariff and Non-Tariff restrictions exist
among the Commonwszalth countries. The
Commonwealth, is no longer a forum for
liberalisation of trade amongst  its
Member Countries, The trend is to seek
liberalisation of trade on multilateral
basis or on regional basis,

() No Sir,

(d) Does not arise.

Exploitation of ocean wealth during
Seventh Plan period

3448, SHRI RADHAKANTA DI-
GAL : Will the PRIME MINISTER be
pleased to state :

FNY
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(a) whether Government have a pro-
posal to give more emphasis to carry on
the exploitation of ocean wealth during
the Seventh Plan period;

(b) if so, what are the areas identified
for research works to achieve the goal;

and

(c) the details of the schemes pro-
posed in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY. ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,

PATIL) : (a) Yes, Sir.

(b) & (c) The major areas identified
for research work during the Seventh
Five Year Plan period would be : Survey
of living and non-living resources of the
exclusive economic zone for optimum
utilisation, polymetallic nodules pro-
gramme, Antarctic research, control of
marine pollution, development of suitable
technology for extraction of energy from
the sea, development of under water tech-
nology aand increased human resource
development in ocean science and techno-

logy,

Thakkar Commission Report

3449, SHRI MULLAPPALLY RA-
MACHANDRAN: Will the Minister of
HOME AFFAIRS be pleased to state :

{a) whether the final report of the
Thakkar Commission has been received
and is likely to be laid in Parliament
during this Scssion; and

(b) whether Government have exten-
ded the term of the Thakkar Commission
and if so, for how long ?

THE MINISTER OF HOME AFFA.-
IRS (SHRI $.B, CHAVAN) : (a) Thak-
kar Commission-of Inquiry has not sub-
mitted its final report so far,
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(b) The term of Thakkar Commission
of Inquiry has been extended upto
31,12 85,

Construction of Roads in Himachal
Pradesh

3450, SHRI HARIHAR SOREN :
Will the Minister of DEFENCE be plea-
sed to state

(a) whether Government have a pro-
posal to connect the Lahaul Spiti district -
of Himachal Pradesh with the rest of the
country;

(b) if so, whether any tunnel or all
weather road has been constructed there;
and

(c) the details of the efforts made in
this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) to (c). The traffi-
cability of Manali-Leh road via Lahaul.
Spiti valley is restricted on account of the
snowfall and avalanche at Rohtang and
other Passess, Feasibility studies related
to the construction of a tunpel at Roh-
tang Pass are being conducted, In the
meantime, improvement works and snow
clearance measures on this road are being
undertaken to keep the road open to
traffic for a lopger duration than in the
past,

[Translation)

Setting up of Electronic Undertaking
in M P,

3451, SHRI MAHENDRA SINGH :
Will the PRIME MINISTER be pleased
to state :

(8 whether the Central Government
propose to establish an undertaking for
electronic industry in the State of Madhya
Pradesh; and

(b) if not, the reasons therefor ?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) At present there is no pro-
posal to establish any Central Under-
taking for electronics in the State of
Madhya Pradesh,

(b) Government encourages setting up
of electronics . industries throughout the
country in any permissible area, No
special measures are being adopted for
Madbya Pradesh, The State Government
edeavours to create conditions conducive
for setting up such industries, Depart-
ment of Electronics gives necessary gui-
dance whenever required,

[English]
Human Sacrifices in Orissa

SHRI CHINTAMANI PANI-
GRAHI :

DR, G.S, RAJHANS :

3452,

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the ghastly happenings of
human sacrifices in Orissa in such modern
times has drawn the serious attention of
the Government of India;

(b) whether another human sacrifice
has occurred in Mine No, 1 of Tata Iroa
and Stee] Company at Sukinda on 7th
October;

(c» whether the Union Government is
enquiring into such human sacrifices in
Orissa; and

(d) whether more than 60 human
sacrifices have taken place in Orissa dur-
ing the last three years ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SE-
CURITY (SHRI ARUN NEHRU) : (a)
o (d). The subject ‘“Public Order” is in

‘ peSwate List of the VIIth Schedule of
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the Constitution, So is the subject
‘Police”, Maintenance of public order
which includes prevention and detection
of crime through the machinery of the
police agencies is, thus, the responsibility
of the State Governments,

According to the information furnished
by the Government of Orissa, only 8
cases of human sacrifice came to the notice
of the Government during the last 3
years, Out of these 8 cases, 3 cases were
declared not pertaining to human sacri-
fice after investigation, In the Mine at
Sukinda, no case of human sacrifice was
reported on the 7th October, 1985,
However, a murder took place on that
date duc to sudden provocation,

Steps to remove Corruption in Police
Organisation

3453, SHRI CHITTA MAHATA :

SHRI JITENDRA SINGH :

SHRI MOHD, MAHFOOIJ
ALI KHAN :

Will the Minister of HOME AEFAIRS
be pleased to state :

(a) whether Government propdse to
take some specific steps t0 remove cor-
ruption in the police organisation in the
Capital and in other Government organi-
sations; and

(b) if so, the details thereof ?

THE MINISTER OF HOME AFFA-
IRS (SHRI S.B, CHAVAN): (a) Yes,
Sir, :

(b) The measures are that decoy com-
plainants are sent to police stations; cor-
rupt officers are being weeded out; raids
are intensified under the Prevention of
Corruption Act; and the Distt, Vigilance
Cells and the Vigilance Branch of Delhi
Police have intensified surveillance to
guard against malpractices and corrup-
tion,

- Pakistani Trained Extremists

3454, SHRI A.J V. B. MAHES-
WARA RAO : Will the Minister -of
HOME AFFAIRS be pleased to state *
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a) whether it is a fact that five hun-
dred Pakistani trained extremists crossed
over to India between August 18 and 23,
1985; :

(b) whether it is also a fact that the
extremists have been armed by Pakistan
with sten guns and mausers;

(c) the steps taken by Government to
seal the border with Pakistan to check
not only further infiltration but also the
escape of the extremists to Pakistan after
they commit crimes in Iadia; and

(d) the steps taken to apprehend the
extremists who have already crossed over
to India ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) &
(b). Government have no such report,
However, interrogation of extremists so
far arrested revealed that Pakistan has
been arming them with stenguns, revol-
vers and grenades,

(c) & (d) Constant vigil is maintained
by BSF and other security forces, Joint
ambushes, raids and patrols with local
police and other preventive agencies are
organised by the BSF, Additional com-
panies have been deployed by the BSF.
Observation towers have been erected to
watch movement of ex-filtrators/infiltra-
tors, Screening and combing operations
as also the requisite foliow-up action are
being taken by the concerned agencies to

" locate and apprehend the extremists who
"might have already crossed over to
India,

Setting up of Seed Bank for Forestry

3455, SHRI SIMON TIGGA : Will
the PRIME MINISTER be pleased to
state ;

(a) whether Government are consi-
dering to set up a seed bank for forestry;

(b) if so, details of the centres of
that bank and names of the trces, seeds
of which will be available at the bank;

and
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being taken for nursery

(c) steps
development ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR. ANSARI) : (a)
The seed requirements for forestry have
not yet been fully assessed. Various
details in this regard are being conti-
nuously studied, Existing institutions/
infrastructure will be utilised as far as
possible,

(b) The scope is still being explored
and as such details of centres and species
are not available,

(c) Dccentralised nurseries are being
promoted to help encourage people's
movement for afforestation,

Setting up of Task Force

3456, PROF, NARAIN CHAND
PARASHAR ; Will the PRIME MINIS-
TER be pleased to state :

(a) whether the plan for the institu-
tion of Task Forces for Economic Deve-
lopment has made any headway and the
Forces have been set up;

(b) if so, the details about the Task
Forces set up so far and a resume of
their functioning;

(c) whether any more Task Forces
are also being sut up during the current
and the subsequeant years of the Seventh
Five Year Piap; and

(d) if so, tke outlines of the expan-
sion programme ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI): (a)
Yes, Sir,

(b). Ecological Task Forces on the
pattern of Territorial Army are currently
operational io the States of Uttar Pra-
desh and Rajasthan, The Task Force in
Uttar Pradesh with a sirength of 243 men
bas been in operation since January,
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1983 and has undertaken afforestation
and soil conservation works in Shahjahan-
pur Block (District Saharanpur),

Since April, 1985, the Task Force
has been moved to Kiarkuli Catchment
for the restoration of mined areas on
Mussoorie slopes,

.The second Task Force has been in
operation since July, 1983 on the left
bank of Indira Gandhi Canal near
Bikaner in Rajasthan, This Task Force
has a strength of 668 men, Its activities
include afforestation, pasture develop-
ment and sand-dune stabilisation,

(c) No, Sir,
(d) Does not arise,

{Translation}
Grants for Upliftment of Scheduled
Castes/Scheduled Tribes

3457, PROF, CHANDRA BHANU
DEVI : Will the Minister of WELFARE
be pleased to state :

(a) amount of grants given to volun-
tary organisations for the upliftment of
Scheduled Castes and Scheduled Tribes
during 1984.85;

(b) amount out of it given to the
Harijan Sevek Sangh; and

(c) the steps being taken by Govern-
ment to ensure proper utilisatiom of
grants ?

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE (DR,
RAJENDRA KUMARI BAJPAI): (a)

" An amount of Rs, 1,30,04,076 was re-
leased to the voluntary organisations en-
gaged in the welfare of Scheduled Castes
and Scheduled Tribes during the year

- 1984.85,

(b) A sum of Rs, 23,72,366 was
given to thie Harijan Sevak Sangh during
198485, :
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(c) The performance in regard to the
implementation of welfare schemes and
utilisation of grant-in-aid by the voluntary
organisations is assessed by the Directors
for Scheduled Castes and Scheduled
Tribes who carry out periodical checks on
the working of the schemes run by the
organisations, The officers of this
Ministry also visit these Institutions
during their tours, o

Irregularities in Selection ef Constables in
Central Industrial Security Force

3458, SHRI SARFARAZ AHMAD:
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that selection
list of constables in CISF in Chandra
Pura (Bibar) was cancelled;

(b) whether it is also a fact that the
reason for its cancellation was certain
irregularities committed in the selection;

() if so, details of the action taken
against officials found guilty; and

(d) the time by which action will be
taken for making fresh recruitment ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU) : (a) and
(b) Yes, Sir,

(c) Disciplinary proceedings have
been initiated against the then Com-
mandant of the Central Industrial Secu-
rity Force, Chandrapura Unit, and the
other concerned official alleged to be
guilty,

(d) Fresh recruitment will be made
as and when vacancies of Constables
occur in the Central Industrial Security
Force. As a result of cancellation of
the Select List of Constables, those
vacancies have been filled up out of re-
cruitment made in other States, * :
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[English)
Computer Error in U,P.S.C, Exams

3459, SHRI PRAKASH V, PATIL :

Will the PRIME MINISTER be pleased

to state :

(a) whether all the candidates who
bad appeared from Danapur Centre of
Patna for the Civil Service Examination
had failed as per computer tests;

(b) whether it is also a fact that when
the students protested, a manual recheck
was undertaken and many were found to

have passed;

(c) whether instances have come to
light where UPSC has sent mark sheet
showing a candidate having passed the
test while subsequent computerised mark
sheet sent showed that the candidate had
failed; and

(d) if so, steps taken to ebsure that
the career of bright students are not
marred due to some error in feeding the
computer ?

THE DEPUTY MINISTER IN THE
~MINISTRY OF PERSONNEL AND
TRAINING, ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES
AND PENSION (SHRI P, CHIDAM-
"BARAM): (a) No, Sir. All candi-
- 'dates who appeared from four out of total
of seven' sub centres of Danapur failed at
the Civil Services (Preliminary) Exami-
nation, 1985,

(b) After the announcement of the
results based on representations from a
few candidates, the Commission recheck-
ed the entire results, Consequently, 232
candidates, including 190 candidates of
the four sub-centres of Dapapur, Patna
were found to be eligible for the Main
-Pramination and they were accordingly
~admitted to the Main Examination,

. (¢) No individual mark sheets are
.prepared for the candidates in the Civil
Scrvices.(Preliminary) Examioation, The
questfon of apy instance of discrepancy
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in mark sheet coming to notice does
not, therefore, arise,

(d) New Programmes have been de-
veloped to epsure recheck of machine
scores and detection of any malfunction-
ing of scoring machine, Other validation
checks have also been evolved to ensure
correctness of results. These precautions
would prevent chances of the career of
any candidate being marred due to errors
in feeding the Computer,

Survey Conducted Regarding Scheduled
Castes Below Poverty Line

3460, SHRI MOHD. MAHFOO]
ALl KHAN : Will the Minister of
WELFARE be pleased to state :

(a) whether Government are aware
that according to the recent survey of
certain districts in Bihar conducted by
L.N. Mishra Institute of Economic Deve-
lopment and Social Change, more than
95 per cent of the Scheduled Castes in
Bibar constitute to be below the poverty
line and live under abysmal conditions
besides being trcated as ‘untouchables’;
and

(b) if so, the steps taken by Govern-
ment in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) No
information is available,

(b) Question does not arise,

Allocation of Funds for the Welfare
of Blinds

3461, SARIMATI PRABHAWATI
Will the Minister of WEL-
FARE be pleased to state the funds
allocated in the Seventh Five Year Plan
for giving more facilities to the blinds in
the country ?

THE DEPUTY MINISTER IN THE

" MINISTRY OF WELFARE (SHRI

GIRIDHAR GOMANGO) : A .sum of
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Rs, 34 crorés has been allocated in the
Seventh Five Year Plan for the welfare
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of all handicapped persons for the fol-
lowing schemes :

(1) Development of National Institutes :

Rs, 12 Crores
(2) Scholarships® Supply of aids & ap-
pliances and assistance to Voluntary
Organisations : Rs, 20 Crotes
(3) - District Rehabilitation Centres : Rs, 1 Crores
(4) Establishment of special cells in
Employment Exchanges : os Rs, 1 Crores

Except the provision for National Insti-
tutes, the other allocations are meant for
the welfare of all handicapped persons
including the visually handicapped,

A provision of Rs, 2 crores under Plan
and about Rs, 4 crores under Non-Plan
bas been made for the development of
the National Institute for the Visually
Handicapped,

[Translation) '
Survey for Consumer Price Index

3462, SHRI VIJAY KUMAR YA-
DAV : Will the Minister of PLAN-
NING be pleased to state ;

(a) whether any gurvey has been con-
ducted for Consumer Price Index by
Central Statistical Organisation and the
Planning Ministry ;

(b) if so, the result of this survey ;

(c) the position in regard to prices
in different cities according to the sur-
vey ; and

(d) the reaction of the Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK, PANJA) : (a) Yes. A middle
class family living survey was conducted
at 59 sclected centres during 1982.83
by the Central Statistical Orgeanisation
for revision of the Base Year (1960) of

the existing series of Consumer Price In-
dex for Urban Non-manual Employees.

(b) to (d). The date collected under
the Survey are being processed,

Disc for TV, Transmission

3463, SHRI DILEEP SINGH BHU-
RIA : Will the PRIME MINISTER be
pleased to state :

(2) the number of licences issued by
‘Government for the manufacture of pri-
vate disc for television transmissions ;

(b) the total number of discs in«
stalled by these companies and the loca-
tion thereof ;

(c) whether Government have fixed
any standard price for these discs ;

(d) whether it is a fact that these
discs are sold by the oompnma at a
very high price ; and

(¢) whether Government would take
some action to control these high prices ?

THE MINISTER OF STTAE IN THB
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V, PA.
TIL) ¢ (a) No licence has been issued
by Government for manufacture of prie
vate disc for TV Transmission,
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(b), to (¢), Do not arise,

" [English]
Completion of Border Road in Arunachal
Pradesh

3464, SHRYI WANGPHA LOWANG :
Will the Minister Qf DEFENCE be pleas-
ed to state :

(a) whether it is a fact that construc-
tion of road from Roing to Apiniin
Arunachal Pradesh by the Border Road
Task Force (BRTX) was started in 1969
and still the road has remained incom-
plete ; and

(b) how many Kilometers are left and
when the road shall be completed ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RE.
" SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) The road Roing
to Anini is a combination of two road
sectors, namely, Roing-Hunli (89.75
kms) and Hubli-Anini (148,75 kms).
The road sector Roing-Hunli, which was
entrusted to Border Roads Organisation
in 1969, was completed in 1976, The
road sector Hunli-Anini, which was en-
trusted to Border Roads Organisation in
1976 has been compieted upto Km, 113,

(b) About 36 kms, of road in the
Hunli-Anini sector is likely to be com-
pleted by 1987,

Shifting of Thorium Plant at Trombay

3465, PROF, MADHU DANDA-
VATE : Will the PRIME MINISTER
be pleased to state ;

(a) whether the thofium plant " in
Trombay at Bombay is likely to be shified
frem Bombay

(b) if so, whether there is strorg op-
position to the proposal for the shifting
of the pl:nt by trade Unions as well s
by the Mcharashtra Government ;
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(c) if so, reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-.
MENTS OF OCEAN DEVELOPMENT.
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V. PA-
TIL) : (a) Indian Rare Earths Limited,
a public sector undertaking has initiated
action for setting up a new Thorium
Plant at a lecation outside Bombay in
place. of the old existing Plant at
Trombay, Bombay, The pnew location
is yet to be finalised,

(b) Indian Rare Earths Worker’s
Union has protested against the proposal
to locate the new Plant outside Bombay,
The Government of Maharashtra have
written to Central Government enquiring
the position in this regard on the basis
of the letter from the above Union,

(c) When the new Plant is established
elsewhere and the existing old plant is
eventually closed down, 1he employees
who opt to shift to the new location will
be traasferred. Others will be provided
alternative employment under other
units of the Department of Atomic Energy
located in Bombay, Those who opt
to take retirement will be paid due come
pensation,

Collaboration for Manufacturing
of V.C.R,

3466, SHRI Y.S. MAHAJAN : Will
the PRIME MINISTER be pleased
to state :

(a) the precise terms and conditions
of the collaboration entered into by Elec-
tronics T-ade and Technology Develop-
ment Corporation with Grundig, the
West German Electronics firm, for many-
facture of Video Cassette recorders ;

(b) whether the West German firm
will transfer the technology and knowa-
how for the manafacture of VCRs; and

() the details of savings in - term of
foreign exchange as a result of indigenous
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manufacture of VCRs with the proposed
collaboration-?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS,
‘AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) and (b). No collaboration
agreement has yet been signed, However,
Electronics Trade & Technology Develop-
ment Corporation Limited (BT&T) has
signed a Memorandum of Understanding
on 7.11.85 with Mys, Grundig of West
Germany for establishing a Joint venture
in India to manufacture VCRs and to set
up a technology development centre for
consumer electronics with facility for
research, training, pilot production and a
base for export support,

(c) 1tis difficult to estimate at this
stage,

Extradition o Terrorists from Canada

3467, SHRI P, M, SAYEED : Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether Government of India has
made a list of Indians residing in Canada
and fastering terrorism in India: .

(b) whether the list has been for-
warded to the Canadian Government with
a request for extradition of those persons;
and '

(c) if so, the result thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIK, R, NARAY ANAMN) . (a) Yes
Sir. However, the list is not complete
in as much as it requires constant review
and updating,

(b) The attention of the Government
of Canada is drawn to specific cases with
the request for appropriate actjion under
Canadian law,
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(c) The Canadian Government has
taken legal steps against some suspected
terrorists, and has assured that it will
make all efforts to bring terrorists in
Canada before the law,

Japan’s Know-how for Development
of Electronics

3468. SHRI K. KUNJAMBU : Will
the PRIME MINISTER be pleased to
state ¢

(a) whether Government propose to
have a tie-up with Japan for the develop-
ment of electronics and to acquire the
latest know-how in this field; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL): (a)and (b), In certain high
technolcay areas, Government would be
interested in acquiring koow-how from
developsd countries including Japan,
Apart from this some collaborations have
been entered into by private parties and
Public Sector Enterprises in India with
manufacturers in Japan for production of .
various electronics items,

Amount spent for Development of
Backward Areas

3469. SHRI VS, VIJAYARAGHA-
VAN : Will the Minister of PLAN.
NING pleased to state ;

(a) the total amount spent by the
Centre during the Sixth Plan for the
development of backward areas in the
country; ’

(b) the achievement in. this respect;

(¢) whether the backward areas have
not received enough atiention so far; and

(d) if so, the steps taken in this
recard ?
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK. PANJA): (a) The total amount
spent by the Centre duriog the 6th Plan
for the development of backward areas in
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the country was Rs, 2059,68 crores.

. The details of the approved outlay and

expenditure under various programmes
were as under :

(Rs, crores)
" Approved outlay Expenditure
(i) Area Development Programmes :
(a) Desert Development 94 85 73.55
" Programme (DDP)
(b) Drought Prone Area 404,30 335,58
Programme (DPAP)
(c) Hill Area incl. Western 560,00 555,65
Ghats Development
Programme (HA DP)
(d) North Eastern Council 340.00 381.15
(NEC) Programme
(¢) Tribal Areas Programme 485.00 485,00
(i) Incentive Schemes for 228,75 228.75
Industrially Backward
Areas
211290 2059.68

(b) The physical achievements in pro-
grammes for development of backward
areas are always not quantifiable, - As a
result the financial expenditure is normally
considered to be a broad indication of
physical achiecvements as well, Accord- -
ingly 97,489, of the target ‘was
_achieved,

(c) No, Sir, The backward areas
have received adequate attention, This

will be continued during the 7th Plan as
well,

(d) Does not arise,

Organisations Receiving Foreign
_ Contributions

3470, SHRI ATISH CHANDRA
SINHA :
‘SHRI HUSSAIN DALWAI :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether some associations and
persons having cultural, economic, edu-
cational, religious or social programmes.
have received foreign contributions during
the last three years;

(b) if so, the details of such asso-
ciations and persons the amount of
foreign contributions, the sources from
which and the manner in which such
contributions were received and the pur-
pose for which and the manner in which
such foreign contributions were utilised
by such associations and persons;

(c) the irregularities, if any, in such
cases; and

(d) whether Government are aware of
the institutions receiving foreign contri-
bution even though those institutions are

not registered with Government and if so,

the details thereof and action taken and
proposed against them ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a)
Yes, Sir,

(b) The material required for reply
involves more than 10,000 (ten thousand)
associations which received foreign con-
tributions during the last three years aamd
thus the reply with the required details
will be so voluminous that it may not be
feasible to lay it on the table of the
House, However, in case the Hon’ble
Member desires to have the information
in respect of any particular association/
institution, the same could be furnished,

(c) Few cases involving suspected vio-
lation of the Foreign Contribution (Re.
gulation) Act, 1976 have come to the
notice of Government and there are under
‘investigation, .

{d) During the last three yearsi.e.
1982, 1983 and 1984, registration of
the associations/institution under the
Foreign Contribution (Regulation) Act,
1976 was not required for receipt of
foreign contribution,

Ex-Servicemen’s Problem

3471, SHRI K P, UNNIKRISH-
NAN : Will the Minister of DEFENCE
be pleased to state :

(a) whether the Ex-Servicemen have
been representing to the Ministry for de-
fining the term ‘Ex.Sérvicemen’ to ensure
the benefits of new policy of reservation;

(b) whether a high powered Com-
mittee on Ex-Servicemen’s problems have

already accepted the need for re-defining

the term; and

(c) the action taken by the Ministry
thereof ? ’

THE MINISTER OF STATE IN THE
DEPARTMBNT_ OF DFFENCE RE-
. SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH): {a) to (c). The re.

" ment Bureau in August,
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commendation of the High level Com-
mittee on Problems of Ex-serviceman on
the definition of ‘Ex-servicemen® has been
examined by the Government and accep-
ted in principle, Necessary notification
in this regard will be issued by the De-
partment of Personnel and Training,

[Translation)

Appointment of Scientists in Bureau
of Police Research

3472, SHRI JITENDRA SINGH :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government had consti-
tuted the Police Research and Develop-
1970 to make
use of science and technology in the
working of the police system and techni-
ques;

(b) if so, whether besides police
officers, criminologist and scientists have
also been given appointment in this
bureau; and

(c) if pot, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a)to
(c). A copy of the Government of India,
Resolution No., 8/135/68-P, I (Pers, 1)
dated 28th August, 1970 regarding
setting up of a Bureau of Police Research
and Development is given in the Statement
below, Besides Police Officers, Scientists
in the grade of Director, Dcputy Director,
Assistant  Director, Senior Scientific
Officers and Research Officer with degree

in Criminology have been appointed in

the Bureau,

Statement

No. 8/135/68-P. I (Pers, I)
Government of India
Ministry of Home Affairs
New Delhi-1, the 28th August, 1970

Resolution

The Govt. of Tndia have from time to

“time taken steps for ‘the modernisation of
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systems, methods and’ organisation of
the police in the couniry, in 1963 when
the Central Bureau of Investigation was
set up, a Crime Records and Statistics
Division and a Research Division were
established in it, In 1966 a Police
Research and Advisory Council was
constituted to oversee, guide and direct
the functioning of the Research Division
of the Central Bureau of Investigation, In
furtherance of the objective of modernisa-
tion, the Govt, of India have now decided to
set up with immediate effect a Bureau of
Police Research and Development in the
Ministry of Home Affairs with a view to
taking a more direct and active interest in
tbe matter and to promoting a speedy
and systematic study of Police problems
in a changing society and bringing about
rapid application of science and techno.
logy to the methods and techoiques of
the police in the country, ’

The Bureau of Police Research and
Development will have the following
Division ;

(I) Research, Statistics and Publi-
cations,

(1) Development,

The Charter of Functions of the above
said Divisions will be as laid down in the
Annexure,

The Research Division will identify the
need and problems of the police services in
the country andinitiate, stimulate and guide
research in this field in co-ordination with
various Institutions, Organisations,

Ministries, Universities, Chiefs of Re- "

search Institutes, Inspectors General of
Police of States and other agencies and
individuals interested in the subject,

The Development Division will keep
abreast with devclopments in the appli-
cation of science and technology to police
work in India and other countries, and
study new procedures and methodologies

with a view to promoling e intoduction

it and techniques in
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The Bureau will conduct tests the re-
su'ts of which will be circulated to the
State Police forces for information and
appropriate action,

Besides advising the Govt, of India,
the Bureau will if required by the State
Govts advise them on matters falling
within the field of its operations,

Sd/-
(L.P. SINGH)

Secretary to the Govt, of India,
Immediate '

No, 8/135/68-P. I, (Pers. I)
New Delhi—1
the 28th August, 1970

ORDER : Ordered that a copy of
the Resolution be communicated to all
State Govts,/U.Ts  Administrations,
Director, 1.B. Director, CBI, Director
General, BSF, Director General, CRPF,
Director, NPA, Commandant, CFls, all
ministries/Deptts, of the Govt, of lndia,

Ordered also that the Resolut on be
published in the Gazette of India for
General information,

1. Research, Statistics and Publications .
Division

1. Analysis and study of crime and
problems of general nature affect-
ing the police e.g.

(a) Trends and causes of crime,

(b) Prevention of crime—pre-
ventive  measures,  their
effectiveness and relationship
with crime;

(c) Organisation, administration,
methods and techniques of
police forces and their

‘modernisation,

(d) Improvements in methods of
investigation, utility. and re.
sults of introducing cientilic
aids and equipment,
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(é) Inadequacy of laws; and (i) Arms and aminunition;
(f) Juvenile delinquency, (ii) Riot Control Equipment;

2. Assistance in police research pro- (iii) Traffic Control Equipment;
grammes in States, processing and
coordination of research projects; (iv) Police Transport; and
sponsoring extra-mural research, L

(v) Miscellaneous Scientific

3, Work relating to Police Research Equipment including aids to
Advisory Council , investigation,

4. Participation in and c.onvening .of 2. Liaison with the National
Conferences and Seminars relating Laboratories, other  scientific
to study of police problems, organisations and institutions and

5 Participati . il defence Public and private sector Undqr-

: a;t:cnp ation in t'sqclao rammes takings in the above fields, co-
and crime prevention prog ‘ ordination of development pro-
e e grammes and stimulating indi-

6. Participation in the work of the ! ¢
United Nations in the field of egeniou;eui)roducnon of  police
prevention of crime and treatment quipment.
of offenders, . ‘

3. Application of computer technology

7. Organisation of training cources in in various fields of police work,
the research field,

4. Participation in the work of the

8, Maintenance of all India statistics Central Forensic Science Ad-
of crime, visory Committee,

9, Statistical analysis of trends of 5. Work relating to the establish-
crime” ment of the Central Medico-
. : Legal Institute and the Central

10. Documentation relating to police Institute of Criminology and
science and criminology., Forensic Sciences,

11, Publication of : 6. Convening of Biennial Al India

Identification Officers Conference
(i) Research Reports, News and other Conferences and Semi-
letters and = Research and nars to discuss the application of
Development Journal, science and technology to police
work, ‘
~(ii) Crime in India,
( ) 7, Work relating to the Permanent

(iii) Reports and Reviews relating
to suicides, accidents, losses
and recoveries of property
and other information of

Committee of the Inspectors
General of Police Conference on
Riot Control Equipment,

[English)

police interest, - L
Setting up of Electronic Unit in Sikkim

IL.  Development Division :

_ 3473, SHRIMATI DX. BHAN-
1. Review of the performance of DARI: Will the PRIME MINISTER
various” types of equipment used be pleased to state

by the police forces in India and
development of new equipment in

(2) whether Government pro '
the following fields &

Wt up any Blectronic Unit in Skki
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(b) if so, whether such a unit will be
in a joint venture between the Central
and the State Government; and

(c) if not, whether Government will
encourage private enterprises to set up
such a unit in the State ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVELOP-
MENT ATOMIC ENERGY, ELEC-
TRONICS AND SPACE (SHRI SHIV.
RAJ V. PATIL): (a) to(c). Govern-
ment encourages setting up of Electronic
Industries throughout the country in any
permissible area, If the State Govern-
ment endeavours to create conditions
conducive for setting up such industries,
Department of Electronics would give the
necessary guidance for setting up of such
units in Sikkim, With a view to en.
courage more electronic industries in Hill
Districts included in Category ‘A’, has
also been decided that the maximum
ceiling of Central Iovestmert subeidy
would be raised from Rs, 25 lakbs to Rs,
50 lakks at the rate of 259 in case of
electronic industries set up in ‘Special
Region Districts® in Category ‘A’,

Memorandum for Bringing Fire Works
Industry Under the Air Pollution
Control Board

3474, SHRI VISHNU MODI;
Will the PRIME MINISTER be pleased
to state :

(a) whether Government have received
any suggestion for bringing the fire works
industry under the purview of the Air
Pollution Control Board;

(b) if so, the details thereof;

(c) action taken on this suggestion;
and

(d) if so, the details in this regerd
and if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
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FORESTS (SHRI Z R, ANSARI): (a)
No such suggestion has been received by
Government of India,

(b) to (d). Do not arise,

Pakistants Arrested for Espionage

3475, Shri K.D, SULTANPURI:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of Pakistanis arrested
for indulging in espionage activities in J
& K and Punjab during the last one
year;

(b) whether their pumber has incre-
ased considerably during this period; and

(c) steps Government propose to take
to check the illegal entry of foreigners
from across Pak border ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a)
During the period from 1,7,84 to
30 6,85, Seven Pak Nationals were arres-
ted in Punjab and Eight were arrested in
J & K for espionage activities,

(b) There has not been any significant
increase in the number of foreign spies
arrested during this period.

(c) To prevent illegal entry of forei-
gners from across the border, vigilance by
security forces including BSF and Army
has been intensified in the border
regions,

Number of Military Personnel who lost
thelr lives while Climbing Mount Everest

3476_ SHRI ANADI CHARAN
DAS :  Will the Minister of DEFENCE
be pleased to state :

(a) the number of military personnel
who lost their lives while climbing Mount
Bverest during the last three years;
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(b) the amount spent by Government
on these expeditions; and

(c) whether Government would dis-
courage the climbing Everest by Unifor-
med personnel in view of the grave risks
involved in these expeditions and leave the
field for others ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RES-
EARCH AND DEVELOPMENT (SHRI
ARUN SINGH):; (a)amd (b), Five
Army officers lost their lives during this
period, All five were members of the till-
date only Indian Army Everest Expedi-
tion, 1985. Rs, 62,74 lakhs, approxi-
mately, were spent on this expedition.

(c) No, Sir.
Degree Courses in Defence Sciences

3477 SHRI ANADI CHARAN
DAS : Will the Minister of DEFENCE
be pleased to state :

(3) whether a number of universities
in the country are having degree Courses
in Defence Sciences;

(b) if so, the names of the universi-
ties with particulars of the courses;

(c) whether the Army Headquarters
had constituted a Study Group to re-exa-
mine the need for establishment of a
separate Defence University or any other
similar Institution; and

(d) if so, the recommendations of the
Committee and the Government’s decision
thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RES-
EARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) Yes, Sir,

(b) The information is being collec-
ted,

(c) Yes, Sir,
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(d) The Study Group recommended
the establishment of a Defeace University,
The matter is under consideration of ths
Government,

Growth rate of Industrial Performance

3478, SHRI VIJAY N. PATIL
Will the Minister of PLANNING be plea-
sed to state :

(a) the areas of weakness observed in
the last year of the Sixth Five Year Plan;

(b) whether the industrial perfor-
mance has shown an average growth rate
of 6 per cent which is below target fixed
for the Sixth Five Year Plan; and

(c) if so, whether the fundamental
issues examined in connection with slow
growth particularly in manufacturing
industry were kept in view while formau-
lation the Seventh Five Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI A,
K. PANJA): (a) A weakness of the
Indian Industry bhas been inadequate
attention paid to cost and quality con-
siderations as it operated within an envi-
ronment of protection, Widening tech-
nological gap between India and rest of
the world also had the wider effect of
increasing obsolescence and raising costs
and inadequately up-grading quality,

The shortfall in out-put as against the
target of the plan in various industries
may be attributed to short-term factors
and others relatively more long term in
nature, Out-put in many industries was
affected because of inadequate and irregu-
lar availability of power. Production
also suffered duc to prolonged labour
uorest and insufficient demand in case of
textiles, raw material shortage in case of
jute manufacture, scarcity of coking coal
in case of steel and inadequate availability
of proper quality of steel in case of stoel
using industries,

(®) The target of growth for indus-
trial production in the Sixth Plan was 1%
per annum, The growth rate achieved
however, was 5.5 %. Augmentation of
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new capacity in the Sixth Plan has been
more or less in consonance with target in
& number of industries including among
others, aluminium, zinc, petrochemical
intermediates, cement etc. However,
shortfalls in production have taken place
in some basic industries such as steel,
cement, non-ferrous metals, fertiliser etc,
Production targets were exceeded in a few
industries like machine tools, cars, motor
cycles and scooters, consumer electronics
etc,

(c) The Seventh Plan aims at an
overall average growth rate of over 8%
in the industry sector, For this target to
be achieved Indian industry will have to
attain a higher level of productivity and
economic viability, Up-gradation of tech-
nologies and modernisation of industry
will have to be combined with better
efficiency in the use of factors of produc-
tion, The Seventh Plan also envisages
improving perfocrmance and efficiency of
the core sector namely power, railways,
steel and coal and enlarging purchasing
power through overall economic growth
and the specific poverty alleviation and
employment  generation  pr.grammes,
These will help in ensuring the desired
rate of growth in the industry sector, The
main elements of strategy for the indus-
trial sector are : efficient use of capital,
improving infrastructural facilities, moder-
nisation and upgradation of technology,
productivity and thrust areas for export,

Review of Working of Delhi Police

3479. SHRI RAM BHAGAT PAS-
WAN - Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government propose to
review the working of Delhi Police in
general and of Traps-Yamupa area in
particular to protect the interest of poor
pecple; and

{b) if so, the steps coptemplated in
this regard ?

'THE MINISTER OF HOME AFFA.
IRS (SHR: $.B. CHAVAN): (a) ao- {b)
To review the working of Delhi Police,
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Government have set up a Study Group
under Sbri S.D. Srivastava, The Group
bad since submitted its report to the
Government, On the basis of the recom-
mendations of the Study Group, 3 addi-
tional Police District, 12 Sub-Divisions
and 37 Police Stations in phases have
been sanctioned,  Besides, this, additional
jnfrastructural facilities like more vebicles,
strengthening of Control Room, purchase
of modern equipments for some sensitive
duties have been provided, In the trans-
yamuna area, 2 Police Station have been
sanctioned in the first phase,

Trace of girls from Brothel by
Police in Delbi

3481, SHRI AJOY BISWAS: Will
the Minister of HOME AFFAIRS be
pleased to state : '

(a) the number of girls traced in
different brothel by Police in Delhi during
1984 and first 8 months of 1985;

ib) whether Government are aware
that several inter-state rackets are active
in this connection; and

(c) steps being taken to stop this
crime ?

THE MINISTER OF HOME AFFA-
IRS (SHRI S.B. CHAVAN): a) 9
girls in 1984 and 14 girls in 1985 (upto
August, 1985) were traced in the diffe-
rent brothels by Delhi Police,

(b) No inter-state racket operating in
Union Territory of Delhi has come to

notice,

(c) Strict watch is being kept and
prompt legal action is taken as and when
any complaint is received, Decoy sources
are deployed to detect such crimes. An
anti-Vice Cell functioning under Crime
Branch of Delhi collect intelligence in this
respect ard takes appropriate action where
warranted,
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Provision for Indira Gandhi Himalayan
Eavironment Institute

3482, SHRI HARISH RAWAT :
Will the PRIME MINISTER be pleased
to state :

(a) the provision made in Seventh
Five Year Plan for Indira Gandhi Hima-
layan Environmental Institute and the
amount Jikely to be spent during the cur-
rent year;

(b) the nmames of places where re-
search work will be conducted by the
Institute;

(c) whether the land required for it
has been acquired; and

(d) if so, the name of the place where
it has been acquired and the details in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z, R. ANSARI) : (a)
An allocation of Rs, 300 lakhs has been
provided for the Indira Gandhi Institute
of Himalayan Environment and Develop-
ment during the Seventh Five Year Plan,
The allocation during the current year is
Rs 50,00 lakhs and this amount is ex-
pected to be spent,

(b) The Institute will have a decen-
tralised structure with units located in the
existing universities/research institutions,
These include Garhwal University, Sri-
pnagar, Uttar Pradesh; Central Building
Research Institute, Roorkee; Kumaon
University, Nainital; North Eastern Hill
University, Shillong; Himachal Pradesh
Agriculture University, Solan; Jammu
University, Jammu and Kashmir Univer-
sity, Srinagar,

In addition, the main Institute is pro-

posed to be set up in District Almorabh,
Uttar Pradesh,

(¢) No, Sir,

(d) Does not arise,
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Launching of Technology Missions

3483, SHR JAI PRAKASH AGAR-
WAL :

SHRIMATI! KISHORI SINHA :
SHRI MANIK REDDY :°

Will the PRIME MINISTER be pleased
to state :

(a) whether Government propose to
launch technology missions every year in
specific areas of urgent needs; and

(b) if so, the lists of the technology
missions prepared with target of these
missions and other details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) Yes, the Government
proposes to launch a few Technology
Missions in the Seventh Plan period in
specific socio-economic areas of national
priority, :

(b) The Government in the Seventh
Plan is planning to give a significant
positive thrust in the major sectors of
agriculture, industry and various infras-
tructure segment through the enhanced
and appropriate use of Science and Tech-
nology. For this, Science and Techno-
logy bas to relate closely to the objectives
of these sectors/segments and give sub-
stantial, meaningful and clearly visible
returns on investments in the foreseeable
future. This calls for an integrated, goal
directed Science and Technology effort.
A Mission oriented approach to techno-
logy development and its applications
can foster relevauce and provide motiva-
tion, establish organic linkages, which are
live and working, between sectors which
otherwise tend to remain compartmenta.
lised, and would also introduce a sense
of urgency, participation and commitment
required to achieve the desired objectives
within the Planned time-targets, Presently,
an exercise is being carried out to for-
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mulate specific Technology Missions in
this context, A Mission oriented ap-
proach has already been seccessfully
followed in some sectors like Atomic

Energy, space, ¢tc,

Schemes under Socio-Economic Pro-
gramme for Employment of Women

3484, DR, PHULRENU GUHA ;
Will the Minister of WELFARE be pleas-
ed to state :

(a) the schemes under Central So-
cial Welfare Board sanctioned for
Socio-Economic Programme in 1981-82,
and 1982-83 in West Bengal; and

(b) the number of women working
under each scheme during 1985-86
after taking training and after one year

working ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO} : (a) Under
the Socio-Economic Programme a variety
of income generating units are assisted
for gainful employment and self-employ-
mert to needy and poor women as also
the physically bhandicapped. In West
Bengal during 1981-82 and 1982-83 the
number of units assisted were 75 and 61

respectivcly,

(b) Not available,

[Translation]

Tribal Sub Plan for Gujarat in the
Seveath Plan

3485, SHR1 C.D. GAMIT : Will
the Minister of WELFARE be pleased to
state .
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(a) the provisions made in the
Seventh Five Year Plan for tribal sub-
plans in Gujarat and the details thereof;

(b) the details of the amount likely
to be provided; and

(c) the specific schemes proposed for
the upliftment of primitive tribes and the
details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) and (b),
A statement showing the proposal of the
Gujarat Government for the Tribal sub-
Plan during the Seventh Plan is annexed.
The total provision for the Tribal sub-Plan
approved by the Planning Commission is
Rs. 540,01 crores,

() Schemes for the Upliftment of
Primitive Tribes include development of
‘Kyari’ lands, supply of fruit grafis and
plants, bullocks and bullock carts, milch
animals, goats, poultry development etc,
Schemes under the forestry sector include
collection of minor forest produce, grass
cutting and bailing, supply of forest wood
and characoal etc, Under the Education
Sector, schemes to provide incentives to
parents of primitive tribec children by
giving foodgrains to the family, supplying
books, uniforms and other educational
aid are included, Drinking water wells
are taken up under Public Health and
Nutrition Programme, Schemes under
irrigation, cooperation, rural electrifica-
tion, housing, employment and training
and art and culture have also been de-
vised. A sum of Rs, 72,30 lakhs was
provided as Special Central Assistance to
the Government of Gujarat during
1980-85 for the development of primi-
tive tribes,

Slatement
Tribal Area Sub-Plan Seventh Five Year 1985-90

(Rs. in lakhs)

S. No, Name of the Sector

Total TSP outlay
1985-90 proposed

by State Govt,
1 2 3
1, Agriculture and Allied Services . 12,067,73
2. Rural Development 2,216,95
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—

1 2 3
3. Co-operation ces 1,203 80
4, Irrigation and Flood Control ' 8,292.05
5. Power Development 1,523,00
6, Industries and Minerals 2,750,00
7. Transport and Communication .o 4,200.00
8. Social and Community Services 12,809.08
9. Economic Services 502,00
10. General Services 3,932 54
11, Mid-day Meals 8,250,00
12, Scientific Services and Research —
13. Nucleus Budget 2,553.00

TOTAL

Rs, 60,300.15

[English)
Setting up of Electronic Industry

3486, KUMARI PUSHPA DEVI :
Will the PRIME MINISTER be picased
to state :

(a) whether Government have a pro-
posal to set up some Electronic Industry
in the country in collaboration with
Singapore;

(b) whether any such proposal has
come from Singapore; and

(c) what other steps are proposed
to be taken for the growth of Electronic
Industry in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI SHIVRAJ V, PATIL) : (a) and
(b) The proposal by a Non-Resident
Indian (NRI) from Singapore for setting

up of Electronic Industry is under pro-
cess,

(c) The steps proposed to be taken
for the growth of Electronic Industry in

the country are given in the attached
statement.

Statement

Government has taken a Number of
steps to formulate now promotional
policy to accelerate the growth of elec-
tronics in the country, The basic thrust

of new policy is in the following direc-
tion :

(1) A general liberalisation of licens-
ing policy, with emphasis on
promotion rather than on regula-
tion.

(2) Where controls are unavoidable,
as a general rule, resort will be
taken to fiscal controls, in prefe-
rence to physical controls,

(3) By and large, there will be no
upper limit on capacity and no
restriction on a sectoral nature
like large scale, small scale,
private sector, public sector, etc,
except where specific reservations
are made on very special consi-
derations,

(4) Volume production at the econo-
mic level, with contemporary
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technology would be the guiding
principle,

The following specific measures
need to be highlighted :

(i)

(i)

Gi)

)

(v

(i)

For certain category of items
‘sproad-band’ licences will
be issued,

The electronic componants
industry has been delicensed,
Also consumer durables are
delicensed subject to the
condition that the unmits
would not draw upon the
resources from the financial
institutions,

Import of . technology and
foreign collaboration will be
permitted in all areas of
electronics, Units having
fareign equity less than 409
will be permitted in all
areas,

For the following items, the
technology will be acquired
on a centsalised basis to
achieve econemics of scales,

(a) Telephone Instroments;

(b) Electronic PAEX Sys-
tems,

(¢) Rural’ Auvtommtic Ex-
change,

Development of small scale
industry will be encouraged,
Approval for a number of
items have been decentralised
to the level of State DIs.
Investment limit for this
sector has been revised to
Rs. 35,0 lakhs and that for
ancillary units to Rs. 45.0
lakhs,

For the sake of éeconomies
of scale, itis proposed to
de-reserve some . of the’com-
poneais which are reserved
for small scale sector,
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Electronics units Will be al-
lowed to establish in any
permissible location,

In the area of telecommuni-
cations, manufacture of
telephones, EPABX, tele-
printers, fascimile equip-
ment, data communication
terminals etc, have been
allowed in the private sector,
Other items can also be
taken up by private sector
with Central/State Govern-

ments participation of at
least 519, of the equity
share,

In almost all areas of elec-
tronics, excluding consumer
electronics, MRTP compa-
nies have been exempted
from clearance under section
21 & 22 of MRTP Act,
This is besides the increase
in limit of MRTP investment
of Rs, 20 crores to Rs, 100
crores,

A pnew computer- policy has
been announced with em-
phasis on the manufacture
of computers based on
latest techonology at prices
comparable with interpatio-
nal level and progressively
increase indigenisation con-
sistant with economic via-
bility,

Import duty on raw mate-
rials,  components and
capital equipment has been
reduced, In the case of com-
puters, including software
and black & white TV re-
ceivers with 36’ screen size,
there is complete exemption
from excise duty,

The - import policy: has been
ratiopalieed with a view to
increase the production,
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Fﬁmilies Under Tribal Sub Plan in
Madhya Pradesh

3487. KUMARI PUSHPA DEVI:
Will the Minister of WELFARE be
pleased to state :

(a) the number of tribal families in
Madhya Pradesh brought under Tribal
Sub Plan areas so far and how many of
them were below the poverty line ;

(b) the steps taken to raise them
from the poverty line ; and

(c) the schemes implemented exclusi-
vely for that purpose with details
thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) The
Scheduled Tribe families in Madhya
Pradesh are estimated to be 24 lakhs
as per 1981 census, out of which 13
lakhs Scheduled ~Tribe families are
covered in Tribal Sub Plan areas, 15,30
lakh Scheduled Tribe families in the
TSP area are estimated to be below
poverty line,

(b) and (c)., 1. During the Sixth
Five Year Plan period (1980-85) 7.63
lakhs Scheduled Tribe families were
economically assisted. Of these, 3.27
lakhs families were covered under the
Integrated Rural Development Pro-
gramme (IRDP) while another 4.36 lakhs
families were covered under the
other programmes, During the first
year of the Seventh Five Year Plan
(1985-86, additional 95,442 beneficiaries
are reported to have been assisted by
the end of October, 1985, Under the
non-IRDP programmes assistance was
given to tribal families in various sectors
such "as agriculture, animal husbandry,

- forestry, sericulture, horticulture, Khadi
and Village industries etc, The assis-
tance was also given to the families in
.supporting sectors such as minor Irriga-
tion, Cooperation, Dairy Development
etc. Schemes implemented in these sec-
tors for the benefit of the families include
schemes for input subsidy and plant pro-
tection to the tribal farmers, tribal-cum-
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demonstration for various crops on the
tribal farms, scheme of subsidy to fruit
and vegetable growers for plant material
and pesticides, scheme of subsidy for fruit
plantation, scheme of special assistance to
small and marginal for horticulture plant-
ations, scheme of distribution of bulls,
milch animals, pigs, goats on subsidy,
scheme of subsidy for foder demonstra-
tion plots, schemes of rehabilitation of
degraded forests with the involvement of
tribals, scheme of subsidy to small and
marginal farmers towards development
of minor irrigation resources such as
electric and diesel pumps etc, , scheme
of loan to tribals for private minor irri-
gation work, scheme for growth of medi-
cinal plants and its processing, scheme
of mulbery seed productiop and distri-
bution, scheme of mulbery silk pro-
duction, Tasar silk production, scheme
of training of Sericulture etc, of the
total investment in the beneficiary sector
in the State in the Sixth Five Year Plan,
37.709 is reported to have been given
to the Tribal Sub Plan beneficiaries,

2, During the Seventh Five Year
Plan period, the State has been given a
target of 9.21 lakhs Scheduled Tribe
families to be brought above the poverty
line, The State Government has proposed
to spend 289 of its total outlay under
Tribal Sub Plan (Rs, 1295 croes) for
the economic development programmes,

Use of data collected by Space
Telescope '

3488, SHR1 P.A, ANTHONY :
Will the PRIME MINISTER be pleased
to state : )

(a) whether Government have finally
decided to make use of the data to be
collected by the space telescope which
will be placed into orbit under a
NASA-European Space Agency joint
project in August 1986 ; and

(b) if so, the preparations being made
to make use of this facility ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DEPART-



" 99  Writien Answers

MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY ELECTRONICS
AND SPACE (SHRI SHIVRAJ V.
PATIL) : (a) and (b), The matter
regarding use of data from Space Tele-
.scope is under consideration by the
Scientific Community in India, and
before being formalised, discussions are
taking place with the appropriate US
Agencies connected with the Space
Telescope Facility,

[Translation)
Purchase of Leather Goods

3489. SHRI KUNWAR RAM : Will
the Minister of DEFENCE be pleased to

state :

(a) the total amount spent

on pur-
chasing leather goods specially the
uniforms and on shoes or the value of

these articles for which supply orders
were placed during the last two years ;

(b) the total value of such articles
purchased from or for which supply
orders were placed with Bharat Leather
Corporation Tannery and Foot Wear -
Corporation or, from leather factories
set up by State Governments ;

(c) whether public sector factories
are unable to meet the demand ; and
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(d) the percentage of these articles
being purchased from the public sector
factories during the current year ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RE.-
SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) Rs. 5,85 11,453/-
were spent omn the purchase of
shoes by the Army during. 1983-84 and
1984-85,

(b} No orders of boots were placed
on Bharat Leather Corporation in last 2
years, The details of orders placed on
Tannery & Footwear Corporation and
other State Sector Underiakings are given
in the attached statement, Other leather
articles e.g. belts leather of sorts, Frog
bayonet, saddlery items etc, are being
procured through D .G.O,F;

(c) The public sector undertakings
have not been able to complete the
supply in time,

(dy For the current year Tannery &
Footwear Corporation has been given

370/, of the total quantity ordered for
Boot DMS and the Rehabilitation

Corporation Ltd, Calcutta have been
given 6,209 of the total quantity ordered
of Boot Ankle,

Statement

List of Public Sector Undertakings alongwith details of orders placed on them

(i) TAFCO
Pairs
(aa) Boots Ankle
83-84 50,000
84-85 11,667
(ab) Boots DMS ‘
83.84 1,82,000
84-85 1,02,635

Total Value

Rs. 60,00,000/-
Rs, 14,00,040,-

Rs, 2,11,41,120/-
Rs. 1,19,21,965/-

(ii) Rehabilitation Industries Corporation Ltd., Calcutta

(ea) Boots Ankle
83-84 |
84-85

16,000
12,000

“Rs, 19,20,000/-
Rs, 14,40,000/-
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[Erglish]
Orphan Homes

3490, SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR : Will
the Minister of WELFARE be pleased
to state

(a) number of orphanages in the
country, State and Union Territory-wise ;

(b) whether it is a fact that there
are large number of orphans in the
country without any shelter’;

(¢) if so, the steps being taken to
set up more orphan homes for them ;
and

(d) the details of the schemes in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) A
statement is given below,

(b) to (d) . Due to the financial con.
straints, it is not possible to take up a
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programme to cover the entire population
of orphans in the country, However,
there has been . a steady rise in the aljot-
ment of funds for the centrally sponsored
scheme for the welfare of children in
peed of care and protection and more
and more institutions, looking after
destitute children, are being covered
under this programme, While during
the Sixth Plan a grant-in-aid of Rs,
690,86 lakhs was given as grant-in-aid -
to the State Governments and Union
Territory Administrations, an outlay of
Rs, 20 crores is included in the Seventh
Plan, The Scheme was launched in
1974-75 to provide shelter, education and
welfare services to abandoned, sneglected,
orphaned and homeless children, . The
scheme provides assistance to voiuntary
organisations through the Governments/
Union Territory  Administrations for
extending both institutional and non-
institutional services to children (0—18
years) in need of care and protection,
The expenditure on grants is shared
equally by the Centrai and the Siate
Governments from 1979-80, However,
in respect of Union Territories the
Central Government provides the entire
grant,

Statement

Numberl of Orphanages in the country, State and Union Territory-wise in receipt of
assistance under the ‘Centrally Sponsored Scheme Jor the welfare of children
in need of care and proteciion during the Sixth Plan

SI. No, Name of the State/ Neo, of Orphanages
Union Territories

1 2 3
1. Andbra Pradesh . 59
2, Assam 15
3. Bihar 30
4, Gujarat 22
5. Haryana 10
6. Himachal Pradesh 3
7. Jammu & Kashmir 1
8. Karnataka 121
9. Kerala

32
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1 2 3
10, Madhya Pradesh 20—-—-—————-
11, Mabharashtra | 42
12, Meghalaya Cee 18
13, Manipur ]
14, Nagaland 5
15, Orissa ' 29
16, Punjab ove 8
17. Rajasthan 53
18, Sikkim .. ' 2
19, Tamil Nadu 159
20, Tripura 9
21. Uttar Pradesh 84
22, West Bengal . 50
UNION TERRITORIES
23 . Andaman & Nicobar Islands . 4
24, Arunachal Pradesh 6
25, Delhi 12
26, Goa, Daman & Diu 5
27. Mizoram 2
28 . Pondichery

Total 814

Land Available for Afforestation

3491, SHRI S M, BHATTAM:

SHRIMATI BIBHA GHOSH
GOSWAMI :

Will the PRIME MINISTER be plea-
sed to state :

(a) whethar 60 to 80 million hectares
of degraded land is available in the coun-
try for afforestation ;

(b) whether Government have any pro-
posal or programme of leasing the same
to the landless people and marginal land-
owners ;

(c) whether any -study or assessment
revealed that the country is loosing any-

where from 1.5 to 2.5 million hectares
of good forest and agricuitural land per
year; and

(d) if so, what steps are being taken
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY: OF ENVIRONMENT
AND FORESTS (SHRIZ R, ANSARI):
(a) Wasteland in the country is estima-
ted at 175 million hectares. A large
portion of the area is available for affo-
restation,

(b) Leasing of lands to the poor for
afforestation is ope of the alternatives
being pursued,

(c) Various estimates have given different
figures of annual loss of forest and agri-
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cultural land as being 1,5 to 2,5 million
hectares,

(d) The following steps are being taken;

(i) Diversion of forest lands for non-
forestry purpose has been drasti-
cally reduced by strict enforce-
ment of Forest Conservation Act,

(ii) Conservation of ecologically fragile
ecosystems,

(iii) Guidelines have been issued to re-
view the provisions of working
plans to consider inter alia banning
the felling of trees above an
attitude of 1000 meters,

(iv) Stricter enforcement of the Indian
Forest Act,

(v) Annual afforestation of five milli-
on hectares is being aimed at,

(vi) Enhancing the productivity of our
forests, especially in regard to
fuel-wood and fodder,

(vii) Bncouraging efficient utilisation
of forest produce,

(viii) Creating a massive people’s move-
ment for achieving the above ob-
jectives.

(ixy Import duty on pulp and wood-
chips has been abolished and that
on logs reduced to 109} ad valo-
rem, ’

(*) An indepth study is being carried
out to help substitution of wood
by other products,

Foreign Cooperation in the Execution
of Ganga Project

3492, S.M, BHATTAM : Will
the PRIME MINISTER be pleased to
state:

(a) whether offers of
from Holland, Britain

cooperation
US.,A,, and
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World Bank in the execution of the
Ganga Project have been received by
Government and if so, the details
thereof ; and

(b) whether "the cleansing of Ganga
at Hardwar and Rishikesh has begun
and how much expenditure has been
incurred so far and when will it be
completed ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z.R. ANSARI):
(a) Yes Sir,

The details are as follows :—

Holland :—An offer of technical and -
financial assistance has been received for

-the following items :

(i) Integrated sanmitation project at
Kanpur for Jajmou area covering
improvem:nt and extension of
sewer, sewer facilities, treatment of
tanpery and domestic wastes,
possible biogas production and
utilisation of low cost sanitation
and related items,

(ii) Sanitation project at Mirzapur,
U.P.

(ili) Technical assistance for treatment
of certain types of industrial
pollution effecting Ganga,

(iv) System analysis, water quality
monitoring and research equipment
and other aspects of the Ganga
Action Plan.

Britain :—The UK, Government have
offered to provide financial assistance
to meet the cost of consultancy
by a firm of consultants in developing
planning system, appraisal procedures
and monitoring practices in the context
of the action plan,
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U.S.A. :—No specific offer of assis-
tance has been received so far,

World Bank

The areas of possible assistance bhave
been identified as follows :

(i) Technical assistance,
(ii) Supply of equipment,

(iii) Rehabilitation/augmentation  of
existing facilities,

(iv) Selected new facilities,
(b) Yes, Sir,

The expenditure incurred so far is as
follows :

(i) Hardwar — Rs, 19,77 lakhs

(ii) Rishikesh  — Rs, 28,33 lakhs

;l"he State Goveranment have reported
that the works will be completed by 31st
January, 1986.

Kalpakkam Fast Breeder Reactor

3493, SHRI BV, DESAI : Wil
the PRIME MINISTER be pleased to
state :

(a) whether the 68 crore rupee
experimental 50 MW fast breeder test
reactor at Kalpakkam went critical on
18th October, signalling a new era in
atomic power generation in the country ;

(b) whether with the FBTR going
critical, India has now joined a select
band of half-a dozen advanced countries
in this field ;

(c) whether criticality of Kalpakkam
represents India’s entry into the 2nd
stage of its nuclear programme ;

(d) whether FBTR would be run at
low power to enable scientists to conduct
reactor physics experiments ; and
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(¢) the other tests likely to be made
from this ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH.
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY ELECTRONICS
AND SPACE . (SHRI SHIVRAJ V,
PATIL) : (a) to (c). Yes, Sir,

(d) and (c). In order to measure
reactor physics characteristics of FBTR,
lower physics experiments being conducted
since criticality are expected to continue
till the end of December, 1985, Important
commissioning tests have already been
made to verify the proper operation of the
numerous sub-systems and components of
this technologically complex plant, Examp
les of these tests are those for sodium
fillin gand circulation, sodium temperature
raising, control rod drive mechanism
operation, fuel handling machine oper-
ation, control and safety systems operation
and so on, It has been observed that
upto the present the plant has exhibited
very good behaviour and smooth oper-
atjons,

Foreign Aid for Christian Mission
Institutions

SHRI C. JANGA REDDY :
DR, AK, PATEL :

3494,

Will the Minister of HOME AFFAIRS
be pleased to refer to the reply given
to Unstarred Question No, 4263
on 2.nd August, 1984 regarding foreign
aid received by schools run by Christian
missionaries and state :

-~ (a) the latest available figures of the

aid received by way of food, medicines
and other kind from foreign countries by
schools. colleges, dispensaries, hospitals
and other service centres run by christian
missionaries in different States of India
during the last three years, year-wise ;

(b) the names of the donor countries,
institutions and organisations ; and

(c) the names of the institutions and
organisations which have taken these
donations ? '
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THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL
SECURITY (SHRI ARUN NEHRU)
(a) to (c). As the information
asked for relates to a large number of
institutions receiving foreign contributions,
donor organisations and countries, it
may not be feasible to furnish this
information due to its voluminous
nature, However, in case the Hon’ble
Member desires to have the information
in respect of a particular institution/
organisation, the same could be furnished,

State Bills Pending for President’s
Assent

3495, SHRI ANIL BASU : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) number of bills still pending
with Central Government for President’s
assent ;
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(b) State-wise names of those bills ;

(c) when these bills were received by
Government ;

(d) reasons for the delay to give
assent ; and

(¢e) how long it will take to clear
these bills and initiative taken by the
Government to clear the immediately ?

THE MINISTER OF HOME AFF-
AIRS (SHRI S.B. CHAVAN) : (a)
to (¢). As on 9.12.85 55 Bills are
pending for assent of the President, A
statement showing the details is given
below, All effor's are being made to
clear the pending Bills as expeditiously
as possible,

Statement

Present Stage

SI., Date nf Name of the Bill

No, rzceipt

1 2 3 . 4

Andhra Pradesh (4)

1. 146,84 The AP, (Telangana Area) Under examination in consultation
Abolition of Thams (Amend- with the administrative Minisiries/
ment) Bill, 1984 Departments concerned,

2, 9.9.85 The A.P. College Service Under examinaticn in consultatioa

Commission Bill, 1985 with the administrative Ministries/

Departments concerned,

3, 9.10.85 The A P, Prevention of Dan- Under examination in consultation
gerous  Activities , of  Boot with the administrative Ministries/
Leggers, Dacoits Drug-Offen- Departments concerned,
ders, Goondas Immoral Traffic
Offenders and Land Grabbers,
Bill, 1985,

4 181085 The Hindu Succession (AP, Under examination in consultation

Amendment) Bill, 1985

with the administrative Ministries|
Departments concerned,

Assam (4)

5. 16,584 The Assam Irrigation Bill, Pending with the State Govern-
1984 ment with effect from 1121985,

———




111

Written Answers

DECEMBER 11, 1985

Written Answers 112

1 2 3 4
6, 14.5.85 The Assam Lokayukta and Under examination in consultation
Up-Lokayukta Bills, 1985 with the administrative Ministries/
Departments concerned,
7. 8.10.85 The Gauhati  Metropolitan Under examination in consultation
Development Authority  Bill, with the administrative Ministries/
1985 Departments concerned,
8., 61085 The Assam Urban Water Unde: examination in consultation
Supply and Sewage Board with the administrative Ministries/
Bill, 1985 Departments concerned,
Bihar (5)
9, 21.4.82 The Bihaf Homeopathic Under examination in consultation
Medical Education Institutions with the Adminisirative Ministries/
(Regulation & Control) Bill, Departments concerned,
1982
10, 16,882  The Criminal Procedure Code Under examination in consultation
(Bibar Amendment) Bill, 1982 with the Administrative Ministries/
Departments concerned,
11, 12,8,83, The Bihar Vinirdista Bharasta Under examination in consultation
Acharan Nivaran Bill, 1983 with the Administrative Ministries/
Departments concerned,
12, 16,8.83, The Bihar Sashastra Police Pending with the State Govern-
Bill, 1983 ment with effect from 12,7 85,

13, 29.11.85

14,

5.5.84

The Bihar Sugar Undertakings
(Acquisition) Bill, 1985
Gujarat (1)

The Gujarat Universities
Services Tribunal Bill, 1984

Haryana (Nil)

Himachal Pradesh (1)

15, 26.12,83 The H.P, Minerals (Vesting of

16

Rights) Bills, 1983

Under examination in consultation
with the Administrative Ministres/
Departments concerned,

Under examination in consultation
with the Administrative Ministries/
Departments concerned,

Pending with the State Govern-
ment with effect from 28,6,85.

Jammu and Kashmir (Nil).

Karnataka (5)

Pending with the State Govern-
ment with effect from 30,6 .84,

. 1,9,82 The Karnataka Contract Carri-
ages (Acquisition and Amend.-

ment) Bill, 1983
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1 2

3

4

17, 5.12,83

18, 255,84
19, 7.6,84
20, 16,7,84

21, 11,1077

22, 22.10.85

23, 15,85

24, 85,79
25, 14,5.84
26, 17,12 .84

27, 30,8.85

28, 25.7.80

The Karnataka Tax on Entry
of Goods (20d Amendment)
Bill, 1983

The Karnataka  Agriculture
Credit Pass Book Bill, 1984

The Electricity Supply (Karna-
taka Amendment) Bill, 1980

The Karnataka Education Bill,
1983

Kerala (2)

The Kerala Casual Temporary
and Badli Workers (Wages)
Bill, 1977

The Kerala Fishermen’s Welfare
Fund Bill, 1985

Manipur (1)

The Manipur Rifles Police Force
Bill, 1984

Madhya Pradesh (Nil)
Maharashtra (4)

The Bombay Metropolitan Regi-
onal Development Authority
Bill, 1979

The Maharashtra Workmen’s
Minimum House Rent Allow-
ance Bill, 1983

The Bombay Horticuoitore
Development Corporation Bill,
1984

The Bombay Homeopathic and
Biochemic Practitioners Amend-
fnent) Bill, 1985

Meghalaya (2)

The Meghalaya Regulation and
Employment Bill, 1980

Under examination in consultation
with the Administrativé Ministriésf
Departmients concerned,

Pending with the State Govern-
ment since 23rd February, 1985,

Pending with State Government
since 15th February, 1985,

Under examination in consultatjon
with the Administrative Ministries/
Departments concerned,

Under examination in consultation
with the Administrative Ministries/

- Departments concerned,

Under examination in consultation
with the Administrative Ministries/
Departments concerned,

Pending with the State Govern-
ment since 19.9 85

Under examination in consultation
with the Administrative Ministries/

Pending with the State Govern.
ment since 31,10.85

Pending with State Government
since 29,8.85

Pending with State Government
since 28,11,85

Under examinstion in consultation
with the Administrative Ministries/
Departments concerned.
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29, 8.8.85

30. 23,5.84

31, 20.9.83

32, 28.8.85

33, 29.10.85

34, 16,6,81

35, 29.9.81

36, 17.5.83
37, 12.12.83

38, 3.1.84

el

The Meghalaya Succession to
Self-acquired Property (Khadi
and Jaintia Special Provisions)
Bill, 1984

Nagaland (Nil)
Orissa (Nil)
Punjab (Nil)
Rajasthan (1)

The Jodhpur University
(Change of name and Amend-
ment) Bill, 1984

Sikkim (Nit)
Tripura (3)

The Industrial Disputes (Tri-
pura Amendment) Bill, 1982

The  Tripura  Educational
lnstitutions  (Acquisition of
Right, Title and Interest)
(Amendent) Bill, 1984
The Stamp (Tripura Third
Amendment) Bill, 1985

Tamil Nadu (10)

The Industrial Disputes (Tamil
Nadu Amendment) Bill, 1981

The Tamil Nadu Hindu
Religious and Charitable
Endowments (Amendment) Bill,
1981

The Tamil Nadu Tax on Entry
of Goods Bill, 1983

The Payment of Gratuity (Tamil
Nadu Amendment) Bill, 1983

The Tamil Nadu Patta Pass
Book Bill, 1983

Pending with State Government
since 4,9.85

Under examination in consultation
with the Administrative Ministries/
Departments concerned,

Pending with the State Govern-
ment since 12.8 85,

Under examinztion in consultation
with the Administrative Ministries/
Departments concerned,

Under examination in consultation
with the Administrative Ministries/
Departments concerned,

Under examination in consultation
with the Administrative Ministries/
Departments concerned_

Pending with the State Govern-
ment with effect from 26_12 84

Pending with the State Govern-
ment with effect from 26.3.84,

Pending with the State Govern-
ment with effect from 29,5 .84,

Under examination in consultation
with the concerned administrative
Ministries/Departments,
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39, 14,11.84

40, 16.2.83
41, 2,8.85
42, 2,885

43, 17985

44, 215,81

45, 1,781

46, 24.2.81

47, 22,1183

48, 26.4.834

49, 21584

The Tamil Nadu Buildings and
Constructions Workers (Condi-
tions of Employment and
Miscellaneous Provisions) Bill,
1984 -

The Tamil Nadu Recognition
of State Registrar of Practitioners
of Indian Medicine Bill, 1983

The Tamil Nadu Urban Land
(Ceiling Regulation) Amend-
ment Bill, 1985

The Tamil Nadu Land Reforms
(Fixation of Ceiling on Land)
Ameadment Bill, 1985

The Tamil Nadu Scrap Mer-
chants and Dealers in Second-
hand Property and Owners of
Automobile Workshops and
Tinkers Shops (Regulation)
Bill, 1985

Uttar Pradesh (Nil)
West Bengal (12)

The Land Acquisition (West
Bengal Amendment Bill, 1981

Land
Bill,

The West Bengal
Reforms (Amendment)
1981

The West Bengal Mazdoor,
Tindal Loader, Godownman
and other works (Regulation

of Employment & Welfare)
Bill, 1981,
The Trade Union (West

Bengal Amendment) Bill, 1983

The West Bengal Shops and
Bstablishments Bill, 1984

The Calcutta University (Aniend-
ment) Bill, 1984

Pending with the State Govern-
ment since 23,3 85 '

Peuding with the State Govern-
ment since 27,6,84

Under examination in consultation
with the Administrative Ministries/
Departments concerned,

Under examination in consultation
with the administrative Ministries|
Departments concerned,

Under examination in consultation
with the administrative Ministries/
Departments concerned.

Under examination in consultation
with the administrative Ministries/
Departments concerned,

Under examination in consultation
with the concerned Ministries/
Departments,

Pending with the State Govern-
ment with effect from 23rd July,
1985,

Under examination in consultation
with the administrative Ministries/
Departments concerned,

Pending with the State Governs
ment with effect from 15th
March, 1985.

Under examination in consultation
with the Administrative Ministries)
Departments concerned,
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1 2 3

50, 7.5.85, The Motor Vehicles (West
Bengal Amendment) Bill, 1985

51, 196.85 The Code of Criminal Proce- -
dure (West Bengal Amendment)
Bill, 1985

52, 8.10.85 The West Bengal Religious

Buildings and Places Bill, 1985

Under examination in-consultation
thh the Admmlstrauve Mmlstnes/
Departments concerned,

Pending with the State Govern-
ment since 3,9 85,

Under examination in consultation
with the administrative Ministries

53. 22,1085 The Matesh

and Subsequent
Bill, 1985

54. 22.10.85 The Code of Criminal Proce-
Third

dure (West Bengal

Amendment) Bill, 1985

55. 22,10.85 The Official

Bhattacharya
Medical College and Hospital
(Taking over of Management
Acquisition)

Trustees (West
Bengal Amendment) Bill, 1985

Departments concerned,

Under examination in consultation
with the administrative Ministries/
Departments concerned,

Under examination in consultation
with the admxmstranve Mlmsmcs/
Depanments concerned,

Under examination in consultation
wilh the administrative Ministries/
Departments concerned.

Functions of National Wasteland Board

3496, SHRIMATI JAYANTI PAT-
NAIK : Will the PRIME MINISTER
be pleased to state ¢

(a) the main purpose and functions
of the National Waste Land Board;

(b) the works underiaken by the
National Waste Land Board since its
establishment; and

(c) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Y R, ANSARI) : (a)
to (c). The main purpose and functions of
the National Wastelands Development
Board are (i) to coordinate and catalyse
programomes which would enable the coun-
try . to achieve a target of planting 5
million bLectares a year; (ii) to increase
tree and other green cover on wastelands;
(iii} to develop a people’s mevement for
aflorestation; and (jv) to fulfil fuelwood
and fodder needs of ihe people,

2, To achieve these objectives, the
States have been asked, inter alia, to
identify wastelands, set up new nurseries
in the people’s sector, provide tree pattas
to the landless and other rural poor,
involve voluntary agencies and other non-
government organisations and intensify
efforts on extension and training,

3. A Pilot Project for setting up of
Tree Growers Cooperative Societies has
been drawn up which would be imple-
mented by the National Dairy Develop-
ment Board in the initial stages,

4, As against an achievement of 1,26
Million hectares in 1984.85, the States
have been requested to step up the target
to 3,25 million hectares for 1986-87
through funds in the forest, rural develop-
ment and soil conservation budgets,

Achievement ane Expenditure on
Antarctica Programme

3497, SHRI SANAT KUMAR MAN.
DAL « Will the PRIME. MINISTER be
pleased to state :
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(a) the tofal expenditure so far on
the Asptarctica Programme and the results
achieved therefrom;

(b) the amount allocated for Antar-
ctica Programmé during the Seventh Five
Year Plan (1985-90) and the results
expected to be achieved thersfrom; and

(¢) how the results from experiments
from various types of explorations con-
ducted by the previous expeditions and
data collected by them have been utilised,
industrially, logistically 9

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V. PA-
‘TIL) : (a) The total expenditure so far
on the Antarctic Programme is approxi.
mately Rs, 15,75 crores, During these
expeditions, India established a perma-
nently manned station at Dakshin Gango-
tri which provides the basic infrastructure
facilities for continu‘ng the scientific rese-
arch programmes in Antarctica, As a
result of scientific work carried out by
India. the country has gained the status
of a Consultative Party to the Antarctic
Treaty and has been admitted as a full
member to the Scientific Committee on
Antarctic Research,

() The amount allocated for the
Antarctic Programme during the Seventh
Five Year Plan is Rs, 45 crores, During
the next five year, it is proposed to cover
larger and larger areas of Antarctica and
establish additional stations and continue
scientific work in the identified thrust
areas of geology, biology and meteoro-
Togy,

(cy it is too early to apply the data
collected from Antarctic Expeditions for
industrial application, On the logistic
side, the data collected from Antarctica
have been useful and these have been
utilised in planning future expeditions,

Social Forestry in West Bengal

3498, SHRI SANAT KUMAR MAN.
DAL : Will the PRIME MINISTER be
pleased to state ©
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(a) the broad outlines of the Plah
formulated to replenish forest cover dur-
ing the Seventh Plan and its total capital
outlay involved; and

(b) the amount earmarked for under-
taking the action programme in the Sun.
darbans Area in West Bengal in the
spheres of the Centrally-sponsored social
farestry schemes including rural fuelwood
plantations, the bridging of gap between
demand and supply for industrial wood
requirements, the conservation of eco-
system and fauoa and flora, increasing of
plantation under social forestry to meet
the fuel requirements and choosing of
new types of indigenous species for faster
growth and for improving soil and mois-
ture ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI) : (a)
An aonual afforestation of 5 million hec-
tares is to be attained during the Seventh
Eive.year Plan period, Funds to the
extent of about Rs, 2500 crores is esti-
mated to be available fiom the Seventh
Plan outlays for forestry, rural develop-
ment and soil conservation activities,

(b) The information is being collected
and will be placed on the Table of the
House,

Visit of PLO Chairman

3499, SHRI SANAT KUMAR MAN- -
DAL : Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Chairman, Palestine
Liberation Organisation (PLO) visited
India in November, 1985 to held tasks
with the Prime Minister on the West Asia
situatiop; and

(b if so, the outcome of the talks
and whether any solution to the long-
standing Palestinian issue is in the
offing ?

THE MINISTER OF STATE IN THE
MINISTRY ' OF EXTERNAL AFFAIRS
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(SHRI K.R, NARAYANAN) : (a) &
(b) Chairman Yasser Arafat visited New
Delhi on November 18-19, 1985 at the
invitation of the Indian Youth Congress
d) to address the inaugural session of
the Non-aligned Youth Conference,

While in India, he met the Prime
Minister and during this meeting there
was a useful exchange of views on the
Palestine question,

Pollution by Kaiga Power Plant
Karnataka

3500, SHR1 S.M., BHATTAM:
Will the PRIME MINISTER be pleased
to state :

(a) whether the recent dialogue bet-
ween the country’s top Nuclear Scientists
and different environmest groups from

Karnataka tried to thrash out the con-

troversy over the Kaiga Power Plant;

(b) whether the local people had
their apprehensions and misgivings about
the possible pollution hazards; and

(c) whether the matter is resolved to
their satisfaction ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-

NOLOGY AND IN THE DEPARTMENTS

OF OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI SHIVRAJ V. PATIL): (a)
A meeting was convened by Chief
Minister, Karnataka at Bangalore on
25th October, 1985 when Chairman,
Atomic Energy Commission, Chairman,
Nuclear Power Board and other senior
officials of the Department of Atomic
Energy discussed various issues raised by
representatives of Environmental Groups.

(b) Yes, Sir,

(c) Details of safety approach adopted
in Nuclear Power Plants and various
measures to prevent environmental pollu-
tion were explained in the meeting,
Apprebensions and concerns expressed by
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the Environmental Groups were clarified
with technical and other details,

Modernisation of Infrastructures of
Science and Technology

3501, SHRIMATI JAYANTI PAT-

NAIK :
SHRI SOMNATH RATH ;

Will the Minister of PLANNING be
pleased to state :

(a) whether Government propose to
attain complete integration of Science and
Technology by the end of Seventh Plan
Period;

(b) if so, fields identified to imple-
ment the proposed plan;

() whether Government propose to
consolidate and modernise the existing
infrastructures under this plan;

(d) if so, steps being taken in this
regard; and

(¢) details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K, PANJA) : (a) The approach in the
Science & Technology sector specially in
the last decade has been to make Science
and Technology an essential and integral
part of all major sectors, and to develop
capabilities essential for fulfilment of
science and technology tasks in these
areas, These efforts would be further
strengthened during the Seventh Plan
period,

(b) Science and Technology com-
ponent with special thrust in the areas of
engineering, fertilizers, industry, transport,
communication, irrigation, chemicals etc,
has been identitified with the help of
expert groups,

(c) Yes, Sir,

(d) and (¢). For science and Techno-
logy to be actively applied, there is need
to strengthen the total chain consisting of:
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basic research, applied research, design
and development, prototype fabrication,
extension, awareness building, production
engineering, design and coosultancy and
production, Modernisation and consoli-
dation of infrastructure facilities would be
taken up with this objective in view, es-
pecially on a sigpificant basis in some
selected major sectors of importance,
Modernisation would include replacement
of old equipment by contemporary and
forward looking items, introduction of
new capabilities into the system, including
new and skilled human resources, appro-
priate training and retraining programmes,
The thrust would be on consolidation of
the existing infrastructure without taking
up programmes for creation of new faci-
lities. However, it is also proposed to
to set up some national facilities in highly
advanced areas of science and technology
which can be used by a large
number of scientists and technologists in
the country, Some of these include :
A Giant Meter Wave Length Radio
Telescope, Phytotron and Synchrotron
Radiation source, Instrumentation has
also been given high priority as a key
transectoral and under pinning element
for modernisation and advanced
scientific research, Emphasis would be
placed on the setting up of an appropriate
national science and technology infor-
mation system,

The relevant areas where special em-

phasis has been given include : Micro-
electronics, Informatics and Telematics,
Biotechnologies, Material  Sciences,

Oceanography, Earth and Atmospheric
sciences and Modern Biology etc,

[Translation]

Recommendation of Tiwari Committee

3502, SHRI MOOL CHAND
DAGA : Will the PRIME MINISTER
be pleased to state :

(a) whether it is a fact that Tiwari
Committee had given a suggestion in
September, 1980 to the effect that the
environment protection should be included
in the Concurrent List under Seventh
Scheduled of the Constitution to enable
"the Union ‘Government to ‘enact legis-
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lation on 1mportant aspects of environ-
ment; and

(b) if so, whether Government pro-
pose to takc any action thereon and 1f
not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT -AND
FORESTS (SHRIZ R, ANSARI) : (a)
Yes Sir,

(b) The recommendation has been
accepted and action is underway.

[English]

Discharge of Toxic Exhaust Effluents in
Metropoiltan Cities

3503, SHRI ANAND SINGH :
SHRI MAHENDRA SINGH .

Will the PRIME
pleased to state :

MINISTER  be

(a) whether a study has bzen carried
out by the Indian Institute of Technology,
New Delhi in regard to discharge of toxic
exhaust cffluents into the atmosphere

in Bombay, Delhi and other metropolitan
cities.

(b) if so, details thereof; the figures
regarding average daily discharge of
various toxic gases and vapour like
Carbon Monoxide, Sulphur dioxide etc,
in each metropolis ; and

(c) the steps contemplated to mini-
mise the discharge of these effluents ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI) ; (a)
The Indian Instjtute of Technology, New

Delhi has carried out such a study for
Delhi,

{b) The details of the average daily
discharge of various toxic gases and
vapours etc. in Delhi are summansed in
the attached statement.

(c) The concerned agencies have been
asked to amend the Motor Vehicles Act
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and enforce vehicular emission control
measure to reduce air pollution. Air
Pollution Zoses haye be'n notified under
the provisions of the Air (Prevention and
Control of Pollution) Act and the State
Pollution Boards have been asked to
enforce strict poliution control measures.
Emission standards for various air pollut-
ing industries have been prescribed,

Statement

Pollutant-Suspended Particulate Matter :

The concentration of suspended parti-
culate matter (SPM) (a pollutant group
which can lead to irritation/damage of
eyes, respiratory problems apart from
b:ing toxic to plant and animal species
and corrosive to metal structures and
other materials) is higher than the pre-
scribed limit, in all the heavy traffic

junctions monitored.
The SPM level was found to be ¢

(i) 5.36 times the prescribed limit
at Radhu Cinema Chowk

Shahdara,

(i) 3.8 times the prescribed limit at
Kingsway Camp Crossing;

(i) 4.2 times the prescribed limit at
Nirman Vihar Chowk;

(iv) 3.44 times the prescribed limit at
Ashram Chowk;

v) 3 times the prescribed limit at
Palika Bazar Crossmg

At other traffic junctions the figures
yary from 1,18 to 2 times the pre-
scribed safe limits,

2. Polhuans-Carbonmonoxide :

The conceptrasion of Carbon manoxide
(CO) (a highly taxic) poliugant that
causes headache, dizziness, lassitude even
when present in concentsations as small
as 30 parts/million, and can be fatal in
high concentrations) are found to be :
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(i) 2.24 times the safe prescribed
!imit, at Kingsm Camp Cross-
ing;

(i) 2.48 times the safe prescribed
limit, at Radhu Cinema Chowk,
Shahdara,

(iii) 2.6 times the safe prescribed
limit, at Nirman Vibar Chowk_

At other traffic junctions such as
Palika Bazar Crossing, Ashram Chowk
etc. the (CO) levels are also fairly high
but within prescribed limits,

3. Poliutant-Nitrogen Oxides (NO)x,

The concentrations of oxides of Nitro-
gen (NO)x—(a group of pollutants that
causc skin irritation, tears in eyesand
lead to photochemical smog are found
to be :

() 6.7 times the prescribed limits at
Radhu Cinema Chowk, Shaha-
dara;

(i) 5.8 times the prescribed limits at
Nirman Vihar Chowk;

(i) 3.1 times the prescribed limits at
Kingsway Camp Crosslng

4. Pollutants-Sulphur dioxide (SO,) and
Lead

While the Sulphur dioxide SO, con-
centrations arg found to be within lxmm.
ambient lead concentrations are 2 micro-
gram/metre 3 and above at all the traffic
junctions monitored, SO, causes plant
damage and respiratory mlmcnta while
lead presence in human blood leads to
braln damag_e

Democratic set up for Unlon Territories

3504. SHRIV.S, KRISHNA IYER :
Will the Minister of HOME AFFAIRS be

pleased to stato :

{a) names of the Upion Territories
which are aot hunns dqmocratnc set x:&s'
like Legislative Assembly or Tmito
Council; and
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(b) whether Government propose to
establish Legislative Assembly or Terri-
torial Council in each of those Union
Territories ?

THE MINISTER OF HOME AFFAIRS

(SHRI S.B, CHAYAN): (a) The
Union Territories of Andaman and
Nicobar Islands, Chandigarh, Delhi,

Dadra and Nagar Haveli and Laksha-
dweep do not have Legislative Assemblies
even though some sort of democratic set
up exists in these Union Territories,

(by No such proposal is under con-
sideration af present,

/ Targets fixed for ‘he Sixth Five Year
Plan under il.e Social Forestry
Project in West Bengal

3505, SHRI PRIYA RANJAN DAS

MUNSIT :  Will the PRIME MINISTER
be pleased to state :

(a) whether physical targets were
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fixed for the Sixth Plan pc:iod under the
externally aided Social Forestry Project
seeking to improve the wod.d-fuel resource
situation in rural areas and amelioration
of the agro climatic environment in  West
Bengal,

(b) if so, the details of the Sixth
Plan targets and the actual achievements
in West Bengal during 1980.85; and

(c) the reasons for shortfalls, if any ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI) : (a)
Yes, Sir,

(b) World Bank aided social forestry
project in West Bengal was launched for a
period of 6 years form 1981-82 to
1983-87., The physical targets fixed
over the entite project period and four
years of the 6th Plap (1981-85) and the
actual achievements upto 1984-85 are as
under :

Pianting Activity

Physical Targets (ba.)

Physical Achieve-

—_————— ments (ha )

1981-87 1981-85 (1981-85)
Farm Forestry 52,000 25,520 36,861
Village Woodlots 6,000 3,580 1,639
Strip Plantations 20,000 9,500 10,147

Rehabilitation of

Degraded Forests. 15,0600 7,500 14,430
Total 93,000 46,100 63,(;77

() There is no shortfall in overall
achievements except in the case of village
woodlots which was due to non-avail-
ability of suitable lands,

Target for additional Resource
Mobilisation

3506, SHRI PRIYA RANJAN DAS

MUNSI :  Will the Minister of PLAN-
NING be pleased to state :

(a) whether the Planning Commission

has suggestzd any target for additional
resource mobilisation by the State Gove-
rament of West Bengal to finance Pubilic
Sector Qutlay during the Seventh Plan
period ;

(b) if so, the details thereof :

(c) the target and actual achievement
by Government of West Bengal in the
matter of mobilising resources during the
Sixth Plan period ;
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(d) the views of the State Government
about the target suggested by the Planning
Commission for Seventh Plan; and

(¢) tax and non-tax measures propo-
sed for adoption by the Government of
West Bengal for mobilising additional re-
sources for the Seventh Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K, PANJA) : (a) and (b). The tar-
get for additional resource mobilisation
for financing the public sector plan outlay
of West Bengal during the Seventh Plan
period has been fixed at Rs, 1582,84
crores in consultation with the State
Government,

(c) Against the original estimates of
total resource mobilisation by the State
Government of Rs, 2819_74 crores inclu-
ding additional resource mobilisation of
Rs 512.33 crores for the Sixth Plan, the
latest estimates of the resources raised by
the State Government are placed at Re,
930.86 crores inclusive of additional re-
source mobilisation of Rs, 746,78 crores,

(d) The targst for the Seventh Plan
has been approved by the Planning
Commission in consuliation with the State
Government,

(e) The specific tax and non-tax mea-
sures for realising the additional resource
mobilisation target will be decided by the
State Government on year to year basis
during the Seventh Plan period.

American Aid To Afghan Insurgents

3507. SHRI BV, DESAI : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that any move
of US to raise the quantity and quality
of aid to the Afghan insurgent has serious
implications for India ;

(b) if so, whether theaid is delivered
through Pakistan as is the view of several
Americans considered Knowledgeable on
Afghan situation; and

DECEMBER 11, 1985

Written Answers 132

(c) the reaction of Government in the
matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTEANAL. AFFAIRS
(SHRI K R, NARAYANAN) (a) to (©).
Government of India has seen media
reports regarding US decision to step up
aid to Afghan rebel groups, According to
these media reports most of this aid is
channelised through Pakistan. India is
opposed to outside interference and inter-
vention, and stands for a political settle-
ment of the afghan issue, which takes in-
to account the legitimate interests of all
concerned, In this context. India sup-
ports UN Secretary General's initiative on
Afghanpistan. It is India’s view that any
external fuelling insurgency in Afghanist.
an will only complicate the situation and
delay a political sattlement, The US Go-
vernment has been informed of the views
of the Government of India,

Outcome of Discussion held with US
Officials

3508, SHRI BV, DESAI : Will the
Minister of EXTERNAL AEFAIRS be
pleased to state :

(a) whether the U S. Under Secretary
of State for Political Affairs and Special
Assistant to President visited India in Sep-
tember, 1985 and had discussions with
our senior officials; and

(b) if so, the subjects discussed and
the outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K.R. NARAYANAN) : (a) Yes
Sir,

(b) The discussions centred around the
situation in South Asia like developments
in Sri Lanka, the forthcoming SARC
Summit, Indo-Pakistan relations and
Afghanistan. India’s known concerns
about the non-peaceful dimensions of
Pakistan’s nuclear programme were also
reiterated,
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Report of High Powered Technology
Policy Implementation Committee

3509, SHRI B.V. DESAI: Will the
Minister of PLANNING be pleased to
state :

(2) whether high-powered Technology
Policy Implementation Committee has
submitted a blue-print for the esablish-
ment of a technology forecasting mecha-
nism in the country;

(by “if so, details of the report sub-
mitted by the Committee;

(c) whether Government have exami-
ned all the recommendations made in the
report; and

(d) if so, to what extent they have
been examined and what are the steps to
be taken to implement them ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K. PANJA) (a) Yes, Sir,

(b) to (d) . The matter is still under
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Government’s consideration,

Grant to Voluntary Organisations For
The Welfare Schemes for
Aged

3510, SHRI MOOL CHAND
DAGA : Will the Minister of WELFARE
be pleased to state :

(a) the names of the voluntary orga-
nisations and the total amount provided
to each of them by the Department of
Social Welfare for the welfare schemes
for aged during the last three years ;

(b) the criteria on which this amount
is made available to these organisations
alongwith the number of aged benefited
thereby ; and '

(c) whether Government have issued
any guidelines and ever get any survey
conducted in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) to (c).
A statment is given below, .

Statement

The names of the Voluntary Organisations receiving Grants with number of beneficiuries
and purpose during 1983-84, 1984-85 and 1985-86 (Upto November, 1985)

S, No. Name of the Volun- Grant No, of aged benefitted
tary Organisation released and the purpose for
which grant released
1 2 3 4
1983-84

1. Helpage India, I, Jai Singh
Road, New Delhi,

2. Helpage India, I, Jai Singh
Road, New Delhi,

Rs, 1,60,650

Rs, 57,352

For providing mobile
medicare to 20,000
aged persons,

For organising 5 camps
cach consisting of 25
workers of middle class
engaged in age care
Services,
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1 2 3 4

3, Guild of Services, Rs, 60,626 For providing nutris
29, Casa Major Road, tional support to 70
Egmore, Madras, aged in Madras slums

and one rural centre,

4, Fr, Muller Charitable Rs. 20,000 Fer providing medical
Institutions, Kankanady, support 100 aged T.B,
Mangalore. patients in four rural

centres around Mang-
alore,

-5, Women’s Coordinating Rs, 39,980 For providing resi-
Council, 5/1, Red dential care to 20
Cross Place. destitute aged women
Culcutta and sponsorship for 50

low income near de-
stitute aged women,

6. Age-Care India, Rs." 40,500 For providing geriatric
A—67, NDSE, health check facilities
Part—I1I, New Delhi. to 1200 aged persons

and for a day care
centre for 30 aged
persons,

1984-85

1, Pramod Van Anand Dham Rs. 7,470 For age care services
Chitrakut,  Dist.  Satha, to 30 aged persons,
Madhya Pradesh,

2. Fr. Muller Charitable Insti- Rs. 24300 For providing medical
tutions, Kankanady, Man- support to 100 T B,
galore, patients in four rural
(Continuing Programme) centres around Man-

galore,

3. Age-Care India, A-67, Rs, 41.580 For providing geriatric
N.DS.E,, Part-II N, Delhi, health check up facili-
(continuing programme) ties to 1200 aged per-

sons and for a day care
centre for 30 aged per-
sons,

4. Guild of Services, 29, Casa Rs, 15,626 For providing nutri-
Major  Road, Egmore, tional support to 70
Madras, aged in Madras slums
(continuing programme) and one rural centre,

5. Samaritan Society, Palai, Rs, 62,500 Taken grant for cons-

Kerala,

truction of a home for
50 aged.
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4

10,

11.

12,

13,

14

All Bengal Women’s Union,
89, Elliot Road, Calcutta

Women’s Coordinating Coun-
cil, 5/1, Red Cross Place,
Calcutta,

Helpage India,

1, Jai Singh Road

New Delhi,

(continuing programme)

Women’s Coordinating Council, .

5/I, Red Cross Place,
Calcutta,
(continuing programme)

Helpage India,

1. Jai Singh Road,

New Delhi, .
(continuing programine)

Indian Association of Retired
Persons

Gohil House

1.ady Jamshedji Road

Mahim, Bombay,

Dharampuri Madhar Sangam
Venketa Sarma Road
Dbarampuri

Tamil Nadu,

Matru Sewa Sangh
Sitha Building

North Ambazari Road
Nagpur,

Bharaiiya Adim Jati
Sevak Sangh
Delhi,

Rs, 1,10,700

Rs, 50,000
Rs, 46,237
Rs, 36,976
Rs. 59,325
Rs, 11,205 .
Rs, 49,725

Rs, 1,00,000

Rs, 60,885

Taken grant for pro-
viding residential care
to 25 old destitute,
disabled fallen women,

Taken grant for cons-
truction of a Home
for providi residen-
tial care to 20 destitute
women,

For organising 5 camps
each consisting of
25 workers of middle
class engaged in age
care services,

Residential care to
20 destitute aged wo-
men and sponsorship
for S0 low income
near destitute aged
women,

For providing mobile
medicare 20,000 aged
persons,

For running a day
care centre for 50
aged persons.

For providing services
to 25 aged women

(60+).

Taken grant for cons.
truction of a Home
for SO aged persons,

For providing day
cate centre services to
75 aged persons in
rural/tribal areas,
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1 2 3 4
1985-86 (Plan)

1, Poona Blind Men’s Association Rs, 1,00,000 Taken grant for cons.
82, Rasta Peth truction of a RHome
Pune, for 50 aged persons,

2, St Joseph’s Cluny Hospice Rs, 45,675 For providing services
CorVent to 75 aged persons,
4, Laporte Street
Pondichery,

3. Age-Care India Rs, 32,400 For providing day care
A-67, NDSE,, centre facilities to 60
Part-I1 persons,

New Delhi,

4, Guild of Services Rs, 17,820 For providing nvtri-
29, Casa Major Road tional support to 80
Egmore, Madras, aged in Madras slums,
(Additional coverage)

5. Women’s Coordination Council Rs, 8,100 For sponsorship to
5/1, Ked Cross Place 50 low income pear
Calcutta, destitute women,
(Additional coverage)

6, Dharampuri Madhar Sangam Rs, 31,714 For providing services
Venketa Sarma Road to 25 aged women
Dharampuri (60+4).

Tamil Nadu,

7. Cheshires Homes India Rs, 50,940 For repair of building
28, Casa Major Road for housing 100 aged
Egmore, persons,

Madras,
1985-86 (Non-Plan)

1, Bharatiya Adim Jati Rs, 40,590 For providing day care
Sangh, New Delhi, facilities to 50 aged
(Continuing programme) persons,

2, Arge-Care India, Rs, 39,990 For providing geriatric

A-67. NDSE.,
Part-1I, New Delhi,
(continuing programme)

health check up faci-
lities to 1200 aged
persons and for a day
care centre for 30 aged
persons,
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1 2

3. Guild, of Services,
29, Casa Major Road,
Egmore, Madras,
(continuing programme)

All Bengal Women’s
Union, 89, Elliot
Road, Calcutta,
(continuing programme)

5. Fr. Muller’s Charitable
Institutions, Kankanady
Mangalore,

(continuing programme)

6. Pramod Van Anand Dbam
Chitrakut, Satna
Madhya Pradesh,
(continuing programme)

7. Women’s Coordinating
Council, 5/I, Red
Cross Place, Caluctta.
(continuing programme)

8, Helpage India,

New Delhi,
(continuing programme)

9. Age-Care India,
New Deihi,
(continuing programme)

Rs, 1,10,700 For

Rs, 27,000

Rs, 37,854

Rs. 1,32,529

15,626 For providing nautri-
tional support to 70
aged in Madras slums
and one rural centre,

construction of
building for providing
residential care to 25
old destitute, disabled,
falled women,

For providing medical
support to 100 aged
T.B. patients in four
rural centres around
Mangalore,

Rs, 6,270 For maintenance ser-

vices of 30 aged per-
sons,

Residential care to 20
destitute aged women
and spoasorship to 50
low income near desti-
tute aged women,

For providing mobile
madicare facilities to
15,788 aged persons,

Rs, 39,285 For providing geri-

atric health check up
facilities to 1200 aged
persons and for a day
care centre for 30 aged
persons,

Criteria and Guidelines

Grants are given to registered voluntary
organisations which have at least two
years experience and competence to take
up the Scheme, are well managed stable
organisations and not run for any profit
and where services are open to all without
distinction of class, religion, etc,

Grants are given for construction,
extension, repair and rent of buildings,
salaries of staff to run the Scheme, cost
of furniture and equipments and other
necessary contingent expenditure,

The Ministry has not conducted any
survey of voluntary organisations working
in the field of welfare of the aged,
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[Translatt‘on]
Clearance of Forest Since Independence

3511, SHRI MOOL CHAND DAGA:
will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that 42 lakh
hectares of land has been cleared of
forest since independence ;

(b) the area of new land, in hectares,
where afforestation has been undertaken
and the total expenditure incurred on it
till now;

(c) the extent cf land affected by
erosion; aand

(d) the steps being taken by Govern-
ment to check land erosion, the amount
spent on this item so far and the extent
of land saved from beiag damage by
erosion ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI) :
(a) About 43 Jakh hectares of forest
have been diverted to non-forest uses
since independence,

(by 2953016 hectares have been
afforested under social forestry between
the years 1951-85 at a total cost of
Rs, 446 crores,

(c) 132 million hectares of land in
the country is affected by erosion,

(d) To check erosion the following
schemes are being implemened :

(i) Soil Conservation in the catch-
ments of River Valley Projects,

-(ii) Integrated Watershed Manage-
ment in the eatchment of flood
proue rivers,

(iif) Pilot programme for control of
shifting cultivation, 2,09 million
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hectares of land subject to erosion
have been treated so far at a
total cost of Rs, 211.83 crores,

Non-Plan Expenditure during
Sixth Plan

3512, SHRI MOOL CHAND DAGA:
Will the Minister of PLANNING be plea-
sed to State:

(a) the details of the non-plan
expenditure during the Sixth Plan show-
ing the amount earmarked and
actually spent by the Centre, eich State
and Union Territory in the country;

(b) the pames of States which had
no overdrafis during the entire period
of the Plan for completing the plan
targets; and

(c) the steps being taken to regulate
the expenditure at all levels ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI A K,
PANJA) : (a) The original and latest
estimates of non-plan expenditure during
the Sixth Plan period (1980-85) of
Centre including Union Territories and
of each State are given in the statement
attached

(b) Excluding the States of Jammu
& Kashmir and Sikkim, which do not
bapk with the Reserve Bank of India,
there was no State which had not resorted
to overdraft as some time or other
during the period of Sixth Plan,

(c) Ibstructions have been issued
recently to various Central Ministries/
Departments to take effective steps to
curb non-essential expenditure and affect
a minimum of 5% reduction in the
total non.plan provision made in the
Budget Est‘mates for 1985-86, A Group
has also been set up under the Chairman-
ships of cabinet Secretary to review all
plan schemes as well as non-Plan expendi-
ture of the different Ministries/Depart-
ments of the Central Government in order
toidentify all those activities which have



145  Written Answers

Jost their utility and to conserve resources
which could be redeployed for better
utilisation in more needed areas.

In order to relieve the strain on the
States’ resources caused by the deficit
generated by them in earlier years, the
Centre has provided a medium term loan
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of Rs, 1628 crores in the current year
to the States, The Cenire bas also
advised the States to improve tax
collections and contro} non-plan expendi~
ture so that they finance their approved
plan outlays in the current year without
resort to overdrafts with the Reserve
Bank of India,

Statement

(Rs, crores)

Original Estimates

Latest Estimates

A. Centre including Union Territories*

B, States
1, Andhra Pradesh
2., Assam
3. Bihar
4. Gujarat
5. Haryana
6. Himachal Pradesh
7. Jammu & Kashmir
8. Karnataka
9, Kerala
10, Madhya Pradesh
11, Mabarashtra
12, Manipur
13, Meghalaya
14, Nagaland
15, Orissa
16, Punjab
17, Rajasthan
18, Sikkim
19, Tamil Nadu
20, Tripura
21, Uttar Pradesh
22, West Bengal

Total (States)

67485 82785
473900 6669.96
1509.00 2247.48
3926,00 5847.45
3619.00 4804,14
1237.00 1584 66

698,00 1027.01
1053.00 1314,35
3660.00 462688
3145.00 376552
4276.00 5986.06
8242.00 981882

268.00 363.44
218,00 334,57
330.00 531,58
1212800 2849.75
1935.00 2764,85
2952,00 4113,90

69.00 77.81
4746.00 600196

273,00 430,74
688000 8114,72
520600 6698.30

61089,00%* 7997395

+*

*Including non-plan revenues expenditure of the Union Territories without legislatures
and non-plan revenue expenditure, net of revenue receipts, for the Union territories

with legislatures,
**Since adjusted.
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[English)
Perspective Plan for Decade

3513, SHRI VIRDHI CHANDER
JAIN :

SHRI JAGANNATH PATT-
NAIK :

Will the Minister of
be pleased to state :

PLANNING

(a) whether Government propose to
draw up a perspective plan for the
decade beginning from the year 2001 to
tackle the problems like food supplies,
housing, health and sanitation, power,
etc,, arising out of increased population;
and

(b) if so, when the plan will be drawn
up?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK, PANJA): (a) & (b). No, Sir,
However the Seventh Five Year Plan
(1985-90) Document contains a Chap-
ter on “Development Perspective :
Towards the year 2000, Vide Chapter 2
Vol-1 thereof, At present, there is no
proposal to draw up any perspective
plan beyond 2001, integrating the require-
ments relating to food supplies, housing,
health and sanitation, power etc, for the
increase in the population,
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[Translation)

Fund for Desert Development and
Designated Hilly Area

3514, SHRI VIRDHI CHANDER
JAIN : Will the Minister of PLAN-
NING be pleased to state :

(8) the amount allocated by Union
Government for desert development and
designated hilly areas development,
separately, ucder the Special Regional
Development Programme in the Seventh
Five Year Plan;

(b) the population likely to be
covered under the two programmes;

(c) the areas covered by the two
programmes;

(d) whether it is a fact that adequate
funds have not been allocated for desert
development programme in view of
its population and the area covered
as compared to the hilly areas develop-
ment programme; and

(e) if so, what remedial steps are
proposed by Union Government to ensure
equal treatment ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K. PANJA) : (a) to (c). The plan
allocation, population, and area covered
by the two programmes are as follows :

Allocation [Population |

Hill Area Development

Desert Development

Area Programme (HADP) Programme (DDP)
1 3
1, Outlays in Seveath
Plan (1985-90)
(in crores) 870.00 245,00
2. Population as per
1981 cencus
(in lakhs) 448,00 149.67
3, Area (in thousand
sq, kms,) 229,20 348.00
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(d) No, Sir, Area and population
alone are not the relevant parameters
for comparison of these two programmes,
While the Hill Area Development Pro-
gramme (HADP) is multi-sectoral, the
Desert Development Programe (DDP) is
mainly oriented towards agriculture and
allied activities,

(¢) Question does not arise,

National Desert Parks in Jaisa'mer and
Barmer Districts of Rajasthan

3515, SHRI VIRDHI CHANDER
JAIN :  Will the PRIME MINISTER be
pleased to state :

(a) the details of progress made so
far in the National Desert parks set up in
Jaisalmer and Barmer districts of Rajas-
than; and

(b) the provision made in the Seventh
Five Year plan for the development of
these National Parks and the targets
proposed ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI): (a)
According to information furnished by
the State Government of Rajasthan, the
following developmental works have been
inter alia undertaken so far in the Desert
National Park in Jaisalmer and Barmer
Districts ;

(i) An area of 4550 hectares has
been fenced to develop forage for

the wildlife and to maintain the .

desert habitat from ferther degra-
dation,

(ii) For making available water in
the area, two tube wells, five nad-
dies, six guzzlers and eight tanks
have been constructed,

(iii) Ten protection posts have been
established in the area and a
mobile squad created to prevent
poaching of wildlife,

(iv) One wood fossil park has been
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developed at Akal and is being
maintained,

(v) Reseeding and plantation work
has been taken up in the protec-
ted area,

(b) The State Government of Rajas-
than have made a provision of Rs,
100,00 lakhs for the development of this
national park in the seventh five year
plan, The Central Government have
approved an outlay of Rs, 247.00 lakhs
for the development of this national park
out of which an expenditure of Rs,
108,97 lakhs only has been reported upto
the end of the Sixth Five year plan, For
1985-86, a provision of Rs, 7,91 lakhs
has been made for the protection of the
desert habitat, regeneration of desert flora,
water conservation and development, and
maintenance of fossil park at Akal,

[English)

Achievements under Atomic Energy
Prpgrammes

3516. SHRI VIRDHI CHANDER
JAIN: Will the PRIME MINISTER
be pleased to state :

(a) the details of achievements in the
power, medicine and agriculture sectors
under the Atomic Energy Programmes;

‘(b) the target set in the Seventh Plan
for above sectors; and

(c) the achievements made in Rajas-
than and Gujarat and those envisaged in
the Seventh Plan, sector-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V, PA-
TIL) : (a) Details of achievement under
the Atomic Energy programme in various
sectors are as follows :

(1) Power

The three atomic power stations
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at Tarapur, Kota and Kalpakkam
have generated 15613 Million
Units upto the end of VIth Five
Year Plan, The Madras Atomic
Power Station at Kalpakkam is
the first atomic power station
which bas been designed, engine-
ered, built and commissioned indi-
genously,

(2) Medicine

(i) Setting up of facilities for
providing service, training
and research in the applica-
tions of radioisotopes in in-
vestigations, diagnosis and
treatment of human diseases,

(ii) Achieving capability and self
sufficiencyv in the production
and supply of radioisotopes
to meet the demands of the
above activity at the national
level,

(iii) Establishment of facilities
and providing service for the
radiation sterilisation  of
medical products on a com-
mercial scale,

( 3) Agriculture

Six new varieties, two of arhar,
one each of moong, urid, ground-
nut and jute have been released
and notified by the Ministry of
Agriculture for cultivation by the
farmers, This year (1985) over
300 tonnes of seeds of arhar and
moong were produced by the
Mabharashtra State Seed Corpora-
tion, Punjabrao Krishi Vidyapeath,
Akola and Mabhatma Phule Agri-
cultural University, Rahuri for
growing Trombay varieties on
about 20,000 hectares, Several
other varieties are at difference
stages of testing in the coordina-
ted programmes of the Indian
Council of Agricultural Research
or the Agricultural Universities,
Based on the experiments carried
out at BARC, Rashtriya Chemi-
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cals and Fertilizers Ltd,, Bombay,
has set up a pilot plant to pro-
duce ammonium polyphosphate
fertilizer for field evaluation, Ex-
periments to understand “the
environmental impact of agro-
chemicals established that widely
used fungicides thiram and ziram
were biodegradable in soil and
no residues were found,

Power
The target for nuclear power

generation in the VIIth Five Year
Plan is 31785 Million units,

2. Medicine

During the 7th Five Year Plan,
it is proposed to set up a medical
cyclotron facility at Bombay for
the production and application of
positron emitting radionuclides in
puclear medicine, Four mor¢
regional dispensing centres are
proposed to be set up to extend
nuclear medicine facilities to the
regions not adequately covered by
existing nuclear medicine centres,
A Phase-1I expansion of the
radio-pharmaceutical laboratory at
Vashi will be undertaken for pro-
duction of monoelonal antibodies
and developing new ria kits, It
is also proposed to set up pro-
duction plants for the processing
of number of radioisotopes which
will be produced in the high flux
Reactor Dhruva and which find
applications in medicine, 1t is
proposed to set up a8 medium
scale radiation sterilization plant
at Bangalore for providing GAM.
MA irradiation service to local
hospitals and manufactures of
medical products,

Agriculture

In the seventh plan period the
development of improved varities
by mutation breeding will con-
tinue, Emphasis would be to
develop disease and pest resistant
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varieties of pulses and oilseeds,
Depending upon the demand from
the state agencies, seed production
will be increased. Research ia
the areas of isotopeaided studies
on fertilizer use efficiency and
environmental impact of agro-
chemicals will be intensified, °

(c) In addition to the existing Raj-
asthan Atomic power stations, iwo more
atomic power stations, one each at Ka-
krapar in Gujarat and Rawatbhata in
Rajasthan are under construction,

Training of Deffence Officers in U.S,
Defence Universities

3517. SHRI V.S. KRISHNA IYER :
Will the Minister of DEFENCE be plea-
sed to state :

(a) whether army, airforce and navy
officers have been sent to US. Defence
Universities to get training in sophistica-
ted weapons; and

(by if so, number of army, airforce
and nevy officers sent so far ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RES-
EARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) and (b) The
Government of India have been availing
of a limited number of courses in the US
during the last few years under the United
States Iater-national Military Education
and Trasning Programme, It will not ba
in the national intetest to disclose infor-
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mation regarding the pumber of officers
from the Army, Navy and Air Farce sent
for such training.

Rate of Growth in per capfta income

3518, SHRI ANIL BASU : Will the
Minister of PLANNING be pleased to
state :

(a) the rate of growth in per capita
income during the Sixth plan period and
how does it compare with the other deve-
loping countries;

(b) whether per capita consumption
of §oodgrains and textiles during Sixth
Plan period has decreased in comparisoa
to the earlier Plan periods and if so, the
details thereof;

() whether the rate of growth of
per capita income, consumption of food-
grains and textiles during the first six
months of the Seventh Plan period is
satisfactory; and

(d) if so, the outlines thereof and if
not, the reasons the:efor ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK PANJA): (a) The growth rate of
India’s per capita income i.e, Per Capita
Gross National Product (GNP) at con-
siant market prices as estimated by the
Central Statistical Organisation and that
of the Developing countries as published
in the World Development Report, 1985
for the various years of the Sixth Plan
are as indicated below : —

i

Year Average annual growth rate of per capita

GNP (percent)

India Developing Countries

1980 .81 45 3.3£
1981-82 2.7 0.8
1982-83 0.3 —0.7
1983-84 5.3Q —0,1%
1984-85 N.A. 2.1

£Based on average Annual compound Growth rate in 1973.80,

*Estimated

@Projected

Q Quick estimates
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(b) Data on per cap'ta consumption
of foodgrains and textiles are not avai-
lable. However, data on their per capita
net availability are available and the same
have been published in the Economic
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Survey 1984.85, Based on the sanre, the
per capita net availabilty of foodgrains
and textiles during various plan perlods
are indicated in the Table belew :

Plan

Per Capita Net Availability of

——— . B, e

—— - —

Foodgrains Textiles (Metres per annum)
(grams per —————— e e
day) Cotton Manmade fibres, Total
including Blended/ Textiles
Mixed Fabrics
1, First Plan 1951.56 430 9% 14 4% — 14 4%
2, Second Plan 1956.61 468, 7% 13.8% 1.2% 15.,0%
3. Third Plan 1961.66 449.1 14,8 1.4 16.2
4. Annual Plan 1966 69 435.6 14.0 1.8 15,8
5. Fourth Plan 1969.74 452.5 13.0 2.0 15.0
6, Fifth Plan 1974-79 4408 11.3 3,0 14,3
7. Anvual Plan 1979-80 4104 131 4.6 14.7
8, Sixth Plan 1980-84 456 4 10.3 3.9 14,4

(First 4 years pro-
visional)

Source :

Economic Survey 1984-85 and earlier issues,

* . Relates to last year of the concerned plan,

As could be seen from the above table,
the Per Capita net availability of food-
grains in the first 4 years (1980-84) of
the Sixth Plan (Provisional estimates) is
more than that in the earlier Plans, The
net availability of cotton cloth has shown
declining trend but that of blended/mixed
and manmade fabrics have shown increa-
sing trend, As the durability of the latter
fabrics is three times that of cotton, it
may be regarded that the per capita con-
sumption (Net availability) of cloth has
actually increased, in terms of cotton
equivalent during the Sixth Plan period,
as compared to all the earlier plans,

(c) & (d) The estimates of the rate
of growth of per capita income consump-
tion (Net availability) of foodgrains and

textiles during the first six months of the
Seventh Five Year Plan are not yet avail-
able,

Sino-US and Pakistan axis agaiost
India

3519, SHRI AKHTAR HASAN :
Will the Minister of EXTERNAL AF.
FAIRS be pleased to state ¢

(a) whether it has been established
that under the American Strategy the
Chinese have been made to part with
all sorts of help to increase Pakistan’s
capacity for producing military hardware
to be used only against India under the
guise of facing the Russian threat to that
country ; and
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(b) if so, what steps are being taken
to face this threat of Sino-US and
Pakistan axis against India 9

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIK,R, NARAYANAN) : (a) and(b),
Government are aware of military assi-
stance to Pakistan by other countries
and that military hardware acquired by
Pakistan may be used only against India,
Government continues to maintain a
constant vigil over all developments
having a bearing on the country’s
security,

Arrest of Paxistani Spies in Jammu and
Kashmir Border

3520, SHRI MAHENDRA SINGH :
SHRI ANAND SINGH :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether as reported in the Times
of India dated 7th September, 1985 two
Pakistani spies were nabbed while cross-
ing the border into Jammu and
Kashmir ;

(b) if so, whether vital clues were
obtained from them about the Pakistani-
designs to infiltrate trained Pakistani
guerillas into Jammu and Kashmir to
perpetrate subversion and sabotage ; and

(c) the details of the information ob-
tained from them ?

THE MINISTER OF STATE IiN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU) : (a)
No such spies were caught,

(b) and (c). Do not arise,

Steps to end Minority Regime in
. South Africa

3521, SHRI SATYENDRA NA-
RAYAN SINHA . Will the Minister of

AGRAHAYANA 20, 1907 (S4KA) Written Answery 158

EXTERNAL AFFAIRS be pleased to
state :

(a) whether frontline nations in the
struggle against apartheid have informed
India that an armed struggle in South
Africa is the only way now left to liberate .
the people there ; and

(b) if so,
thereto ?

Government’s reaction

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI KR, NARAYANAN) : (a) and
(b). We are not aware of any com-
munication by the African Frontline
States to India stating that an armed
struggle is the only way left to liberate
the people in South Africa, The ques-
tion of Government’s reaction, there-
fore, does not arise,

Outlay for Lakshadweep

3522, SHRI P M. SAYEED : Will
the Minister of PLANNING be pleased
to state

(a) whether the outlay for Lakshaa
dwecp for the Scventh Plan is being
reviewed ;

(b) whether any representation for
increasing the ou'lay has been received
from the administration of Laksha-
dweep ; and

(c) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K, PANJA) : (a) No, Sir,

(b) Yes, Sir,

(c) It has not been found possible to
increase the outlay for the Seventh Plan
of Lakshadweep since the outlay already
provided towit, Rs. 43 90 crores repre-
senting a stepup of 115,79 over Sixth
Plan outlay of Rs, 20,35 crores, takes
adequate care of all the viable and usc-
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ful schemes, proposed by the Adminis~
tration, within the resources available,

Issue of Bonus to Share Holders by
Electronics Trade and Techno-
Development

3523, SHRI P.M, SAYEED : Will
the PRIME MINISTER be pleased to
state :

(a) whether the Electronics Trade
and Technology Development Corpora-
tion Limited have Issued bonus to the
share holders ;

(b) if so, the basis on which the
bonus shares have been awarded and the
quantum of such shares ; and

(¢) whether the Corporation has also .

paid dividend on its paid up capital and
if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF S.IENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS,
AND SPACE (SHRI SHIVRAJ V, PA-
TIL) : (a) Yes, Sir.

(b) The bonus shares have been
issued in the ratio of 1 : 1 on the existing
paid up capital of 50 lakhs (comprising
5000 shares of Rs, 1000/- each),

() Yes, Sir, The Corporation has
paid devidend for 1984-85 at the rate
of 10% on its paid up equity share
capital of Rs. 50 lakhs, In addition it
has issued bonus shares,

[Translation]
Per Capita Amount Provided to State

3524, SHRI MOHD, MEHFCOJ
ALI' KHAN + Will the Minister of
PLANNING be pleased to state :

(a) whether the States have been
provided economic assistance on per
capita basis;
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(b) if so, State-wise per capita
amount provided by Union Government
in the Seventh Plan; and

(c) if not, the reasons for not giving
assistance equally to all the States on per
capita basis ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI AK, PANJA): () No, Sir,

(b) Does not arise.

(c) For the Seventh Plan, the Central
assistance has been allocated amongst
the States on the basis of the
principles embodied in the modified
Gadgil Formula as decided by the
National Development Council in 1980,
Besides, the States have been provided
additional General assistance for the
externally aided projects approved for
the State Plans,

Generation of Power by Existing Atomic
Power Station

3525, SHRI DILEEP SINGH
BHURIA : Will the PRIME MINISTER
be pieased to state :

(a) . the quantity of power being
generated by the existing Atomic Power
Stations in the country;

(b) whether all these stations are
working to their full capacity;

(c) whether any proposal to setup
new Atomic Power Stations is under con-
sideration keeping in view the increasing
power requirement in the country and
scant possibility of increase in the number
of hydel schemes due to uncertainty of
monsoon; and

(d) if so, the names of the places
selected for this purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
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ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL) : (a) During the year 1985-86,
the three atomic power stations at
Tarapur, Rajasthan and Madras together
have generated about 3164 million units
upto November, 1985,

(b) Performance of the atomic power
stat:ons has been satisfactory except
Unit-1 of Rajasthan Atomic Power
Station which is not in operation since
20th May, 1985 as a new crack has been
observed in the south and shield,

(c) and (d). The Government have
anpounced the setting up two new
atomic power stations of 2 X235 MW
capacity each at Rawatbhata in
Rajasthan and Kaiga in Karnataka.
Additional sites for setting up of atomic
power stations to achieve a target of
10 000 MW instailed capacity by the year
2000 AD are under consideration of
Government,

[English]
Workshop to Focus Attention on Problems
of a Female Child

3526, SHRI ANAND SINGH:
Will the Minister of WELFARE be plea.
sed to state :

(a) whether a workshop to focus
attention on problems of a female child
was jointly organised by United Nations
International Children’s Emergency Fund
and National Media Centre;

(b) if so, the salient features of the
workshop and of the suggestions and ob-
servations made therein; and

() Government’s reaction thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) Yes,
Sir,

(b) The workshop was held on the
12th to 14th October, 1985, It pin-
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pointed the major causes and cOnsequen.
ces of the neglect of the girl child, Edu-
cation of the mother and the chiild,
attitudinal changes in ‘the ‘community,
eradication of traditional DTCJudlCOS put-
ting an end to the trend of d:storung
the female image in the media, a better
health delivery system to improve the
health status of both the mother and the
girl child, and treating the girl child as

.an important human resources in society,

were mentioned as critical factors in pro-
moting and developing the growth of the
girl child,

(c) The final report of the seminar
has not been received by the government,
However, Government has already taken
up major programmes for expanding and
improving social services for woman and
child development with due emphasis and
attention to the above mentioned points,

Flectronics Complex in Orissa

3527, SHRI SOMNATH RATH :
Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that electronic
complex is likely to be set up in Orissa
with Central assistance for the manu-
facture of componéents for the super
computer; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY A AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY ELECTRONICS
AND SPACE (SHRI SHIVRAJ V.,
PATIL) : (a) and (b). There is a
proposal of Government of India to set
up a Super Computer in Bhubaneshwar.
Orissa Government can promote a group
of software specialists around the Super
Computer and in that case Government
of India would give necessary training
and guidance,



163  Written Answers

Criteria for Identification of the Poor

3528, SHRI ANADI CHARAN
DAS : Will the Minister of PLANNING
be pleased to state :

(a) whether Government have adopted
any methodology for identification of the
poor through criteria other than the per
capita/calorie requirement;

(b) if so, the details of the same; and

(c) when the per capita limit was
fixed last for identification of the poor
and whether Government now propose to

enhance that limit now in view of rising
prices ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K, PANJA): (a) No, Sir.

(b) Does not arise,

(c) The basis of determining the
poverty line is the report of the ‘‘Task
Force on Minimum Needs and Effective
Consumption  pemand Commission,
According to this report, the poverty line
is the per capita monthly expenditure level
of Rs. 49.09 in rural areas aod Rs,
56.64 in urban areas at 1973.74 prices,
correspondicg to the calories require-
ments of 2400 per capita per day in rural
areas and 2100 per capita per day in
urban areas, This poverty line expendi-
ture is up-dated for recent years, by using
the Central Statistical Organisation
Private Consumption Dcflator (as a proxy
for rise in the price of the consumption
basket), At 1984-85 prices, the poverty
lioe is Rs, 107 per capita per month in
rural areas and Rs, 122 per capita
per month in urban areas, This
up-dated consumption expenditure on
poverty line has been used in the Seventh
Five Year Plan and it works out to Rs,
6400 per household per annum in rural
areas and Rs, 7300 per household per
annum in urban areas,

Lion Population in Gir Forests

3529. SHRI RANJIT  SINGH
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GAEKWAD : Wil the
MINISTER be pleased to state :

PRIME

(a) the lion population in the Gir
forest in Gujarat;

(b) whether it has gone up during the
last ten years;

(c) the amount sanctioned for the
year 1985-86 for development of Gir
Lion sanctuary; acd

(d) the steps taken in this behalf 2

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R, ANSARI} :  (a)
& (b). = The lion population in the Gir
forest of Cujarat has gone up from 180
in 1974 to 239 in 1985,

(c) and (d). The State Goverpment of
Gujarat have sanctioned an amount of
Rs, 27.03 lakbs for the development of
the Gir Lion Sanctuary and National
Park during 1985-86 and the following
steps, inter alia, are being taken :

(i) Improvement of the habitat for
wild animals,

(ii) Creation of a dry rubble wall
around the sanctuary,

(iii) Creation of firelines for pro-
tection against fire,

(iv) Maintenance of roads.

(v) Maintenance and expansion of
wireless communication network,

(vi) Enumeration of wild animals,

Indian Embassies without Ambassador

3530, S:RI RANIJIT SINGH
GAEKWAD : Will the Minoister of
EXTERNAL AFFAIRS be pleased to
state :

(a) the names of Indian Embassies or
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Consulates which are at present without
an Ambassador/Consuls General/Consul;

(b) since how long they are without

of the - Ambassador /Consuls General/
Consul;

(c) the reasons for the post remaining
unfilled; and
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(d) the steps being taken to fill up
these posts ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI KR, NARAYANAN) : (a) and
(b). The following posts of Heads of
Mission Post are presently vacant :

Name of Mission

Date of vacancy

1. Embassy of India,
Beirut

2. Embassy of India,
Amman

3. Embassy of India,
Caracas

4., Embassy of India,
Dakar

5. Embassy of India,
Kinshasa

6. Embassy of India,
Oslo

7. Embassy of India,
Rome

8. Embassy of India,
Thimpu

9. Embassy of India,
Warsaw

28.11.1984
24.11,1985
14,11,1985
6.11.1985
28.5.1985

6.11,1985
1.11.1985

10,10.1985

28.11.1985

(c) and (d). Heads of Mission/post
are not in position in 9 Mission out of a
total of 138 Missions/Posts abroad,
Out of these 9 vacancies, 8 Heads
of Mission have already been named
and they are all expected to be in
position shortely, Gaps between the de-
parture of the Head of Mission and the
arrival of the successor arise on account
of factors such as the chain of postings,
time taken for farewell formalities and
consultations at Headquarters,

Pollution of Tapti and Girna Rivers
in Maharashtra

3531, SHRI VIJAY N. PATIL :
Will the PRIME MINISTER be pleased
to state :

(a) whether Government have noted
the press report of extreme pollution

~ of water of rivers Tapti and Girna flowing

through District Jalgaon of Maharashtra ;
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{b) whether Government have in-
structed the concerned authorities to find
out how much water pollution is due to
paper Mills and Chemical factory situated
on the banks of rivers Tapti and Girna
flowing through Bhusaval and village
Bambori in District Jalgaon of Mahrastra;

(c) the effect of water pollution of
rivers Tapti and Girna on human and
animal life ; and

(d) the steps Government propose
to clean polluted waters of concerned
rivers and recurrence of pollution ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z,R, ANSARI) : (a)
to (d), The information is being obtained
and will be laid on the Table of the
House,

Pollution by Mathura Refinery

3532, SHRI BANWARI LAL
BAIRWA : Will the PRIME MINISTER
be pleased to state the causes of environ-
ment pollution due to Mathura Refinery
and the remedial measures taken
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R, ANSARI)
Sulphur di-oxide emission is the major
compouent of environmental pollution
from the Mathura refinery, The remedial
measures taken include : use of low
sulphur fuel, installation of sulphur
recovery system ; tall chimneys for better
dispersal of pollutant of effluent treatment
facilities,

[Trans{qtior(]

Development of _Elect'rc_mic Industries
jn Hilly Areas

3533, SHRI HARISH RAWAT :
W_ill the PRIME MINISTER be pleased
‘to state

(a) whether it has been decided not
to issue licences for setting up some of
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the industries based on
techniques ;

imported

(b) if so, the names of .such items
proposed to 'be manufactured by those
industries ;

(c) whether the Ministry is prepared
to give exemption therefrom to the
entreprencurs who are willing to set up
industries of these items in bill-areas of
the country ; and

(d) 1If not, the other alternative
arrangements being made for develop-
ment of electronic industries in the
hill areas ?

THE MINISTER CF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DEPART.-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V,
PATIL): (a) to(c). As per present
Policy, Import of technology is ‘being
permitted to develop an appropriate
clectronics base in the country. At the
time of issuing Industrial Licences for
any new product, the anticipated demand
in the foreseeable future as well as the
techno-commercial  viability, will be
kept in mind. The same Policy is
applicable to hill areas also,

(d) With a view to encourage more
electronic industries in Hill Districts
included in Category °A’, it has been
decided that the maximum ceiling of
Central Investment subsidy would be
raised from Rs, 25 'lakhs to Rs, 50
lakhs at the rate of 259 in case of

‘electropic industries set ‘wp in ‘*Special

Region Districts’ in Category ‘A’,
Pllgrims to Kailash ‘Mansarover

3534, SHRI HARISH RAWAT :
will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of pilgrims -who have
visited Kailash Mansarover after its
re-opening ; and
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(b) the steps proposed to be taken
to make the visit convenient keeping in
view the deep religious sentiment of the

people ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI KR, NARAYANAN): (a) A
total of 694 pilgrims have visited Kailash
Mansarover since the pilgrimage was
reintroduced in 1981,

(b) Various steps are under consider-
ation to make the pilgrimage more
convenient. These include the provision
of improved board, lodging transport
and wireless communication facilities, for
the benefit of the pilgrims,

[English)

Promotion of Flectronic Industry in
West Bengal during Seventh Plan

3535, DR, PHULRENU GUHA :
Will the PRIME MINISTER be pleased
to state :

(a) whether provisions have been
made in Seventh Plan for promotion
and growth of electronic industry in
West Bengal ;

(b) if so, the details thereof ; and

(c) -the steps taken /proposed ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENT
OF OCEAN DEVELOPMENT, ATOMI(
ENERGY, ELECTRONICS AND SPACE
(SHRI SHIVRAJ V, PATIL) : (a) to
(c). At present there is no special provi-
sion made for promotion and growth of
clectronics industry in West Bengal,
However, Government encourages setting
up of electronics industry throughout the
country in .apy permissible area, No
specific measures are being adopted for
West Bengal, The State Government
endeavours to create conditions con-
ducive to setting up of industries, De-
partment of . Electronics give necessary
guidance whenever required.
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Development in Sikkim

3536, DR. G, VDAYA RaMA
RAO : Will the Minister of PLANNING
be pleased to state :

(a) whether Sikkim has vast unexploit-
ed potential for cuitivation of vegetables,
mangoes, cardamom, mushroom on a
large scale ; and

(b) if so, details of projects if any,
cleared so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
AK. PANJA) : (a) Yes, Sir,

(b} High priority has been given to
the development of horticultural crops
including fruits, vegetables, mushroom,
cardamom, etc, in the Seventh Five Year
Plap of the State, The programme in-
clude the strengthening of existing and
setting up of new progney orchards, verie-
tal screening in vegetables, increasing the
local production of planting material, ex-
pansion in area and providing adequate
marketing support, Similarly, for the
development of large cardamom, rejuve-
nat on of old plantations, area expan-
sion, improvization of curing methods
and adaptive research are being im-
plemented,

P M,s Discussions at Oman

3537, SHRI U.H. PATEL : Will
the Minister of EXTERNAL AFFAIRS
be pleased to state ;

(a) whether the Prime Minister and
Senior Officials accompanyiog him in his
visit to Oman in November, 1985 had
discussions there with the Heads of
State/Prime Ministers/Ministers/Senior
Officials of ather countries ; and

{b) if so, the details of discussions
and outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K.R. NARAYANAN) : (a) and
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(b). The Prime Minister, during his
visit to Oman from 17 to 18 November
1985, met and held discussions with the
President of the Islamic Republic of
Pakistan, the President of the Arab
Republic of Egypt, the King of Jordan,
the Sultan of Brunei, the Deputy Prime
Minpister of Tanzania and the Minister
of National Security of Sri Launka, These

discussions covered bilateral, regional
and international issues of mutual
interest,

Preservation of Ecology of Silent

Valley, Kerala

-

3538, SHRI MULLAPPALLY RA-
MACHANDRAN : Wil the PRIME
MINISTER be pleased to state :

{(a) the steps taken by Government
to preserve the ccology of Silent Valley
(Kerala) after the same was declared as
National Park;

(b) whether any improvement have
been suggested consequent to the recent
visit to the valley by the Prime Minister;
and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI) : (a)
Government of Kerala have notified the
Silent Valley Reserve Forest as a Nati-
onal Park vide their notification dated
15,11,84, According to information
received from the State Government,
there were two forest guards incharge of
the area prior to declaring it as National
Park, After notification the following
protection staff was added :

range officer-1, forester-1 and forest
guards 2, A separate wildlife Division
under the control of a wildlife warden is
proposed to be set up under a scheme
prepared for the better protection of the
National Park,

(b) and (c). It has been suggested that
copstruction activity should only be
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undertaken outside the park and that it
should be in conformity with the environ-
ment and aesthetically appropriate,

Seiting up of Nuclear Power Plants

3539, SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR - Wil
the PRIME MINISTER be pleassd to
state

(a) whether it is a fact that Govern-
ment proposes to set up some nuclear
power Stations in the State of Karnataka;

(b) the place identified for the loca-
tion of nuclear power plants;

(c) the proposed plans, if any, to
rehabilitate  the people whose landed
property will be acquired; and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVELOP.
MENT, ATOMIC ENERGY, ELEC-
TRONICS AND SPACE (SHRI SHIV.
RAJ V., PATIL): (a) to (), Govern-
ment has anbounced setting up of an
atomic power station of 2 %235 MWe
capacity at Kaiga in Karnataka. Deuails
of the rehabilitation plan are being wor-
ked out in consultation with the State
Government of Karnataka,

Electronics Industries in the Hill
States

3540, PROF, NARAIN CHAND
PARASHAR : Will the PRIME MINIS.
TER be pleased to state :

(a) whether the Department of Ele-
ctronics has given any licences for the
setting up of electronic industry/units in
Himachal Pradesh, Jammu and Kashmir,
Punjab and Haryana during the past
three years including the current financial
year;

(b) if so, the details thereof;
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(c) whether any preference would be
given to the Hill States/Region in the
country on account of the moderate
temperature and dust free climate in this
sphere; and

(d; if so, the nature thereof ?

THE MINISTER OF STATE IN‘THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI SHIVRAJ V, PATIL) : (a) Yes,
Sir,

(b) Several Licences/Letters of Intant
have been issued for the setting up of
various electronic industries/upits in
Himachal Pradesh, J & K, Punjab and
Haryapa during the last 3 years, The

details of Licences;Letters of Intent
issued so far since 1983 are given
below :

(i) Himachal Pradesh 30

(iy Jammu & Kashmir ... 17

(iii) Punjab 26

(iv) Haryana .. 10

(c) and (d). In regard to licensing and
foreign collaboration policies in electro-
pics, no distinction is made between
varions regions in all the permissible
locations for industry, However, with a
view to encourage more electronics
industries in Hill Districts included in
Category ‘A’ it has also been decidel
that the maximum ceiling of Ceatral
Investment Subsidy would be raised from
Rs_ 25 lakhs to Rs, 50 lakhs at the rate
of 259% in case of electronics industries
set up in ‘Special Region Districts’ in
Category ‘A°,

Foreign aid Received by Kerala
Institutions

3541, SHRI MULLAPPALLY RA-
MACHANDRAN : Wil the Minister of
HOME AFFAIRS be pleased to state ;
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(a) the names of charitable and reli-
gious institutions trusts, private educa-
tional institutions, etc,, in Kerala which
have in the past three years received
financial aids from foreign countries and
the amounts thereof; and

(b) whether there has been any inst-
ances of institutions obtaining such funds
under false pretexts ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a)
The information asked for relates to a
large number of institutions and the
amounts of foreign aid received by them
during the last three years and it may not
be feasible to lay it on the Table of the
House due to its voluminous nature,
However, in case the Hon’ble Member
desires to have the information in respect
of any particular institution/organisation,
the same could be furnished,

(b) No such specific instance has
come to the notice of the Government so
far,

Inclusion of more Population in Tribal
sub Plan Area in Madhya Pradesh

3542,
Will the Minister
pleased to state :

KUMARI PUSHPA DEVI:
of WELFARE be

(a) whether any guidelines had been
isued to the Government of Madhya
Pradesh to include more tribal population
in the sub plan area under Modified Area

evelopmsnt Approach (MADA) ;

(b) if so, the criterian being adopted
for this purpose;

(c) the number of additional schedul-
ed Tribes people incladed in the sub plan
areas under MADA; and

(d) the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
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GIRIDHAR GOMANGO) : (a) : Yes,
Sir,

(b) The criteria adopted for identify-
ing such pockets in States having tribal
sub-Plan, including Madhya Pradesh are
() a minimum of 10,000 population
living in contiguous area with at least
509/, scheduled Tribe population on there-
in, (ii) the tribal pockets so identified
should ordinarily lie within a development
block,
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To increase the coverage of Scheduled
Tribes population under tribal sub-Plan
approach during the Seventh Plan, the,
Ministry requested the States to send
proposals for carving out clusters having
a total population of at least 5,000
with a scheduled Tribes concentration of
50%, or more therein,

(c) & (d). A statement showing the
scheduled Tribe population covered in the
identified pockets in Madhya Pradesh is
attached,

Statement

Pockets of Tribal Concentration in Madhya Pradesh

S.No. District Blocks/ Pockets Population of
Scheduled Tribes
(1971 Cencus)
1 2 3 4
1, Betul Amla 13057
Prabhapattam 16662
2, Bilaspur Bilaspur-I 10077
Bilaspur-II 9613
Mungeli 17677
3, Chhindwara Chhindwara 38658
Sausar
Amarwara 5379
4, Damoh Jabera 10553
Tendukheda 5493
Hatta 5274
5. " Dewas Kanned & 18164
: Kathgaon
Bagli 25150
6. Durg Balod 66259
7. Guna Guna 7660
Chachoda 6894
8, Hoshangabad Harda 25619
Sohagpur 15266
Mhow

| lndbge

13201
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1 2 3 4
10, Jabalpur Sihora.I. . 6837
Sihora-IlI 13652
Murwara.l 13022
Murwara-II 7862
Patan 8395
Kundam 46100
11, Khandwa Burhanpur 9464
Pandhurna 14569
12, Hoshangabad Seoni-Malwa 11362
13, Morena Vijaipur 8568
14, Narsinghpur Narsinghpur 20779
15. Panna Pawai 12147
16, Raigarh Sarangarh 9372
17, Raipur Mahasamund-I 39867
Mahasamund-H 29428
Boladabazai 26207
18, Rajnandgaon Khairgarh 8840
Rajnandgaon 30172
Kawardha 22030
19, Raisen Silwani Bareli 16017
Gobharganj 9796
20, Ratlam Ratlam 18542
21, Rewa Mauganj 7987
22, Sagar Rehli 18758
23, Santa Raghurajnagar 13559
Nagod 7051
Maibar 8294
Amarpattam 6393
24, Sehore Ichhawar )
Narsulaganj 19838
Budhni
25, Seoni Seoni 42115
26, Shahdol Bandhogarh 61132
Beohari 16375
27, Shivpuri Shivpuri 5438
Pobhri ‘6154
28, Sidhi Gopadbanas 43627
Singrauli 13086
Deodar 91862
29, Dhar Badnawar 17617
GRAND TOTAL 56 Pockets 1072920

————
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Deposits of Uranlum in Bihar

3543, SHRI KUNWAR RAM :
Will the PRIME MINISTER be pleased
to state 3

(a) whether Uranium deposits available
in Bihar have been exploited;

(b) security measures taken after the
reports of theft of uranium from there
-some years ago have been found effective
and

(c) whether arrangements have been
made to utilise uranium available in
Bibar in Atomic Power Station after
enriching it ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIV RAJ V,
PATIL) : (a) Uranium deposits available
in Bihar are being exploited in a phased
manner,

(b) Though a number of news items
bave appeared in the pewspapers/
magazines in the past regarding theft of
uvranium from Jaduguda no case has so
far been substantiated, Strict security
measures are enforced in the uranium
mine and mill complex at Jaduguda by
the Central Industrial Security Force
personnel,

(¢) Uranium available in Bihar is
being utilised in Atomic Power Stations
after pecessary processing for fabrication
of fuel,

Environmental Problem due to the
use of Natural Gas

3544, PROF, NIRMALA KUMARI
SHAKTAWAT Will the PRIME MINIS-
TER be pleased to state :

(2) whether the use of natural gas
in fertilizer planfs creates environmental
problem and if so; and

(b) measures being taken to over-
eome this ?
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THE MINITER OF STATE IN THE
MIINSTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR, ANSARI): (a)
Of all the feed-stocks available for fertili=
zer, production, use of natural gas
results in least environmental problems,

(b) Adequate pollution control mea-
sures are beirg incorporated [proposed
in gas based fertilizer plants,

Retirement 'Age for Army Officers

3545, SHRI HARIHAR SOREN :

Will the Minister of DEFENCE be
pleased to state :

(a) whether Government have ration-
alised the retirement age for Army Officers
from secial list officers cadre;

(b) if so, the retirement age fixed for
each of those cadres; and

(c) the date from which such decision
will come into effect ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RESEA-
RCH AND DEVELOPMENT (SHRI
ARUN SINGH) ; (a) Yes, Sir,

(b) The ages of retirement have been
fixed as under :

Upto and including the

rank of Colonel, — 55 years
Drigadier, — 56 years
Major General, —_ 57 years
Lieutenant General, 58 years

(c) The orders are effective from
4,.10,1985,

Persons of Indian Nationality in Prison in
Gulf Countries

3546. SHRI MULLAPPALLY RAMA-
CHDANRAN : Will the Mipister of
EXTERNAL AFFAIRS be pleased to
state : :

(a) the number of prisoners of Indian
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Nationality reported to be behind bars in
different gulf countries ;

(b) whether Government have had
occasion to interfere in the matter of such
persons; and

(c) if so, under what circumstances?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K.R, NARAYANAN) (a) While
Governments in  Gulf countries do not
provide information about foreign
nationals held in custody, our Missions
in Gulf countries have indicated the
following figures of Indian nationals in
jails ¢

( ) Qatar 41

(2) Kauwait 155

(3) Saudi Arabia 235

(4) Iraq 22

(5) Yemen Arab Republic 1
(6) Iran 160

(b) & (c) While it is the policy of the
Government of India not to interfere in
the internal affairs of other countries, our
Missions in Gulf countries have been in
regular touch with the local authorities
and the Indian community to safeguard
the interests of Indian nationals and to
provide Consular assistance whenever
required to Indian nationals under deten-
tion,

Subsidy to Industries for Purchase of
Polution Contro! Equipments

3547, SHRI PRIYA RANJAN DAS
MUNSI : Will the PRIME MINISTER
be pleased to state :

(a) whether Government have any
scheme to help small and medium scale
poliuting industries by subsidising the
purchase of pollution control and detec-
tion equipments ;

(1) if 50, the details thereof ; and

(c) the steps taken/proposed to im-
plement the scheme ; and
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(d) the progress in West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI) : (a)
No, Sir.

(b) to (d). Do not arise,

Scholarskip to N.C,C, Cadets

3548, SHRI RADHAKANTA DI-
GAL : Will the Minister of DEFENCE
be pleased to state :

(2) whether Government have pro-
posal to introduce scholarships and in-
surance cover for the National Cadet
Corps cadets ;

(b) if so, the number of cadets ex-
pected to get the proposed scholar-
ship ; and

(c) the details of the proposed scho-
larship and Insurance cover to the NCC
cadets ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RE.-
SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) The Directorate
General of NCC have introduced a
scheme for providing monetary assistance
to academically bright NCC cadets to be
financed from the Regimental Fund, An

"NCC Cadets Welfare Society has been

formed to provide financial assistance to
cadets who die or get permanently dis-
abled while taking part in NCC acti-
vities,

(b) and (c). 50 scholarships worth
Rs, 500/- each per year for the Junior
Division and 50 scholarships worth
Rs, 1,000/ each per year for the
Senior Division have been provided for,

The quantum of compensation is
Rs, 20,000/- in the case of death or
total permanent disablement, and reduces
depending on the nature of the disability,

Preservation of Food Method Deves
loped by CSIR

3549, SHRI PRAKASH V, PATIL ;



185 Written Answers

Wwill the PRIMBE MINISTER be pleased
to s@ate :

+(a) whether Government's attention
has been drawn to the nows item appear
ing in ‘Financial Express’ dated 5§ No-
vember, 1985 that Council of Scientific
and Industrisl Resegrch has developed
processes for better preservation of food
and improved post harvest technology to
give a fillip to food industry in the
country ;

(b) whether his Ministry have examin-
ed these processes and how many of
them they feel can be utilissed for public
sector units under its control ; and

() the Ministry’s general reaction to
each of the innovation made for the food
sector ?

" ‘THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V, PA-
TIL) : (a) Yes, Sir, The research in-
stitutes under the CSIR have developed
about 250 techniques and processes for
preservation of food and post harvest
technology.

(b) and (c). More than 509/ of the
techniques and processes developed by
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CSIR institutes for food preservation
have been utilised by both the private
and public sector Units, The Depart-
ment of Food has set up a Standing
Scientific Research Committee to plan,
programme, budget and monitor the
implementation of S&T programmes
and projects of the Public Sector Enter-
prises, CSIR and the Universities of
relevance to the Department of Food,
This Committee would examine the tech-
niques and processes developed indige-
nously including those of CSIR for their
techno economic feasibility and im-
plementation,

Utilisation of Central Grants to Union
Territory of Pondicherry

3550. SHRI P. SHANMUGAM :
Will the Minister of HOME AFFAIRS

be pleased to state :

(a) the Central Grants extend to the
Union Territory of Pondicherry, year-
wise from April, 1982 to April 1985;

(b) whether these grants have been
utilised by the State Government ; and

(c) if not, the reascns, therefor ?

THE MINISTER OF HOME AF-
FAIRS (SHRI S.B, CHAVAN) : (a)
to (c). The information is given below :

Central Assistance Including Grants and Loans (Plan)

(Rs. in Jakhs)

Year Amount Amount of Reasons for  shortfall,
Released Expenditure if any

1982-83 1938,54 192174 16,80 (belated creation of
posts and non receipt of
D.G.S. & D, Bills,

1983-84 2220.87 2094.11 126,76 (5% cut in plan
expenditure and balance
Rs, 111,05 lakhs due to
non receipt of D.G. S&D,
bills/Non creation of posts,

1984.85 3000,00 2979.90 20,10 lakhs (non creation

of posts and non receipts
of D.G.S. & D, bills,

Central Assistance Including Grants and Loans (Non-Plan)

1982-83 648,87
1983.84 983,43
1984.85 941,46

648.87 : Nil
98343 Nil
941,46 Nil
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Repatriation Agreément with Gulf
" Condtties

3551, SHRI THAMPAN THOMAS :
Will  the Minister of EXTERNAL
AFFAIRS be pleased to state @

(a) whether Government have any
agreement with Gulf Countries for the
repatriation of fndian Labourers working
in those countries and have criminal cases
pending against them in Indian Courts;
and

(b) If so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. R. NARAYANAN) : (a) No,
Sir, However, individual cases are taken
up on their merits.

(b) Does not arise.

Supply of Modern Equipment to Curb
Nexalite Movement to A. P.

3552. SHRIS. M. BHATTAM :
SHRI T. BALA GOUD :

Will the Minister of HOME AFAIRS
be pleased to state :

(a) whether the Andhra Pradesh
Government sought from the Centre
sufficient supplies of sten guns, wireless
kits 2nd other modern equipment to curb
Nexalite movement.

(b) whether four battallions of
Central Reserve Force were also reques-
ted by the State Government; and

(c) the action taken on the matter ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL
SECURITY (SHRI AKUN NEHRU)
(2) to (¢c). The matter is under -consi~
deration. '

Irrigation Schemes by Madhya Pradesh
Pending with the Planning Commision

3553. SHRI SUBHASH YADAV :
SHRI DHARAM  PAL
SINGH MALIK :

- Will the Minister of PLANNING be
pleased to state :
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(a) what are the names and number
of Medium Irrigation Schemes which
have been submitted by the Madhya
Pradesh State Government and are pen-
ding with the Planning Commission for
clearance;

(b) since when these schemes are
pending; and

(c) the time by which these are
likely to be cleared ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
A K. PANJA) (a) and (b). Gej
and Mahuar are two Medium Irrigation
Schemes of Madhya Pradesh, pending
clearance of the Planning Commission
from3-9-1984 and 24-9-1984 respec-
tively.

(c) These schemes are likely to be
cleared on receipt of the specific con-
currences of the State Finance and Plan-
ing Departments.

Support to Indian Views on Pak
Nuclear Policy

3554. SERIMATI JAYANTI
PATNAIK :
SHRI M. V. CHANDRA-
SEKHARA MURTHY :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Prime Minister has
called for all-out efforts, especially by
western countries from whom Pakistan
is acquiring nuclear technology and
material to restrain Islamabad from
proceeding along the nuclear path; and

(b) how many countries have so far
supported the Prime Minister’s view in
regard to the Pak nuciear policy ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. R. NARAYANAN) : (a)
Yes Sir. :

(b) Several countries have indicated,
publicly or privately, that they are con-
cerned about Pakistan’s nuclear pro-
gramme. "
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. Surveillance Radar

3555. SHRI SATYENDRA
NARAYAN SINHA : Will the Minister
of DEFENCE be pleased to state :

(a) whether Government have con-
tracted for obtaining surveillance radar
from abroad;

(b) if so, whether any Indian organi-
sation had also developed similar radar
" equipment and systems; and

(c) if so, reasons for not making use
of Indian systems and equipment ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE
RESEARCH AND DEVELOPMENT
(SHRI ARUN SINGH) : (a) Yes, Sir.

(b) No, Sir.

(c) Radar which have been developed
and productionised indigenously are
being inducted into service.  Other
radars which are in the process of indi-
genous development will be introduced
as and when they are fully developed.

Development of Western Ghats
during Seventh Plan

3556. SHRI T. BASHEER : Wil
the Minister of PLANNING be pleased
to state :

(1) the proposals for the develop-
meat of the Western Ghats Region during
Seventh Five Year Plan;

(b) amount allocated for
schemes; and

(¢) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI A.
K. PANJA) : (a) The proposals for
the development of Western Ghats region
duriag the Seventh Five Year Plan
period would include development pro-
grammes in sectors like Agriculture,
Horticulture, Soil Conservation, Animal
Husbandry, Dairy development, Forest,
Fisheries, Minor Irrigation, Traasport,
Water Supply, Village Industries and
Sericulture.

(b) A total amount of Rs. 116.50
crores for the entire area covered by the
Western Ghats Development Programme
YWGDP) bas been provided for the
Seveath Plan period. Schemewise allo-
cations of this outlay will depend on the
proposals made by the concerned States,

those
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(c) The State-wise allocation of Spe-
cial Central Assistance for WGDP for the
Seventh Plan is as follows :

- (Rs. crorey)
“Maharashtra 38.10
Kamataka 28.20
Tamil Nadu 19.90
Kerala 23.80
Goa 6.00
Survey & Studies ) 0.50
Western Ghats Sectt. )
Total : 116.50

Enquiry into Missing Radium Needle
from Mission Hospital in Shillong

3557. SHRI S. M. GURADD!I :
SHRIMATI D. K. BHAN-
DARI :

Will the PRIME MINISTER be
pleased to state :

(a) whether the experts from the
Bhabha Atomic Rescarch Centre(BARC)
Trombay have been enquiring into the
missing of a radium needle from a
Mission Hospital in Shillong;

(b) ifso, what are the details of
their findings;

(c) whether the rest of the radium
needles have been taken into possession
by the BARC; and

(d) if not, reason therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ' SCIENCE AND
TECHNOLOGY AND IN THE
DEPARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, ELEC-
TRONICS AND SPACE. (SHRI SHIV-
RAJ V. PATIL): (a) Yes, Sir.

(b) The patient was implanted with
radium needles having a total redium
content of 9.5 mgs on 17-6-85. The
Hospital staff found the necdles were
missing from the body of the patient on
19-6-85. As soon as BARC was infor-
med, experts were sent to lock into the
matter. The present stock of radium
with the Hospital is 345 mg. The
uccessible areas in and around the
institution are safe from the radiation
safoly view point,
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(¢) and (d). The radium stock has

been frozen.

Discovery of Ancient Temples and Ships
Near Sea Coast at Dwarika

DR. A. K. PATEL :
SHRI C. JANGA REDDY :

3559,

Will the PRIME MINISTER be pleased
to state :

(@) whether it is a fact that the
Ocean Archaeological Unit of the Natio-
nal Oceanography Institute, Goa has
discovered the remains of ancient temples
and ships near the sea-coast at Dwarika;

(b) if so, the progress made in this
regard so far and the plans made for
future; and

(c) what light does this discovery of
the remains of ancient temples etc. at
Dwarika throw on the ancient history of
India ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI SHIVRAJ V.
PATIL) : (a) A group lead by Dr.
S. R. Rao, Retired Superintendent
Archaeologist, Archaelogical Survey of
India has reported discovery of arcient
remains near the sea coast of Dwarika.
National Institute of Oceanography
(NIO) provided logistic support.

(b) Investigations were started by
Dr. S. R. Rao in 1981 with logistic
support provided by NIO and under
Indian National Science Academy(INSA)
grant. Work carried out in Bet Dwarika
region revealed archaelogical evidence.
These have been reported to be of late
and post Harrappan period. Offshore
surveys have been conducted beyond the
entry point of the ancient harbour at
Dwarika during 1983-84. A wall like
olignment has been noticed. Sub-
mergence is indicated by a massive stone
wall built on the wall cut bench in the
intertidal zone. Dr. Rao has submitted
a three year programme of investigdtion,

in the coastal areas at different sites, to
the Department of Science and Techno-
logy (DST) for funding. DST has agreed
to provide support, CSIR has agreed
to providse logistic suppost through NIO.

(¢) Work so far undertaken indicated
submergence in the region in  Bet
Dwarika. Further from decipherment
of letters found on a jar, collected in
course of investigation, it has been
reported that these are indentical to
semitic alphabets of thirteenth-twelfth
Century B.C. '

12.00 brs.
[ Translation]

SHRI VIJOY KUMAR YADAV
(Nalanda) : Sir, the teachers of the

Delhi University are on strike on the
issue of implementation of the agree-
ment reached with them...(Interruptions).

The agreement reached with them s
not being implemented...(Interruptions).

[English]
SHRI BASUDEB ACHARIA
(Bankura) : Sir, six thousand teachers

in Delhi University are on strike since
yesterday.

MR. SPEAKER : That do=s not
matter.

SHRI BASUDEB ACHARIA : Sir,
there was an agreement.

MR. SPEAKER : Ycu give me some-
thing, then I will see.

SHRI BASUDEB ACHARIA : We
have already given,

MR. SPEAKER : I will get the infor-
mation.

(Interruptions)

MR SPEAKER I have already

allowed one 377.

(Interruptions)

SHRI BASUDEB ACHARIA : 377
will not do. We want palicy decision.
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(Interruptions)

MR. SPEAKER What else can 1
do? Let me get the information and
then I will talk.

(Interruptions)

SHRI BASUDEB ACHARIA : Sir,
the Minister shoul!d make a statement
because higher education im Delhi has
come to a stand-still.

[ Translation)

SHRI V. TULSIRAM(Nagarkurnool) :
Mr. Speaker, Sir, you mood was some-
what off yesterday. So...

MR. SPEAKER : No, my mood does
not go off.

SHRI V. TULSIRAM : The issue
raised by m: iegarding the poor harijans
was lost sight of when the issue pertain-
ing to Shri Unnikrishnan came up. We
want your help in this matter.

MR. SPEAKER : 1 am mood-proof...
(Interruptions)

SHRI V. TULSIRAM : The situation
yesterday took such a serious turn that
even an important issue of this nature
was lost sight of.

[ English]

MR. SPEAKER : I am mood-froof.

[ Translation]

SHRI V. TULSIRAM Regarding
those harijans who were killed ... (Inter-
ruptions).

[English]

MR. SPEAKER : No, No. Not
allowed. It is a State subject.

(Interruptions)**

[ Translation)

MR SPEAKER : That we do many
times.

‘DEPARTMENT OF
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[ English]

We certain times discuss on a general
pattern, but not otherwise.

(Interruptions)

SHRI BASUDEB ACHARIA : Itis
a Central subject.

MR. SPEAKER : No, not Central
subject. Law and order is a state sub-
ject....(Interruptions)

We shall see.

SHRI V. TULSIRAM : If you Kkindly
direct the hon. Minister (Inrerruptions).
You just give an assurance that you will
direct the Minister..-

MR. SPEAKER : I shall direct him.
(Interruptions) That you will do. I
shali give you full support. You come
to us, we are with you. One and one
make eleven.

Vyasji, join us, we need elderly per-
sons.

PAPERS LAID ON THE TABLE

Notification under Section 41 of the
Arms Act, 1959

THE MINISTER OF STATE IN THE
INTERNAL
SECURITY (SHRI ARUN NEHRU) :
1 beg to lay on the Table a copy of Noti-
fication No. §. O, 667 (E) (Hindi and
English versiors) publised in Gazette of
India dated the 12th September, 1985
regarding exemption to classes of persons
in respect of the armis cf the category
or description specified in the notification
when carried, possessed for their own
personal use for the purpose of training
or use in competitions, from the opera-
tion of the provisions of sub-section (2)
of section 3 and subclause (i) of clause
(a) of sub-section (1) of section 9 of the
Arms Act, 1959, issued under -Section
41 of the said act. [Placed in
Library. see No. LT 1582/85 ]

*#% Not recorded.
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Naval Ceremonial Conditions of service
and Miscellaneous (Amendmeat)
Regulations, 1985

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE
RESEARCH AND DEVELOPMENT
(SHRI ARUN SINGH): 1Ibeg to lay
on the Table a copy of the Naval Cere-
monial Conditions of Service and Mis-
cellaneous (Amendment) Regulations,
1985 (Hindi and English versions)
published in Notification No. S.R.0. 195
in Gazette of India dated the 31st
August, 1985 under section 185 of the
Navy Act, 1957. [Placed in Library.
see No. LT 1583/85] :

Norification under section 159 of
the Customs Act, 1962, etc.

THE MINISTER OF STATE IN THE .

MINISTRY QF FINANCE (SHRI
JANARDHANA POOJARY) : I beg to
lay on the Table :

(1) A copy each of the following
Notifications (Hindi and English
versions) under sectioa 159 of
the Customs Act, 1962 -

(i) G.S.R. 873 (E) and 874E)
published in Gazette of
India dated the 2nd Dccem-
ber, 1985 together with an
explamatory memorandum
regarding exemption to
component parts of electro-
nic modules (including semi-
kaocked down packs and
completely knocked down
packs) of digital, analogue,
digiapa and similar combi-
nation type electronic wrist
watches, when imported in-
to India for the manufacture
of electronic modules from
the basic customs duty in
excess of 15 per cent ad
valorem and from the whole
of the auxiliary and additio-
nal daties of customs leviable
thereon.
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(ii) G.S.R. 875(E) published
in Gazette of India dated
the 2nd December, 1985
together with an explanatory
memorandum making cer-
tain amendment to Noti-
fication No.163/85-customs
dated the 24th May, 1985
so as to delete Notification
No. 215/83-Customs dated
the 23rd July, 1983 which
has since been superseded
by Notification No. 345/85
Customs dated the 2nd
December, 1985. [Placed
in Library. See No. LT
1584/85]

(2) A copy of Notification No. G.S.-
R. 880 (E) (Hindi and English
versions) published in Gazette of
India dated the 3rd December,
1985 together with an explana-
tory memorandum regarding
exemption to all goods falling
under Item No. 68 of the First
Schedule to the -Central Excises
and Salt Act, 1944 and manu-
factured by Messrs National
Instruments Limited, Calcutta
and supplied by them to the
Ministry of Defence for official
use from the whole of the duty
of extise leviable thereon, issued
under the Central Excise Rules,
1944. [Placed in Library. See
No. LT 1585/85]

Annual Report of the Indian Society of
International Law, New Delhi for
the year, 1984-35

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. R. NARAYANAN) I beg
to lay on the Table a copy of the Annual
Report (Hindi and English versions) of
the Indian Society of International Law,
New Delhi, for the year 1984-85 along
with Audited Accounts. [Placed in
Library. See No. LT 1586/85]



195 Papers Laid

Report of the Commission of Inquiry appo-
inted to inquire into riots which took
place on 11-10-82 within the juris-
diction of Police Statioa, Parlia-
ment Street, New Delhi and
Memorandum of Action’
taken

THE MINISTER OF STATE IN THE
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU) : On be-
half of Shri P.A. Sangma, I beg to lay
on the Table a copy each of the follow~
ing papers (Hindi and English versions)
under sub-section (4) of section 3 of the
Commissions of Inquiry Act, 1952 :

(1) Report of the Commission of
Inquiry appointed to inquire into
certain rioting incidents which
took place on 11th October,
1982 within the jurisdiction of
Police Station, Parliament Street,
New Delhi. )

(2) Memorandum of Action taken
on the above Report. [Placed

in Library. See No. LT 1587/85].

Reports and Review on the weorking of the
Centre for Electivnics ign and Techno-
logy, Srinagar for 193485 and Semi-
Conductor Complex Ltd. for the year
1984-85

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY ELECTRONICS
AND SPACE (SHR1 SHIVRAJ V.
PATIL) : I beg to lay on the Table :

(1) G) Acopy of the Annual
Report (Hindi and English
versions) of the Centre for
Electronics Disign  and
Technology, Srinagar, for
the year 1984-85 along
with Audited Accounts.

(ii) A statement (Hindi and
English versions) regarding
Review by the Government
on the working of the
Centre for Electronics
Design  and Technology,
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Srinagar, for the year 1984-
85. [Placed in Library.
See No. LT 1588/85]

(2) A copy each of the following
papers (Hicdi and English versi-
ons) under sub-section (1) of
section 619 A of the Companies
Act, 1956 :

(i) A statement (Hindi and
English versions) regarding
Review by the Government
on the working of the Semi-
conductor Complex Limited,
for the ysar 1984-8S5.

(i)  Annuval Report of the Semi-
conductar Complex Limited,
for the year 1984-85 along
with Audited Accounts and
the comments of the Com-
ptroller and Auditor Gene-

ral thereon. [Placed in
Library. See No. LT 1589/
85].

Annual Reports and Reviews of the Hindus-
tan Aeronautics Ltd., Bangalore for 1984-55
and Goa Shipyard Ltd., Goa for 1934-85

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRO-
DUCTION AND DEFENCE SUPPLIES
(SHRI SUKH RAM) I beg to lay on
the Table a copy each of the following
papers (Hindi and REnglish versions)
under sub-section (1) of section 619A of
the Companies Act, 1956 :

(1) () A statement regarding
Review by the Government
on the working of the
Hindustan Aeronautics
Limited, Bangalore, for the
year 1984-85.

(i) Annual Report of the
Hindustan Aeronautics
Limited, Bangalore, for the
year 1984-85 along with
Audited Accounts and the
comments of the Comp-
troller and Auditor General
thereon. [Placed in Library.
See No LT 1590/85]
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@ () A  statement regarding
Review by the Government
on the working of the Goa
Shipyard Limited, Goa, for
the year 1984-85.

Annual Report of the Goa
Shipyard Limited, Goa for
the year 1984-85 along
with Audited Accounts and
the comments of the Comp-
_troller and Auditor General
thereon. {Placed in Library.
See No. LT. 1591/85]

Gi):

Annual Report and Review of the Institate
of Public Administrat ion, New Delhi for
the year 1984-85

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL AND
TRAINING, ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES
AND PENSION (SHRI P. CHIDAMBA-
RAM) : I heg to lay on the Table :

(1) A copy of the Annual Report
(Hindi and English versions) of
the Indian Institute of Public
Administration, New Delhi, for
the year 1984-85 along with
Audited Accounts.

A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Indian Institute of Public
Administration, New Delhi, for
the year 1984-85. {Placed in
Library. See No. LT. 1592/85].

——— et

(2)

MESSAGE FROM RAJYA SABHA
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Leave of Absence
from the sitting
of the Houst
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have to report the foliowing message
received from the Secretary-General of
Rajya Sabha :

“In accordance with the provisions of
rule 111 of the Rules of Proce-
duze and Conduct of Business in
the Rajya Sabha, I am directed
to enclose a copy of the Inter-
national  Airports  Authority
(Amendment) Bill, 1985, which
has been passed by the Rajya
Sabha at its sitting held on the
9th December, 1985.”

INTERNATIONAL AIRPORTS
AUTHORITY (AMENDMENT)
BILL, 1985

SECRETARY-GENERAL : 1Ilay on
the Table of the House the International
Airports Authority (Amendment, Bill,
1985, as passed by Rajya Sabha.

LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR. SPEAKER : The Comaumittee
on Absenc: of Members from the Sittings
of the House in their Second Report
presented to the House on 6th Decem-
ber, 1985, have recommended that leave
of absence be granted to the following
Members for the period mentioned
against each : '

SECRETARY-GENERAL Sir, 1

1. Shri Srikantha Dutta .
Narasimharaja Wadiyar .

2. Shri Channaiah Odeyar e

3. Shri Arvind Tulsiram Kamble ...

4. Shri Saleem I. Shervaai .

5. Smt. Indumati Bhattacharya

7th August to 29th August, 1985 and
18th November to 20th December, 1985

23rd July, 1985 to 9th August, 1985
Tth August to 26th August, 1985
18th November to 20th Dzcember, 1985

23rd July to 29th Aagust, 1985 &
13th November to 6th December, 1985



199 Matters Under
Rule 377 ’

(=)
.

Shri Manik Sanyal
Shri K.. Ramamaurthy

Shri Chhitubhai Gamit
Shri Charan Singh

Y o =

DECEMBER 11, 1985

Matrers Under 200
Rule 377 '

18th November to 2Cth December, 1985
3rd December to 20th December, 1985

25th November to 15th December, 1985
29th November to 20th De¢cember 1985.

Is it the pleasure of the House that

leave as recommended by the Committee
may be granted ?

HON. MEMBERS : Yes.

MR. SPEAKER : The leave is granted.

The Members will be informed accor-
dingly.

—— ———

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTICNS
Ninth Report

SHRI M. THAMBI DURAI (Dharma-
puri) I begto present the Ninth
Report (Hindi and English versions) of
the Committee on Private Members’
Bills and Resolutions.

COMMITTEE ON ABSENCE OF
MEMBERS

Minutes

SHRI MADHUSUDAN VAIRALE
(Akola) : 1begto lay on the Table
Minutes (Hindi and English versions) of
the sitting of the Committee on Absence
of Members from the Sittings of the
House held on the 5th December, 1985.

MATTERS UND ER RULE 377

(i) Need to direct the banks not to increase
service charges on the issue of Bank
drafts, Bills Cheques and other services

SHRI BANWARI LAL PUROHIT
(Nogpur) : Sir, accoiding to press

reports, the nationalised banks all over
the country have exorbitantly increased
the bank service charges in respect of
providing bank drafts, bills, cheques and
other services.

The gereral public in the country
particularly the lower and midd'e Class
families and business enterprises have
get a severe setback due to the increase
of commission by the banks.

The Federation of Associations of
Maharashtra and Nag-Vidarbha Cham-
bers of Commerce has also urged the
Union Finance Minister to intervene
and review the bank service charges.
There is great resentment among the
traders and lower and middle class
families due to the hike make by the
banks in their service charges all over
the country.

The Government stiould immediately
intervene into this affair and the banks
should be asked to charge nominal
charges in respect of providing such
services etc.

(ii) Need to purchase more mesta crop
in Andbra Pradesh by the Jute Cor-
poration of India by opening more
purchase centres

SHRI S. M. BHATTAM (Visakha-
patnam) : Mesta crop is raised mainly
in Srikakulam Viziapagram and partly
in Vizag district of Andhra Pradesh
under rainfed irrigated conditions. by
small and marginal farmers. The mar-
ket price in Jute Trade registered a
steep fall in different markets in Bihar
ard Calcutta with the result that the
prevailing market price in the above
districts is only Rs. 170 to Rs. 180 per
quintal as against the local ruling prices
of Rs, 429 to Rs. 795 in . the precedirg
year, that is 1984-85.
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The estimated arca undermesta in these
districts is about one lakh hectares in
1985-86. The anticipated production
is also estimated to have increased from
5.5 lakh bales in 1984-85 to 10 lakh
bales in 1985.86, However, the Jute
Corporation «f India purchcsed only
1300 bales as against the reported tar-
getted procurement of 1 lakh bales
during 1985-86. The Jute Corporation
of India is also offering only Rs. 181 to
Rs 186 per quintal of fibre whereas
private trade offered only Rs. 170 The
Jute Corporation of India has opened
only 11 purchasing centres so far. The
Jute Corporation of India ‘should come
forward to purchase at least 75 per cent
of produced marketed in Andra Pradesh
by opening more purchase centres.
Further, in view of the increasing area
under mesta, a processing facility shou!d
also be considered by Jute Corporation
of India. -

(iii) Need to amend the Urban Land
Ceiling Act, 1976 with a view to
provide accommodation to the
common man

SHRI ANOOPCHAND SHAH
(Bombay North) : I would like to draw
the attention of the Ministry of Urban
Development and Housing on the
following matter :

The Urban Land Ceiling Act was
brought before Parliament in the year
1976 and passed with a view to provide
housing facility to’the common man at a
most reasonable price either by acquiring
the land for public purpose or by regu-
lating the comstruction of houses as per
the rules and regulations of the Urban
Land Ceiling Act.

During the last about nine years it
has had very adverse effects. This prices
of land and houses have gone up tremen-
dously and acute shortage of houses in
urban area. It has created a number
of problems iuncluding the creation of
slums io metropolitan cities.

I would like to request “hon. Minis-
ter for Urban Development and Housing
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to ccme forward with suitable amend-
ments to the Urban Development and
Housing to come forward with suitable
amendments to the Urban Land Ceiling
Act, 1976 so that the prcblems of houses
for comon man can bz solved and the
prices. of houses can be brought down.

[MR. DEPUTY-SPEAKER in the
Chair]

(iv) Need to enact comprehensive legis-
lation to enable authorities to take
effective action against erring maau-
factorers of chemical-based
consumer goods for met observing
safety measures

SHRI SHARAD DIGHE (Bombay
North Central) : A series of disasters
due to gas leakage in urban cities like
Bhopal, Bombay and Delhi is posing a
serious threat to the life and health of
the people living in these cities, On
3rd December, 1984, a potent combi-
nation of highly toxic gases principzally
methyl isocyanate, surged out under the
pressure cf a runaway chemical reactior.
from the Umion Carbide pesticides plant
in Bhopal and killed not iess than 230C
peopie and made one lakh people suffer
fr om varyir g kinds ard degress of meci-
cal disability, Chlorine gas leakzge
from a storage tank of Hac Ltd. at
Chembur, Bombay which eccurred on
30th August, 1985 resuited in killing of
one person and hurting more than 120.
Massive leak of Oeum from a sterage
tark at the Shriram Food acd Fertilizers
plant of Delhi om 4th December, 1985
created considerable panic in the capital
amd gave rise to complaints of throat
irritation, breathlessness and bouts of
coughing and killed at least one person.
These and such other incidents have
highlighted the urgency of introducing
comprehensive legislation which would
enable the enforcing authorities to take
effective action against the nranagement
which are not observing safety measures
in their plants. I urge upon the Mimistry
of Labour and Industries to undertake
such legisiation at the earliest.
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) Néed to construct a bridge across .

Kamla Balan river in Darbhanga
district of Bihar :

SHRI RAM BHAGAT PASWAN
(Rosera) :
a number of rivers in the Darbhanga
district of Bibar which are in flood du-
ring rainy season and as a result move-
ment of traffic is disrupted for as long as
six months. For example, in the absence
of bridge across Kamla Balan river near
Rasiyari village, the passenger vehicles
in particular have to cover a distance of
60 to 70 kilometres tO0 go across the
river. Their link with the headquarters
is snapped. The Central Government
is, therefore, requested to get a road
bridge constructed across Kamla Balaa
river which would prove useful to the
thousands of villages.

(vi) Need to increase quota of levy
cement to Kerala for speedy comle-
tion of varions projects

SHRI K. KUNJAMBU (Adoor) : The
allotment of cement to Kerala is far
rom adequate. This has slowed down
fhe work on many projects particularly
the world frank projects and other
etxternally aided projects. It is estimated
that the annual requirement of cement
for the execution of these projects is
20,000 tonnes. At present the annual
allocation of levy cement by the Govern-
ment of Karala is only 6000 tonnes.
This is due to the low allotment of
cement by the Centre.  The total quan-
tity applied for during 1985 was 22,870
tonnes whereas the total quantity allotted
was only 5900 tonnes. This is grossly
inadequate.

Therefore, 1 would request the
Government to increase the quota of
levy cement to Kerala and release a
special quota of 2000 tonnes every
quarter for the spcedy completion of
the externally aided projects in the
State.

MR. DEPUTY SPEAKER : Shri
Kolandaivelu.
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SHRI P. KOLANDAIVELU (Gobi-
chettipalayam) : Sir, I am not going to
press this matter because the strike has
already been called off and the Ministry
has already settled the issue. I am with-
drawing my Submission uader Rule 377.

{vii) Need to look into the demands. of
teachers of Delhi University and its
affiliated colleges

SHRI BASUDEB ACHARIA
(Bankura) : 6,000 teachers of the
Delhi University and its affiliated colleges
have commenced an indefinite strike
from 10-12-1985 in protest against the
action of UGC and the authorities for
dishonouring the January 1983 agree-
ment in regard to promotion and other
beneficial schemes.

The January 1983 agreement had
provided for a continuous quota-free
promotion scheme. This scheme was
then incorporated into the Ordinances
XI and XII of the University. The
scheme was implemented till the UGC
suddenly brought to a halt with effect
from April 1985. Since April 1985, no
promotions have taken place. The
University Authorities by refusing to
implement the Ordinances, are sacrificing
the autonomy of the University.

The January 1983 sagreement had
provided that proposals for stagnation,
removal of selection grade teachers and
irtroduction of  professor’s grade in
colleges should be sént by the Univer-
sity to the UGC and the Mtinistry for
implementation, These proposals were
adopted by the AC ard EC and sent to
the UGC in 1983. The UGC passed
them on to the Ministry where they have
been pending ever since. Almost 500
teachers are not receiving increments,
in some cases, for as long as six years.

The January 1983 agreement had pro-
vided for a Rs. 3 crore housing scheme
for university employees and Rs. 6 crores
housing scheme for the colleges. In
1984, the Ministry had agreed in princi-
ple to another Rs. 20 crores scheme.
All these proposals are awaiting the
Ministry’s financial allocation while the
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overwhelming majority of Delhi Univere
sity teachers still have no housing
facilities.

" The professional colleges of the Uni-
versity of Delhi continue to be outside
the purview of Ordinance XII. The
promotion ‘scheme of January 1983
agreement was for all teachers of Delhi
University. However, the teachers of
the professional colleges have been kept
out of the ambit of this promotion
scheme. '

The University authorities have not
only failed to implement the interim
report of the Wo-king Group on Demo-
cra.sation but have coosigned the
Workiig Group itself to cold storage
and attacked th:se limited democratic
rights by imposing a restriction of two
terms on clected teacher representatives
in AC and EC.

As a result of the strike, studies of
1.5 lakhs of students have seriously been
affected. I request the Government to
immediately intervene in the matter and
take steps for just and fair sett'ement of
this dispute.

PROF. N.G. RANGA : They are set-
ting a very bad example by going on
this strike.

SHRI BASUDEB ACHARIA : Why is
the agreement not being implemented ?

SHRIMATI GEETA MUKHERIJEE :
Why are the teachers forced to go on
strike ?

SHRI S. JAIPAL REDDY : The
Minister is maintaining pia-drop silence.

MR. DEPUTY SPEAKER : He will
answer it afterwards.

(viii) Need to provide drinking water
and irrigational facilities to the
people of Barmer, Jaisalmer, and
Jodhpur districts of Rajasthan

SHRI VIRDHI CHANDER JAIN
(Ba:mer) : Mr. Deputy Speaker, Sir,
about 22 thousand villages in Rajasthan
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were declared problem villages due to
drinking water crisis there. The problem
of drinking water in many villages has
been solved. But in the Thar desert
where thousands of hamlets are spread
over an area of 25 sq. km. to 250 sq.
km., there is no source of ‘water or
where water is available it is in very
little quantity or the water is saline.
Where there are tubewells, drinking
water from it can be provided to a few
villages only. The only permanent solu-
tion is to solve the drinking water prob-
lem from Rajasthan canal or the Indira
Gaodhi Canal,

The scheme for providing water
through lift canals to some villages of
Churu district and urban areas of Jodh-
pur district has been included in the
Seventh Five Year Plan.

The Lilwa Branch i.e. Sagarmal Gop1
Branch, which passes through Moh1n-
garh, Ramgarh, G>rhat road flow canal,
Pokhran, and the Barmer life canal have
not been included in the Seventh Five
Year Plan. '

The areas coming under flow and
lift canals and which fall in Thar derert
are severely affected due to water
crisis.

Therefore, the Central Government is
requested to include Lilwa Branch i.e.,
Sagarmal Gopa Branch, Pokhran lift
canal and Barmer lift canal in the
Seventh Five Year Plan so that workon
irrigation, forest development and drink-
ing water programmes can be under-
taken. In this way the villages of Bar-
mer, Joisalmer districts and villages of
Shergarh tehsil of Jodhpur district can
be benefited. The first and foremost
task is to provide drinking water in
those areas.

1218 hrs.

MOTION RE ‘CHALLENGE OF
EDUCATION—A POLICY PERSPEC-
TIVE'—(Coantd.)

MR. DEPUTY SPEAKER : Shri
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Anand Gajapathi Raju. Two persons in
your side can participate in this discus-
sion,

SHRI ANAND GAJAPATHI RAJU
(Bobbili) : Mr. Deputy Speaker, Sir,
the present perspective of education is a
heartening development. Since 1968,
this has been the first time when a docu-
ment has been prepared about perspec-
tives of education. Today, another
heartening feature is the formation of
the Human Resources Development
Department. It isim comsonance with
the philosophy expressed in consonance
with the line of thinking that buman
resources are the epicentre of any deve-
lopmental process. Unless the human
aspect of development is adeduate, un-
less education becomes meaningful,
there can be no economic development,
social development or any cultaral
dimension to our process. Therefore,
what I say now is that we all agree
that there should be a change, a2 meaning-
ful changein the education policy. But
what is more important is that a certain
amount of fine tuning is necessary, in
the sense that the canvas is so wide.
Educational reform is a large question,
but we must give a thrust in the desired
direction, to the extent possible, to the
extent necessary.

Today, manpower planning and voca-
tional education deserve special mention.
We are going in the direction of voca-
tional education. We are trying to do
something about manpower planning.
These are very technical areas, and [
would request the hon. Minister to form
a sub-committee to go into these aspects,
so that both vocationalization and man-
power planning get their rightful place.

Again, education must be dovetailed
into societal imperatives. This is very
necessary, especially because, if educa-
tion is to remain universal, if it hasto
be subsidized as it is being done today,
it must definitely dovetail into the
societal process and find newer mean-
ings.

Generally, people speak about diffe-
rent segments of education, but I
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would like to bring a particular aspect
to the kind consideration of the hon.
Minister, and also of the august House,
viz. should we go in for an educatioral
system that is universal and at the same
time subsidized; or should we go in
for an educationa' system which is high
cost and selective T Which areas should
be high cost, which areas should be sub-
sidized; and in which areas should thrust
be given 7 I feel that both quantita-
there is ne«d
for a certain amount of change. Sub-
sidy should come at the primary level,
at the secondary levc], at the level where
one is made functionaliy literate. When
a maan is functionally literate, then alone
can society move forward in its various
programmes. Therefore, the high cost
aspect of it should be left to the areas
of specialization, where there is a selec-
tive approach towards the number of
people who should be involved. And
when you look at the figures relating
to enrolment, you find that they have
grown only at a meagre 4°5);, from
1950-51 to 1982-83. Tt is a very
meagre figure, and the drop-out rate
also has been rather high, at 61.4%.
Therefore, at the grass-root level there
should be an emphasis towards build-
ing more school buildings; there should
be an emphasis towards providing more
amenities, because it is only when we
allow and provide for the unfortunate
masses, masses who are not in the
educational process, and only when we
bring above those who are outside
societal imperatives, that there will
definitely be functional literacy in the
country. And these people will be
further able to participate in the plan-
ning process which is going on today.
Today we are on the anvil of the 7th
Plan. Unless we bring these people
also in the mainstream, we will not be
able to function. The plans and objec-

. tives will remain on paper, and within

a few elite sections. Therefore, the
need to stress the primary and szcon”
dary levels.

Then again, adult education and non-
formal education should also be given
a thrust, Because we cannot have illi=
terates in the country where we are go-
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ing in for development; we cannot have
children who are an economic unit to
the parents in terms of going ard
rearing goat or going to the market
place. They also must be brought into
the system of non-formal education.
Therefore, a thrust should be given to
the education policy today. Let me
maintain this incident, namely, that
Lord Curzon was coasidered in those
days as a very able Viceroy, a man
who was both efficient and affective, a
man who was dynamic. It was like a
railway engine which had aN the parts
neatly assembled, dynamic as they were
but with no sense of direction. There-
fore, when there is no sense of
direction, nothing can be achieved.

In this connection, let me mention
that the State of Andhra Pradesh has
ellected a lot of resources for the
development of education. In fact,
two to three years back, under the plan
process, we had allocated more than
Rs. 41 crores. This is a major deve-
lopment which the State Government is
making After all the Centre having
education in the Concurrent List, must
also give larger allocation in terms of
resources towards education. This would
result in upgradiag of skill, producti-
vity, and most important of all, bring
the rural masses into the main-stream.
Another dimension would be caste and
communal conflict which has been
resulted in a lot of loss to this country.
This is due to the fact that people are
not properly educated. Once they remain
educated, then their whole attitude to-
wards society and the community at
large will change. ’

I am appreciative of the hon. Minis-
ter’s approach which I chanced to read
in the newspaper this morning that he
wanted an all round development of
personality, So, we agree with that
approach that there should bs an all
round development of personaljly. But,
at the same time, this personality,
which is a part and process of society
must also have a societal dimension.
Therefore, a sense of direction and a
societal dimension will definitely create
4 situation which is conducive to aur
. DPlanning process today.
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I end by saying that we should be
aware of complacency and such predica-
ments; if we are complacent, if we do
not increase resources, if we do not in-
crease the necessary thrust, then we will
be just producing documents which are
there in the archives and for posterity
to go through. Therefore, I am hopeful
and we would give our full cooperation
to see that a new directior, a new
dimension is given to the educational
policy.

SHRI A. CHARLES (Trivandrum). :
There is a well-known saying-knowledge
is power. [Education as generally under-
stood imparts knowledge- But in the
imparting of kaowledge the sole purpose
of education ? This is a serious subject
discussed all over and it has now been
admitted that more than the knowledge,
the real purpose of education is the
imparting of the technique of transmitt-
ing civilization. 1la order to transmit
civilization, education has to perform
two major functions—it might enlighten
understanding and it must also enrich
the character of the individual. What
the nation wants today more than any-
thing else is not the technologies and
technocrats, but the moral leadership
founded on courage, intellectual inte-
grity and the sense of value.

1t is gratifying to note that the hoan.
Minister in his statement has expressed
in very clear terms that cur aim today
is a total development of human person-
ality.

Which will ultimately result in the
total development of the community and
the nation.

Planning for education is essential in
order to achieve the real goal. Ina
country like that of ours where a large
sect'on of tAe people still remains below
the poverty line these ideals will not be
fulfilled unless planning takes into
account the local conditions of the fami-
lies from the poorer and weaker ssctions
of the community. The main defect in
the quality of education is that, today,
to a large extent it is available only to
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the rich and the elitist group. So, my
first proposal is that in the implement-
ation of the Government’s Education
policy steps shou'd be -taken for the
development of the human resources in
the rural areas. ‘

* Abont implementation, I fecel that
there is no stress on inipiementation in
the Paper. It is one thing to lay down
a policy, but it is another to ensure
effective implementation. The Paper
speeks of various constrairts in imple-
mentation. Financial constraint is the
‘major hurdle that stands in the way of
‘effective implementation of our ecducatio-
nal policy today. It is realiy sad that
only three per cent of the nationzl
income is earma ked for education, this
is far too inadequate. Even out of thus,
" 80 per cent is spent on saiaries. This
is a very sad picture. Wha" is the state
of rea! development of character in
children ? The equipment available n.w
for the development of the existing type
of education is p aciicaly negligible.
As suggested in the Paper the Cenire
should enhance its allocation. I specifi-
cally point out that ths suggestions made
in the Chapter IV, Para 50 and 69
deserve serious considsration and that
mo: e emphasis shou!d be laid on imple-
mentation itself.

There are also legal constraiats. Edu-
cation, as we know is a Concurrent
subject. So, thz State can suo moiu
take action in most of the cases. I feel
that the Centre should be armed with
the necessary powers to act independently
on major policy issues,

There is a mention about the three
language formula buj nothing has bzen
said about how it should be imple-
mented.

In many States undue importance is
given to the teaching of Eaglish, even
at the pre-elementary stage. There is
a rush for English medium, schools 2nd
poor children below the age of two to
three years are compelled to study in
English medium schools and therefore,
they do not get an opposfunity to lezrn
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their mother tongue even in their child-
hood. Therefore, there should be some
central directions on how this three-
language formula should be implemented.
The other day an hon. Member from
Tamil Nadu had very very strougly said
that they are in fovour of only a two-
language formula and the Northern
Stutes are als> having only a two-
language formula. So, there should be
some uniformity in this to dccide as to
at what stage the three-langucge formula
should come in, This is a serious issue
that has to be taken into consideration.

Another point is, there should be a
code c¢f conduot both for the students
and for the teachers. The education
field is totally indisciplined today and
due to lack of funds no institution is
abie tosurvive independently. Efforts
shouid be made to preveut politics from
coming into the cducational institutions-
like schools and collegcs.

One more point is about the NCC,
As 1t is today NCC is—I may say—
treatcd as if it has no place. After
imparting NCC training no care is taken
of the persons to get them further practi-
cal trxining or jobs. [ suggest that the
NCC cadets after their education should
bz given some practicz ] training ard they
can also be given the minimum training
znd they shou!d bz asked to serve any
one of the Armed Forces, for a parti-
cular period and after thuir cmployment
should also be ensured.

So, like that from the NCC onwards
the training should go on so that their
services could be better utilised I suggest
that another motion bringing in concrete
suggestions for the implementation of
the policy for removing financi2l and
ensuring disciplite
among s'udeats znd teachers, rule of
NCC and the medium of instruction,
should be presented in the next session of
of the Parliament so that the new policy
can go &head...

MR. DEPUTY-SPEAKER :
conclude.

Please

SHRI A. CHARLES : I have taken
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only five minutes. I will take a few
minutes more. ‘

SHRI AMAL DATTA When a
person says' he waats one minute, he
takes five minutes, If he is taking five
minutes moré...

MR. DEPUTY SPEAKER : Eight
minutes you have taken. That is all.

SHRI A. CHARLES : I am mzking
only a few suggestions. Pre- prlmary
education should be taken care of. At
that level I am glad that the ICDS -and
the Angan Vadi programmes are there
but there is lack of pre-p-imary education
for hindicapped chi'dren and for- child«
ren from poorcr. families to compste
with their counierparts in the rich
sections. So, all the children in the
rural areas shou'd bs taken care of in
the ICDS, creches, Angan Vadis and
the nu-sery schools. Voluntary agenties
swould be ancouraged to take up
effective works in that areas. If thé
nation is to take the whole responsis
bility, that may not be a success. .

The quality of teachcrs at the elemen-
tary stags is "very poor. I suggest that
teachers with higher qualifications and
committed tezchers should be selectcd
at the elementary stage and the salury
should be commensurate with the quali-
fication of the tcacher rather than the
grace to which he is appointed.

Secondary and higher educatxon
should be job-oriented. They shopld kp
given intensive vocational training in
agriculture, industry, business and . the
like so that they may be able to cope
up with the professional job requirement
when they go out of the elemgptary
stage. Higher educatien, as far as -possiy
ble, should be corfined to the selegted
candidates with skill, and those who
have proved their ability in the elemen-
tary stage. More stress should .be
given on research at that stage and the
result of the research study shoqld be
made available immediately for. the
progress and the dgvelopment of the
eatire community.
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.Continuing education is another
important aspect, Now it is totally
neglected. I suggest that in every walk
of life, whether it be industry or busi-
ness or teaching or medical profession
or engineering, continuing education
should be there. Orientation programmes
shouid be made available to them so
that periodically they get the latest
technology and the latest information
«bout what is going on in the nation.

Stress should be laid on the ethical
valuzs also enabling to create a society
free from. discrimination, oppression,
exploitation and corruption. The Prime
Mister has often reminded us about
the need for the inner growth. I am
glade that the new Ministry of Human
Resourges is laying more stress on that.
I wish to- remind the House of the
great dream of Paadit Ji when he
visualisedd that this nation: may gprow-
into a mighty nation, mighty not in
the sense of the number of armies or
the navy or tne type of the weapons
we have, but mighty in tife sense that
the: people may grow with large hearts
so that this lan d may grow into a big
cu'm'y receiving all cultures and all
types of seculdrism so that the nation
may girow f.)rwngd Thank you, Sir.

DR. SUDHIR ROY (Burdwan) : Mr;
Deputy. Speaker, Sir, first of ali I want
to point out that the documens
‘Challenge . ¢f Education’ seeks to
strengthen the elitict bias of educa-
tion which already exists because the
‘Challenge of Education’ seeks to sanc-
tify the establishment of modern schaols
at each district centre These model
schools will be accessible oaly to -the
rich and the elites because only Epglish
and Hindi woyld be the medium of
instruction Majority of our people:
live in villoges:y» How can poor students;
living in remote village arsas have
access to these model schools ? Like
five-star hotels, these five-star schools
would benefit only the rich and the:
elite while .@,e,__‘pommon, people, the
people. belonging to the low income
groups and the people belonging to the:
poor strata of society will have no
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access to these so-called model schools.
It will only strengthen the grip of the
rich people.

We also find in the new National
Education Policy that there is a scheme
for privatisation of education i.e. cer-
tain institutions of excellence would be
handed-over to the private parties who
can finance them. This would also
widen the gap between the rich and
the poor.

This Challenge of Education document
does not say anything regarding the
evils of capitation fees. It is well
known that in many southern States
like Karnataka, Tamil Nadu, Andhra
Pradesh, Kerala and Bihar, many cheap
degree mills are being started. Rupees
one lakh to three lakhs are being

realised from the students who want

these cheap degrees in Engineering and
Medical branches. Nothing has been
said regarding the abolition of these
capitation fees in this document.

This Challenge of Education docu-
ment does not categorically say that the
universalisation of education, which was
a directive from our founding fathers,
Should be the main objective of our
education policy. The Coostitution said
that within ten years from the com-
mencement of the Constitution boys and
girls below the age of fourteen should
be provided with free and compuisory

_education. We all know that if we
want a real development of the country,
if we want success in the family plan-
ning programme, if we want to create
social awareness, then universalisation of
education is a must. But tt requires
funds. In the 50s, the B.G. Kher
Committee had opined that in order to
implement this goal of universal educa-
tion, ten per cent of the Central Budget,
thirty per cent of the States’ Budget
and 6 per cent of the G.N.P. should be
spent on educatian. Now a days almost
all the State Governments spend nearly
30 per cent of their Budget, but the
Central Government is sperding less
than two per cent of its Budgetary
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allocation on education. Therefore, I
am constrained to say that there is
lack of political will on the part of
the Central Government. In this way,
they only want to maintain the

Had there been universal educa-
tion, it would have democratised the
society aund it would bave struck at the
roots of the vested interests.

Nothing has been done regarding
democratisation of educational institu-
tions. Kothari Commission and the
Gajendragadkar Committee laid emphasis
again aad again that colleges and univer-
sity management should bz democratised.
Teachers, students, non-teaching emplo-
yees should have a say in the manage-
m:nt of the university. But in the
name of depoliticization, they are indulg-
ing in the worst type of politics. In
the name of depoliticization, they are
allowing the educational bureaucr:ts to
say the last word. Taking shelter be-
hind ministerial responsibility these
bureaucrats will decide everything and
teachers will have no say in these
matters. We find that in all the recently
passed University Acts—the Vishwa-
bharati Act, the Indira Gandhi Natio-
nal Open Uaiversity Act, the Pondi-
cherry Act—the university bodies consist
of many mnominated and ex-officio
members. Teachers, students, non-
teaching employees have no representa-
tive on the university bodies. But we
teachers always assert the right that
the teachers should have the last say in
the management of a University. But
today, in the name of ‘de-politicisation’
this document is trying to concentrate
all powers in the hands of educational
bureaucrats. Sir, much fears are shed
for college autonomy. But what is the
real nature of the proposed college auto-
nomy ? If colleges are allowed to dis-
tribute diplomas and degrees what will
happen ? Ounly a few colleges (like the
St. Stephen’s college and the Presi-
dency College in Calcutta) will deve-
lop; only their degrees and diplomas will
be valued in the market. But colleges
situated in the rural areas; and mofussil
places will suffer. Their students will
bave no place in the job market at all,
So, this is a sipister game. In the
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pame of ‘college autonomy’ you are
trying to discriminate the college situ-
ated in the rural areas.

Now, Sir, we are opposed to the
scheme of ‘De-linking of jobs from
degrees’. Now a days, students who
have got degrees can demand jobs. They
can say; “'We have got education; it is
the duty of the Government to provide
us with jobs” But in the name of de-
linking of job from degree what you
want to do is this, You are conducting
examinations for [.AS, I.PS, LE.S.
etc. Only a few students qualify them.
selves in these examinations, The rest
will be told, “You are not fit for the
job; therefore Government has no res-
ponsibility for you.”” So, in this way,

the university degrees and diplomas will

be de-valued, So, this is a sinister
game.

They say about non-formal Educa-
tion, opep university scheme, distance
learning, ctc. In Education it is the
teacher who counts the most. Educa-
tion i8 not merely the importing of
knowledge. It is from the teacher that
the students learn the moral values. In
Great Britain, Lord Perry, the first
Vice Chancellor of the Open University
said that Open University will only get
second best students. It cennot impart
that training which can be had in fer-
mal regular classes. In Br'tain, engi-
neers and technicians qualify them-
selves frcm this Open University. But
here you opine that universites and
colleges have become hot beds of
politics. Therefore, you want Open
University; you want non-formal educa-
tion. You are afraid of students’ agita-
tion, you are afraid of teachers’ agita-
tion. About six thousand Delhi teachers
are today on strike. They are agitating
because Government has refused to
impiement the agreements

We are opposed to this non-formal
education. Non-formal institutions can
be complimentary but they can never be
the  substitutes of regular, formal
colleges and universities.

Sir, in the syllabus of s=condary
schools, sports and games should be
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compulsory. We find that sports and
games arc altogether neglected. In the
primary stage, one-teacher schools
should be entirely abolished. There
should be at least one teacher for
every class. This should be ensured.
Vocational schools should be opened; at
least there should be one in each sub-
division. The students coming out of
vocational Schools or ITIs are not get-
ting jobs. Therefore, in order to make
it attractive, the students should be
provided with employment and for this
purpose, the banks, the cooperative
societires and the Departments of the
Govenment dealing with industry should
act in a coordinated way so that the
students from vocational institutions get
jobs or become self-employed.

Since the time is short, I am pointing
out certain other points only. First of
all, education should be retained as a
State subject. Under the Act of 1918
it was a State subject. Then under the
Government of India Act, 1935, it
was a State subject. Our founding
fathers, after much deliberations and
discussions, decided that education
shouid remain a State subject because
it is the State Governments which bear
the expenditure mainly. Since India is a
vast multi-natiopal States of almost
sub-continental dimension, certain.y,
the syllabus cannot be the same
in Tamil Nadu and Nagaland because
syllabus must conform to the regional
culture, language, way of life of ethnic
origin. Therefore, it is preposterous
to think that there should be same syila-
bus all over the country. It will be
against democratic norms.

Last of all, I should say that the
time allocated is very short. Thare
should be national debates and discus-
sions over this important document.
The teachers, students and guardians
should express their views so that a
national, consensus may be cvolved.
Last time, in 1968, sufficient time, was
given for evolving a national consensus.
Therefore, I would request the Hon.
Minister not to take a decision in
hurry. They should give time to all
the organisations so that, there may be
a national consensus on the subject.
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MR. DEPUTY SPEAKER : Shrimati
Basava Rajeswari, 1 hope, Madam, you
will finish your speech within- 10 minutes,
Please try to finish,

SHRI RAM PYARE PANIKA
(Robertsganj) : Sir, time may be extended
as the subject is very important,

PROF, SAIFUDDIN SOZ (Baramulla):
Mr, Deputy-Speaker, Sir, this is a very

important subject. I request, the hon,

Minister through the -‘Deputy-Speaker,
It is a very important subject, 1 think,
hon, Mirister should rise to the
occasion, Jt is a basic thing to our
development, —

MR, DEPUTY-SPEAKER : All the
Bills are like that, We can extend time,
But we cannot extend the whole session
for this,

SHRI MOOL CHAND DAGA (Pali) :
We all Members of the House request
yeu to extend the time,

MR. DEPUTY-SPEAKER : How
long can you extend the time ?

SHRI MOOL CI'TAND D \GA : At
least three hcurs more,

MR. DEPUTY SPEAKER : Even in
three hours, it cannot be possible because
there are so many speakers,

(Interruptions)

MR, DEPUTY-S}I"EAKER‘ - S hours
hzve already been allotted,

PROF. SAIFUDDIN SOZ : We
have not got the time, ’

MR. DEPUTY-SPEAKER : Your
time is always there,

SHRI AMAL DATTA (Diamond
Harbour) : You cam take the sense of
the House. (Interruptions)
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MR. DEPUTY-SPEAKER : Time
can be extended by .one hour maximum,

- Madam, you can proceed, No interrup-

ticns, Please take your seat,

SHRI BASUDEB ACHARIA : You
can extend it by three hours,

MR, DEPUTY.SPEAKER : Why
are you unecessarily wasting the time of
th. House ? You cannot take one hour
for cne speech. 1 cannot allew, There
are 50 psrsons more to speak, How long
ca~ you extend you tell me,

{Interruptions)

MR, DEPUTY.SPEAKER : No,

’'ROF, SAIFUDDIN SOZ:
extend it by two hours,

Please

MR. DEPUTY-SPEAKER : Eien
in"two hours, we cannét finish the list.

‘SHRIMATI BASAVARAJESWARI
(Bellary) :  Mr, Deputy-Speaker, Sir,
1 wholeheartedly support the motion___

PROF, SAIFUDDIN SOZ : Sir, 1
am on a point of order, Thereis no
quorum. This is out of my conviction,
1 say, There is no priority for education,
There is no quorum.

MR, DEPUTY SPEAKER : What
do you want ? 1 will count it, Please
sit down, I will let you know the result,
Why are you in a hurry ?

PROF, SAIFUDDIN "SOZ +  There
is no quorum, '

MR, DEPUTY SPEAKER Please
wait, The bell is being rung —Now
there is quorumn, You «can continue
your speech, '

o,

[T} rdnslation]
*SHRIMATI BASAVA RAJESWARI
(Bellary) : Mr, Deputy Speaker, Sir, I

*The speech was originally delivered in Kannada.
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wholeheartedly support the motion :

«That this House takes note of the
status—paper entitled ‘challenge of
‘Bducation—a policy perspective’,
laid on the Table of the House
on the 20th August 1985

moved by ,our hon,
Narasimha Rao, Shri Narasimha
Rao is a philosopher, educationist
and a linguist. Under his able
administration and good guidance
I am sure that the education system
in our country will take a new and
‘progressive  turn, Our hon, Prime
Minister has rtendered yeoman’s service
to bring abou: commendable reforms
in our education system_ He has brought
different fields like sports, culture
education etc. under one umbrella
of one Ministry, Shri Narasimha Rap
has abundant experience, His eneigy,
experience and intelligence would be of
great use to our education system.’ He
is a sculptor. The whole nation is looking
farward for progressive reforms in the field
of education, I am confideht that he
will definitely would the 20th century
generation to become good citizens of
the country., I want to» give soms
suggestions for the consideration of our
Government.,

Minister PV,

Integrated child development and cars
projects are there in various part of
the country I urge upon the hon.
Minister to extend this project all over
the couatry in the 7th five year plan,
Sufficient funds are not there for this
project. The Goverament has to come
forward to give mo:e financial assistance
for this project,

First of all there should be Anganvadis
in every village. There should be proper
buildings for these Anganvadis, Trained
teachers should be pesied to these
institutions. The food thatis supplied
in these Anganvadis is of very poor
quality, To improve health conditions
of the children it is very essentialto
provide better food and milk, Children
in the age group of two and five should
be fed well, All other facilities also
should be provided to these Anganvadis
to enable them to function satisfactorily,

AGRAHAYANA 20, 1907 (SAKA)

Education—4 222
Policy Perspective

Secondly, I would like to express my
views on compulsory education, Un-
fortunately, child labour is still prevailing
in our country, Unless this malady is
routed out frpm our society compulsory
education will not be successful, Many
families in the rural areas depend uoon
the earnings of .their children. The
Government should take the responsi-
bility of putting an end to child labour,
Proper encouragement must be given to
enable the children of rural areas to
attend the school compulsorily, Mid

.day meals, uniforms, reading and writing

‘materials should be provided to the
children in rural areas to attract them to
school, Trained teachers should be
posted to rural primary schools, Today
in our country we find some primary
schools without teachers, Many primary
schools do not have buildings at all,
Other faciiities like black-boards, seating
arrangements etc, are not there in most
of the rural schools, It is the res:;onsi-
bility of the Government to see that all
these facilities are provided to encourage
compulsory education, These facilities
should b= extended to middle schools and
high schools alsy espzcially in the rural
areas,

Thirdly, T would like to say about
Sainik schools. There are ssveral Sainik
schools in my State of Karnataka which
are functioning very well, These schools
are maintaining good discipline and the
teachers are imparting good education to
the childcen, [ request our hon. Minister
to open Sainik Schools throughout the
country at the district level, This will
enable our younger generation td siudy
different courses Discipline would- bz
inculcated in t'e minds of our children,
They would be good citizeas of our
couatry, These Sainik schools should
be there for girls and also for boys,

I welcome the idea of opening Model
schools, pre school training should bs
imparted to children to enable them to
study in model schools, English will be
the medium of’ instruction in Model
schools, But this is an hurdle for rural
children, I, therefore, emphatically say
that education should be imparted through
regional language, Research programmes
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in the field of education are very few in our
country, Compared to foreign countries
the amount spent on educational research
in our country is very meagre, Therefore,
1 urge upon the Government to allocate
more funds for educational research,

Several medical colleges are coming up
in our country, but there is no sufficient
encouragement for Ayurvedic, Homeopathy
and Unani medicine, In fact, Homeo-
pathy and Unani are the best system of
medicines, These old system of medicine
which are prevailing in our country since
centuries must be encouraged, Our
country has enormous wealth of herbs,
These medicinal plants should be utilised
and research should be conducted in this
regard, Post Graduate coerses should
be opened in Unani and Homeopathy,
Ayurvedic medicine,

Most of the doctors in our country are
reluctant to serve in rural areas, What
1 suggest to our hon, Minister is to open
Rural medical colleges, These colleges
should cater to the needs of the rural
masses, The doctors who come out of
such medical colleges should have a
mind to work in the rural areas,

About 809/ of our population belongs
to the agricultural community, New
technology bhas to be adopted in agri-
culture, Then only we can grow more
and more good grains, New technology
should be adopted in various fields like
Horticulture, Floriculture, Sericuiture,
animal husbandry, poultry, piggery, bee
keeping etc, more agricultural universities
and research centres, sould be
opened in the country, We
have the system of reservation for the
harijans, Girijans and  other under
privileged classes, Such  reservation
should be there for  agricultural
community also. At least 109
of the seats should be reserved for the
candidates who hail from rural areas,
Income and merit can be take ‘iato
consideration for reservation purposes,

Today children have to carry a big
load of books, This load has to be

-
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reduced considerably, T.V, programmes
and otber exhibitions should be arranged
to enhance the knowledge of 104243
system should continue, I support the
three Jlanguage formula, This  will
strengthen national integration,

Girls - education and Adult education
should be given top priority, We have
traditional courses like  mechanical,
electrical and civil engineering e ¢, in our
polytechnics, But it is high time to
introduce new branches like computer
course, electronics course, space rssearch,
radar development etc.

Drop out is another important aspect,
The percentage of drop outs is higher ia
the rural areas, This problem has to be
tackled rigorously in the villages,

Many foreign students are coming to
our country to study engineering, medicine
etc, They are all rich students who
bring here huge amounts of money,
They stay here in some | 0;te] and spoil
the whole atmosphere, Many of them
indulge in various activities like, murder,
rape etc. This is a sefious matter, I
hope the hon, Minister will take note of
this and take stern action to discourage
such foreign students, Electioneering is
another aspect which is spoiling our
Universities, Some solution has to be
found to this problem also,

Our hon, Minister Shri P,V. Narasimha
Rao is a great sculptor, I hope that the
carving by his chisel will mould our
future generation into a fine shape and
a new cra of progress and prosperity will
usher in,

[Englisk}

MR, DEPUTY SPEAKER : The
House now stands adjourned for Lunch
to re-assemble at 14,10 hrs,

The Lok Sabha then adjourned for
Lunch till ten minutes past Fourteen
of the Clock.

e, e
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The Lok Sabha re-assembled after Lunch
at Twelve minutes past Fourteen of
the Clock,

[MR. DEPUTY SPEAKER in the Chair]

MOTION RE : CHALLANGE OF
EDUCATION—A POLICY
PERSPECTIVE' — Conrd.

[English}
MR. DEPUTY SPEAKER: Shij
Krishna lyer,

SHRI V.S, KRISHNA IYER (Banga-
lore South) : Mr, Deputy Speaker, Sir,
probably it is for the first time in the
history of the Education Ministry of
Government of India that before for-
mulating the policy, they have decided to
consult all concerned, Ever since this
document was placed before the public,
there have been hundreds and thousands
of seminars and symposia, 1 have gone
through the document, It does contaia
useful and informative matter and it gives
a lot of information and statistics, But
it is disappointing in one respect that it
does not give concrete proposals, Of
course, Government might have decided
probably that they will take a decision
after consulting all concerned, But I wish
they had given alternative proposals a:
least, so that the public would have ex-
pressed their views on the matter,

Sir, the thrust of the document has
been on so many matters, in particular,
universalisation of elementary education,
adult educatién; switch over to functional
literacy, reduction of drop-out rate, im-
provement of teacher-student ratio,
delinking of ‘jobs from degrees and so
many other matters, Bat I would like to
confine myself.to two or three points,

With regard to uuiversalisation of
primary education, everybody knows that
according to Article 45 of the Consitution
of India, it is imperative that all children
in the age group of 6-14 should be pro-
vided free education upto VII Std, We
were expected to complete this universal-
isation of elementary education by 1960,
After that 25 years have elapsed,

AGRAHAYANA 20, 1907 (SAK4)

Education—A 226
Policy Perspective

But unfortunately, we are  very
very far behind yet, It may be shocking
to know that the World Bank has esti-
mated that by the end of this century,
about 54 per cent of the world’s illiterates
in the age group of 15-19 will be in
India, if the situation continues as it is
today, Sir, it is really a shameful thing,
It is hightime tbat we should think
about it seriously, As Education is in
the Concurrent List, it is the responsibility
of both the State and Central Govern-
ments to see that this Constitutional pro-
vision, which is mandatory is implemented
in full, But unfortunately, it has failed,
So why it has failed that we should
ponder over, I see from the figures
given in the document that from the First
Five Year Plan to the present Five Year
Plan, the amount provided under the
plan has been decreased, When it was
56 per cent in the First Plan, now it is
only about 36 per cent. Thz facts are
like this, From a share of 56 per cent
ino the First Plan, it has decreased to 35
per cent in the Second Plan, 34 per cent
in the Third Plan, and 30 per cent in the
Fourth Plan Again it has goane upto 32
per cent in the Fifth Plan and 36 per cent
in the Sixth Plan, Still 20 per cent
below the First Plan, On the other hand,
between the First and Sixth Plans, the
share of higher education —University
education—has increased to betwzen 9%
and 169%,. So we should see where the
failure is, This is because sufficient funds
have not been provided for the universal-
isation of education. I should at the
same time say that is the main reason for
the dropouts in the schools, 1 find from
the statistics, that nearly 77 per cent of
the chiidren drop-out between First and
Eighth standards, The main reason for
this is, everybody knows that it is socio-
economic problem. Because the parents
want their children also to earn, Other-
wise, they can’t maintain themselves,
That has been the main reason,

Sir, the experiment that is being carried
on in Karnataka, I am sure that this august
House and all State Governments should
also coonsider, The hon, Minister of
Human Resources, I am sure koows
about it, In Karnataka, in all the
Government Schools, the children attend-
ing the primary schoois—from First to
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Seventh Standard —have besa provided
with free uniforms and free text-bnoks,
During ths current year, the State
Government have provided, to nearly 65
lakhs of students, at a cost of Rs, 20
crores, free taxt-books and uniforms.
Although this scheme has been intro-
ducted very recently, the results are not
very sound, but by way of this the drop-
outs can be minimised.

So, I would suggest that this Govern-
ment of India—the Central Goverament
—must sce that all the State Govern.
ments can provide free text-books and
uniforms to the School children at least
upto the Seveath Standard ia all the
Government Schools, Though Kar-
nataka is in a very difficult financial posi-
tion and it has been reeling under famiae
for the past three years, it has spent
about Rs, 20 crores, this year, And I am
sure. the finances of many of the Siate
Government are also not very satisfactory,
it is my opinion that the Central Govern-
ment must come to the rescue of the
State Governments so far as this pro-
gramme is concerned  that is provision of
free text.books and uniforms to the
chifdren. It is very necessary and it will
certainly attract the people, So, 1 :m
sure if this scheme is adopted. the drop-
cuts will be minimised, At the same
time, I also take this opportunity to im-
press upon the Government—Central
Government—that the amount provided
in the Budget is really very-very meagre.
In the First Five Year Plan—provision
under education was 7 per cent of G N.P.
Now it is only 3 per cent, That is the
amount we are spending on education, 1
am glad that some of the State Govern-
ments—the State Government of Kerala
—is, spending 36 per cent of the Budget
on education. Karnataka is spending
aboot 18 to 20 per cent, All the State
Governm:ats are doing like that,
According to the Statistics in the do:u-
ment, the State Governments have spent
about Rs, 5200 crores in 1982.83, but
the share of the Central Government on
education, the hon, Miuister must be able
to tell you it is very-very meagre. If, I
re nmber, corrsct. it is only 3 per cent
of the whole plan. [t should be revised,
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Ualess the Central Government provides
sufficient funds for the education, it is
impossible for our couatry to go asa
proud nation —to enter as proud nation
of the 21st century to which the hon.
Minister had referred yesterday, So, I
strongly urge for it,

Now a few words about the document,
I really welcome the idea that adult edu-
cation should be functional, and that
there should be functional literacy. It is
really shameful that in our country, the
percentage of literacy is only 35, even
37 years after the achievement of in-
dep=ndence, If we go at this rate, and
if we compare with the whole world,
illiteracy in India will be more than the
combined world illiteracy, So, Govern-
ment of India should take vigorous steps
to see that illiteracy is removed,

I admit that, it is the responsibility of all

of us, MPs. and other legislators, to
come to the help of the Government,
There should be a movement, It is not
the responsibility of Government alone,
Unless we join hands in this endeavour,
our country cannot progress, In this
field the Karnataka Government has really
done well. j.e, with regard to aduit edu-
cation, They have got what is called
Akshara Seta. It is a people’s movement,
Though it is not progressing upto our
expectations, Government of India was
pleased to sanction Rs, 25 lakhs to the
Karnataka Governmest as boous, I want
Government of India to involve every-
body in this effort, They should contact
voluntary organizations in the States, and
talk to the Chief Ministers and Edu-
cation Ministers there and tell the volun-
tary organizations and people’s repre-
sentatives that it is their responsibility to
see that our country becomes fully
literate, 1 am sure the hon Minister
will take this suggestions seriously,

1 am very sorry to note that women s
literacy is very much less than 309/; and
in the case of Scheduled Castes, it is less
than 39, The hon, lady Minister of
State for Education has said that a special
grant of Rs, 86 crores has been
made for women’s edncation, We
see that the thrust has beeen on
women’s education, Govermeat must ses
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that women are compulsorily educated,
If women are educated, the whole nation
will become educated, I am very happy
that more funds have been provided for
this purpose. 1 would request the hon,
Minister to see that more und more funds
are allotted for this purpose,
5

Now about the conditions in our
schools, According to the statistics I
have collected, out of about S5 lakh
schools, 50% do not have proper build-
ings; 40% have no blackboards; 709
have no children’s books; 809, have no
drinking water facilities or lavatories,
This is the position everywhere in the
country, including my own State, It is
an appalling condition, Of course, the
main reason for this situation is financial
constraint. I hope Government of India
and the State Governments will seriously
think as to how to improve this position.

There is a thrust in this document on
vocationalization of education, The 10
Plus 2 scheme was meant to bring it
about, /.. to see that thrust is on it,
So far, it has not been achieved, Voca-
tional education will be successful only
if you guarantee jobs in the categories in
which students have received training
under this 10 plus 2 scheme, I think
that the public sector industries and the
private sector ones must get involved
in this endeavour, You must sece
what the requirements of the coun-
try are, - what kind of technicians
these where tries want, e.g. fitters,
welders etc, You must conduct
a survey and then introduce suck courses
in the schools; Unless you assure the
students of jobs, there will be no attrac-
tion for the students to take up such
courses in schools,

Mr, Deputy Speaker, Sir, out of 1600
vocational institutions in the country,
509, are in Tamil Nadu, They are
doing a good work there, I am glad
that in the document the thrust has been
more on this, as also on agriculture and
industrial education,

I would request the hon, Minister :
Just as | mentioned in the case of volun-

tary institutions while speaking on adult ’
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literacy, here also he should see that the
employers in the industries are contacted,
They must inform Government as to
what are their requirements in respect
of maanpower—what kind of technical
skill they require, Only then can
Government formulate its policies pro-
perly. ‘

Now about University education, 1
am very sorry to say that the University
Grants Commission has not served the
purpose for which it was constituted, It
has failed miserably, 1 have a bitter ex-
perience so far as their role in Karnataka
is concerned, Two Universities were es-
tabiished there 5 or 6 years back, Till
this day, not a single paisa towards grant
has been given by UGC, They wanted the
State Government to bring in some
amendments : in the first instance, two
amendments; but now they want 20
amendments to be made, They have
adopted dilatory tactics, The adminis-
tration there is really indifferent about
it, I am sure the hon_ Minister will pay
attention to this,

Now about examinations. Of course,
the document throws some light on
examinations, I know that memory-based
examination is certainly not good But
we cannot abolish it "altogether, We
must see that there is a radical change in
the examination system, and take steps
to avoid leakage of question papers, mass
copying etc. 1 am sure the Minister
will take action in this regard also,

Now about the model school, 1 wel-
come it. But the medium of instruction
there should be the regional language,
You have the Hindi language also. Our
State is for the three language formula,
Bat the medium of instruction must be
the regional language, We must have
Hindi, About English, I know yoa are
going to have it,

With these words, I conclude,

[Translation]

SHRI VIRDHI CHANDER JAIN
(Barmer) : Mr, Deputy Speaker, Sir,
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I would like to place my views before the
House regarding ‘‘challange of educa-
tion—A policy perspective”, As such
the education policy of the country was
laid down in 1968, But we neither
provided adequate means in consonance
with the policy nor brought about changes
in the education system, Had we madc
adequate allocations and changed the
education system in accordance with the
National Policy of 1968 there would
have been considerable change and we
would have marched to progress,

I am placing these views before you
so that you may ensure that the policy
to be laid down for the education is rea-
listic and is impiemented, We have secn
that the policy which is laid down is not
followed and it creates adverse eifect, So
we should see that whatever policy we
lay down is followed in letter and spirit,

The main question and challange be-
fore our education policy is what kind
of Primary education should we provide ?
We had decided in 1968 to raisz the
status of teachers., 1 think the way the
Government is functioning will not bs
h:lpful in raising the status of teachers.
The status of teachers is far below than
the status of a clerk, He is not respected,
The teichers should be compstent and
intelligent and only then can they earn
respect from others, They should be
well trained and dedicated, So if you
propose to take a decision to implement
the policy, you will have to take some
positive steps. Firstly, those teachers
should be sacked who are not competent
and dedicated and are not qualified to
teach, They may be posted as clerks
or on some other posts, But we cannot
tolerate those who are ruining the pos-
terity, You should also identify the
teachers who are not dedicated to the
nation and are not committed to our
constitution. They should also be sack-
ed. Unless you do this, you cannot
bring about desired changes in the edu-
cation system _. ([werruptions). 1If we
have the will, we will get competent
teachers, otherwise not. You should
evolve norms for the future regarding
the kind of teachers who should be
appointed, ' ‘
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The standard of Primary education is
at the lowest ebb and it is more so in the
backward desert areas. Teachers do not
want to go there, At - some places
model Girls Schools have been set up
but lady teachers .are not willing to go
there. I would like to submit that in
such inaccessible areas, backward hilly
and desert areas, allowances should be
paid to teachers by way of incentive to
attract them otherwise we will not be
able to meet the challange of education,,,
(Interruptions), Education is a concurrent
subject, As such it is the responsibility
of the Central Government to make
proper arrangement for education there
by earmarking special assistance for the
development of desert and hill areas,

We are not paying attention towards
moral education which is a very impor-
tant subj:ct. The reason for indiscipline
among the students is that we are not
according due importance to moral edu-
cation, That is why they do not have
good moral character and have develop-
ed drinking habits, The need of the
hour is to develop character among stu-
dents and for this purpose moral educa-
tion should form part of the curriculum,
They should learn about the !ives of
great men like Swami Vivekanand,
Mahatma Gandhi, The students have
no knowledze about the history of cur
country as well as the history of our
freedom struggle, In this International
Year of Youth we should acquaint the
students with the Listory of the freedom
struggle so that they may get inspiration
from it and devote th=mselves to the
task of nation building, It is impera-
tive to do this so that they can. become
true citizens of the country. and de-
vote themselves to the progress of the
country,

The maximum harm today is being
caused by the cinema, Doordarshan too
is not playing its desired role whereas
it can play an important role alongwith
cinema. We should utilise it in the field
of education. Recently, a decision was
taken to set up Indira Gandhi Open
University, In this connection also, ser-
vices of Akashvani and Doordarshan
should be utilised, There is need to take
advantage of these media in the field of
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education in the border and far off areas.
If we want to build our nation, we will
have to stop obscenity in the films, We
have already tolerated enough of this
situation, We should not tolzsrate it any
more, We have great hopes from the
Hon. Prime Minister, Shri Rajiv Gandhni
because he wants that our education
system should be a coafluence of the new
changes and the old culture. He wants
that along with spiritual values science
and technology should also be integrated
in our curricula. For this purpose, it is
necessary that a radical change is brought
about in it, The violence and obs:cenity
in films should also be done away with,
This mediumn should be utilis=d in the
ficld of education, We should adopt an
education policy which may inculcate
idess which are helpful in taking the
country forward.

I want to say something abont the
104243 system also. This system has
not at all been enforced in Rajasthan,
It is a good system and it should bz im-
plemented there, If the resource con-
straint is the reason, the Central Govern.
ment shou'd provide assistance, I think
it riecessary also that in this International
Youth Year certain concrete measurcs
in consonance with the education policy
should be taken for the character building
of the youth,

I hope that the hon. Minister will con-
sider the views expressed by me and give
a new direct:on and that he will contri-
bute his mite in nation building by hzip-
ing actively in the uplift and progress of
the country and the youth,

[Englizh)

DR. PHULRENU GUHA\ (Contai) :
Mr, Deputy-Spezker, the Motion is to
take note, So, I am requesting the
Government, through you, to take pote
of some of my suggestions,

My colleagues have spoken on many
poiats, but L like to place some suggestions

for women’s education mainly., [ shall
be very brief,
In the document, extra care for

women’s e¢ducation has not been taken.
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Unless in the new education policy extra
or special care for woman’s educations is
taken, education will not spread among
the women in the whole of the country,

One of our aims is to educate all
people, So we have to have the plan and
programme accordingly. The new education
policy is to be planned very carefully,
For the development of girls edu:ation
plans should bz drawn, and it will not
be possible to spread education among
women, particularly among Harijans and
tribals unless some special and practical
steps are taken, Oaly allocation of
money will not help, It may be mentioned
that crores of rupees of the Government
are spent for population control, But
we all know that unless and unitl women
are educated population control will not
be possible and the crores of rupees will
coatinue to be spent, For spreading of girls
education ounly free education and
supply of books wiill not help, Child
care centres should be located in the
vicinity of the school, I may say that
it is very much vital, Unless we do
that or take some steps for that, it will not
be possible for us to spread women’s
education.  Girls can put their younger
biothers and sisters in  the child care
centres and go to the school There are
a large number of child care ceotres such
as creches, balwadis, day care ceatres
ICDS centres, but there is no coordination
tetween schools and these child cate
centres, Coordination must be there
and moee women teachers also should
be appointed in schools, Local girls are
to be recruited in schools as far as
possible. But unless there are hostels
no good teacher will be available in the
school, particularly in the villages, And,
the hostels for teachers are to be located
in all these areas.

It should be seen that under the
curriculum an outline of the Constituticn
is taught. Our students should know
what are their fundamental rights and
they should also know that men and
women have equal rights and they should
develop-equally in our country,

Another point is that we do not have
the dignity of labour because, we do not
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respect people equally, We respect the
people according to their status, So,
there should be a system so that the
school can bring up those children with
the idea of dignity of labour,

I would like to mention that some
importance has to be given to non-formal
education and adult education,

I am very very sorry to say that in
most of the cases non-forma! and adult
education are taken very easily., We
come from the voluntary scctors and we
have worked in non-formal and other
educational sectors so we know that the
Government in most of the cases do not
take proper attention for this adult
education and non-formal education.
‘This attitude has to be changed if we
really want that our students and our
people are to be educated,

Primary schools are to be estatlished
within walking distarces of childien,
particularly of girls For secondary
schools, whenever it is necessary hostels
are to be established because it becomes
very difficult for the girls to come all
the way and it is quite often happenng
that parents do not like to send their
daughters to schools long distance away,

Another point I like to "place before
the Government, through you, is that
1 feel very strongly that because of the
long hours, girls are withdrawn from the
schools and I would request the Govern-
ment to examine this point whether girls
are withdrawn because of the long
hours, R

The curriculum should be made in
such a way that it can help ' the students
to gain self-confidence, Students should
know about culture of our country and
people of other provinces, It is very
sad that at the present moment, even
the educated people do not know
anything about otler States, There
must be some arrangement so that our
students know about different States of
our country,
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Vocational training should Qe on the
practical line so that after the training
the girls are able to stand economically,
In many places people think that
vocational training for girls means only
sewing and knitting. In many of the
vocational training centres particularly
in the villages we find that for the women
vocational training is sewing and knitting
and it is only for six months, F.r boys
it can be anything but for girls itis
only for six months and that too sewing
and knitting,

There is a general belief that girls are
not fit for science education, That
attitude should be changed  Opportunity
should be given to girl students for
science education.

Through the new education policy
our students must have a new approach
in life, must have social consciousness
and they must have the coaviction that
men and women have equal rights not
only in society but in homes also,
Through new education syllabus our
future generation must have respect
for our old culture but should not follow
superstition.  In many cases superstition
is spoiling the real aim of our moving
forward, Thev should learn about the
freedom movement, because in the present
generation many people do not know
what sacrifices our older generation have
made for the freedom of the country,
They feel that fréedom has come
automatically They must respect the
people equally, because now a day we
find that people quite often, respect
only the moneyed ones, They must have
the dignity of labour which is very much
lacking in our country at the moment,
They should know that they have their
duties towards the society and the
country, .

Lastly, education should not be placed
under the State sector, There should
be an outline of education including
syllabus for all over India if we want
national unity and national integration,
But each State will have the right to have
its system and syllabus within the frame-
work outlined by the Government of
India, But here I must say, the Govern-
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ment of India . must have that
framework in consultation with different
‘States of our couatry,

SHRIMATI GEETA MUKHERJEE
(Panskura) : Before I go in the principal
discussion, at the outset, I extend my
beartfelt support to the propositions and
suggestions made by Dr, Phulrenu Guha
on women’s education I wish 1 could
have done the same with the Govern-
ment’s policy on education, but I am
sorry; I cannot do that,

This document which has been placed
bzfore us is a bundle of confusion and
contains contradictory postulates, It tries
to give a rignarole on education. [t
gives statistics which reveal dismal picture
of Indlan education. It discusses about
the coostraints of the nzw policy or
suggest or at least makes an atmosphere
of some suggestions of some nsw steps
many of which, in my opinion, are
disastrous,

Now. the main thrust of the present
Goveramznt on the policy of education
as wzll as on this document is on the
one hand laissez -faire and on the other
elitist, These are the two priocipal
thrusts in the sphere of education, Siace
you would not give me a long time, [
cannot illustrate all bat I would request
you to give m: at least a little time so
that I can snbstantiate some of my charges
...(Interruptions),

MR DBPUTY SPEAKER : [ am
giving you little time,

SHRIMATI GEETA MUKHERIJEE :
Thank you, Sir, You are very sympa-
thetic to me, This document also skil-
fully worked out an escape.route for the
Government from the Constitutional obli-
gation, and it seeks to reverse the con.
cepts evolved by our people’s movement
for education which unfolded as a com-
ponent of our struggle for independence
and was carried forward even after the
attainment of independence, It deals
with the students and teachers with an
astounding contempt.
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As far as the laissez-faire and givingthe
Government an escapé-route is concerned,
why [ am saying this ? This document
brings out the dismal picture of the
primary. education in our country aad
it is really very shocking that even after
so many years of independence, India is
below the average of twenty least deve-
loped countries, including Nepal and
Bangladesh, in spreading literacy and in
enrolling students in the age group of six
to eleven, Everybody would agree that
this is a deplorable condition, But then
how to go out of it ? The suggestion to
g0 out of it is very interesting, By 1990
we have to. universalise the primary edu-
cation, How it will be done ? Out of
64 million students that we have to
cover in clementary education, oaly 25
million will be covered by the formal edu-
cation and 39 million will be consumed
to so-called non.formal education, 1
agree that in the formal education schools
if there are no blackboards, no drinking
water, and in some schools even ©no
teachers, that is bad enough, But can
the remedy be to consume them to a
system where even the address of the
school may not be found under the so-
called non formal education which is
goingon? [am sorry to say that in
some cases even the addresses of the
schools are not found, It is true. The
document itself says that no effective
cvaluation has been done of the non-
formal system. Despite that, it has noth-
ing to comment against coasuming this
tender-age group, Whose responsibility
is that ? That is directly the Govern-
ment’s responsibility, That is the Consti-
tutional obl.gation to give universal edu-
cation up to fourteen years, and not
through this kind of a devious system,
Therefore, I say that this is laissez-faire,

Now, why I say this is elitist 2 Many
a friends have already mentioned,
and rightly so, about the infatuation
.. (Unterruptions), ~

SHRI PV, NARASIMHA RAO :
You are the second,

SHRIMAT{ GEETA MUKHERIJEE :
May be inside the House, Sir, but out-
side the House I remind youw, I will
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show you who they are,- And maybe

inside the House also there may be many.
Anyway, this is a favourite new found
enthusiasm for the pace-setter schools
and for she class. You koow what is
the class, Sir ? That is the computer
_techno-literacy in schools, Aad you
know what are the pace.setter schools ?
They are supposed to be those Hindi
and English medium schools which will
be set up all over the country in each
district centre, What kind of priority
is being given to these instituiions in
terms of finance can be understood from
the fact that, of late, some allocation of
Rs, 1,500 crores was made or is being
contemplated to be made, if I am not
mistaken. Out of this, Rs, 300 crores
will be spent for this class, that is, this
computer education, and Rs, 560 crores
will be spent lor these pace-setter schools.
Who will be the bencficiary of this ?
Only an infinitisimal part of our student
population, whom the Governmszat s
dutybound under the Constitution for
bringing them under the scheme of uni-
versalisation, Tha: being the sitaation,
I would say this dozument shouald have
had the couragz t0 say that this is not
the way., As [ said to our hon. Minister
for Human Resources that | may bs
alone or may be two at the moment in
the House, but let me say that even
the NCERT has opposed these pace-
setter schools, 1 believe his Minister of
State will 1ell him that NCERT had
opposed the idea of pace-setter schools,
So has the National Institute for Educa-
tion Planners  Nobody will brand them
with Communist ideas, [ am sure, Not
ooly that, in fact, the elitist trend bhas
been criticised by very maany intellectuals
all over the country, I think you will
kindly pay rcspect to that feelmg and
seriously go into this,

Now, I come to the question of voca-
tional education, Though it is not
written in this Document, yet I under-
stand that the Government had appointed
a Committee under the Vice-chancellor-
ship of Anpadurai University which made
an interesting recommendation. It says,
after the age of eleven, twenty per cent
of students should be taken out cof that
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stream to be put in a vocational stream,
Why should it be so ? What had been
our national concept on that question ?
What did Gandhiji say on this ? He did
not want to condemn sOome students from
the age of eleven to a special stream cali-
ed ‘vocational stream’ ? He wanted that
this should be accepted in the entire
education, particularly through the stage
of universal education, Then why should
some people be taken out at the ape of
eleven ? Is vocational trainiog for the
drop-outs ? JIs that the concept of vo-
cational training ? Here again I would
say that this is the elitist attitule,d I
would like to go to the extent of saying
that this is nothing but denial of national
heritage, That had pever been our con-
czpt. This had been the concept of
Curzons, this had been the concept of
Huitons and this had been the concept of
Surgeons, not of the Iandian National
Congress in whose name you swear
and in whose name we also have some
respect because we also had been in the
same movenant, Therefore, I think
you wlll think over it and not just laugh
on this,

Now, I come to the question of finan-
cial responsioility, It is very interesting
here. In keeping with the new drive for
privatisation_ it seems that even educa-
tion is b-ing given to private financial
responsisitines, In this document itself
it has bzen said that village community
will hive to assume the responsibility for
maintaining the school buildings, mid-
diy meals, for uniforms, especially
for the girls—poor girls, Now, Sir, [
have no objection—I bhave full support—
to getting finance out of the village aristo-
cracy, from the rural rich, Let the
Government take it and employ it, but
not leave this sector to their care from
the financial point of view or from the
management point of view either,

New, even the technical education you
want to give to the industries! If this is
the general drive, 1 would oppose it,
The resources have to be mobilised
by the Goverment itself, If it is to be
mobilised from the industries, let them
be mobilised from out of the industries,
but let them not_ shrik their responsibility
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or shift their responsibility to some-
body else

Now, I would talk about teachers and
students The politicisation is very
much criticised by this Document, I
would say that there are ways and ways
and there are aims and aims to criticise
politicisation.

15.00 hrs,

What they want in the name of ‘de-poli-
ticisation’ is creating among the students
and the teachers a pack of cheer-boys
for the Establishment, They do not
want the Establishment to be criticised,
I do not think that is the heritage of
our country eitherr The elected repre-
septation of the teachers and the stu-
dents should be there ia the Education
Mabnagement, In fact, in the Students’
movement, it is the weakening of the
ideology-based politics which is at the
root of many campus indisciplines ; it is
this and not the other way round, So,
it is no use just blaming them, Of
course, there are some who need to be
more oriented and dedicated, That is
true, But you should make the teachers’
job wmore attractive from the- point of
view of wage, from the point of vertical
and horizontal mobility, through pro-
motion and training, etc. Why not create
a Peaagogical stream of Service for the
teachers ?

Then, Sir, Distance Education is ano-
ther facet about which we are all ex-
tremely worried, Distance Bducation
which is another new fad has not been
properly assessed as to its efficacy. You
should do serious re-thinking about it
before rushing in a big resource for that,

In the end I would say this : I think
that this document whose thrust is
Laissez-faire and elitist, is in line with
Government’s present thinking, 1 do not
agree with that, Thank you.

[Translation)

PROF. NIRMALA KUMARI SHAK.
TAWAT (Chnittorgarh) : Mr. Deputy
Speaker, Sir, education plays a pivotal
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role in nation building and changes must
be made in education to meet the needs
of time and society, That is why in 1968
when education policy was being framed
it was thought necessary to review the
situation after every 5 years, Commis-
sions like Radhakrishnan Commission,
Mudaliar Commission have been appoin-
te¢ from time to ttme to review the
education policy and they have given
certain recommendations also. I would
like to say about the suggesticns made
here that we are on the threshold of the
21st century and in such a situation it is
necessary for us to think now itself as to
what system of education and facilities
should be provided to the children of the
21st century,

Education has been included in the
Concurrent List and therefore, the res-
ponsibility falls on the Central Govern~
ment also to see that special changes are
brought about in the education, We
cannot absolve ourselves of the responsi-
bility merely by saying that it is a State
subject, Similarily, the States cannot
absolve themselves by saying that they
have financial cobpstraints, Educatiop
must undergo changes and modifications,

Sir, if we look at the amount being
spent on educatior in our country, we
will find that our expenditure on education
is next only to the Defence, We are
sperding 3 per cent on education but in
spite of this several schemes remain un-
implemented and there are many short-
comings in our education. 1 would like
10 suggest through you that the expendi-
ture on education should be increased
from 3 to 6 per cent so that we are able to
make the desired changes in the education,

Sir, in the Directive Principles of the
Constitution, there is a provision for
compulsory and free education and we
will not be able to fulfil it till we increase
the allocation of funds on education, Fog
the bright furure of the most preciou
trust of the nation, we will have toS
increase the expenditure on education, In
India the manpower is largely illiterate
or semi-literate and in if a census of the
illiterate persons in the world is bheld,
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India would acconnt for the largest num-
ber. And the resuit will be that by the
end of this century, 50 crore persons that
is 45 per cent people in India will be
illiterate, Therefore, we should think of
bringing changes within the resources
available to us.

Sir, many a time it has been said that
our education system is faulty and as
such, it should be changed, It has be-
come a fashion to say this but little has
been said about what are the faults, what
type of challenges we are facing and how
can they be removed and what should be
the shape of our education ? 1 would
like to submit that the system of education
in India has undergone several changes
because our education system in the
Mughal period was different from the ope
in the Vedic period and our presint
education system is differcat from the
British education system, Brilliant scizn-
tists like Ramanna and Khurana are the
products of this education system and it is
only because of such scientists that we
have sesn ‘green rovolution’ and ‘white
revolution’ in our country but this needs
to be modified a liitle according to the
aeeds of the time,

Sir, are we not aware that our doctors
and engineers are  working in the Middle
East Countries and other paris of the
world, Had our entire education system
been faulty, we would not have got s>
many achievements to our credit, Butl
would like to point out this much that
there has been one lacuna in our education
system and that is we have not been able
to ledianise it whereas China, Japan and
Russia have made progress with their
own resources, It is our misfortune that
we have been tolerating the system of
education imposed by Lord Macaulay,
Therefore, Sir, it is my humble submis-
sion that the debate is commendable
because it seeks to discuss the ‘education
policy and I hope that many scholars will
take part in it and on that basis you will
be able to take a well considered decision
on the new education policy, Also, you
will be able to think about the shape to
be given to our education in the 21st
century <o that there is all round develop-
ment of our personality,
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Sir, I would request you to divide
education into 5 parts—pre-primary edu-
cation, primary education, secondary
education, university education and adult
and informal education, Under the pre-
primary education the child should be
intrecduced to education, In ous country,
1CDS programmes and ‘Anganbaris’ are
being run but, Sir, I am sorry to say that
they are in very bad shape, We get a
thance to see these institutions during the
tours of Estimates Commitiees and other
Committees. The coendition of the
‘Angansbaris’ particularly in  Assam,
Rajasthan and Gujarat is appalling, There
is no space for children and they are all
huddled in cne room, there is po proper
system for providing meals and education,
and no facilities are available for playirg,
The staff posted in these institution is not
tully trained, Therefore, the condition
there is miserable, Sir, I, therefore,
su; gest that you should appoint such lady
teachers there who are conversant with
child psychology and education psycho-
logy. You have fixed Rs, 100 for under
matriculates and Rs, 200 for matricu-
lates, What arc your minimum wages ?
Rs 11 are paid as minimum wages and
you want the teachers 10 work for Rs, 100
a month, That is not possible, I suggest
that substantial increase should be made
in the pay scales of the teachers of the
Anganbaris and only then good teachers
will come forward,

At present, in primary education also
there are many shortcomings, We have
not been able to provide free and univer-
sal education, In schools, there are
neither black boards nor other Tacilities,
In Rajasthan, there are primary schools
where drinkiog water is not available,
Therefore, first of all we will have to
ensure whether they are getting all the
facilities are not, We caanot just say that
it is a State subject. We will have to pay
attention towards education, which is an
important subject. It will not be proper
to leave this to the States,

The syllabus prescribed in the primary
schools is dull, That is why the number
of drop outs is quite high, In this
connection I suggest that at the time of
framing the education policy, it should be
ensured that practical education is linked
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with the theory. Teachers should take
the children outside the class and show
them rivers, hills etc, If the theory is
linked with practical education, it will not
remain uninteresting,

You are thinking of imparting pre-
primary education through Doordarshan.
It is a welcome step. It will be better if
in the new education policy primary
schools are also covered under this pro-
gramme,

The poverty is the main reason for
drop-outs in schools, The parents do
so because they want their wards to help
them in their work, Therefore, ‘Earn
and learn® Programme will have to be
implemented, Tn many states it has been
implemented also,

At present the teachers are not fully
qualified, A teacher is like a burning
lamp, who lights many other lamps, If
that lamp is without light, how can we
imagine that he will be able to impart
good education to children ? In this
regard I suggest that orientation courses
may ke introduced for teachers and special
care should be observed in their
selection,

A lot of controversy has been raised
about public schools these days. Some
people suy that public schools should bs
closed down, My view is that some of
the public schools impart very good
education, We shall have to adopt their
good pattern. Suppose a man has ugly
face, It does not mean that the
beautiful face of another psrson should
be disfigured It will not be proper. We
must adopt what is good in public
schools.

Now I would like to come to secondary
education, Adolescent education is very
important, We will bave to give a
serious thought to it., You have
contemplated about model Schools, I
welcome this idea, The other schools in
the district will be asked to follow the
pattern of these'schools, The branches
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of schools running on this pattern should
be opened at other places also,

We welcome the three-language
formula, The hon. Member from Tamil
Nadu had not supported this formula
yesterday, but I would like to submit
that it would be proper if the regional
language, English and Hindi from part of
the curriculum,

Besides, 1 would like to submit that
secondary education should made fully
vocational. Your pattern of education
is defective. The method of question
setting and examination is also defective.
There is need to improve it. I would
like to submit that it would be better if
ysu introduce semester system in second-
ary and higher education, It will make
the students very regular, (Interruptions)
I would also like to say something
about the university education, Today
our universities, which are the temples
of our education, have become factories
producing unemployeds only., Why is
there student unrest today ? What are
the reasons therefor? I would like to
submit that today in the pame of
autonomy, universities are afflicted with
regionalism and casteism, It needs much
improvement.

Education is a concurrent subject. I
would, therefore, like to give an important
suggestion that primary and secondary
education may be left to the States, but
college and university education should
remain under the Central Government in
order' to implement a universal and
uniform pattern which would facilitate
the migration of students from Tamil

Nadu to Rajasthan and vice versa,
(Interruptions) 1  would also like
to suggest that a University

Selection Commission may be
set up on the pattern of Union Public
Service Commission in order to ensure
selection of good teachers and to
transfer a teacher from one university to
another, A teacher of Tamil Nadu can
be transferred to Rajasthan and a
Rajasthan teacher can be posted in
Jammu and Kashmir, It will be possible
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only when you set up a University
Service Commission (Interruptions) At
present technical education centres bave
many defects, I welcome the idea of the
Indira Gandhi Open University and hope
that it would also earn recognition in the
world like Cambridge and Oxford
Universities  You should make arrange-
ments to run it on the same pattern,
With this hope I feel that our learned
Minister would take all these things into
account while making radical changes in
the education system and would give a
practical shape to the educational system
in the 21st Century.

[English)

SHRI EDUARDO FALEIRO (Mor-
mugao) : Mr, Deputy Speaker, Sir,
this debate is welcome on many counts,
and not the least of them on account of
the fact that, for the first time since
independence, for th: first time in the
history of Indian Parliament, the education
policy is being placed before the House,
the education policy is being brought in
perspective by the Government, before it
is finalised. Many times education
policies have been discussed in this House,
but never before, as far as records go,
has the perspective been placed b:fdre
this Hous=, has a debate beesn provoked
in this House, has a national debate in
fact been provoked, before the policy is
finzlised, On this count, Goveroment
deserves to be congratulated, not merely
on the limited sphere of education but
on the larger perspective  because
Parliament’s role is not merely that of
a rubber-stamp sanctioning the policies
after the Government has made them,
but Parliament’s role, the traditional
role, the dignified role, the role at the
source, the Parliament, as an input in the
formulation of Government’s policy.

PROF, SAIFUDDIN SOZ Model
schools have been sanctioned without any
consultation with us, without any
discussion here,

SHRI EDUARDO FALEIRO : As
you hive given me limited time Sir, 1
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will not go into the model school concept
which my friend bas mentioned,

Most of us have children. Most of us,
while speaking against the model schools
in this House, make all efforts to put our
children in model schools! 1 am sure, it
has happened with Professor, it has
bappened with me at least. What I
would like to emphasize here is that
contrary to what very often happens,
policies are framed by the Government
and they are discussed here ex post
facto,

In this case [ welcome the approach
of the Government of coming here with
the perspective It is not merely in this
House by initiating a national dcbate,
but also having this debate at al! levels
in all States, Managemcnts, teachers,
representatives of students and® all those
concerned with education have bzen
involved in this debate and finally this
policy perspsctive has come before the
Parliament,

I commend the Government and I
only say that let this example be followed
by other Ministries, It is a bit embar-
rassing for us at this side to defend the
Government when plans and other documents
are discussed—Five Year Plans, we have
sezn, in Parliament being discussed in
the fourth ysar of its implementation
and then discussions go on, This s
really just a formality devoid of substance,
a shell of a debate which lacks thrust
which lacks content and, therefore, let
this example in which the role of
Parliament is reasserted as an important
input in the formulation of Government
policies, persist, continue and spread to
all the Ministries,

The document itself, Mr, Deputy
Speaker, is not worthy, Challenge of
Education—A  Policy Perspective, It
does no: often happen with official

documents of such pature ; it does not
gloss over failures and only higblight
out of proportion achievements, real or
supposed, Here, we have a documeat
which is frank, which is forthright, which
is sincere, which is honest, which is
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courageous particularly in  admitting
failures, It is courageous saying parti-
cularly where we have gone wrong, it is
courageous and full of enthusiasm and
hoiesy in trying to find a way out, a
path otut, to bring this country into the
21st century with the people fully geared
to fac: the challenge ahead, with the
people channelising the national energy
in one direction and the national energy
channelising in the direction of building
the country, so that this great country
gets the place of honour, gets the pride
- of place in the comity of nations which
it really deserves,

Sir, it is all very good, Let us look
at the document itself from the point of
view of failures, Let me say that there
is no reason for this House or for this
country to be unduly pessimistic, It is
undoubtedly a fact and anybody who
moves around does know that India today
is an example for the developing countries.
If you speak of technology for the
African countries, or for the newly
independent Asian countries, or for tne
Latin American couatries, you immedi-
ately think of the appropriate technology
which has been created by this country
itself. What is being said again and
again is that the technology of the
Evropean and Western countries is not
the appropriate technology for the
developing countries, What is appro-
priate is the success in many fields which
this country has gone into, what s
successfully implemented and the solutions
found to many of the problems by our
technologists in various fields,

The entire developing world  looks
forward to the solutions found by our
tecanologists, by our scieatisis, by our
intelligentsia to many of the problems
which today the so called third world is
facinpg, While we say this, while we
undoubtedly acclaim the achievements
of the Government since independence,
in having the third largest technical
man-power in the world, while we
acclaim this, we cannot but—and this is
what this document provokes us today—
also appreciate or gloss over the fact that
the very commitment made by our
forefathers, the very position predicated
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by the founding fathers of - the Con-
stitution in Art 45 that every child, that

© every citizen, that every humanbeing be-

longing to this country, must get compulsory
education upto the age of 14, This
commitment which was there in the Con-
stitution was to be implemented within
10 years of the framing and comiag into
force of the Constitution, Alas, thirty
years have passed and still it is very far
away, it is very distant and itis very
remote, Art 45 of the Constitution, as
the framers of the Constitution put it,
imposes on the Government a duty that
the State shall endeavour to provide
within a period of 10 years, Now where
are the ten years from the framing of
the Constitution ? How long back it
has ceased to be ? Within a
period of ten years from the commence-
ment of the Constitution, free and
compulsory education for all children
until they complete the age of 14 years,
We have not been able to achieve this
and until we achieve this, wuntil all
the citizens have reached the minimum
level of education, the country cannot
really progress, The country can definitely
not merely not take up the challenges of
the 21st century but cannot even take up
with vigour the potential this country bas
and cannot even take up the challenges
of the remaining few years of the present
century,

What is the position in the schools ?
What is nappeming ? A writer here says
this and he poses this question —which
question is relevant for everybody in this
House and a question which Governmeant
would perhaps like to say something
about, And the question in this ; how
many of the 4,74 636 primary schools es-
pecially the 1 64,931 single teacher schools
are in actual existence ? How many
are on paper is the question and how
many are existing as schools and how
many of them bhave buildings, teachers,
benches, black-boards, etc,, etc. ? Every-
one concerned with the rural development,
everyone who comes from a rural consti-
tuency just knows that if you just go
around, you will find schools which are
cowsheds. You find schools where one
teacher is supposed to take 5 classes at
the - same time, It is a miracle,
It is a thing which is not
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possible. 1t defies the concespt of times
and space oOne teacher holding five
classes, different classes at the same
time, and this has bappened.
How many of these schools exist on
paper ? How far can single teacher
schools be successful and how far they
can fulfil even partially the objective of
schools condition imposed upon them.
According to the All India Educational
Survey of 1978, 99, of the primary
schools have no buildings. 9% of the
primary schools have no brilding, 41.5%
have no chalk-boards and these are the
figures of not any ‘barticular individual,
these are the figures given by a government
ageacy—the All India Ecucational Sur-
vey of 1878, About 539 have no play-
grounds, :
the rural areas lack even the basic faci-
lities like lavatories or urinals, This is
the condition of schools and in thig con-
dition how are we going to build
up citizens that we look for ?

What is the meaning of this education?
Does this educalion g¢o even a little
beyond the scheme or cogs it even touch
the scheme at all? These are the ques-
tions shat one poses and 'hese ere serious
questions, The challenges 1 have men-
tioned. 1 have just tcuchec the school
level, [ am nct touching universities. [
am pot toucting the wide gamut of the
discussion that my colicague bas touched.
On this question alone, 1 woild like to
say that while tie Government show this
much of determination in tackling the
problem of education, this much of en-
thusiasm now is the Government going
to fulfil th.se objectives 7 ls there any
reasonabie expzctztion of the Government
fulfilling the objectives it has imposed
upcn itself or not 7 Tae answer has got
to be that as per the financial allocation
alone and looking at the figuies alone,
the Government cannot fulfil the  expect-
ations which have been raised byit. The
Government canoot fulfil the objectives
tbat it has imposed upon itself,

Now, if you look at the figures, the
figures are as follows, Allocation of
figures. ..

MR. DEPUTY SPEAKER:
now conclude,

Please
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SHRI EDUARDO FALEIRO : Please
give me a couple of minutes more,

Just Jook at the allocation in the
budget and see if rhis objective of the
Government can be implemented on the
face of these allocations

MR. DEPUTY SPEAKER : 1Itis oot
necessary to read the figures,

SHRI EDUARDO FALEIRO: The
figurcers are relevant to show that Govern-
ment has an objective which cannot be
fu filled. Rs. 6,382 .64 crores have been
assigned for the entire Ministry of Human
Resources Developing including education,
culture, youth affairs, sports and soon
and so fourth representing 3.5 per cent
of the Plan outlay, It is an improvement
over the Sixth Plan figure of Rs, 2,524
crores which represented 2.6 per cent of
that outlay,

Sir, bowever, the Planning Commission
Steering Group on funds for human re-
sources development sector had  given -
a requirement of Rs, 15,400 crores,
From Rs, 15,400 crores the figure has
been reduced to Rs £,382.64 crores,
What is going to happen ! The Group
suggested that clementary education would
require. Rs, 6,400 crores That meuns
elemeantary education would require more
than the entire budget uf the Human
P esources Develepment Ministry, Adult
elucation ic anpother important sector
wiiere an investment of Rs, 1363 crores
has Dbeen suggested, What does these
figures reveal ? These figures reveal that
you have not given to this Department
even half of the amount that your own
Committee had recommended and what
you have given to the entire Department
is less than what just a small section—
though an important section—of this
Department requires, namely, elementary
education,

4

MR. DErUTY SPEAKER :
conclude now,

Please

SHR1 EDUARDO FALEIRO: Sir,
even within this limited allocation the
educational institutions can definitely do
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a good deal and I suggest that we must
have the Government to fulfil the Coasti-
tutional obligation imposed on it when it
was made a party to educational process
by including Union of India in the Con-
current List by having a common national
curriculum framework, We are not say-
ing vou interfere with the States unneces-
sarily, What we say is that you have a
carriculum which is common to all the
States, You get discipline involved for
everybody where everybody develops child
from the very beginning with respect for
manual labour and apart from the respe.:t
for manual labour if the country is to get
into scientific and technological agze deve-
lop also commitment to the nation,

’

Sir, those of us in the House and those
who have been invoived in the freedom
struggle did not fight for any material
gain, It was at the cost of their life
itself, There was a challengz and danger
to their life. They did this because th:y
had a commitment to tae nation. This
example should go down to (he ciildren,
Let them «cevelop as good citizens: s
citizens committed to thz uniiy Of the
nation and for building of a nation to
which all of us shculd be proud of in ihe
21st century,

PROF. SAJFUDDIN SOZ (Bara.
mulla) : Mr Deputy-Speaker, Sir, unfor-
tunately, I did not hear the hon, Minister
yesterday, but I come to know that he
made a very brief but lucid spsech, When
I heard Shrimati Geeta Mukherjee and
Shri Faleito now, I am reminded of a
couplet :

Dekhna takreer ka lazzat jo us-e kaha,

Mecine ye jana ki goya hamar: 4il mein hai,

There is no disagreement so far as hon,
Minister’s speech yesierday, or what I
heard from Shri Faleiro or Shrimati Gezta
Mukherjee are concerned, or even what I
have heard earlier, [ must say that it is
only a difference in stress, The goal is
the some, I am in a very difficult situa-
tion, I haveca lot of sympathy for the
cause which is dear to the Prime Miaister,
or Shri Naragimha Rao, They want a
change in the system of education, I agree
with them,
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I will not repeat the figures that have
been quoted here; I am skipping that
over, I want to raise some basic issues,
There is an elcment of embarrassment for
me, even after I say that I havea lot of
sympathy and appreciation for the stand
taken by the Prime Minister and Shri
Narasimha Rao. PEarlier he had said
that he would again discuss this with us
in the Consultative Committee, but now
he comes to the Parliament directly, but
still 1 agree with him; hs came to the
Parliament because it was already late,
Bu: this documeat which is really a good
document should have been authored; it
is not authored now, In essential elements,
I agree with Shri Faleiro, This document
should have becn prepared by Shri
Narasimha Rao’s predecessor; he could
have invited a couple of experts and tell
them that we have wasted so many years,
but now we must do something hurriedly,
This document has bzen prepared by the
Miuvistry of Education. I do not doubt,
there zre brainy people in the Ministry,
but I cinnot accept the Ministry of
Education to be the repository of all
wisdom, Therefore, this is a great lapse,
When a document is authored, they are
answerable, The Kothari Commission
consisted of 10-11 persons; they were
angwerable to the faculty members, teach-
ers, educetors outside the precincts of the
Ministry or the Board where they decided,
That would add a dimension to this
report. I agree with Shri Faleiro that
this is the first time that a kind of debate
has taken place here  But 1 feel that it
was not correct not to have an authentic
document before us, This document has
so many good elements and I would come
to that, but as I said_ it should have been
authorised We want to know, who
prepared it, Ministry can take a stand
like Pal Bran that whatever is prepared
in the kitchen is not necessarily produced
or decided in the kitchen, They must
have consulted experts, but this document
should have been authored. Anyway, as
I said, T will not go into the details, The
Ministry has its own experts, but it would
be necessary for the Ministry to coasult
people, but the Ministry has not done it,

I will pow straightway come to the
paper ‘Challenge of Education—a policy
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perspective’, I must copgratulate the
Minister of Human Resources Develop-
ment for the Seminars that the Ministry
organised very sincerely, and which have
generated a very good debate throughout
the country, Y had occasions to go to
some seminars. | must congratulate the
Ministry for orgacizing these seminars,
The seminars reflected divergent opinions,
but finally, the seminars came to some
consensus and the Ministry must take
notice of that consensus, I must congra-
tulate the Mipistry for ruthless admission
of failures, Just now, Mr, Faleiro made
a passing reference to the document in
that respect, It is a ruthless admission,
. a thing which had never happened before,
We have some document from the
Mipistry that was ruthless in admitting
its failures. Eut afterwards, after .hat
ruthless admissicn of these failures and
constraints, the Ministry, I am sony
to say, did not pinpoin: the fields which
require pointed attenticn,

Now, you all feel very happy that you
have got everything with this ‘Human
Resources Development’, [ beg to differ
with you, Where is the Ministry of
Human Rescurces Development ? 1 had
gone through the Seventh Plan Document,
I am not saying all this to show my
eloquence before you, But I am challen-
ging you on the basis of material that you
yourself have produced., What is the
priority that you have given to this
Human Resources Development ? It has
the same priority as it had earlier, Edu-
cation has the same kitty, Where are
the funds ? I invite your attention to the
Seventh Plan Document which was not
discussed here., In its preface by Shri
Manmohan Singh, 1 find that vegetables
have come first and oilseeds and other
things have come first. But poor ‘Edu-
cation’ has come last. | tell you, it is on
page 10 under Item (vi), The preface of
this document does not mention that the
Seventh Plan document wants a revolution
through education, 1 would read only
three lines because the time at my dispo-
sal is very limited, It says ;

““The prbpose’d pattern of resource
allocation is designed to ensure
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that the country will remain self-
sufficient in food and that signi-
ficant progress will be made in
increasing the production of vege-
table oils, pulses, vegetables and
horticulture.>’

It comes to education very late. When
it comes to education, the document says
something about Human Resources Deve-
lopment, But it was also found in the
Sixth Plan, 1 have been a student of
economics, 1 see the same phraseology,
On page 12 in Section (xii) the Document
says

s“Apother major thrust area in the
Seventh Plan is human rescurce
development, Public Sector out-
lays fcr sccizl seivices show a
significaLt increase as ccmpared
to the Sixth Plan. The plan
seeks 10 facil'tate development of
the human potential in terms of
self respect, self-reli nce and a
life of d:ignity, Apart frcm
expansion of the existing pro-
g-ammes in education, health,
provision of clean drinking water
aid sannation, pew initiatives and
innovative measures are copntem-
plated in these areas.”

I have studied this Pian Document. 1}
do not find that revolution which Shr
Rajiv Gandhi and Shri  Narasitnha Rao
would like to bring forth, The Plan
Document does not say anythiag about 1t
at all,

Wten 1 come to resources, 1 will prove
that Education has not properly been
funded at all. even though Shri Narasimha
Rao has fought a great battle, Herel
would like to remind you about a small
Persian couplet, which is as follows :

Bah har range ki khawahi jame mi posh,
Man andage kudat ra mi shanasam,

(Translation]

The poet is addressing the lover;:a
lover can be both male as we!l as female,
1 have translated it into peutral gender,
My lover, You msay- wear any dress, |
shall recognise you from your statuse”,
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You may call it human resources develop-
ment or something else,

[English)

Education has no priority or at least it
does not have the right type of priority
and that is what I am proving from
the Plan Document, You may callit
Human Resource Development, but that
does not make any difference to us,
because facts reveal that we have not paid
any attention to it,

Now, before coming to the Status
Paper “‘Challenge of Education’’, 1 have
some basic issues to raise here, I want
to pose a challenge to the hon, Mibister,
And this is my challenge, Will he Jike
to be the godfather of Education ? That
is my point, I know and I think all the
people here will agree with me that
Industry has got a godfather ; Commerce
has got a godfather ; and excuse me for
saying so, but every lucrative field has
got godfathers, Educationists, experts,
teachers, parliamentarians and all the
people of India feel that Education has
no godfather, Will Mr, Narasimha Rao
rise to the occasion to say that he will
be the god father for education ? I
feel he could do it because I came to
know recently that he followed the same
style of Sheikh Mohammad Abdullah of
keeping education to himself, when be was
the Chief Minister of Andhra Pradesh,
because Sheikh Abduilah had education
with him when he was the Chief Minister
of Jammu and Kashmir State,

Then Sir, if you accept that role, that
is very important, then [ will tell you,
kindly stop this battle of priorities—
education versus defence, education versus
industry, ecducation versus commerce,
Commerce is important, Tourism is
important, Defence is important, Industry
is important, But education is basic to
all development, So that importance is
pot there, 1 want to invite the hon,
Miaister’s attention to only one thing,
that in a small area, education showed a
revolution, 1 am not going into the
details because there is no time for that,
I would prove the points, I have not
yet started,
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MR. DEPUTY SPEAKER : 12
minutes I have allowed, You try to
wind op.

PROF. SAIFUDDIN SOZ : Because
of importance given to female education,
there was revolution in the mortality rate
and the fertility rate and both rates are
very important, And this in the fertility
rate based on 1972 and 1978 Sample
Registration Scheme Data was 13 per
cent to 37 per cent in rural areas and
13 per cent to 44 per cent in the urban
areas—in the age group of 15 to 44
years, that shows in a small area, And
I accept the figures of the ‘Challenge of
Education’ document, You say earoll-
ment has improved, I agree, You say
in female sector there is larger improve-
ment, I accept the fact, And because
of that, I tell you that education can
revolutionise the whole scene of economic
development, provided you allot priority
toit, So there should be no education
versus industry, that industry is important,
vegetables are  important, food is
important, everything is important, but
education is basic to all developments,
Since there is no time, I am not reading
out a paragraphic or two from the Kothari
Commission’s Report/which is gathering
dust in the Almirahs, but I though that
I would have time to remind you that,
Kothari Commission told you how
education is very basically important to
all development in the country,

SHRI VIRDHI CHANDER JAIN :
Food is important or education is
important, '

AN HON. MEMBER : Both

SHRI VIRDHI CHANDER JAIN :

. You are not giving both,

PROF, SAIFUDDIN SOZ : Then
1 come to priority—priority for education,
Some people say that priority will come
to education, if you put it into the Union
List. I say you put it in the Concurrent
List. But somebody whispered are you
not educated enough 7 1Itis already in
the Concurrent List, I tell you that it
is not in the Concurrent List, This
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must be known to the hon, Minister why
do you show or prove that it is in the
Concurrent List ? It is in the Concurrent
List only in name, The Miaistry must
exhibit its personality before the States,
because the Ministry has institutions at
the national level like NCERT, NIPA,
UGC, It has a host of institutions,
Therefore, if you want to reform things,
then do your duty by keeping effective
education in the Concurrent List, That
priority should be there,

Now, you cannot leave anything to the
States, I will briefly tell you ' what
bhappened in Jammu and Kahmir, I
don’t come to politics,. We bhad science
and mathematics made compulsory in
the Jammu and Kashmir State and they
appointed teachers who are matriculates,
They preferred them to MSCs, Who is
there to ask the States, what they are
doing ? Therefore, the Ministry must
accept its responsibility, Now again on
this background, I want you to formulate
a policy for new revolution, This is the
document which I have already explained,
When you start, first of all, I would
say that there are no resources for
education, You just bear with me, I
will show you only one thing,

MR, DEPUTY SPEAKER : You
have already said it.

PROF, SAIFUDDIN SOZ : Iam
going to say something very important,

MR, DEPUTY SPEAKER : From
whatever you told just now, everything
is important, I feel,

PROF, SAIFUDDIN SOZ : As far as
resources are concerned, there are only
Rs_ 6,000 crores. I havecalculated this,
It is less than 3 rer cent, I agere thatit is
3 per cent, It is note more than what
you had in the Sixth Plan, You have
haed 3 per cent of the Budget. So how
do you say that you have more moncy
and there is more money that the hon,
Minister has unfortunately decided to
spend on model schools, I will come to
that a little later,
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MR, DEPUTY SPEAKER : A
little later ?

PROF, SAIFUDDIN SOZ : Bear
with me, Sir,

MR. DFPUTY SPEAKER : You are
putting me in an embarrassing situation,

PROF. SAIFUDDIN SOZ: So, it
is elementary, Universalization of every
education is the basic thing, I crave the
indulgence of the hon, Minister, It was
a Constitutional obligation,

Time is not there ; otherwise, I would
read from the Kothari Comuission’s
report. Kothari had visualized this
situation in 1976 itself, We were already
late at that time, I tell you that
universalization of education has not
taken place. It was a Constitutional
responsibility, We have not done it,

SHRI PV, NARASIMHA RAO
Why don’t you say something on which
you do not agree, viz, model schools ?

PROF, SAIFUDDIN SOZ : On
universalization you do not agree,

SHRI PV, NARASIMHA RAO
There we agree,

PROF, SAIFUDDIN SOZ ; On there
things you do not agree ; universalisation
of education, democratization of education
and model schools, Flementary education
is very important ; and in the Plan
document, Mr., Manmohan Singh says
with authority that he will succeed in
universalization of education by the end
of century, This is not correct, because
you have a drop-out rate, according to
your own admission, of 76%(, by Class
IX, 1 agree, the Ministry has done a
very good job in this document, There
are figures wbich 1 accept, They are
correct, The enrolment has improved,
so far as boys and girls are concerned,
But the drop out rate is 76%,. You
should match the drop out rate with
enrolment, There are transparencies,
researches and data banks in NCERT,
and recently in NEPA also, There are
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also some kind of figures, You look into
these figures,

I say these for the record, because I
know everybody is in a hurry ;and I do
not know why you are not going to listen
to me.

MR, DEPUTY SPEAKER : Everybody
is listening,

SHRI RAM PIYARE PANIKA
(Robertsganj): You must care for
others also,

PROF, SAIFUDDIN SOZ : When
sufficient funds are not available
for univresalization of education, when
you do continuing education, adult
education and many things, and you also
do the elitist drama, you will not
universalize even by 2050 AD, This is
my challenge, I, therefore, request the
hon, Minister kindly listen to me and
others universalize  education, make
primary and clementary  education
compulsory, For those who do mnot
come to the school, take the school to
them, wherever they are working, I agree
with that type of continuing education,
But where are the funds ?

SHRI P.V., NARASIMHA RAO :
Please tell me how exactly do we make
elementary education compulsory, because
I know of many States where laws have
been passed. My own has boen perhaps
one of the first States where the law has
been passed, But it has never been, it
could pever be implemented,

PROF. SAIFUDDIN SOZ : I know
the concern the Minister has for edu-
cation ; and this concern will certainly
pay some dividends, We have not
altogether failed, Science potential is
there, Scientists are there. We are not
only ahead of the Third World, I can
say that we can compare ourselves, 8o far
as potential is concerned, and we can
compete with any country,

[Translation)

SHRI PV. NARASIMHA RAO :
Please reply to my query so that I may
be enlightened,
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PROF, SAIFUDDIN SOZ : Sir, I am
just coming to that,

[English]

MR, DEPUTY SPEAKER : Taking
advantage of your request, Mr, Minister,
he will take one hour. That is the
problem,

SHRI PV, NARASIMHA RAO : If
he is going to give me some information
or some methods or suggestions on which
I can act, I would say : please cut from
my time, and give it to him,

SHRI A.ET. BARROW (Nominated
Anglo.Indian) ; At the end of his speech,
he will give suggestions,

[Translation]

SHRI PV, NARASIMHA RAO :
Please tell me in telegraphic language and
nothing else,

[English]

PROF, SAIFUDDIN SOZ : Our
first assurance is that you have tre-
mendous coneern for elementary edu-
cation, I know that ; but if yos
democratize education, if you are
determined to improve the conditions of
Government schools, then I have a
formula for you, For instance, you want
to have a model school, All right ;
you will pump in Rs, 900 crores, You
have got Rs, 1500 mere for education,
Now a chunk of it will go to the model
schools, The model school at the
district will be for S'X’ number of
students ; ‘Y’ will remain out, Suppose
into that school, ‘Y’ will also come in,
where do we get funds for it? Only for
432 model school, you require Rs, 1,000
crores.

But I am telling you that there are
government schools, primary schools and
middle schools numbering 7 lakhs, I ac-
cept the Ministry’s figure, Primary
schools arc an odd number of 5 lakhs,
We have two lakh middle schools, All
these seven lakh elementary schools must
bave democracy. These schools do not
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have charts, Somewhere there is no
black-board, They bhave no science kit
and science is very important, In NCERT,
T saw a science kit, Some tools are
meant for primary schools and middle
schools, I aked the price for them,
(Interruptions), This is more relevant to
the Minister,

SHRI P.V. NARASIMHA RAO : It
is not sounding any relevant any
more,

PROF, SAIFUDDIN SOZ : That
kit will cost you only Rs. 500/- and for
middle schools, it will cost you only Rs,
800/-. If you provide all elementary sch-
cols with Rs. 500/- for purceasing that
kit, it will not cost you more than Rs, 40
crores, Do you have this provision in
your budget? Not at all. And the mo-
ney you are spending on middle schools, .,

SHRI PV, NARASIMHA RAO :
No, no, this is very unfair, You should
not jump to the conclusion that we have
not written there that every school is
going to get this kit ; we are going to
spend something on elementary education;
there is something like a figure of money,
an amount of money ;: out of that, we
can always help these schools as I am
going to say that we are coming up with
a lot of assistance to the school education
programme, So, you nced not pin-point
on that, That is well.known, You
please tell me how to make it com-

pulsory ?

PROF, SAIFUDDIN SOZ : Thisis
the guestion of funds, Where are the
funds ? There is no fund, Elementary
schools will be selected for pointed atten-
tion, That is not there, Therefore, I say in
government schools, you bave no black-
boards, you have mo illustrations, you
have no science kits and you have no
infrastructure, Then talking of non-
formal education is not the point,

MR. DEPUTY SPEAKER : Shri
Ratnam,

PROF, SAIFUDDIN SOZ: Educa-
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tion is very basicc You can extend

some time,

MR. DEPUTY SPEAKER : 1 had
allotted for you five minutes, Then
it went on to 12 mioutes, Now you
have taken 25 minutes, Others have to
speak, I am sorry, If anything more
you have got, you can give it to the
Minister in writing, This is too much,

(Interruptions)

PROF, SAIFUDDIN SOZ : It is not
a political discussion ; itis a discussion
on education, (Interruptions). You give
me ten minutes more, You pump in
some money for the Higher Secondary
Schools of all the States, (Interruptions)
I am not opposed to the question of
model Schools, but that could wait, In
so far as the emphasiz is concerned, there
we differ, not that I am against the ideca
of the model schools.

MR. DEPUTY SPEAKER : Please
take your seat,

PROF. SAIFUDDIN SOZ : I can
conclade with some suggestions,

MR. DEPUTY SPEAKER : Sugges-
tions you can given later on to the
Minister,

PROF. SAIFUDDIN SOZ : This is
very important,

MR, DEPUTY SPEAKER : It is
enough, Everything is important. Plcase
take your seat,

PROF. SAIFUDDIN SOZ: I will
keep standing, This is not correct,
Why don’t you understand it 7 I am not
talking in Hindi ; I am talking in Eaoglish
and you must understand that this is
very relevant,

MR, DEPUTY SPEAKER : 1 cannot
go on like this ; this is too much, I
have to accommodate other mema
bers also,
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PROF, SAIFUDDIN SOZ : I have
to speak something very important by
way of budget,

MR, DEPUTY SPEAKER : What
you spoke in 25 mioutes was not im-
portant,

16.00 hrs,

No, no. You have already taken twenty-
five minutes, Why did you not say all
the important points then ?

[Translation)

PROF, SAIFUDDIN SOZ : 1 shall
write to the hon_, Minister, but that is a
different thing.

[Englisk)
If you are interested in education,
why not give more time ?

[Translation)
What is the hurry ?

[ English)

MR, DEPUTY-SPEAKER : When
the Minister replies, at that time you
can mention your points,

PROF, SAIFUDDIN SOZ : 1[I will
conclude in five minutes,

MR, DEPUTY-SPEAKER : No,

PROF, SAIFUDDIN SOZ : I will
conclude in five minutes,

MR, DEPUTY-SPEAKER : I have
given lot of time, That is all I can do,
Mr, Jeevarathinam,

" PROF. SAIFUDDIN SOZ :
only five minutes more,

I want

MR, DEPUTY-SPEAKER : When
the Minister replies then we will see,
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{Transtation)

*SHRI R. JEEVARATHINAM (Arak-
konam) : Hon. Mr, Deputy Speaker,
Sir, I am grateful to you for giving me
this opportunity to say a8 few words about
the Policy Perspective of New Education
programme. At the very outset, [ would
like to give some facts and figures to
prove that both the State Governments
and the Central Government have given
great importance to educational develop-
ment and that education has made signi-
ficant progress during the past 38 years
after our Independence, The number of
recognised educational institutions has
increased from 2,31 000 in 1951 to an
estimated 7.55000 in 1984-85. The
total enrolment over the same period in
these institutions ioncreased from 240
lakhs to nearly 1320 lakhs, The annual
non-plan expenditure on education from
the Central and State Budge:s has in-
creased more than 50 times over the
last 35 years from Rs. 114 crores in
1950-51 to more than Rs, 6000 crores
in 1984-85, There is specific constitu-
tional provision also in our Constitutioa
so far as education is concerned.  All
these facts confirm my contention that
education hzas received the due attention
in the nationa! dzvelopmental activities,

By 1990 there will be universalisation
of elementary education for the children
in the age.group of 6—14, Attention
has been given to achieve this in the 7ih
Five Year Plan by including this in the
Minimum Needs Programme sponsored
by the Central Government, Simljarly,
schemes have beczn formulated for achiev-
ing the laudable objactive of eradicating
the adult illiteracy in the age group of
15—35 during the 7th Five Year Pian,
To provid: good quality mod:ra educa-
tion with Indian values to talented
chiidren particularly from rural areas,
it is proposed to set up 432 model secon-
dary schools, one in each district during
the 7th Plan. I welcome this multi-
pranged strategy to take education of
modern times to the door-steps of rural
children. I also commend the construc.
tive approach of the Central Government
to remove all obsolete equipment in tech-

& The speech was originally delivered in Tamil,
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nical institutions throughout the ' country
during the 7th Plan period,

1 would like to bring to the notice of
the hon, Minister of Human Resources
that at maoy places in the country per-
mission is being given by the State
Governments to the private sector for
opening Engineering Colleges, Polytech-
nics, [ T.Is and Medical Colleges. The
private sector is exploiting this opportu.
nity fully for amassing unearned income,
They run such technical institutions in
thatched houses and huts without labo-
ratory and without equipment, They
collect capitation fees of Rs, 5000,
10,000, 50,000 per student at the time
of admission, They do not pay prescrib-
ed scales of pay to teachers, Such tech-
nical institutions in the private sector
have become breeding grounds for all
sorts of malpractices, Our Education
Policy has always been to get the poorest
of tte poor educated, Pandit Nehru,
Shrimati Indira Gandhi and Kamaraj had
delicated themselves for spreading educa-
tion among the downtrodden and they
had formulated plans for giving engineer-
ing education, medical education. tech-
nical education to the poor children in
the country, But, in the private sector
education has become a commodity for
sale to the highest bidder, I am sure
that our capable and talented Hon,
Minister  of Human Resources,
Shri PV, Narasimha Rao will look into
this problem and take steps to ban capi-
tation fees in the private sector technical
institations, Due to the fact that Edo-
cation is in the Concurrent List of our
Constitution, the private sector is per-
mitted by the State Governments to0 open
such technical institutions, which become
instruments of exploitation, The Central
Government should direct the State
Governments to take remedial measures
for removing such malpractices, to punish
the erring private sector educationists
and also to take over such educational
institutions if the private sector educa-
tionists do not mend their attitude and
aptitude,

1 am happy that Indira Gandbi Open
University has been opened in Delhi and
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now the students from all over the
country will be able to undergo non-
formeal education and distance education
through this institution and its proposed
centres in different parts of the country,

The educated youths are the assets of
the country, We should not fritter
away this national wealth, Our hon,
Prime Minister Shri Rajiv Gandhi has
given the foremost importance to this as-
pect of pational activity and he has
created this Ministry and brought under
its purview all the activities that go to
create a total man, Our seniormost
elder statesman, known for his wisdom
commitment to the lofty ideals of the
nation, has assumed charge of this im-
portant Ministry. Our Prime Minister
Shri Rajiv Gandhi has provided Rs. 1500
crores for the development of human re-
sourees in the 7th Plan., As our hon,
Prime Minister is committed to planned
exploitation of natural resources like
minerals, oil, power etc,, he is also keen
to exploit the human resources of the
country in a planned way., He knows
that poverty in the country cannot be
eradicated unless the human resources
are developed and exploited in a planned
maoner, That has goaded him to create
this Ministry of Human Resources and I
am sure that Shri PV, Narasimha Rao
will make education the most potent in-
strument for the industrialisation of the
country, 1 need not say that unemploy-
ment among the educated youth is defi~
nitely due to unplanned development of
human resources, We cannot afford to
lose the precious human resources in this
manner, This is the prime cause for
attempting this change in the educational
policy of the country,

There is provision in the Seventh Plan
for substituting the obsolete equipment
in polytechnics, T want to know from
the hon, Minister, Shri PV, Narasimha
Rao whether this facility will be extended
to private polytechnics and engineering
colleges also, I would like to tell him
that he should re-examine again if such
financial assistance should be given to
private sector technical institutions for
this purpose,
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Unfortunately for the last one month
the teachers are on strike in Tamil
Nadu, The teachers should know
that strike is mnot good for the
country, If they have grievances,
they should meet the Chief Minister and
get them redressed, They should pay
heed to his advice in this matter, I su-
ggest that they should suspend their strike,
The Chief Minister of Tamil Nadu
should also invite the teachers for setting
this issue, The education of children is
suffering due to this strike,

{English]

SHRI P, KOLANDAIVELU (Gobi-
chettipalayam) : On a point of order,
Sir, With regard to the teachers problem,
that is everywhere, Even in Delhi about
7000 teachers are on strike, It has
become a practise on the part of teachers
to go on strike, Actually the children
are not able to go to schools because of
their going on strike, Are you supporting
teachers’ strike, Mr, Jeevarathinam ?
Already the Tamil Nadu Government
has gone into this matter in detail and
it has appointed one-man Commission
for this purpose. Wkhy is he mentioning
all these things here ? It is a State
subject,

MR, DEPUTY SPEAKER : He is
requesting the teachers to withdraw the
strike,

SHRI R, ANNANAMBI (Pollachi) :
The State Government of Tamil Nadu
has already appointed one.man Com-
mission to go into this problem,

(Translation)

SHRI R, JEEVARATHINAM : I am
speaking in support of you, The teachers
should withdraw their strike, Can we
remain silert spectators while the edu-
cation of the children and students is
suffering ? My theory is that the teachers
should not resort to strike to get their
grivances redressed, They should with-
draw their strike, The Chief Minister
of Tamil Nadu should call them for talks.
There must be an end soon to the strike
of teachers in Tamil Nadu, In conclision
I demand that the life of national lzaders
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and the Father of the Nation, Mahatma
Gandhi and all those who had sacrified
their lives for the freedom of the country
must be made compulsory subjects of
study in schools and eolleges,

With these words I
speech,

conclude my

SHRI SHYAM - LAL YADAV
(Varanasi) : Mr, Deputy Speaker, Sir,
first of all I would like. to congratulate
the Hon, Prime Minister, Shri
Rajiv Gandhi that after comipg into
power he thought of .making radical
changes in the existing education system
and moved a Motion to this effect in
the House which bas been under dis-
cussion since yesterday, A very serious
discussson is taking place in the eotire
country at various level since the time
this Motion has been moved and 1 hope
that the final policy to be formulated
after all these discussions would prove
helpful imparting practical education in
villages and cities and everybody would
be benefited thereby, It is true that afier
independ=nce mapy commission were set
up to sugeest changes in the education
policy, Those commission gave valuable
suggestions also, Many of their sugges-
tions were accepted and many others were
not accepted, Many Members have
expressed their views about the existing
education policy, It is true that in the
Motion many factual things have been
incorporated and reality has been accepted,
Hon, Minister of Human Resource
Development, Shri Narsimha Rao is an
orator and cfficient administrator,
Initiating discussion on this Meotion, he
has expressed certain feelings with which,
I understand, no person in this House
or outside would differ, What he stated
is a universal truth, He himself has said
that Government wants to adopt a
pragmatic apprcach and review the
position in the light of the difficulties
experienced during its implementation,

- I would like to make a reference to
2-3 things only, Firstly, the existence
of party politics among the students and
the teachers has vitiated the academic
atmosphere to an extent that no system
is working smoothly, In universities and

| ]
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colleges syllabi have not been compicted
no higher education institution is free of
party politics. Incedentally there is a
provision in our Constitution under which
tcachers can be clected to Vidhan
Parishads and a separate clectoral college
has been provided for them which gives
rise to party politics, This resulted in
formation of wunions in universities and
colleges and that is where they are
initiated 1mto politics. As bas been
expressed by several Members in the
House, 1 would also like to say that al}
the parties should work together to ensure
that they remain zloof from politics. All
the schools, colleges and universities
should remain aloof from politics and
an academic atmosphere should be created
theie wherein they engage themselves in
studizs, teaching and research,

The second thing which 1 would like to
s3y is that in the matter of education,
the State Governments are required to
do most of the work, Although education
has been kept in the Concurrent List,
yet the major part of the responsibility
of implementing the education policy is
to discharged by the State Governments.
There is divergence from state to state
due to policy, language, geographical
position and traditions of the Sates,
This thing will remain but gradually
Government is taking over education,
In Uttar Pradesh, from where I come,
tbe Government have taken over the
work of disbursing salarics to teachers
and making appointments of teachers,
Government accords recognition to
schools and colleges and nobody can
open a school without the permission of
Government. Previously, the manage-
ment of primary education was in the
bands of local bodies. Now, the State
Government has entrusted this job to
the Basic Education Council, In this
way the State Government has taken
over the entire responsibility, but their
financial condition is not good, They
do not have adequate funds, It is true,
Many Members have also said this thing,
That is why a doubt arises in this respect.
While replying to the discussion, the
hon, Minister should throw light on
this aspect., His deputy bas used very
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charming and attractive words and phrases
in his speech, but he has also not thrown
light about the resources required to
implement this policy and the share of
the Centre and the States in respect of
the expenditure to be incurred on it, I
do not want to repeat the suggestions
given by other hon, Members in regard
to resources, I would like the hon,
Minister to enlighten us as to how it
will be possible to meet tbe expenditure
on the present education system within
the existing resources,

I fee]l that the State Governments are
responsible for deterioration’ in the
standard of education. 1In our country,
which has a democratic form of Govern-
ment, common people will have to bear
the education expenditure, They will
also have to run our educational institu-
tions, In this country the people have
set up schools from primary level, high
school level and college level, People
extended their cooperation and they gave
funds also and Government accorded
recognition to them, Later on Govern-
ment paid grants to them also., The
private institutions played a major role in
this field,

[English]
SHRI S, JAIPAL REDDY : Which
private institutions have done, Sir ?

[Translation)

SHR]I SHYAM LAL YADAV : I am
saying this thing about Uttar Pradesh
where individuals set up schools from
primary level to high school level and
degree college level, Government paid
grants to them and pow Government
have taken over the management of all

of them, .

What was the result thereof ? There-
suit was that peoples, initiative came to an
end and the teacher also are not amen.
able to discipline as they have become
Government employees, Previously they
bad some sort of feer but now Govee
roment is not able to exert any pressure
on them, Government has become help-
less, Now the Government of Uttar
Pradesb is not in a position to give grant
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to any new school in its budget. Now,
Government do not propose to give reco-
gnition to any school, When Govern-
ment have not made any increase in the
budget, how will it give recognition to a
school and give grant to it ? We have
opened a school in a village of Uttar
Pradesh, The school exists but Govern.
ment cannot accord recognition to it be-
cause the State government have not
made any provision in the budget for new
schools, Tt has no funds, It isa moc-
kery of education,

Primary education, which was under
local bodics carlier, has also been taken
over by the Government, I have myself
studied in a Primary School of a village,
The facilities which were available in a
village school in 1930-35, are not avai-
lable to my grandson how because there
is no private initiative now, There are
no school building now in the villages.
There is no floor mat (Tat-Patti) in the
school on which students could sit,
There are no chairs for the teachers,
These days the village teacher sits on a
raised platform made of earth, when
such is the economic condition in the
country, it is no use saying all this,

You should, therefore, have a discussion
with the State Governments, When they
have taken over the eatire respoansibility,
what work would be left with the local
bodies then ? Today, the local bodies
do not have any control over the teacher,
because their Unions have become so po-
werful that they are not able to exercise
anv control over them Basic Education
officer; Basic Education  Council
is not able to exercise any cont-
rol over them, There is no check on the
performance of a teacher now, Earlier,
members in District Council and Members
of Municipal Corporation had control
over the teacher, but that control is no
longer there, Now they connot make
any complaint against the teachers Even
if they make any complaiat no
action is taken on it, Complaint is
made to the officer and he submit report
to the Minister, The Minister would of
course not make a personal enquiry, so
the complaiat would be sent to the offi-
cer for the inquiry,

AGRAHAYANA 20, 1907 (S4K4)

Education—A 274
Policy Perspective
Therefore, if education policy is to
be implemented sucessfully, I thiok it
would be expedient if private initiative is
encouraged again in this country so that
people may mobilise private resources to
run their own education institutions, Of
course, the Government must exercige
control over them, The Government sho-
uld see whether the institutions are runa-
ing or not, Higher education may or may
not be under private control, but for pri-
mary education, private initiative must be
there,

People go in for higher education, be-
cause they get cmployment thereby,
We send our children to get education
upto High School, because it helps them
to get employment, If he does not get a
job, we ask him the study upto intermed-
iate, If he does not get a job, we ask him
to study upto B.A,  or M,A, Our aim is
to get him a job, The student has to get
higher education under compulsion,. If
one does not get a job, one drops out,
The number of drops outs is increasing,
Had you been able to provide jobs to all,
they would have preferred employment to
studics. Bverybody wants to join Govern-
ment service because there is good salary
and extra income, and they do not have
any work to do. Earlier, there was work
for all the seven days, but now there is
five days week for them, All the persons
want to join a job bhaving little work,
Even if a person has ten bighas of land,
a house to live in, he would still prefer a
Khalasis job in the Railways, Even if he
is a graduate or a post graduate, he wants
to work as Khalasi or even as a casual
labour in the Railways, because he would
get regular salary there with little or no
work, You say that jobs should de-linked
from degrees. It would lead to further
trouble. After all where will these child-
ren go?(Interruptions) If they do not study,
the problem is not going to be solved, If

- the degree holders do not get jobs, what

will they do?

SHRI P.V. NARASIMHA RAO : They
would be in the category of educated un-
employed,

SHRI SHYAM LAL YADAYV : That
would not happen, their condition would
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be same in the category of the educated
unemployed, If the people start getting
jobs and services, they will not go in
for higher studies, as in the case in other
countries, There is no need to continue
studies upto B.LA,, M.A, or even higher
level, As soon as a person gets a job, he
will discontinue his studies, 1 would,
therefore, like to submit in this regard
that the primary education should be
made universal and arrangements for
teaching should be made, If there is uni-
versalisation of primary education, there
would be so much requirement of teach-
ers that a large number of people would
get jobs, There are persons who are wait-
ing for teachers job since 1974 after tak-
ing training of B.T C. They are hoping
that perhaps they might get a teacher’s
job some time, Now training of B.T.C,
and JT.C, has been stopped, Earlier,
there used to be as many as foar schools
in every district, but pow there is oniy one
school in each district, The problém cannot
to be solved in this manper, It is cosrect
that a large number of people have got jobs
through education. They have got jobs in
their villages and near their houses, but
due to take over' by Government and
because of party politics in education,
there is erosion in the sense of responsibi-
lity and people are not getting the benefit,

I would like to say something about
the three language formula, If the pation
has to adopt a national language and the
country has to remain upited, three lan-
guage formula will have to be adopted
strictly and this thing cannot be left to
the State Governments, They may adopt
any three language - Hindi, English and
ane regional language, The people of the
North,...........

SHRI NARESH CHANDRA CHA-
TURVEDI (Kaopur) : The language
which is there in the constitution would be
taught or do you want any other Jan-

guage?

SHRI SHYAM LAL YADAV: It
would be better if in the States of North-
ern India, a language of the south India is
taught. The three language formula is
there, but it is bypassed by teaching
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Hindi. Urdu, English or Hindi Sanskrit,
English. It should rot be bypassed in
this way. A South indian labguage should
be made compulsory. It is not difficult to
learn or speak a South Indian language.
In my city, Varanasi, all the languages of
the country are spoken. The persons
speaking these languages reside in Varnasi
and the people of Varansi under-
stand all of them, The residents of
Varapasi understand all the languages in
trade, practice, markets and religious
places. It is not at all difficult. Efforts
should be made in this direction. If there
is any complecency in the implementation
of the three language formula, it would
jeopardise the unity of the country and we -
would never be able to develop a national
language,

Sir, 1 would like to say one thing more,
At places there are Central Universities
and at many places, there sre State Uni-
versities . The rules, regulations and the
pay scales of the state universities are
different from these of the Central Uni-
versities. There is a wide difference bet-
ween the pay of a teacher of a state Uni-
versity and ‘that of the teacher of the
Central University at Varanasi. This dis-
parity should pot be there. It must be re-
moved. All the teachers are equal. There
should be uniform pay scales and uniform
grant should be given to the State Uni-
versities and the Cential Universities.
There should not be any discrimination,

You have said that model schools
wou!d te opened. You have already open-
ed Central schools and they are function-
ing very well. People want to admit their
children in Central schools, because of the
good standard of tesching there, These
schools are good schools, You will be
paying better pay scales to teacher in mo-
del schools and providing more equip-
ment and additional funds. It would
create heart-burning and resentment
among all the teachers. Demand would
be made from everywhere to open 8 moO-
del school there, Your central schools
itsself are model schools. These schocls
should be strengthened. In every city,
in every district and at all the major
towns, Central Schools should be opened,
The ctate Governments have their own
schools and colleges. Their schools are
also gocd schools, These schools cculd .
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also be developed and funds should be
provided to them. There is no need to
waste money on model schools. These
model schools should not be opeaed.
When you are not able to provide Pri-
mary education and cannot open colleges
and schools, when you cannot provide
grants for the education of girls, you
should not open model schools, This
would be a waste of money. I would like
to submit that the officers working in
Delhi want to pay handsome salaries to
some high people and the wards of well
placed people would study there which
would serve no purpose. There would be
great resentment among the people, There
would be Model Schools at one place and
there would be ordinary schools at
other places, If help is provided
to a school, ony school could be
converted into a model school,
The primary education has been totally
ignored in our State. The hon, Miaister
of state is present here. The structure of
Primary education has collapsed. Kindly
raise the standard of Primary education
and money should not be spent on new
schemes. If the primary education had
been imparted properly, nursery schools
would not have beeu opened in every
village, These days nursery schools are
being opened in every village in our state
and people are paying higher fess, People
are sending their children through motors
and buses, because the people in the
villages can afford to pay more money,
The standard of primary education is at
the lowest ebb, I would like to make one
more submission to the hon, Minister,
The money given by way of subsidy or
subsidy or free food is all going down the
drain, All the money is flowing into the
sea of corruption, There is provision of
giviog mid-day meal to the children; but
how many children arc able to get it,
There is always complaint in this regard,
All the money goes waste, You may
provide medicine worth 15 paise or any
other item, but providing subsidy or grant
would be of no use, because the money is
pot utilised properly, We are aware of
this fact, because we visit the countrysids,
An M. P, visits the villages, but when he
becomes a Minister, he forgets the villages.
I fail to understand why one forgets
villages when one steps into the Secre-
tariat, You should know how money is
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wasted in the villages, The grants pro-
vided for any work, are pocketed by the
employees, It is very difficult to prove it,
because it is difficult to produce evidence,
In our country there is a tendency that
howsoever corrupt a person might be and
he might bave committed any crime, he is
not dismisssd from service and is given
only a minor punishment, How can then

_ corruption be checked ? What would the

hon, Prime Minister or the hon, Minister
do, when there is so much moral degra-
dation in the country, One single person
cannot bring about improvement, Money
should not be wasted on all these things. ..

(Interruptions)

SHRIP V. NARASIMHA RAO : There
is a lot of compassion now... ..,

(Interruptions)

SHRI SHYAM LAL YADAYV : You
should not show compassion, So much
money should not be wasted, Action is
never taken, The person who makes the
complaint does not come forward to give
evidence, I would like to submit that
special emphasis should be laid on Primary
education and private initiative should be
revived. The state governments should
be asked to provide maximum assistance
to these institutions so that these insti-
tutions could be strengthened. With these
words, I express my thanks to you,

[English}

SHRI G, M, BANATWALLA
(Ponnani) : Mr, Deputy-Speaker, Sir, I
sympathise with the hon. Minister because
he suffers not from paucity of funds but
from coastraints of resources, He has to
do his best within the constraints of
resources, Otherwise all of us are sure
that the hon, Minister himself would be
the happiest man on earth to find the
Indian society as the most educated
society.

16.28 hrs,

[SHRIMATI BASAVA  RAJESWARI

in the chair)

It is within the constraints of there
resources that the best strategy bas to be
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formulated with a view to meeting the

Jaudable goals that have been set foith,

I bave, therefore, to restrict myself only
to a few areas to highlight the need for
remedial measures where certain distor-
tions are being observed. For example,
we all emphasise the need for vigorous
action with respect to universalisation of
clementary education, But our efforts
are not as vigorous as they should be, It
is not only that, But we should see the
trend that is there, As far as elementary
education is concerned, its share of 569
in the First Five Year Plan dropped to
369, in the Sixth Plan. Oo the other
hand, the share of university education
.went up from 99 to 169, during this
period, Therefore, 1 would say that
vigorous remedial measures are nceded if
we want to do scmething worthwhile in
our concept of universalisation of educa-
tion,

Similarly, I may point cut another
distortion, While 72%, of our population
resides in rural areas, only 449/ of the
total expenditure on education is in rural
areas, These are certain areas that need
correction and remedial measures, We
talk of electronic age and gadgets, These
are welcome, Every ceffort to modernise
education should be welcome, But,
at the same time, we bave to remember
tbe paucity of even simple teaching
aids in our schools, As has already
been pointed out, our schools lack
even black-boards and we have started
talking about computors and s0 on and so
forth, I must, therefore, say that we
must have a very hard look at our
priorities.

The need is also to improve the quality
of education, It is well known. But
here I must stress the need to have an
Indian Education Service in order to be
able to carry out our objective of imprcve-
ment in the management of the educa-
tional system, The Service dedicated to
new policies can be initially raised from
the present cadre jtself.

1 may go over to the question of the
YGC and make a remark that therc is the
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need for a Branch of the UGC in South
because Jot of time and expense is involv-
ed in getting UGC clearance for various
projects, There are aiready complaints
and we must take cognisance of those
the Northern
Universities are getting higher graots by
UGC, the legitimate needs of the
Universities in the South are being ignor-
ed, In order to carrect this picture, I
have said that a Branch of the UGC be
established in South, Of course, I come
from Kerala, Therefore, 1 say it should
be in Kerala, [ represent Ponnani, I
say that it should be in Ponnani, But
that is a differcat matter altogether, Tne
question is that a properly located Branch
must be there,

We have all been talking about women’s
education, Without going into figures
and verbosity, 1 may here empbhasise the
need for more women’s universities on the
lines of SNDT that we have in Bombay,
We must think of more women’s univer-
sities on the lines of SNDT. Teachers
are also a neglected lot and their problems
have to be also considsred [ find that
teachers nowac’ays are hurdened with a
lot of paper work rather than wiih the
process of teaching and learning,

Since the time at my disposal is limited,
with these general remarks, I must come
to certain special areas which need opera.
tional strategies, It is disappointing to
find that this entire document has no
word about minorities and the ecucation,
Not a single word is there, This is an
area which calls for adequate operaticnal
strategies,

There are All India decisions with
respect to educational facilities for the
linguistic minorities, We find that these
All India decisions are not being imple-
mented, 1 may refer only to the question
of Urdu. Take only this one State of
U.P. What is the position ? We find
that in UP, as far as Urdu medium is
concerned, in primary education, the
number of primary schools in 1974.7§
was 2,546, The number has gone down,
rather than increasing to mcet the situa-
tion, In 1979-80 it came down to
1,756, The number of attached schools
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in 1974.75 was 1,460 and it came down
to 340 in the year 19 9.80, We do not
have the figures with respect to the other
years given in the Reports, This is rather
surprising, The number of students in
U.P. in Urdu-medium schools in primary
education in 1974-75 was 2,74,633 and
it declined in 1979-80 to 2,110,192, In
the case of secondary education the
position is still worse ; in 1976.77 the
number of Urdu-medium secondary
schools in U,P, was 223 and it declined
to just 87 by 1979-80, - The number of
attached schools in the secondary educa-
tion was 354 in 1976-77 and it declined
to 101 in 1979.80, The number of
students during this period declined from
27,663 to 17,660, The point I am
making is that there is no adequate
provision of educational facilities through
Urdu-medium according to even all India
decisions, Therefore, this is an area that
needs remedial measures,

Madam Chair-Person, a survey was
undertaken of various districts spread
over the country with respect to Muslim
enrolement in schools and colleges, and
we find that in elementary schools the
percentage of Muslim students was 12.39
in the secondary schools 10,70, in the
high schools 4.0, in XII Standard 2.49,
in engioneering 3,41 and in medical 3.44,
It is, therefore, very clear that at higher
fevels the Muslims are at least three to
four times behind the other communities,
and the drop-out rate among the Muslims
is higher as the level of education goes
up Therefore, there is a need, as [ said,
for operational strategy in this respect,

Our late lamented Prime Minister
Shrimati Indira Gandhi had suggested in
her direction in the year 1983 that more
and more technical institulions, schools
and co'leges and polytechnics should be
opened in Muslim areas, This was her
suggestion, What is being done with
respect to implementation of that sugges-
tion? It wasa very good suggestion
that we had from her, and I must request
the hon, Prime Minister to see that, when
the policy is finalised, tbese suguestions
are properly implemented...

MR. CHAIRMAN : Please conclude,
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SHRI G M, BANATWALLA : 1 will
conclude in a minute,

Liberal grants need to be given to the
training and coaching schools for prepera-
tion of Muslim youths and the youths of
other minorities for higher services,
Similarly we find that itcome-tax rebate
can be given to the individuals who come
forward to pay scholarships to deserving
students from the minorities and. other
socially handicapped communities.

I must, before I conclude, refer to
article 30 of the Constitution and say that
there is a tendency to interfere unneces-
sarily with the working of the minority
educational institutions, Permit me to
say that such a thing came up in Tamil
Nadu and also in Karnataka. We must,
from the Central level, see to it that such
interventions are not brought ‘about.

I must also say that, in Delhi, we have
the Jamia Millia which is still a deemed
University, Its status needs to be raised
to that of a full-fledged University. More
grants are needed for the Jamia Millia
University and also for the Aligarh
Muslim University,

1, therefore, say that it is rather dis-
appointing to see that nota word with
respect to the special strategies needed f r
the minorities in the field of education is
there in this particular draft, in this
document that we have, The document
is for a national debate,

MR. CHAIRMAN : Please conclude
Mr. Banatwalla, I have called the next
speaker.

SHRI G.M. BANATWALLA : I will obey
you in a second,

This calls for a national debate, 1
congratulate the Government for having
called for a national debate before the
formulation of the policy, 1 hope that
in the formulation of the policy all these
matters that are being raised will get due
weight and consideration from the
Government,



283 Motion Re :
Challange of

MR, CHAIRMAN : Mr. Kurien, There
are 20 spsakers more I will, therefore,
request the Hon, Members to restrict
their spaeches for five minutes,

[Translation)

SHR1 RANA VIR SINGH (Kaiser-
ganj) : This is a very important matter,
Every one of us should be allowed to ex-
press our views, S5-7 minutes are not
sufficient to express one’s views on a sub-
ject coacsraing nation building, (Interru-
ptions)

[Enelisk]

SHRI K.,S, RAO ; Form the beginning
the people who spoke as they liked and
the rest of the people are beinz d:prived,

[Inter ruptions]

MR_  CHAIRMAN : Let us see how
the debate will continue, Please continue
Mr. Kurien,

PROF, P, J. KURIEN (Idukki) : You
will make up for the tims that has been
lost, that is my time. [ will assure you
that I will try to comply with your in-
structions in regard to the time limit,
Thank you for calling me,

First of all, I congratulate the Gove-
rnment and the Hon, Minister for in-
itiating such a discussion with regard to
education, Our Prime Minister has an-
nounced a new educational policy and
the discussion are not only going on here,
but in the country for formulating the
final educational policy, But I feel that
it is not due to the lack of policy alone
that we have failed in achieving our tar-
gets with regard to education. Of course,
our policy perspective was not properly
directed and oriented, but in addition to
that it was a failure in implementation of
the policies, And also the lack of commit-
ment of whose who are  implementing
these policies that has been responsible
for the disarray that we see in the edu-
cational field,

The Kothari Commission has given us
a very valuable document on education,
Some Hon, Members have referred to
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it. The Report starts with the rhetoric
that India’s destiny is shaped in her class-
rooms, This is from Kothari Commi-
ssion, It was already there, But we
did not give much importance to these
recommendations and actually we did
not bother to implement them sincerely,

Education is the total personality deve-
lopmeat of an individual, Iam very
happy that it is considered to be part of
the development of human resources, It
is the correct perspective, 1 should con-
gratulate the Minister for bringing back
education from the wrong track to the
right track, I am also happy that a per-
son mone other than shri Narasimbha Rao
who is a man of letters is heading this
ministry, But the question is of imple-
mentation. Ths question is of resources.

Education is in the concurrent list,
But as has already been pointed out the
Central Government actually has nothing
to do with it, It has at present become
entirely the domain of the States,

If you want to achieve our targets in
education, first of all education should be
really brought into tne Concurrent List
and the Central Government should im-
plement its responsibility with regard to
education, Policy framework alone will
Dot serve any purpose,

When we think of any reform in edu-
cation, the first and the most important
area in which we should concentrate our
efforts is primary education, By igno.
ring the primary education, we are not
going to achieve anything because if edu-
cation is development of personality, total
development of the individual, then the
basis for that is laid at the primary level,
It is at the primary ievel that the charac-
ter of a person is moulded, It is at the
primary. level that his aptitudes are deve-
loped, Therefore, primary education
should get priority in the implementation.
But actually is it so at present ? Is it so
in our Scheme ? We are actually ignoring
primary education, To what extent we
are lagging behind the target in primary
education has already been said with the
belp of data, Sol am not repeating
it., I also have it but there is no time,
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To me the most important emphasis
should be given to the primary education,

It is good that we have some model
schools in the districts. I agree it is
good. But that will not serve the pur-
pose. What is required is : give more
allocation to the elementary, education,

‘See that, on the one hand we bhave not .

achieved universalisation of education due
to so many reasons and constraints and
on the other hand, even where there are
schools and facilities are_not there, Tea-
chers are not there, Even schools, pri-
mary schools without buildings, without
teachers, without Boards, without other
conveniences—this is what we see, This
is the main problem, This has to be
tackled,

Then there are a number of villages,
tribal areas and backward areas where
primary schools are not there, The
pupils have to travel long distances which
is not possible, So to achieve universali-
sation of education, the first thing is that
you ensure that schools are there and they
are within the reach of every person and
within considerable reach, if possible,
No. 2—Give more facilities, Give at
least the minimum facilities required in
the primary schools, According to me,
this is the most important thing and this
should be our first priority,

Secondly, with regard to primary edu-
cation, I would like to say one thing
here, 1Isee a very dangerous trend in
the primary education, Our system is
now producing two types of citizens, I
say after some time, you can se¢ two
types of nations, entirely two types of
citizens, I am not opposing ... (Interrup-
tions) 1am only saying what ] am see-
ing. Actually I see in villages certain
students going to  English-medi-
um schools, dressed in English style
and speaking in English  langu-
age and in the homes also they
prefer to speak in  English, And
the in same village in the mnext
house you see other students goipg
to the ordinary Government or aided
schools and they are taught in their
mother tongue and they are a different
class, You know these boys or girls who
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are going to the English-medium schools,
are actually looking down upon the
other students who are their neighbours,
According to me, this is very dangerous
and something has to be done and it is
for the Ministry to think abot it. It
is there in all the States, It s
there in  Kerala also, Every-
where it is there, This is no good
for the development of ,human per-
sonality . (Interruption) .  However, if
we want to develop our citizens with love
for our country, with love for our
natiopal leaders,,, We should bhave a
common curricula gnd a common medium
of instruction, At least at the primary
and clementary level the medium of
instruction should be in the mother
tongue, If English is to be taught it
should be taught as a language, certainly
as an important language, So, the
question of language is creating a very
serious problem, It is for the Central

Government to give the necessary
directions,
There are thousands of recognised

schools. These recognised schools are
collecting fees., Son of an ordinary man,
however intelligent and efficient he may
be, cannot enter the portals of these
schools. So, I suggest since these
schools are recognisced and they are
collecting fees and the recognition is with
the  Government, the  Government
must ensure that in these schools at
Jeast 50 per cent admissions are
given on merit to the students coming
from poorer sections. I hope the Minister
will examine this suggestion,

Coming to the Higher Secondary level
I want to say that at the Higher Secondary
stage also all these problems are there
but in addition to these there is a problem
of teachers The teachers are not well
trained, They are not fully qualified,
So, the Government should pay special
attention to this aspect of training also,

Coming to University education and
higher education, I want the Minister to
take note of the fact that in this country .
there are a number of higher educational
institutions which are charging capitation
fees from the students, Itis a serious
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matter, The rich can aford to pay any
amount and get admission in either medical
or engineering institutions, This capit-
at:on fees is a serious problem and the
Government should do snmething to see
that this practice of collecting is to put
to end to capitation fees,

Secondly, the grant given by UGC is
more concentrated in citics and not in
rural areas and also southern area,
There should be equitable distribution of
grant by the UGC, I request the hon.
Minister to open an office of the UGC
in one of the Southern States so as to
do justice to the Southern universities,

SHRI SHANTARAM NAIK (Panaji) :
Mr. Chairman, the document ‘*Challenge
of education—a policy perspective’’ is
a valuable document which has cerved as
a sound basis for discussion in this House,
I will refer to one para, which is a key
para according to me, which is going to
be the crux of the future education policy.
I quote :

“In th: history of mankind, education
has formed a continum and a
basis for the development of
buman society, Though develop-
ment of attitudes, values, cap-
abilities both of knowledge and
skills, education provides strength
and resilience to people to respond
to chunging situations and enables
them to cause and contribute to
societal development, History
has established beyond doubt the
crucial role played by human
resources in the development of
nations, And the development
of human resources is the main
function of education.”

I think, this summarises the future
course of education policy that we may
adopt and will have to adopt,

While making suggestions for the future
education policy, we bave to be concrete
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in suggesting subjects, broadlines etc,
In this context, I would like to quote
what our Prime Minister, Shri Rajiv
Gandhi said on 5th January, 1985 :

**Education must promote national
cohesion and the work ethic,
The grandeur of our freedom
struggle and its significance for
national integration have to be
brought home to every student,
Our schools and colleges should
acquaint the younger generation
with India’s ancient heritage and
culture, The curricula and books
should curb parochial and com-
munal interpretations of our
composite culture,”

This is one of the princiles which should
be emphasised and the policy direction
given to the State Governments to
incorporate the subject of culture and
heritage in all stages of education,

There is another aspect and that is
that we should increase the scientific
temper in the minds of the students,
Today in the text books, there are some
old stories, which are fictions, far away
from truth, The text books tell them
the existence of God with ten heads and
twenty hands, We have to remove such
ideas so that we do not misguide the
students, We have to tell them stores
which are based on science and scientific
knowledge and not fictions of the remote
past which are not realities, and which
we ourselves do not believe, It is by
this method orly that we can increase
scientific temper. Indiraji also in her
20-Point programme ecarlier had stressed
this aspect of increasing seientific temper
in the minds of the people, It is only
right from the beginning that we can
inculcate this scientific temper in the
children so that we do not find religious
fapatics in future, We have engineers,
lawyers, doctors and others, but basically
their education is not very sound, We
should not bave religious fanatics, who
do not see the broader aspects and see
the interest of the country, of the nation
as a whole,

Another aspect which I would like you
to consider is the environmental scieace
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nd marine science, more so, envu'on-
mental science, Wc are today at a

stage where environmental aspect has to
be stressed,

[Translation]

. SHRI RAM NAGINA MISHRA :
Madam Chairman, the hon, Member
has said that rehgnous people are not
nationalist. But I would like to point
out that religious people have firm faith
in nationalism,

[English)

MR, CHAIRMAN : Plcase sit down,
the hon, Member is not yielding,

SHRI, SHANTARAM NAIK : The
subject of environmental science has to be
taught, right from the beginning so that
in future, the student communily or citi-
zens as a whole are aware of this aspect,

One more thing, Today there is a
tendency to demand that the subject of
education should be taken away from the
Concurrent List, I for one wouid go the
other way, If we are enacting a policy
for the nation as a whole, if we waat to
bave a natonal policy on education, then
the subjsct of education has to b: in the
Union List, You cannot keep this in the
" Staee or the Concurrent List, In fact,
cither we should keep itin the Uaion
List or loave it to the states, The Uaion
Government has got a very bad axperience.
The State Government do not listen to
the directives issued by the Central Go-
vernment from time to time,

17.00 hes.

It is very essential that Bducation rema-
ins in the Union List, Suppose we keep
it in the State List, let us se what will
happen, When we lay down ccrtain po-
licies to be adopted by different States,
we also should see to it that some sort
of punishments are also laid down for not
following those policies properly, If no
action is taken by the State Governfnents
to implement the valuable policies that
arc being laid down, thea it will be of no
use,
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Another thing that we are aeemg to«

is that English has taken over and regio-
nal languages are being killed, for which
we ourselves are responsible, The Policy
Document that has been lald here itself
is in English, It is this policy which hias
killed the regional languages, The Nati-
onal Educational Policy Says :

Special emphasis need to be laid on ihé
study of Eoglish anc othet inter:
national languages, World kno-
wledge js growing at a tremendous
pace, especially in science and
technology, India mast not only
keep up this growth put shoald
also maker her own significant co-
tribution to it. For this purpose,
study of English deserves to be
specially strengthened,

Of course, we should not grudge thls
but we have to specially lay down as to
what role English has to play and what
role the regional languages have to play.

Lastly, I would like to say somothing
about the institutions run by minority
communities, Our Constitution has given
very valuable rights to the minorities and
very rightly too, I would refer to just
one aspect of these minority institutions,
which has to be rectified, Teachers in thess
minority schools have no right to appeal
if they are removed from service, They
are kicked out like footballs because any
appeal against the management is inter
preted as an interference into the affairs
of the minority institutions, As a result
of this, teachers working in those insti-
tutions, whoever they may be, do not
have this simple right of appeal If we
can remove this defect, keeping in fnct,
all the good aspects of the mmonty
schools, I think that we will be doing a
real service to the people,

[Translation)
*SHRI K., RAMCHANDRA REDDY
(Hmdupnr) Madam Gmu'petson I am
grateful to you for giving me an oppore
tunity to take part in the discussion oa
the vital topic of the Challenge of educa-
tion its perspective, Bducation is very
important, for it is next only to food for

*The speech was originally delivered in Telugu,
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the existing of man, Education e¢levates
man to human level by helping to elimin-
ate the anical instincts in him, It helps in
reducing the fury of animal instinct in the
man which is present in him Education
bestows on him the quality of discretion
to decide what is good and what is bad.
It teaches him the nuances of Dharma or
the duty and righteousness, It makes
him learn the subtleties of morality and
justice.  (Interruptions)

[English]
MR, CHAIRMAN : What is your
point of order ?

SHRI JAIPAL REDDY : His Telugu
is untranslatable,

[Translation]

SHRI K, RAMCHANDRA REDDY :
He is not the translator, Translator is
different. He is capable of doing it.
So, education is important for the survival
of man, It is more appropriate that such
an important Ministry as this is in the
hands of the most efficient man Shri P.V,
Narasimha Rao, He is a linguist, He is a
poet and scholar, He is a versatile gene-
rous, He is a “‘Sthitha Pragna” who can
weather any storm, He is a very highly
experienced administrator, So, 1 have no
doubt whatsoever that under his able ste-
wardship the Ministry would witness fast
expansion, I also hope that education
would blossom and spread its fragrance
all around under his able guidance,

Refcrming the education system has
been the subject matter that had been
engaging the attention of one and all.
But no body and no educationist came
forward to take up the responsibility on
his shoulders, There was no body to
bell the cat Fducationists were damn
afraid even to touch the subject, They
have proved the fact that they are mortals
ipcapable of shouldering an extraordinary
responsibility. But I am happy that at
least we could find a person in the form
of Shri PG Narasimha Rao who cin

take up the cudgels and face the challenge,

He is determined to reform the pressnt
-sducation system come what may, He
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is prepared to face all challenges, to brave
all the odds, and to stomach all the
criticism, He has proved that he is
indomitable, I wish him success in his
efforts to reform our education system,
Madam, as a first step towards this
direction, he bad introduced this subject
for discussion in Parliament to know the
views of the hon, Members here, This
subject is also being discussed on various
fora in the countrv and many suggestions
and recommendations are made by many
eminent persons, I request the hon,
Minister to take note of all the suggestions
made here inside the Parliament and out-
side Parliament to prepare a comprehen-
sive report on new education policy by
incorporating all these views. Now the
hon, Minister is frm that the present
education systermn bas to be thoroughly
overhauled, With the same intention he
moved this motion in this House, The
men of mediocre abilily can never take
such a bold step. In words of Bhartru-
hari “The mean do not undertake any
work for the fear of many risks and
challenges that may crop up later, the
modiocre leave the work half completed
unable to meet the challenges but the
noble will undertake, execute and complete
it successfully, come what may™, Shri
P.V. Narasimha Rao belongs to the cate-
gory of the nobles who undaunted by
challenges, risks and criticisms carry on
their mission till the end. That is why
he has now initiated the process of
formulating the new education policy by
raising a discussion to elicit the opinion
of the learned and ihe lay man alike here
and outside the Parliament, His efforis
is laudable,

What is education? What sort of
wealth is the wealth of educaticn ? This
wealth is better than all the other forms
of wealth, for, this treasure cannot be lost,
It does not diminish when distributed to
others., To quote Bhartruhari again ‘“The
treasure of education cannot be stolen,
for it is invisible, It promotes happiness.
It brings glory and all riches, It cannot
b= destroyed and remains till eternity.”
Such is the glory of educztion, I am
hanpy that the mantle of distributing this
wealth of education has fallen on the’



293  Motion Re
Challange of

shoulders of Shri P.V, Narasimha Rao,
who is the right pcrson to do the job,

Madam, speaking about the present
education system in the country, I must
say that it is not going well, The entire
system is crippled and ridden with many
defects, It is just limping, The reason
for this unhappy position is thatof the
utter negligence of primary education,
Madam, it the education sysitem is com-
pared with a body, then the primary
education is its legs and the university
education is its body, The body has
grown up and become too fat on account
of plenty of encouragement it received
from the Government while the legs which
happen to be the primary education have
not received any nurishment and hence are
lean, weak and crippled, Weak legs can-
not withstand the burden of a strong
body. So what we need at the moment
is not only strong body but also strong
legs to support it, Hence primary edu-
cation should be encouraged and accorded
top priority, Primary edacation was
subjected to negligence all these years,
S», there is every necessity to improve
our primary education first, The Minister
al;o knows this fact pretty well, I am
re, eatedly saying this only to highlight the
negligence to which it was subjected all
tre e years, Enough care has to be taken
in this regard. We have been spending
hundreds of crores of rupees on public
schools, residential schools and modern
schools, The strength of the students
who attend these schools is hardly one or
two per cent, The number of students
attending these schools is very limited,
But, just for the sake of these limited
Number of students we are spending
hundreds of crores of rupees, There are
lakhs of primary schools in the country
which have not even the bare minimum
facilities, There are crores of boys who
have no opportunity to attend the schools
as there are no schools for them_, There
are no school buildings, They bave no
furniture not a piece of chalk, There are
no students and teachers, This has been
the state of affairs with our primary

education system in the country, In.

many areas the student and teachers ratio
is horrifyng. The teachers handle huadred
and fifty students at that time, It is an
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impossible task to teach so many student
at a time, Neither the teacher teaches
nor the pupils learn, So steps have to
be taken to improve the situation in this
regard, Madam, cven the standard of
primary school teachers is very poor,
Once I happened to visit a primary
school, The teacher there was reciting
a poem of the Poet Shrinatha, I asked
the meaning of the word Bhujanga which
appeared in that poem, [ was surprised
to hear the meaning he gave. According
to him the word m=ant having a2 limb
attached to arm while its real meaning is
somzthing else, Madam, this is ths stan-
dard of our primary school teachers,
What can such teachers teach to the
students ? Hence the standard of primary
teacher should be improved first if we are
to improve education, Moreover oanly
such persons who are not only [earned
but also dedicated should bs appointed as
teachegs, Then only the primary educa-
tion will improve in the country,

Madam, nowadays we hear a lot about
national integration, Bducation is the
main tool with which we can achieve
national integration® We have already
adopted 3-language formula, The non-
Hindi people are now learning Hindi in
addition to Eaoglish and their tongue,
But tbhe people in the Hindi belt are
learning only Hindi Hindi Hindi as three
languages under the formula, This kind
of attitude on the part of Hindi speaking
people is very serious blow to the national
integration, So Hindi speaking people
should also try to tearn sOme regional
language. In fact, the Hindi speaking
people should set an example by learning
a regional language and then ask non-
Hindi speaking people to learn Hindi.
That will be more meaningful, Only
then the non-Hindi speaking people learn
and respect Hindi, There will be an
emotional intcgration of the couatry,

Madam, Telugu is one of the swestest
languages., Itis a very richand has a
very rich literaturs, The King among
the Telugu poets, Shrinatha described this
language ceaturies ago as the best among
the languages of this country, Later the
Poet King Krishna Devaraya of Vijay-
nagar empire endorsed this view, Why
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[Sbei K. Ramchandrs Reddy]
ot the people belonging to other regions
should &ry to learn this language ? Before
asking us to learn Hindi why don’t you
try to learn our language first Recipro-
city pays better dividends,

Madam, there is a talk about common
curriculla - and syllabi for the entire
country, Well, it may be better to have
a uniform curriculam for the entire

country, Ours is a country of many

diversities, We have got many languages,
many traditions and different ways of life
and backgrounds, So, amidst so many
diversities whether it is possible to have a
common curriculam ? This should be
examined thoroughly,

[English]
MR. CHAIRMAN :
now,

Please conclude

[Transiation]

'SHRI K, RAMCHANDRA REDDY:
My ggrty'has got 10 minutes Madam.

MR CHAIRMAN : Already you have
taken 10 minutes,

#*SHRI K. RAMCHANDRA REDDY:

No I don’t think so. So, it should be

examined throughly whether it is possible
to bave a uniform carriculla throughout
the country and whether it is possible to
have the same in one common language.
Madam nowadays what happens is that
a student belonging to one region is not
able to pursue his studies in some other
regions for, he will be denied admission

there on the plea that they have a diffe-

rent syllabus This should not bappen,
Agy student from any part of the coun-
try, must have an opportunity to pursue
his studies in any other region, He sho-
uld not be denied admission, For this
purro ¢ the Govt, should enact necessary
laws,

1 want to say a few words about voca-
tional education. Education is of two
types., One is to promote kaowledge
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and the other is that which helps in get-
ting jobs and earn livelihood so that he
can lead a bhappy life, The education
which helps in promoting knowledge is
entirely different from the education that
provides cmployment and confers worldly
pleasures, Now the time has come to
separate these two types of education,
This is my suggestion. Madam, our hon,
Minister Shri P, V, Narasimba Rao has
taken up onerous responsibility on his
shoulders to revamp the whole education
system; Itisa new exercise. I wel-
come it, Thanking you very much for
giving me this opportunity, I conclude.

SHRI RANA VIR SINGH (Kaiser-
ganj) : Mr, Chairman, Sir, after a patient
two days wait, I have got a chance to
speak..... (Interruptirs) .. The Ministry
was reorganised and expanded and many
new itcms have been  brought under it,
This Ministry has been placed under the
charge of the seniormost and the ablest
Minister, This has aroused hopes in us
that the promise made by our national
leader, Shri Rajiv Gandhi will be fufilled

(Interruptions) There are a number of
challenge before our hon, Minister. 1
would like to begin my speech in regard
to the points raised by the first speaker
of the opposition, While making his
speech yesterday, he only showed his
ignorance and parrow mindedness He
said that the education system evolved by
lord Macaulay is still prevalent, He has
cast an aspersion that Tamilpadu does
not accept Hindi language because there
is no grammer in the language. I would
ask him not to raise parrow linguistic
and provincal issues If they do not
like this language, they can adopt an-
other language, But if they do oot waat
Hindi they should also not speak pgairst
it which may burt others sentiments, This
is the first challang- which I am placing
before you, Now I shall come to Kar-
pataka 1 was listeniog to the hon, Member
belonging to Karnataka. He was exto-
lling the virtues of education, 1 would
like to tefl him that sometimes back one
Agam, son of Pandit Ramdin went to
Karnataka for technical education, He
thought that the elucation facility would " @
available there because our hon, Minister

*The speech was originally dslivered in Telugu,
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says that there is socialistic pattern of so-
ciety in the country, Shri Agam has just
returned from there dejected and frustrated
because education is auctioned there,
Only the highest ludder can avail of the
facility of technical education there,
When I asked him to get rid of this fecling
of frustration, he retorted how was it pos-
sible when there was this joint respoansi-
bility of the states and the centre, Edu-
cation should be a union subject. 1 shall
now say about my State, The hon,
Minister knows that education is in the
concurrent list. But in Uttar Pradesh it
is niether the state subject nor union sub-
ject; it has become subject of District
Councils, In other words this subject
does not come under anyone, A subject
for which more than one authority is res-
ponsible becomes nobody’s responsibility
I would, therefore, urge that the prac-
tice of auction in Bangalore shouid be
put to an end,

An hon, lady Member was praising
West Bengal, I agree that Bengal has
produced many intellectuals and great
men, It has been the cradle of new ide-
as and thoughts, At that very time, an
old gentleman was whispering into my ear
that those thoughts are now getting ex-
tinct. We are forgetting lord Buddha
and remembering Confucius. The teach-
ings of Swami Vivekanand and Maharshi
Dayanand are being forgotton and now
we are following now ideologies, I wou.-
1d like to submit to the hon, Minister
that he should ensure that we may not
forget our ideologies, which are parts of
our identity,

Now I shall come to states like Raj-
asthan, Bihar, Uttar Pradesh and Madhya
Pradesh, Today we find that we are
forgetting the great contributions made
by Rajasthan, Taksbshila and WNalanda,
We have forgotten the message of Lord
Buddh All the efforts made by Malviyaji
and sir Syed have come to naught. We
only boast that we are a sleeping giant.
In this connection the hon, Minister
was saying that the generation which has
to enter the Twenty first century is now
at the school stage, It is of course
commendable that he his accepted an
onerous fesponsibility, You want to
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prepare a generation which should not
enter the 21st century with a begging
bow! but should be equipped to con-
tribute their mite, A few days back I
met some students who are being
prepared for the 21st century (Bell) I
am hearing your bell and I know thag
the time is short but I would like to
have two minates more. When [ met
these students, I found that they were
underclothed and there was no facility
of drinking water and library in their
schools. Are these the boys who are
being prepared to enter the 21st century. A
strong man is peeded to eradicate all
these evils which have entered into our
educational system, Only Shri Narasimba
Rao can be that man, We have full
hope Shri Rao, whom the Prime
Minister has rightly selected, will set the
house in order in the educational field
and prepare the Indian citizens for the
21st century,

SHRI MOOL CHAND DAGA (Pali) :
Madam, when some skilled artisan
gives shape to a ston, rhythm and music
is generated, The children are imparted
education so as to make them good
citizens when they grow up, The way a
skilled worker gives a new shape to a
stone, a teacher can also mould the life
of the coming generation. You should
think over it. Who are the persons who
have been entrusted this responsibility,
Whan the draft education policy was
prepared, the Prime Minister, while
inaugurating a function of Delhi Uni-
versity. had said in his mother toogue
that there has been decline in the moral
standards in the country, India has
lost its high ideals We have to preserve
our traditions and we should be proud
of them because there is something which
has saved us from effac:ment. But our
existence will be in jeopardy if we go en
opening modern schools and, do not
improve the ones already existing. See
the condition of your schools today—A
boy becomes a collector after studying in a
modern school and the other boy, studing
elsewhere becomes a peon, You can ask
the people sitting here as to where their
children study. They would reply that
their children do not read in the village
schools, they read in modern schools,
public schools etc,
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Madam, we had thought that ther: will
be no difference between profession and
practice of our countrymen, But I am
pained to say that our leaders are asking
wherefrom the money will come ? If
you are really interested in bringing about
improvement in toe standard of our
education and want that our schools
should produce citizeos who are able to
take our country to the commanding
Leights in consonaace with our traditions,
you should impose educat.on cess, But
you must bring upiformity and univer-
salisatioa in education, In all the schools
of the country uniiorm basi: and primary
eduction should bs made available to
the children, But, Sir, education is not
uaiform thouzh it is necessary,

Madam Chairpe.son, at present we go
to colleges not to get degrees, which
sipnify acquision o' knowledge, but to
get just pieces of papers. Now a days,
it is thz examiner who sweats and not
the examinee becanuse he remains in
constant fear of the student whipping out
the knif:, We are not paying attention
to this aspect and are talking of marching
towards the 21st century with emphasis
on advancement in science and techaology.
We are not trying 1o cffect improvement
in the institutions already existing, It
has been the tradition of our country to
iden:uty the latent becauty in us and bring
that out It s not happeaing so today.
Rather we are trying to give imporiance
to the outward beauty, That is why our
students’ faces are dejected and without
any lustre, We are not trying to bring
the goodness of heart out, It bas been
our tradition to suppress lust and bring
the ioper beauty out, When the beauty
within comes out, automatically, there
will be light, and illiteracy will disappear,
Our saint poet 1ulsidas has also said :—

Porhi parh park jag mua pandit
bhaya mo ko,

Dhat akhar prem ke parhe so pandit hol,

Therefore, you should educate your
¢ hildren in Indian environment,
You are burdening them with books day
by day because of which their faces do
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not wear any smile, My submissions is
that they may be educated in a way that
they acquire knowledge, truthfuiness and
honesty and beauty blooms in them,
they are instilled with an urge to love
India, These are the basic criteria of
education, They should educated in a
way that these feelings are inculcated in
them, That is why it has been said :—

Saare jahan se achcha Hindustan hamara,

What is education ? Education means
that human beiogs are filled with beauty’
and it will not come from without, but
from within, Oaly then wili we be
able to make them human beiogs in real
sense, It has been the tradition of India
and it is our foremost duty to follow it.

Madam chairperson, the Hon. Prime
Minister has also emphasised that unless
we have inner strength, the outward pomp
and show cannot uplift us, I, therefore,
request that if you want to bring forth
our own culture and old traditions before
opening modern schools, you must bring
about uniformity in education all over
the country.

SHRI K.N, PRADHAN (Bhopal) :
Madam chairman, as I have been given
tbe chance to speak in the last, time at
my disposal is also less, I do not want
to repeat what type of policy has been
adopetd to-date in our couantry and what
have been the results thereof,

The aim of the step taken by the Hon,
Prime Minister is to decide what should
be our future policy so that our short-
comings are removed,

Madam, the main feature of our earlier
policy was that the decisions were takco
by a small group of persons oaly,
Consequently, we could not come upto
the expectation of the country to bring a
change in it, Secondly, we lacked
resources also, This draft which has
presented before the country has been
When the ocean
is churned, it yields many valuable things,
whib include both nectar and poison,
This pectar will take our country forward,
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The Prime Minister has I entrusted

this Department to a person who will

swallow the poison and distribute nectar
to the countrymen.

Howsoever good policy we may frame,
it cannot be implemented in the absence
of resources, You have suggested that
focal community wi'l be involved
to spread education in the villages and
business houses would be involved in
providing technical education there, I
feel it is not going to succed. The way
you have framed your Budget, the other
gectors will not be ready to part with any
significant amount for education, Whereas
on the one hand you have lifted some people
above the poverty line, on the other hand
you have also created an affluent class
in the country, Why do you not jevy
more taxes on items of luxury like
refrigerators, airconditioners and cars ?
Why do you not levy tax on those persons
who smoke bidis and cigarettes or
consume country made ligqour or foreign
liguor ? You should impose taxes on
diesel and petrol, because it is used only
by the affluent ciass besides the public
transport, 1 would like to suggest that
taxes should be increased on all the
juxury items except the items of public
utility, By doing so, we would be able
to mobilise mare resources and would be
able to spend more on education, The
resources so mobilished should be ear-
marked solely for education purposes,

Secondly. we have observed that so
far we did not have the will to work,
To whomsover we talked, he did not
evince any interest in it. That is why,
there was complacency in this regard,
They used to say thit only God can save
this country, Nobody knows what
would be the fate of our education 7 It
is a matter of pleasure that an ordinary
citizen is confident today that we are
going to formulate a good policy soon
and that it would certainly be imple-
mented.

Now I would like to place before you
two points, I do not want to say
anything about Secondary education aad
Universitv education, Primary education
is the most important education, It is
at the primary education level thata
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student becomes a good human being,
good citizen and good Indian before he
becomes a good Engineer, Scientist and
Technician, If we ar¢ not able to make
good citizens and good Indians, our
country cannot march forward, Our
hon. friend of Telugu Desam was asking
as to how uniform curriculum can be
worked out 7 I would like to ask why
uniform curriculum cirnot be prescribed ?
Will it pot be correct to use mother
tongue as medium of instruction ? We
should try to bring about mental
development amoned the children, For
this it is essential that he should know
about the history and geography of our
country, We should teach our students
that it is in our country that river Gaoga
is flowing, though is if poliuted at present,
yet it has always been a holy river and
it would continue to be a holy river in
future as well, We can teach our
children many things from the very
beginning, We can tell them  that
communalism and casteism are harmful
for our society, We can also tell them
to adopt small family norm as a large
family is harmful,  (luterruptions)

[English)

MR, CHAIRMAN : Mr., Pradhan,
please conclude now, There is a Half-
an-Hour discussion,

[T-anslation]

SHRI KN, PRADHAN : I am
concluding with a  suggestion, You
consider primary education upto fifth
class, But at present every village does
pot have a school, Steps should, there-
fore, be taken to open schools in each
and every village, These schools should
be upto 2nd class only and there should
be one teacher in each schocl,

[Englinsg]

MR, CHAIRMAN : Hon, Minister
will reply tomorrow, Now there is a
Half-an-Hour discussion by Shri Virdhi
Chander Jain,

SHRI P.V, NARASIMHA RAO :
Are we not resuming after Half-an-Hour
discussion ?
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MR, CHAIRMAN : No...

(Interruptions)

What is there ? I bave called Mr.

Virdhi Chander Jain,

—— —

17.32 brs,

HALF-AN-HOUR DISCUSSION

Allocation of Fuads for extension of T.V,
Network

[Translation)

SHRI VIRDHI CHANDER JAIN
(Barmer) : Mr, Chairmaa, during the year
1984-85, T.V, centres were established
on war footing at important placss, dis-
trict head quarters and important cities in
the country and we had expzcted that
T.V. net work would spread throughout
Iadia aad the eatir: couatry would be
covered during th: Seventh Five Ye=ar
Pian anl pot a single villege would be
deprive 1 of the facility of Doordarshan,
But only an amount of Rs, 700 crores
hay been provided in the S=venth Five
Year Plan, which is quite inadequate,
According to the reply which has been
furnished in response to my question,
border arcas of districts of Barmer and
Jaiselmer would definitcly be benefited,
but the border districts of Jodhpur,
Ganga.naga.r and Bikaner will not be
covered by it. I am very much pained to
see how expansion programme of Door-
darshan has received a setback in the

Plan, 1 want to lay special emphasis on
border districts, because these districts are
near the border of Pakistan and as a
result TV, Programmes of Pakistan can
be viewed on T.V, in the dlstr‘cm of
Barmer, Jaisclmer, Ganganagar and
Bikaner, At present especially in  Bar-
mer, district only ten per cent of the
populatxon is able to get the benefit of
Doordarshan, In the districts of Jaiselmer,
Ganganagar, Jodhpur and Bikaner, only
10 per cent, 25 per cent, 20 per cent and
15 percént population respectively has
been covered, whereas 70 percest of popu-
lation in the remaining country has been
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covered by T.,V, network. This siluation
in border areas is deplorable. Barmer and
Jaiselmer districts are being taken up dur-
ing the Seventh Plan. but I want that dis-
tricts of Jodhpur, Bikamer und Ganga-
pagar may also be included in this pro-

_gromme, [ also want that all the divisio-

nal headquarters-Jaipur, Ajmer, Jodhpur,
Kota and Udaipur—should be linked
with the TV network, All the divisional
headquarters in the’ country should be
linked with the high power transmission,
Efforts should be made to link district
headquarters of the border area with
high power transmission as well so that
all the districts in the border areas can
avail of this facility, In this connection 1
would like to ask two questions, First,
what is the capacity of the proposed high
power transmitter to be installed in Bar-
mer and Jaisalmer districts and how
much area and population will be cover-
ed by it and what will be its range? Will
it be able to cover all the districts and
cities? If not, whether one more high
power trausmitter of ten kw, capacity
will be installed to cover all the villeges
and towns? Second, when will Doordar-
shan facility be provided through the high
power transmitter in Barmer and Jaisal-
mer districts? May I know whether there
is any programme to provide facility of
Doordarshan within one year by working
on war footing? Will priority be given to
border areas over other areas in the matt-
er of providing T_V, facilities? The border
areas are the sentinels of the country, Wa
will have to raise the morale of the peo-
ple living there and acquaint them with
the progress of the country, The pro-
grammes of the Pakistani Television view-
ed on our border arcas, Can we also not
cover Pakistan’s border arecas so as to
counter- their propaganda? Will you in-
clude Jodhpur, Bikaner and Ganganagar
districts in the Seventh Five Year Plan so
as to provide the facility of Doordarshan
to the people? Will the Central Govern-
ment make provision of Rs, 1500 crores
in place of Rs. 700 crores so as to pro-
vide the facility of Doordarshan to all the
districts and the divisional headquarters?

Besides, 1 would like to know the per-
centage of the population as well as the
arca that is being covered by the Door-
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darshan network in Rajasbhans and what
percentage of the population will be cov-
ered by it in the Seventh Five Year Plan?

Deordarshan is an important medium
of education as well as recreation, Therea
fore, it is essential to expand it, In the
Indira Gandhi University, established by
the Government, education should be
impagted through Doordarshan, Kindly
elucidate your policy in this respect,

[English) :

. THE MINISTER OF STATE OF TH
MINISTRY OF INFORMATION AND
BRODCASTING (SHRI V. N. GAD-
GIL) : Before I reply to the specfic points
raised by the ho1. Member, I would like
to give a gencral picture of Doordarshan
and give certain information in a general
way.

As I stated earlier, we have three types
lof transmitters. One is, what is called,
ow-powered transmitter. It is of one
hundred watts. Its normal range is ab-
out twentyfive to thirty Kilometres.
Then another is one kilo-watt high-powe-
red transmitter. Its range is about 60
kilomitters. The third one is ten kilo-
watt high-powered transmitter whose nor-
mal range is about 120 kilomitters. Du-
ring the Sixth Plan certain amout was
sactioned and certain projections were
made. As the House is aware, under the
direction of our late Prime Minister, a
special plan was made and in 1984 we
achieved something unique which no other
country has achieved. 116 transmitters
all over India—one per day—were coms«
issioned. The whole country will appre-
ciate the effort of our administrators and
our ingineers who are mainly responsible
for this achiclement.

Naturally the expectations have increa-
sed new. And everywhere you go, peo-
ple ask for - TV which: is - fair-enough.
Now the picture that emerges is this ;: Af-
ter the completion of the Sixth Plan pro-
jects —still some are under implementas
tion—roughly speaking, seventy per cent
of the pepullation will be covered.

The Planning . Commission has sanc-
tioaed Rs. 700 crores for: Door Darshan
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as such, which includés:net only expan-
sion in the sence of .move tranmitters, but

also studio equipment, replacements and
all the rest of it.

I shall presently give the figures of How
much money will be available for expan-
sion of transmitters proper.

So, the total amount is Rs. 700 crores
We had asked for much more. But the
Planning Commision has sactioned Rs.
700 crores because, in the. scheme of
things, other things like Power, Irriga-
tion and so on get higher priority, Natu-
rally we did not get as much as we expec-
ted or as we asked for,

Now, what are the criteria - which. we
have applied ? The criteria which we have
applied are these. The first one is popu-
]Jation. Because, the. whole object of
TV is to.reach the maximum number of
people. It is obvious therefore that it
will not be correct to  have transmitters
in areas where the population is very lite
tle. The second consideration which we
are now giving——and which earlier also
to some extent we were giving—-—is re-
garding boarder areas. 1 shall presently
give you the figure of how much we have
done in this regard. But the main crite-
rion——and I am sure the House will
agree with me——should be population.
If the signal is available and. there -is no-
body to receive, it is no putting. up a
transmitter there. Even today when we
say that seventy per cent of the popuyla-
tion will be covered when all’ the Sixth
Plan projects are completed, it means that
signal is available for seventy per cent of
the population. So, what is required is
adequate number of sets. On a rough
calculation thére are about 50 ' lakhd - of
TV sets in India today. Ifyou také thé
average of 10 viewers per set and alsd
make allowance for the fact that some
are not registered. with P&T ' Depart-
ment, then, roughly’ speaking, about
700 ¢rores of people today watch TV or
can watch TV.  For them signalis avai~
lable. 70per cent. means 54 crores.
But there are not enough number of sets.
And, with thd production of 20 lakhs of
sets per year which expected, ! in the next
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five year the people who will be actually
able to see TV will increase. But the
signal—I repeat it—is today available
for 65 per cent. But when all the re-
maining Sixth Plan projects are comple-
ted, it will increase to about seventy per
cent, of the popullation.

Now, with regard to the Border Areas,
we have taken cars to cover as much Bor-
der areas as possible. there are places
like Amritsar and Bhatinda. Jammu and
Pooch will be coming up shortly and
Dwarka is there in the Sixth Plan itself.
So, it is not as if border areas are igno-
red It is not so. there, we have applied
this test thet, along with popullation, the
fact that it is a border area, must get
consideration.

Now, with regard to the present posi-
tion, there are 174 Transmitters which
are in operation today. Out of which,
42 are high power transmitters—whether
one kw. or 10 k.W. Then, 132 are
low power transmitters. Coverage today,
as [ said, is 659 of the population.
Some are under implementation in the
Sixth Plan. When they are implemented,
there will be 191 transmitters covering
a population of 709/. By the end of the
Seventh Plan, with the amount that
is sanctioned to us, the total number
of transmeters will increase to 372
and 809, of the population will be
covered .

Now, I will come to Rajasthan pro-
per. Now the hon. Member has men-
tioned six places. First fact that is re-
quired to be stated is, Barmer, Jaisalmer,
Kota, Jodhpur, Rikaner and Ganga-
nagar—all of them—have today low
power transmitters. So, it is not
as itis an uncovered area. They
have low power transmitters. As
far as the first three places are con-
cerned, namely Barmer, Jaisalmer and
Kota, 10 k.m. high power transmitters
will come in the Seventh Plan. They
are proposed in the Seventh Plan.

I would like to point out to the hon.
Member that Rajasthan is the only State,
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exception is Madhya Pradesh, which
will have three high power transmitters
of 10 k.w. in the Seventh Plan. So, we
have shown consideration for Rajasthan
for the simple reason that the lowest
coverage in India today population-wise
are Rajasthan and Madhya Pradesh.
Therefore, we have decided to show
certain considerations to Madhya Pradesh
and Rajasthan. The figures for Madhya
Pradesh, I do not have just now, But,
for Rajasthan, we have decided to give
three high power transmitters and a
number of low power transmitters in the
Seventh Plan. Actually, today, there is
only one high power transmitter, i.e. in
Jaipur. There are 12 low power transmit-
ters in Rajasthan today. It will get 13 more
low power transmitters in the Seventh
Plan. So, you will have for Rajasthan,
3 high power transmitters, i.e. 10 k.w.
and 13 low power transmitters. With
the result, the coverage populationwise
will increase in Rajasthan from 43.89
which is the present figure to 62.39.
There will be nearly 209, increase in
coverage. That is the consideration we
have shown to Rajasthan.

Then, I would like to point out—Iam
not making a debating point—one thing.
The population that will be covered by
the high-power transmitters which we are
proposing in the Seventh Plan — Jaisalmer
and Barmer—will be like this. In
Barmer, the population that will be
covered will be 20.59 lakhs and Jajsalmer,
it will be 3.71 lakhs. The area covered
in both the cases will be roughly 40,000
sq, kms. Madam-Chairperson, the point
that T want to make is, see the consi-
deration we have shown because it is a
border area. Each high power trans-
mitter costs about Rs. .4 crores. Now,
for a ponulation of less than 4 lakhs, we
are going to spend Rs. 4 crores.
Jaisalmer population that will be cover-
ed will be 3.7 lakhs. Even then, we
are proposing a project seting Rs. 4
Crores.

SHRI A. CHARLES (Trivandrum) :
Why are you spending so much amount ?

SHRI V.N. GADGIL : * Tt is be-
cause, it is a border area. That is why,



309 Allocation of Funds
Jor extension of

this consideration is being shown., If
you strictly apply the cost-benefit ratio,
on pure economic grounds, it is not justi-
fied. For a population of 3.7 lakhs, to
spend Rs. 4 crores, on any economic
criteria, the cost-benefit ratio, may not
be justified. But because it is a
border area, we are proposing the
high power transmitter in Jaisalmer.
Same is the case with Barmer. If they
were placed in a thickly populated area,
we would have covered 50 Jakhs or 60
lakhs or 70 lakhs of people. But because
it is a border area, this is the considera-
tion shown.

Now, again we are not ignoring bor-
der area generally in the Seventh Plan.
Apart from Jaisalmer, Barmer Bhuj,
Dwarka and Rameswaram, we are pro-
posing 46 low-power transmitters in all
the North-East, because there also, the
same complaint we received that signals
from Bangladesh TV are received and
our TV does not reach. That is why
we are proposing as many as 46 low—
power transmitters in the North-East.

Then, another thing I must tell the
House; another consideration we have
shown is, when a high-power transmitter
is put anywhere, normal height is 110
metres. So, the range is 120 KM. But
in the case of Jaisalmer and Barmer,
we are proposing a tower of 300 metres,
RCC or steel, experts will decide, so
that the range will be 140 KM of the
high-power, not 120 additional. For
t-at, we are also sanctioning a tower of
300 metres.

It is true that coverage-wise, as hon.
Member pointed out arca-wise—I would
like to tell the figures area-wise also, if
you want—today 99/ area of Jodhpur
district is covered. By the Seventh Plan,
it will increase to 309;,. Bikaner, from
7%, it will remain the same. Ganga-
nagar, from 36, it will remain the samec.
But population coverage will increase.
However, the area will remain the same
because it will be augmented from 100
watts to 10 KW. I would also like to
point out the reason why, because that
is one of the points the hon. Member
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has raised in his explanatory note, for
Ganganagar, we are not doing. We
have Amritsar, Bhatinda and-so on and
if we put a high-power transmitter, it
will be duplication. Second signal will
go to Punjab and the signal will be
wasted. It will go to the same popula-
tion. Therefore, Ganganagar we do not
propose to take.

With regard to Jodhpur, in our view,
itis not strictly a border area, in the
sense it is quite away from border.

Bikaner also, as I have pointed out
is not strictly very near the border and
we have to consider cost benefit ratio
when it is away from border. That is
the test we have applied to all parts of
India and, as I said, for Ganganagar,
there will be overlapping.

Lastly, in his note he has, said 109/, of
the population is covered. That is true. I
do not deny that today only 109, of the
population is covered. But as I said,
with the Seventh Plan it will in-
crease. The area will increase. The
population will increase and the range
will increase. It will be 140 KM
as compared to, say, any other high-
power transmitter in India where it is
only 120 KW. We have shown c nsi-
deration for border areas. Within the
constraint of resources. with Rs. 700
crores, out of which, apart from studio
and other things, for only TV trans-
mitter expansion we propose to spend
Rs. 107 crores, out of which highest
will come to two States, Madhya Pradesh
and Rajasthan, because we agree that
compared to national average, the cover-
age in these two States is very mueh less.
That is the attempt we are making, to
be fair to all and to show consideration.

[Translation)

SHRI HARISH RAWAT (Almora) :
Mr. Chairman, Sir, I would like to
convey my thanks to the hon. Minister
for his efforts in providing Rs. 700
crores for the expansion of Doordarshan
network. Shri Virdhi Chander Jain did
not get an opportunity to convey his
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thanks. I would like to extend my thanks
to the hon. Minister on his behalf also.
While doing so, there are some doubts
in my mind which I would like to place
before you. You have said that all the
border areas are bemg covered and high
power transmijtters have been set up the:e.
No. one can object to it. This is a matter
of pleasure. These transmitters have
been instalied in the western border
because T.V. signals from Pakistan are
received there, Similarly, such trans-
mitters have been installed in North-East
section also because T.V. signals from
Bangla Desh are received there. May
the peop.e of hill cxrca of Uttar Pradesh and
Himachal Prades hpray to God taat
Cina may get the inspiration to instal
a high power transmitter in the border
area of Tribet, par.icularly where the
border is adjoining India, Se, that our
goveramcat may tiink of expaasion  of
Doordarshan in the hill areas of Hi-
machal Pradesh and Uttar Pradesh in
the same way as it is  thinking
in the case of border areas of
north-e:stern areas and in the areas
of tic western borders. It is proposed to
provide facility of Doordarshan to about
80 per cent population of tie couatry
by the end of this Plan and out of the
six districts of hill areas of Uttar
Pradesh, 95 per cent population, may be
cent per cent, of Nainital and Dehra
Dun will be covered. I know the number
of transmitters being installed in the six
hill districts of Uttar Pradesh, which
was conveyed to me in reply to my
question. But even then only 32 per
cent population hill be covered. Aad
10 per cent population out of this 32

per cent population will not be able to

view programmes on T.V, due to weak
signal or the picture will be very dim.
I would like to request on behalf of the,
people of that region that priority to

these areas should be given in the same

way as has been .given to the areas of
north-east and western border. The hill
areas of Uttar Pradesh, Himachal Pradesh
and Jammu and Kashmir, whxch are on
the bojder,. shquld also be accorded
priority in the same way, Otherwise
the people living there will feel neglected.
I have heard you praising the Himalayas
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and the Ganga, which originate from.the
Himalayas. You are much impressed by
the Himalayas from where the rivers
ganga and Yamuna originate. If some-
thing is doae for the people living there
then they will be grateful to you,,,

(Interruptions)

[(English]

MR. CHAIRMAN : Please conclude.
There are two more Members who have
to ask questions.

SHRI HARISH RAWAT : I will
finish in two minutes, Madam. If you
want, I will include Karnataka hills also.

[Translation)

I would like to know whether same cri-
terion will be adopted for all the borders
areas. Will the hill areas of Uttar
Pradesh, Himachal Pradesh and Jammu and
Kashmir also be covered in the Seventh
Plan +s is being done in the case of
north-east and western border. There
are tribal areas in our region. Forty per
cent tribal population lives in hill areas
like Munsiari, Dharchula and Joshimath
of Uttar Pradesh. In your policy
statement you have stated that priority
will be given to the tribal area. These
are the areas where even low power
transmitters are not being iastalled, 1
would like to know whether low power
transmitter would be installed in such areas
where tribal population exceeds 30 per
cent of the population.

18.00 hrs.

My third question is that by the end
of this Plan, 30 per cent population in
Almora and  Pithoragarh  will not
be covered under Doordarshan. Taking
into consideration the problem of
the people there, whether low power
transmltters will beset up in Idihat,
Bcrmpg, Bag&hwar, Munsiari, Dharchula

and Mamla or not ?

[English]

SHRI R.P. DAS (Krishnagar): Madam,
the . Minister has told us the amount
that has been spent on the TV :network,
in the Sixth Plan and the . amount
that. will be.. spent. in , the, Seventh



313 Allocation of Funds . AGRAHAYANA 20, 1907 (SAKA)

Jor extension of

Plan. Madam, I am not much concer-
ned about the money spent on the
TV network. I am rather concerned
about the TV programmes and how it
reaches the people. The TV programme
has already come under heavy criticism
all over the country,

Although TV is very much popular
among the TV, viewers, it is not because
of the programme of the TV, but because
of ‘its unique audio visual appeal to the
viewers. Therefore, we have to consider
as to how the national programme and
the news coverage has been shown in the
TV.

If you take the case of national pro-
gramme, the serials of Hum Log and
Yeh Jo Hai Jindagi, you will be surprised
to find that these serials are very poor
in its planning and it has, therefore in
the meantime become drab, colourless,
common place and hackneyed. If you
take the case of news coverage you will
find the coverage of Shri Rajiv Gandhi
all the way. The Doordarshan has
become a Rajiv Darshan. People are so
much annoyed and indignant about the
Rajiv Darshan.

I would like, in this connection, to
refer to one editorial appearing in the
Deccan Herald dated 9th December. It

reads :

<¢Was it Doordharshan’s intention to
cover all the three generations ?
One cannot help sympathising
with this outburst. People have
paid good money for living-room
entertainment, and naturally feel
indignant if they are forced to
see ‘‘Chacha Nehru’’, ‘‘Priyadh-
arshini Indu” and ‘‘Our beloved
Prime Minister, all in one night,
that too,,,

Apart from the costs in-
volved, itis not fair or proper
that 132 TV transmitters should
beam this image-building stuff to
audicnces who have little or no
choice in the matter,..”

Therefore, In view of this, I would
like to put somc questions to the Minister
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whether the National Programme in its
entirety be recast and the National
Programme would really be National in
character ? When will West Bengal have
its own primary service originating in the
State and also in the language of the
State ? Whether the second channel
will be available before the end of this
year ? Whether it is a fact that National
Programme particularly.

MR. CHAIRMAN : Why don’t you
put questions ? Why are you reading ?

SHRI R.P. DAS : Particularly the
Programmes in Hindi have faced some
serious challenge at several stations of
the South ? If so, whether it is because
of the fact that the Doordarshan has
turned into a Hindi Pracharini Sabha in
the name of national integration ; and
if not, the reasons thereof.

Till the primary service is available to
all the States, will the regional pro-
gramme find its proper place in the national
programme for a considerable length of
time in the evening ?

These are the questions I want to ask
the hon Minister.

[Translation]

SHRI MOOL CHAND DAGA (Pali) :
Madam Chairman, I would like to say to
the hon. Minister through you that just as
you had created records in the Fourth Plan,
you should keep it up in the follewing
years also It is not understood how a
department shows good performance in
the begining and then sluggishness sets in,
The level of the performance should
always remain the same,

Madam, there is a saying— Where
there is a will, there is a way, The hon,
Minister has the will as well as the
strength, I would, therefore, like to know
when a transmitter will be installed in
Pali, which was visited by our Prime
Minister and which isa big city. The
population of the district is 15 lakhs and
‘it is the biggest district, I would like to
know the specific date when this trans-
mitter will be installed there and whether
this transmitter will be of low power or
high power ?
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THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI VN, GAD-
GIL) : I do not wish to be technical but
the notice is given uoder Rule 55 which
says ‘answers to which need elucidation
on matters of facts’, Therefore, I shall
confine myself to statement of facts,

As far as my young friend there is
concerned_ I too would like to thank Mr,
Virdhi Chandra Jain for raising this
question and giving me an opportunity to
explain what we are doing and what we
propose to do in future, One more
thing I would like to clarify is : that
although I do not contest that signal from
Pakistan or from other countries is com-
ing, sometimes it is a bit exaggerated. If
my young friend comes to me, 1 will
show him a map and that map indicates
where signals from other countries are
received from and it is not such a very
large area as it is made out.

Now the question is asked—when will
the transmitters be available and when will
they be commissioned ? There are two
units—the Bbarat Electronics and the
Gujarat Electronics Corporation. These
are the two public sector undertakings
which manufacture these transmitters,
Now they have told us that the minimum
lead time from the date the order is
placed with them is between 18 to 24
months, . So we can start commissioning
only after the transmitters are available
to us. So what we can do is that we can
synchronise the programme of construc.
tion of the buildings which also takes
18 months by which time the transmitters
are also available and then we can start
commissioning, So that is the lead time
required,

My friend, Mr, Daga wanted to know
when Pali will getit, I cannot give any
out .of the way consideration for Pali
although 1 agrec that it has produced
geniuses like Mr, Daga, but I cannot on
that ground give preference,

SHRI MOOL CHAND DAGA : What
is the maximum time you require?

SHRI V. N, GADGIL : As I said, if
the transmitter is available, there is no
problem, But transmitters will start
coming from 18 to 24 months of the
date of our placiag the order,
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Now, with regard to the points raised
by Mr, Das, I want to say that even by
Marxist standards of relevance. I find his
questions have no relevance to the notice
given in the matter, The notice says :

““Allocation of funds for extension of
T.V. Network,”® The proper guestion
for seeking answer should have been in
respect of allocation, Therefore, 1 do not
propose to reply, I will reply ‘to him on
some other occasion if such a question is
raised., I can give him an effective reply
but this is not relevant in the present
context,

But I want to make mention of two
things. First, as a matter of policy I
want to state that we cannot think of
second channel except in four metropoli-
tan cities unless almost the whole popula-
tion is covered by one channel, Itis
only - after that we can think of second
chanpel, The only exception we have
made is in respect of these four metrooo-
litan cities—Bombay, Calcutta, Madras
and Delhi—for which I have already
indicated when the second chanunel will
start; As regards the point regarding
programmes in Calcutta, I have repeatedly
said in this House that our policy is that
in non-Hindi States all the low powered
transmitters should be able to receive
programmes in local language. For
example, Madam Chairman, in your
State Karpataka the Kannad programme
from Bangalore should be available all
over Karnataka, To provide for this we
have proposed two things in the Seventh
Plan, that is, either it should be done by
micro-wave link or by an additional
transponder in the Second INSAT, viz
INSAT 1 C which is expected to be
launched in July next year., When either
of these two facilities is avaitable then 1t
will be possible till 8 .40 in the evening
the programme in the local language
would be made avalable to the local
population, This is the concept we have
evolved and we wiil try to implement it in
the Seventh Plan,

MR.,CHAIRMAN : Now, the House stansd
adjourned to meet tomorrow at 11 AM,
18.13 hrs,

Tne Lok Sabha then adjourned
till Eleven of 1the Clock on
Thursday, December 12, 1985]
Agrahayana 21, 1907 (Saka).
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